
International Registration designating India 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 1 
 

 

Priority claimed from 01/05/2015; Application No. : 86616826 ;United States of America 
3101443    05/06/2015
[International Registration No. : 1257228]
Lonza Ltd.
Lonzastrasse CH-3930 Visp Switzerland
Proposed to be Used
IR DIVISION
Adjuvant for use with agricultural chemicals; adjuvants for use in the manufacture of a variety of agricultural chemicals; 
chemical ingredients for agricultural formulations.

6158



Trade Marks Journal No: 1805 ,   10/07/2017           Class 3 
 

 

3102518    05/05/2015
[International Registration No. : 1256523]
LANCOME PARFUMS ET BEAUTE & CIE
29 rue du Faubourg Saint-Honoré F-75008 PARIS France
Address for service in India/Agents address:
UNITED OVERSEAS TRADE MARK CO.
52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI-1120 025.
Proposed to be Used
IR DIVISION
Make-up.

6159



Trade Marks Journal No: 1805 ,   10/07/2017           Class 3 
 

3103819    22/05/2015
[International Registration No. : 1256667]
SOCIETE PARISIENNE DE PARFUMS ET COSMETIQUES
11, rue Margueritte F-75017 PARIS France
Proposed to be Used
IR DIVISION
Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations; 
soaps; perfumery, toilet water, eau-de-Cologne, lotions, essential oils, cosmetics, hair lotions; dentifrices.

6160



Trade Marks Journal No: 1805 ,   10/07/2017           Class 3 
 

 

Priority claimed from 24/10/2014; Application No. : 144128693 ;France 
3116542    22/04/2015
[International Registration No. : 1258492]
Parfums Christian Dior
33, Avenue Hoche F-75008 Paris France
Proposed to be Used
IR DIVISION
Perfumery products, particularly perfumes, toilet water, eau de Cologne; make-up products, make-up products 
particularly for the eyes, lips, face; cosmetics, cosmetics for the face and body, especially creams, oils, sera; deodorants 
for personal use; perfumed body, bath and shower gels, milks; soaps.

6161



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

Priority claimed from 05/02/2014; Application No. : 86185364 ;United States of America 
3098141    17/06/2015
[International Registration No. : 1203945]
LONZA LTD.
LONZASTRASSE CH-3930 VISP Switzerland
Proposed to be Used
IR DIVISION
Dietary fiber as an additive for food products; dietary fiber for use in the manufacture of food supplements, dietary 
supplements, nutritional supplements, nutraceuticals used as dietary supplements and pharmaceutical preparations; and 
dietary fiber as an additive for food products, namely, as an additive for concentrated powders for sports and nutritional 
drink mixes.

6162



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

 

3100202    23/02/2015
[International Registration No. : 1256718]
FirstString Research, Inc.
300 West Coleman Boulevard Suite 203 Mount Pleasant SC 29464 United States of America
Proposed to be Used
IR DIVISION
Topical gel for medical and therapeutic treatment of wounds.

6163



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

Priority claimed from 26/11/2014; Application No. : 2014/32285 ;South Africa 
3101440    26/05/2015
[International Registration No. : 1257224]
DSG International Limited
The Old Pump House, 35 Kensington Court Place London W8 5BJ United Kingdom
Proposed to be Used
IR DIVISION
Disposable diapers and components thereof; absorbent core for incorporation into disposable absorbent articles, namely 
diapers and diaper-pants.

6164



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

Priority claimed from 06/05/2015; Application No. : 30 2015 037 672 ;Germany 
3113493    18/06/2015
[International Registration No. : 1258589]
Boehringer Ingelheim Vetmedica GmbH
55218 Ingelheim Germany
Proposed to be Used
IR DIVISION
Veterinary preparations for the treatment of mastitis.

6165



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

 

Priority claimed from 03/02/2015; Application No. : 86522485 ;United States of America 
3115663    03/06/2015
[International Registration No. : 1258320]
Celgene Corporation
86 Morris Avenue Summit, NJ 07901 United States of America
Proposed to be Used
IR DIVISION
Pharmaceutical preparations for use in the treatment of autoinflammatory disease, autoimmune disease, blood disease, 
cancer, arthritis, musculoskeletal and skin diseases in the fields of oncology, immunology and inflammation.

6166



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

3118016    26/05/2015
[International Registration No. : 1258507]
IDL Biotech AB
Box 11151 SE-161 11 Bromma Sweden
Proposed to be Used
IR DIVISION
Laboratory test kits for urinary bladder cancer (in vitro), reagents for medical purposes in connection with urinary bladder 
cancer, diagnostic test kits for testing of urinary bladder cancer in laboratories; chemical substances for medical 
laboratory tests all in connection with urinary bladder cancer.

6167



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

3406481    08/06/2016
[International Registration No. : 1312791]
Qingdao Jieshen Washing Co.,Ltd.
(Nanwan Community) East of No.11/ South of No.6 Qingda Road, Jihongtan Street, Chengyang District, Qingdao City Shandong 
Province China
Proposed to be Used
IR DIVISION
Detergents for medical purposes; disinfectants for hygiene purposes; disinfectants; depuratives; deodorants for clothing 
and textiles; chemical preparations to treat mildew; acaricides; sanitary panties.

6168



Trade Marks Journal No: 1805 ,   10/07/2017           Class 5 
 

3429250    31/12/2015
[International Registration No. : 1317005]
Medytox Inc.
78, Gangni 1-gil, Ochang-eup, Cheongwon-gu, Cheongju-si Chungcheongbuk-do Republic of Korea
Proposed to be Used
IR DIVISION
Pharmaceutical and veterinary preparations; muscle relaxants; therapeutic drugs and agents; pharmaceutical 
preparations for peripheral nervous system; bacterial poisons; pharmacological preparations for skin care; 
pharmaceutical agents for epidermis; injectable dermal filler; pharmaceutical preparations for central nervous system; 
dermatological pharmaceutical products; pharmaceutical preparations for treating skin disorders; biological preparations 
for medical or veterinary purposes; preparations for the treatment of muscle fatigue; vaccines; medicated lotions; 
ointments for pharmaceutical purposes.

6169



Trade Marks Journal No: 1805 ,   10/07/2017           Class 6 
 

Priority claimed from 12/12/2014; Application No. : 86478911 ;United States of America 
3118018    12/06/2015
[International Registration No. : 1258524]
PEM MANAGEMENT, INC.
103 Foulk Road, Suite 108 WILMINGTON DE 19803 United States of America
Proposed to be Used
IR DIVISION
Metal fasteners, namely, nuts.

6170



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

3093894    23/12/2014
[International Registration No. : 1256013]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea
Proposed to be Used
IR DIVISION
Dishwashers; electric mixers for household purposes; electric vacuum cleaner bags; electric vacuum cleaners; electric 
washing machines for household purposes; robotic vacuum cleaners.

6171



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

3101420    26/02/2015
[International Registration No. : 1257176]
Baldwin Technology Company, Inc.
8040 Forsyth Blvd. St. Louis MO 63105 United States of America
Proposed to be Used
IR DIVISION
Printing press accessories, namely, washers, sprayers, blanket cleaners, guide roll cleaners, ink roll cleaners, spray 
dampeners, printing fluid delivery systems, web control systems, glue systems, curing systems, and controls therefor.

6172



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

 

Priority claimed from 22/08/2014; Application No. : 86374645 ;United States of America 
3103831    19/02/2015
[International Registration No. : 1256945]
John Crane Group Corporation
Suite 1800, 227 W. Monroe Street Chicago IL 60606 United States of America
Proposed to be Used
IR DIVISION
Mechanical gas seals, separation seals, gas seal systems, and parts therefor.

6173



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

Priority claimed from 15/12/2014; Application No. : 30 2014 008 950 ;Germany 
3108501    21/05/2015
[International Registration No. : 1258026]
NETZSCH-Feinmahltechnik GmbH
Sedanstrasse 70 95100 Selb Germany
Proposed to be Used
IR DIVISION
Mechanical equipment for agriculture, earthworks, construction works, oil and gas extraction as well as mining; pumps, 
compressors and fans; moving and materials handling equipment; electric generators; machines for mixing; motors, 
drives; spreaders, street cleaners, cleaning and washing machines; machines and machine arrangements for grinding, 
dispersing and emulsifying as well as their parts; parts and accessories for all the above-mentioned goods, included in 
this class.

6174



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

Priority claimed from 03/12/2014; Application No. : 013521422 ;European Union 
3113549    03/06/2015
[International Registration No. : 1258636]
KSB Aktiengesellschaft
Johann-Klein-Str. 9 67227 Frankenthal Germany
Proposed to be Used
IR DIVISION
Pumps, included in this class; units comprising pumps and motors; pump parts, including rotors, bearings, sleeves, 
shafts, valves, bushings, stuffing boxes, gaskets, bearing rings, wear rings, wear plates, suction nozzles, housings, 
manifolds, guide wheels and bucket wheels.

6175



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

3344137    26/11/2015
[International Registration No. : 1295877]
QUANZHOU CHANGJIANG ENGINEERING MACHINERY CO., LTD.
No. A-11, Shuangbin Street, Shuangyang Economic Development Zone, Luojiang District, Quanzhou City Fujian Province China
Proposed to be Used
IR DIVISION
Mechanical drive; machine wheels; transmission gear; axles for machines; plain bearing; belts for machines; speed 
governors; bulldozers; power shovel.

6176



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

Priority claimed from 13/07/2016; Application No. : UK00003174359 ;United Kingdom 
3515961    17/10/2016
[International Registration No. : 1329346]
Dyson Research Limited
Tetbury Hill Malmesbury, Wiltshire SN16 0RP United Kingdom
Proposed to be Used
IR DIVISION
Floor cleaning apparatus and machines; vacuum cleaners; carpet shampooers, electric; floor polishers; hard floor 
cleaning apparatus; dry cleaning apparatus for floors and carpets; apparatus and machines for applying cleaning 
preparations to floors and carpets; steam cleaners; handheld vacuum cleaners; stick vacuum cleaners; cordless vacuum 
cleaners; wet-and-dry cleaning machines; robotic vacuum cleaners; floor tools for vacuum cleaners; accessories for 
vacuum cleaners and other cleaning machines; attachments for vacuum cleaners; separators; separation apparatus for 
use in vacuum cleaners and other cleaning apparatus; apparatus for separating particles from an airflow; motors (other 
than for land vehicles); electric motors for use in domestic appliances; switched reluctance motors; parts and fittings for 
all the aforesaid goods.

6177



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

 

3566367    01/05/2016
[International Registration No. : 1348081]
Metallized Surface Technologies Inc.
2750 Constitution Blvd. Beaver Falls PA 15010 United States of America
Proposed to be Used
IR DIVISION
Coating machines and lines for web products, parts for the aforementioned machines, particularly doctors, nozzles, 
application units.

6178



Trade Marks Journal No: 1805 ,   10/07/2017           Class 7 
 

3571392    02/09/2016
[International Registration No. : 1348875]
Zhejiang Mattel Pump Technology Co.,Ltd.
(Inside Taizhou Yaoda Industry & Trade Co.Ltd) Dongnan Industrial Zone, Songmen Town, Wenling, Taizhou Zhejiang China
Proposed to be Used
IR DIVISION
Disintegrators; aerating pumps for aquaria; paper machines; printing plates; dyeing machines; tea manufacturing 
machine; mills [machines]; juice grinder for food industry; beverage preparation machines, electromechanical; tobacco 
processing machines; leather paring machines; sewing machines; bicycle assembling machines; tile making machinery; 
engraving machines; battery making machines; straw mat knitting machines; porcelain enamel making machines; bulb 
making machines; wrapping machines; packing machines; briquet-making machine; moulds being parts of machines for 
processing plastics; glass-working machines; condensing installations; cosmetic manufacture equipment; sump pumps 
used in mining; oil drain pumps; concrete mixers [machines]; hoists; cold stamping moulds being parts of machines; 
moulding machines; steam condensers [parts of machines]; internal-combustion engine (not for land vehicle use); wind 
turbines; pin making machines; zipper machine; electronic industry manufacture equipments; spectacle lenses 
processing machines; gas separating equipment; power-operated spray guns; pressure regulating valves; centrifugal 
pumps; pumps [parts of machines, engines or motors]; valves [parts of machines]; pressure valves [parts of machines]; 
pneumatic controls for machines, motors and engines; bearings [parts of machines].

6179



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 12/02/2015; Application No. : 013730569 ;European Union 

3096242    16/06/2015
[International Registration No. : 1256127]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Low voltage switching devices; contactors, overload circuit breakers, relays and communications apparatus for low-
voltage switch gear; signalling apparatus and instruments; switches, electric; electric control panels.

6180



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 31/07/2014; Application No. : 65169 ;Jamaica 

3100159    30/01/2015
[International Registration No. : 1256745]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computers; computer peripheral devices; computer hardware; hand held computers; tablet computers; handheld digital 
electronic devices and software related thereto; handheld mobile digital electronic devices capable of providing access to 
the Internet and for the sending, receiving, and storing of telephone calls, faxes, electronic mail, and other digital data; car 
audio apparatus; global positioning system (GPS) devices; telephones; wireless communication devices for voice, data or 
image transmission; computer software; global positioning system (GPS) computer software; computer software for travel 
and tourism, travel planning, navigation, travel route planning, geographic, destination, transportation and traffic 
information, driving and walking directions, customized mapping of locations, street atlas information, electronic map 
display, and destination information; computer software for creating, authoring, distributing, downloading, transmitting, 
receiving, playing, editing, extracting, encoding, decoding, displaying, storing and organizing text, data, graphics, images, 
audio, video, and other multimedia content, electronic publications, and electronic games; computer software for use in 
recording, organizing, transmitting, manipulating, and reviewing text, data, audio files, video files and electronic games in 
connection with computers, media players, telephones, and handheld digital electronic devices; computer software for use 
on handheld mobile digital electronic devices and other consumer electronics; voice recognition software; electronic mail 
and messaging software; computer software for accessing, browsing and searching online databases; data 
synchronization software.

6181



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

 

Priority claimed from 08/09/2014; Application No. : 65421 ;Jamaica 

3101414    12/02/2015
[International Registration No. : 1257170]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer software for taking, recording, editing, manipulating, sharing, and viewing photos, images and video on wireless 
communication devices, wearable wireless communication devices, and mobile digital electronic devices.

6182



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

 

Priority claimed from 20/11/2014; Application No. : 86460494 ;United States of America 

3105194    06/02/2015
[International Registration No. : 1256938]
Micro Motion, Inc.
7070 Winchester Circle Boulder CO 80301 United States of America

Address for service in India/Agents address:
SARASWAT & CO.
84, NATRAJPURAM, KAMLA NAGAR, AGRA-282005 (U.P.)

Proposed to be Used
IR DIVISION
Densitometers not for medical use.

6183



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

3108742    04/02/2015
[International Registration No. : 1257472]
Samsung Electronics Co., Limited
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Smart phones; tablet PCs; wearable mobile telecommunication devices in the shape of a watch; wearable computers; 
application software for smart phones; computer software.

6184



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 18/12/2014; Application No. : 2014/34764 ;South Africa 

3113499    16/06/2015
[International Registration No. : 1258606]
Microsoft Corporation
One Microsoft Way Redmond, WA 98052 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Computer software; operating system software; virtual reality software; computer software, namely, software for setting 
up, operating, configuring, and controlling wearable hardware and wearable computer peripherals.

6185



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

 

3113559    27/02/2015
[International Registration No. : 1258644]
Honeywell International Inc.
101 Columbia Road Morristown NJ 07962 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Navigation system comprised of computer navigation software, computer hardware, gyroscopes, accelerometers, GPS 
sensors, electronic circuit cards, power supply and chassis.

6186



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

 

Priority claimed from 16/09/2014; Application No. : 86396378 ;United States of America 

3116497    13/03/2015
[International Registration No. : 1258442]
BlackBerry Limited
2200 University Avenue N2K0A7 East Waterloo, Ontario

Proposed to be Used
IR DIVISION
Computer application software for mobile phones and devices, for viewing, editing and creating electronic files and 
content for business or personal productivity purposes; downloadable mobile applications for viewing, editing and 
creating electronic files and content for business or personal productivity purposes.

6187



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

 

Priority claimed from 17/12/2014; Application No. : 908776560 ;Brazil 
3118020    16/06/2015
[International Registration No. : 1258534]
BlackBerry Limited
2200 University Avenue East Waterloo, Ontario N2K 0A7

Proposed to be Used
IR DIVISION
Mobile phones; tablet phones; software for mobile phones; software for tablet phones; accessories for mobile phones; 
accessories for tablet phones.

6188



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 16/06/2015; Application No. : 86664617 ;United States of America 

3118027    25/06/2015
[International Registration No. : 1258561]
Polycom, Inc.
6001 America Center Drive San Jose CA 95002 United States of America

Proposed to be Used
IR DIVISION
Computer hardware and software systems for voice and video conferencing and collaboration; computer hardware for 
telecommunications; speakerphones.

6189



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

 

Priority claimed from 16/11/2015; Application No. : 014801062 ;European Union 

3397466    21/04/2016
[International Registration No. : 1308467]
MASCHINENFABRIK REINHAUSEN GmbH
Falkensteinstraße 8 93059 Regensburg Germany

Proposed to be Used
IR DIVISION
Sensors; computers, computer hardware, computer software; measuring equipment, controlling equipment, monitoring 
equipment; electrical and electronic control, monitoring and checking installations and equipments; computer software for 
influencing, operating, controlling, monitoring and checking of electrical installations, equipment and devices, of power 
supply systems, electricity grids, solar modules, photovoltaic installations, wind turbines, wind parks, transformers 
(electrical), generators (electrical), coils (electrical), capacitors, accumulators, switching devices, tap changers, sensors, 
electric motors and drives; computer software for ensuring and improving of the power quality of public, private and 
industrial power supply systems and electricity grids; sensors for temperature, filling level, flow, speed, acceleration, 
tension (mechanical), deformation, bending, elongation, shear, torsion, pressure, moisture, surface waves, sound, 
vibrations, radiation (electromagnetic), light, microwaves, current (electric), voltage (electric), energy (electric), power 
(electric), impedance (electric), power factor (electric), phase shift and dissolved gas analysis; computer hardware and 
computer software for evaluating and visualising of data, information and signals, and for controlling of industrial 
processes; laboratory apparatus, instruments and furniture, arranged in mobile containers; electrical, mechanical, 
scientific, biological, chemical and physical installations, equipment, devices, instruments and furniture for laboratory use; 
components and assemblies for the aforesaid goods.

6190



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 22/06/2016; Application No. : 87080646 ;United States of America 

3425505    05/07/2016
[International Registration No. : 1315686]
Clicka Holdings, Inc. 
7251 West Lake Mead Boulevard Las Vegas NV 89128 US

Proposed to be Used
IR DIVISION
Cameras, digital cameras, camera housings, namely, underwater housings for cameras, camera accessories, namely, 
camera head strap mounts, camera chest strap mounts, mounts secured by a suction mechanism for cameras, tripod 
mounts for cameras, cameral mount release buckles, pivot connector mounts for cameras, curved and flat adhesive 
mounts for cameras, surfboard mounts for cameras, rechargeable batteries for cameras, a/c chargers for cameras, camera 
operating software, remote controls for cameras.

6191



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

3431476    16/10/2015
[International Registration No. : 1318362]
Qingdao Younuo Graphite new materials Co., Ltd.
Graphite new materials industry cluster Area, Nanshu Town, Laixi City, Qingdao City Shandong Province China

Proposed to be Used
IR DIVISION
Wafers [silicon slices], single crystal silicon, polysilicon, carbon material, carbon electrode, graphite carbon loaf, carbon 
plate, graphite electrode, carbon tube.

6192



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

 

Priority claimed from 04/07/2016; Application No. : 4020160050473 ;Republic of Korea 

3469402    06/07/2016
[International Registration No. : 1323569]
LG Display Co., Ltd.
128, Yeoui-daero, Yeongdeungpo-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Electronic display units; display monitors; display screens; electronic display units for vehicles; electronic display units 
for amusement apparatus; touch panels; display panels; OLED panels; flexible display panels; 3D display panels; 
transparent display panels; holograms; optical mirrors; televisions sets; OLED televisions; monitors; computers; 
notebook computers; tablet PCs; smart phones; portable communications apparatus; navigation apparatus for vehicles; 
communications apparatus for aircraft; wrist mounted telecommunication machines and implements; wearable computers; 
spectacles (optics); navigation device; digital signage displays; interactive whiteboards; mechanisms for coin-operated 
apparatus; interfaces for computers; organic light emitting diodes (OLED); solar batteries; OLED neon signs.

6193



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

3515778    25/10/2016
[International Registration No. : 1329507]
Yangtze Optical Fibre and Cable Joint Stock Limited Company
No.9 Optics Valley Avenue, East Lake High-Tech Development Zone, Wuhan Hubei China

Proposed to be Used
IR DIVISION
Fibre optic cables; optical fibers [fibres] [light conducting filaments]; light conducting filaments [optical fibers [fibres]]; 
electricity conduits; optical communication equipment; radiotelephony sets; cables, electric; telephone wires; junction 
sleeves for electric cables; materials for electricity mains [wires, cables].

6194



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

3530674    26/10/2016
[International Registration No. : 1331410]
IQ-mobil solutions GmbH
Industriestr. 7 83607 Holzkirchen Germany

Proposed to be Used
IR DIVISION
Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; all aforementioned goods not for use in connection with 
the simulation of the characteristics of construction materials.

6195



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 26/04/2016; Application No. : UK00003161498 ;United Kingdom 

3537931    17/08/2016
[International Registration No. : 1336127]
Naim Audio Limited
Southampton Road Salisbury, Wiltshire SP1 2LN United Kingdom

Proposed to be Used
IR DIVISION
Electrical and electronic audio apparatus and instruments for use in the reproduction of sound and/or visual data, namely 
an all-in-one hi-fi player; an all-in-one hi-fi player featuring tape recorders and playback machines and optical disc 
recorders and playback machines and phonographic and record playing machines; record playing turntables, tone arms, 
cartridges and styli; radio signal tuners, receivers and transmitters; electronic apparatus consisting of a CD player in 
combination with a DAB/FM tuner, Internet radio, DAC, a preamplifier and an amplifier; parts and fittings for all the 
aforesaid goods; none of the aforementioned for use in Enterprise Resource Planning.

6196



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 26/09/2016; Application No. : 302016000095466 ;Italy 

3564407    16/11/2016
[International Registration No. : 1346553]
Vito SANTACROCE
Contrada Popoleto, 14/B I-70011 Alberobello (BA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Tachometers; speedometers; odometers; electronic components; microelectronic components; software for 
managing tachometers, speedometers, odometers, electronic components and microelectronic components.

6197



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 23/03/2016; Application No. : 015269699 ;European Union 

3564418    22/09/2016
[International Registration No. : 1346515]
DALCNET S.R.L.
Via Meucci, 35 I-36040 BRENDOLA (VICENZA) Italy

Proposed to be Used
IR DIVISION
Cl.9;Electronic components for lamps; electric light dimmers; lighting control units; apparatus and instruments for 
controlling electricity; machines for regulating electric current; electronic components for solar batteries; applications for 
smartphones; software and applications for mobile devices; downloadable applications for use with mobile devices; 
computer application software for mobile telephones; household automation devices; computer operation systems for the
automation and management of the household and household equipment; electric or electronic remote control apparatus 
with home automation functions for equipment in the home or building.

6198



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 28/06/2016; Application No. : TN/T/2016/1383 ;Tunisia 

3566180    11/08/2016
[International Registration No. : 1347007]
COFICAB TUNISIE SA
40 Rue du 18 Janvier 1952 1001 Tunis Tunisia

Proposed to be Used
IR DIVISION
Electric, telecommunication, automotive and special cables and wires; cable accessories, cords of any kind, cable reels 
and drums; special electric wiring harnesses, for all uses; electric wiring, electric cords and electric connectors.

6199



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 28/06/2016; Application No. : TN/T/2016/1382 ;Tunisia 

3566344    11/08/2016
[International Registration No. : 1347008]
COFICAB TUNISIE SA
40 Rue du 18 Janvier 1952 1001 Tunis Tunisia

Proposed to be Used
IR DIVISION
Electric, telecommunication, automotive and special cables and wires; cable accessories, cords of any kind, cable reels 
and drums; special electric wiring harnesses, for all uses; electric wiring, electric cords and electric connectors.

6200



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 08/03/2016; Application No. : 19246205 ;China 

3567566    03/06/2016
[International Registration No. : 1347396]
Shenzhen Hongfeng Century Technology LTD
3/F, Building C, No. 2 Road 1 Shangxue Industrial Area, Bantian Street, Longgang District, Shenzhen 518001 Guangdong China

Proposed to be Used
IR DIVISION
Smart watches [data processing]; transmitters of electronic signals; cellular phones; cell phones; video recorders; 
camcorders; cameras [photography]; speed measuring apparatus [photography]; selfie sticks [hand-held monopods]; 
photograph apparatus bag (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common 
Regulations).

6201



Trade Marks Journal No: 1805 ,   10/07/2017           Class 9 
 

Priority claimed from 04/04/2016; Application No. : 69874 ;Jamaica 

3568904    08/09/2016
[International Registration No. : 1348627]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Computer operating software; computer operating software; computer software development tools.

6202



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 10 
 

3094184    02/06/2015
[International Registration No. : 1256144]
Carl Zeiss AG
Carl-Zeiss-Strasse 22 73447 Oberkochen DE 

Proposed to be Used
IR DIVISION
Surgical microscopes and parts thereof.

6203



Trade Marks Journal No: 1805 ,   10/07/2017           Class 10 
 

Priority claimed from 06/10/2014; Application No. : 2014-083896 ;Japan 

3100070    06/03/2015
[International Registration No. : 1257186]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku Tokyo 106-8620 Japan

Proposed to be Used
IR DIVISION
X-ray diagnostic imaging apparatus for medical purposes; apparatus for analysing X-ray images for medical purposes.

6204



Trade Marks Journal No: 1805 ,   10/07/2017           Class 10 
 

 

Priority claimed from 19/03/2015; Application No. : 86570187 ;United States of America 

3100200    16/06/2015
[International Registration No. : 1256714]
Zenflow, Inc.
177 Day St. San Francisco CA 94131 United States of America

Proposed to be Used
IR DIVISION
Medical apparatus and instruments for use in benign prostatic hyperplasia procedures.

6205



Trade Marks Journal No: 1805 ,   10/07/2017           Class 10 
 

Priority claimed from 17/12/2014; Application No. : 86482856 ;United States of America 

3103822    16/06/2015
[International Registration No. : 1256678]
ZOLL Medical Corporation
269 Mill Road Chelmsford, MA 01824-4105 United States of America

Proposed to be Used
IR DIVISION
Cardiac defibrillation electrodes; medical electrodes.

6206



Trade Marks Journal No: 1805 ,   10/07/2017           Class 10 
 

 

Priority claimed from 03/06/2016; Application No. : 87059328 ;United States of America 

3522644    17/11/2016
[International Registration No. : 1330223]
Boston Scientific Scimed, Inc.
One Scimed Place Maple Grove MN 55311 United States of America

Proposed to be Used
IR DIVISION
Rotational angioplasty device for treatment of occlusive vascular disease.

6207



Trade Marks Journal No: 1805 ,   10/07/2017           Class 10 
 

3564211    25/10/2016
[International Registration No. : 1345626]
Medprin (Shenzhen) Regenerative Medical Technologies Co., Ltd.
Zone A, 2/F, Building No. 2, Daqian Industrial Park, Longchang Road, Block 67, Baoan 518102 Shenzhen China

Proposed to be Used
IR DIVISION
Cl.10;Surgical apparatus and instruments; urological apparatus and instruments; medical apparatus and instruments; 
dental apparatus and instruments; physiotherapy apparatus; belts for medical purposes; pessaries; surgical implants 
comprised of artificial materials; artificial skin for surgical purposes; orthopedic articles; suture materials.

6208



Trade Marks Journal No: 1805 ,   10/07/2017           Class 10 
 

Priority claimed from 08/04/2016; Application No. : 015321953 ;European Union 

3566102    05/09/2016
[International Registration No. : 1345624]
Hamilton Robotics GmbH
Fraunhoferstr. 17 82152 Martinsried Germany

Proposed to be Used
IR DIVISION
Medical apparatus and equipment, in particular medical respiratory apparatus and respiratory support apparatus; 
compressors for medical use; parts for the aforesaid apparatus, equipment and compressors.

6209



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 11 
 

 

3103881    19/05/2015
[International Registration No. : 1256558]
TECHCROSS INC. 
1F, Bubang B/D, 528, Samseong-ro, Gangnam-gu Seoul 135-879 KR

Proposed to be Used
IR DIVISION
Ballast water treatment apparatus for ship.

6210



Trade Marks Journal No: 1805 ,   10/07/2017           Class 11 
 

 

3103882    19/05/2015
[International Registration No. : 1256561]
TECHCROSS INC. 
1F, Bubang B/D, 528, Samseong-ro, Gangnam-gu Seoul 135-879 KR

Proposed to be Used
IR DIVISION
Ballast water treatment apparatus for ship.

6211



Trade Marks Journal No: 1805 ,   10/07/2017           Class 11 
 

 

3103885    19/05/2015
[International Registration No. : 1256562]
TECHCROSS INC. 
1F, Bubang B/D, 528, Samseong-ro, Gangnam-gu Seoul 135-879 KR

Proposed to be Used
IR DIVISION
Ballast water treatment apparatus for ship.

6212



Trade Marks Journal No: 1805 ,   10/07/2017           Class 11 
 

 

Priority claimed from 16/05/2015; Application No. : 86631971 ;United States of America 

3115661    03/06/2015
[International Registration No. : 1258319]
Manitowoc Foodservice Companies, LLC 
2400 South 44th Street Manitowoc WI 54220 US

Proposed to be Used
IR DIVISION
Cookers; stoves; ovens; ranges; combi-ovens; cook tops; glass and ceramic plates sold as parts of stoves; hotplates; 
tabletop units for cooking, frying, and keeping food warm; portable cookers; grills; griddles; fryers; food warmers; and 
parts and fittings for all the aforesaid goods.

6213



Trade Marks Journal No: 1805 ,   10/07/2017           Class 11 
 

3564269    03/09/2016
[International Registration No. : 1346882]
Dongguan Letaron Electronic Co.,Ltd
Third Floor in Xinsi Village Building, Hengli Town, Dongguan City Guangdong China

Proposed to be Used
IR DIVISION
Light bulbs; lamps; diffuse luminarie (terms considered too vague by the International Bureau - Rule 13(2)(b) of the 
Common Regulations); lighting apparatus and installations; light-emitting diodes [LED] lighting apparatus; ceiling lights; 
safety lamps; diving lights; flares; street lamps.

6214



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 12 
 

 
Advertised In Journal - is Treated as Cancelled and Readvertised under section 20(1)(2)

2742811    12/03/2014
[International Registration No. : 1201637]
Borgward Trademark Holdings GmbH
Industriestrasse 4, Colorado Turm, 9. Etage, 70565 Stuttgart (Germany) 

Address for service in India/Agents address:
R.K.DEWAN & CO.
PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Motor vehicles by land, air, water or rail; fork lift trucks; lifting vehicles; coaches; cycle cars; cars; automobiles; concrete 
mixing vehicles; automobile tires.

6215



Trade Marks Journal No: 1805 ,   10/07/2017           Class 12 
 

3565507    28/06/2016
[International Registration No. : 1346701]
Longyan Haidexin Automobile Co., Ltd.
Chikeng Village, Xipi Town, Xinluo District, Longyan City 364000 Fujian Province China

Proposed to be Used
IR DIVISION
Trucks; motor buses; trailers (vehicles); wagons; vans (vehicles); military vehicles for transport; sports cars; automobiles; 
camping cars; motor homes; coaches; ambulances; electric vehicles; hydraulic system for vehicles (terms considered too 
vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); automobile bodies; upholstery for vehicles; 
anti-theft devices for vehicles.

6216



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 14 
 

Priority claimed from 17/11/2014; Application No. : 14 4 134 446 ;France 

3102509    18/05/2015
[International Registration No. : 1256509]
Maria Rosa Santorromán Saldaña
21 Allée de la Meute F-78110 Le Vesinet France

Proposed to be Used
IR DIVISION
Jewelry; jewelry products, precious stones; timepieces and chronometric instruments.

6217



Trade Marks Journal No: 1805 ,   10/07/2017           Class 14 
 

Priority claimed from 22/12/2014; Application No. : 668592 ;Switzerland 

3103870    15/06/2015
[International Registration No. : 1256540]
RICHEMONT INTERNATIONAL SA
Route des Biches 10 CH-1752 Villars-sur-Glâne Switzerland

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Watches and their parts.

6218



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 16 
 

3565446    01/09/2016
[International Registration No. : 1345625]
Glatfelter Gernsbach GmbH
Hördener Strasse 3-7 76593 Gernsbach Germany

Proposed to be Used
IR DIVISION
Paper, in particular paper for use in the manufacture of infusion and brewing bags and filters, in particular tea and coffee 
filter paper; paper for use in the manufacture of infusion bags, in particular for use with tea, coffee or herbs; heat sealing 
paper; non-woven paper sheet and woven paper materials, in particular of natural fibers combined with artificial fibers.

6219



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 19 
 

3113564    26/02/2015
[International Registration No. : 1258645]
LEE, Jeung Su
(Wonmun-dong, Raemianshrue Apt.), 314-1804, 12, Byeoryang-ro, Gwacheon-si Gyeonggi-do 427-739 Republic of Korea

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Reinforcing materials not of metal for civil engineering; reinforcing materials not of metal for molding retaining walls.

6220



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 20 
 

3095048    18/03/2015
[International Registration No. : 1256209]
KLUFT IPCO, LLC
Suite 101 11096 Jersey Boulevard Rancho Cucamonga CA 91730 United States of America

Proposed to be Used
IR DIVISION
Bedding, namely, mattresses, box springs, mattress foundations, bed bolsters, and pillows.

6221



Trade Marks Journal No: 1805 ,   10/07/2017           Class 20 
 

3102610    12/01/2015
[International Registration No. : 1256933]
YOON WOOK
203-804, jukjeon first heim APT. 49, Daeji-ro, Soojigu, Yongin-shi, Kyunggido Seoul 448-160 Republic of Korea

Proposed to be Used
IR DIVISION
Furniture; air cushions, not for medical purposes; air mattresses, not for medical purposes; air pillows not for medical 
purposes; armchairs; beds; benches(furniture); bolsters; book rests(furniture); chairs(seats); cushions; desks; divans; 
doors for furniture; easy chairs; office furniture; school furniture; furniture of metal; head-rests(furniture); hospital beds; 
hydrostatic beds(not for medical purposes); pillows; seats; seats of metal; sofas; stools; tables; trestles; trolleys
(furniture).

6222



Trade Marks Journal No: 1805 ,   10/07/2017           Class 20 
 

Priority claimed from 12/11/2014; Application No. : 144133076 ;France 

3103824    29/04/2015
[International Registration No. : 1256681]
INTERNATIONAL WOOLLIP COMPANY 
14, rue Beffroy F-92200 NEUILLY SUR SEINE FR

Proposed to be Used
IR DIVISION
Cushion for improving the position of the body (not of medical use), particularly in airplanes; cushion for improving the 
position at rest (not of medical use), particularly in airplanes.

6223



 
Trade Marks Journal No: 1805 ,   10/07/2017           Class 21 
 

Priority claimed from 08/02/2016; Application No. : 4247330 ;France 

3395991    15/06/2016
[International Registration No. : 1309025]
HERMES INTERNATIONAL, société en commandite par actions
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Glass art for the table, namely glasses, tumblers, decanters, jugs, glass dishes, bowls, vases, porcelain for the tableware, 
porcelain tableware, porcelain for the art of table, namely wall pockets (porcelain dishes and trays for household use), 
earthenware for the art of the table.

6224



Trade Marks Journal No: 1805 ,   10/07/2017           Class 25 
 

Priority claimed from 23/07/2015; Application No. : UK00003119185 ;United Kingdom 
3412379    18/12/2015
[International Registration No. : 1314083]
Scarred Ltd.
110 Claypole Drive, Hounslow London TW5 0AN United Kingdom
Proposed to be Used
IR DIVISION
Clothing, footwear, headgear.

6225



Trade Marks Journal No: 1805 ,   10/07/2017           Class 25 
 

3523750    20/09/2016
[International Registration No. : 1329289]
Lin Jianshan
Room 805, Building 105, Dong'an New Village, Meilie District, Sanming City Fujian Province China
Proposed to be Used
IR DIVISION
Shoes; hats; gloves (clothing); scarves; girdles; hosiery; wedding dresses.

6226



Trade Marks Journal No: 1805 ,   10/07/2017           Class 25 
 

3571180    03/03/2015
[International Registration No. : 1348622]
Art Comes First Limited
4 Colville Terrace, Studio 5 London W11 2BE United Kingdom
Proposed to be Used
IR DIVISION
Clothing, footwear, headgear.

6227



Trade Marks Journal No: 1805 ,   10/07/2017           Class 28 
 

 

3105173    19/02/2015
[International Registration No. : 1256944]
Blue Spring Partners, LLC
3971 E. Menan Lorenzo Highway Rigby ID 83442 United States of America
Proposed to be Used
IR DIVISION
Bags specially adapted for sports equipment; body surf hand planes; kick board flotation devices for recreational use; 
kite boards; longboards; paddle boards; paddle surfboards; paddles for use with surfboards; scuba fins; self-powered 
water sports boards; stand-up paddle board carrying straps sold as a unit with the paddle board; stand-up paddle boards; 
stand-up surf paddles; surf boards; surf fins; surfboard leashes; surfboards; swim boards for recreational use; swim fins; 
swim floats for recreational use; swimming aids, namely, arm, foam and swim floats; floats for recreational use; 
swimming boards; water squirting toys.

6228



Trade Marks Journal No: 1805 ,   10/07/2017           Class 29 
 

3425710    12/05/2016
[International Registration No. : 1316493]
Qingdao Chunming Condiment Co., Ltd.
Yuangezhuang Village, Jiaoxi Town, Jiaozhou, Qingdao City Shandong Province China
Proposed to be Used
IR DIVISION
Vegetables, preserved; sesame oil; peanut butter; fruit peel; eggs; milk; ham; tahini [sesame seed paste]; tofu; fruit jellies.

6229



Trade Marks Journal No: 1805 ,   10/07/2017           Class 29 
 

3536838    31/07/2015
[International Registration No. : 1338778]
NATURAL CRUNCH, S.L.
Brda el Chuche, 89 E-04410 Benahadux, Almería Spain
Proposed to be Used
IR DIVISION
Preserved, frozen, dried and cooked fruits and vegetables.

6230



Trade Marks Journal No: 1805 ,   10/07/2017           Class 30 
 

 

Priority claimed from 17/03/2015; Application No. : 302015000008925 ;Italy 

3116556    30/03/2015
[International Registration No. : 1258497]
CAFFITALY SYSTEM S.p.A.
Via Panigali, 38-38A I-40041 Gaggio Montano (Bologna) IT 

Proposed to be Used
IR DIVISION
Cl.30;Coffee, coffee extracts and preparations for making beverages [coffee based]; coffee substitutes; tea; tea extracts
and preparations for making beverages [tea based]; cocoa and preparations based on cocoa; chocolate; chocolate based 
products; sugar; natural sweeteners; honey and honey substitutes.

6231



Trade Marks Journal No: 1805 ,   10/07/2017           Class 30 
 

3564120    24/07/2016
[International Registration No. : 1346705]
SHENYANG TOLY BREAD CO., LTD
No. 176, Dingxiang Street, Sujiatun District, Shenyang Liaoning Province China
Proposed to be Used
IR DIVISION
Cakes; moon cake; rice-based snack food; hamburger; bread; pastries; bean bundle (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); dumpling; zongzi; steamed bun.

6232



Trade Marks Journal No: 1805 ,   10/07/2017           Class 30 
 

Priority claimed from 03/03/2016; Application No. : 30 2016 101 979 ;Germany 

3564265    24/08/2016
[International Registration No. : 1346019]
Jochen BERNS
Alexander-Fleming-Strasse 81 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.30;Aniseed; food flavourings, in particular baking flavourings, other than essential oils; pastry and confectionery; 
baking preparations and yeast; bee products for food; custard; ice, ice creams, frozen yogurt and sorbets; essences for 
foodstuffs, except etheric essences and essential oils; vinegar; ready-made dishes containing pasta; meat pies; fruit 
sauces; royal jelly for human consumption (not for medical purposes); condiments; oat flakes; hot dogs; coffee, tea, 
cocoa and substitutes therefor; coffee flavorings [flavourings]; coffee-based beverages; tomato ketchup; herbal tea, not 
medicinal; cakes; cake powder; cake dough; edible decorations for cake; garden herbs, preserved [seasonings]; 
mayonnaise; flour; gruel, with a milk base, for food; coffee beverages with milk; muesli; oat-based food; noodles; 
breadcrumbs, pasta; pies; pancakes; peppermint candy; pizzas; popcorn; quiches; ravioli; rice; rice-based snack food; 
unroasted coffee; sandwiches; sauces (spices); chocolate and confectionery items; bread rolls; mustard; soya flour; 
spaghetti; edible salt, seasonings, spices; starch for food; sushi; tacos; tomato sauce; tarts; tortillas; glucose for culinary 
purposes; vanillin [vanilla substitute]; processed cereals and starches for foodstuffs, and goods made therefrom; 
sandwich wraps [bread]; sugars, natural sweeteners, sweet coatings and fillings; crackers.

6233



Trade Marks Journal No: 1805 ,   10/07/2017           Class 30 
 

Priority claimed from 26/10/2015; Application No. : 2015/1073 ;The former Yugoslav Republic of Macedonia 
3567058    06/04/2016
[International Registration No. : 1347071]
Drustvo za proizvodstvo, trgovija i uslugi DEVOLLI CORPORATION DOOEL Skopje
ul. Ljubljanska br. 5 1000 Skopje The former Yugoslav Republic of Macedonia
Proposed to be Used
IR DIVISION
Coffee, coffee extracts, coffee substitutes, beverages made from coffee, cocoa or chocolate.

6234



Trade Marks Journal No: 1805 ,   10/07/2017           Class 33 
 

Priority claimed from 02/04/2015; Application No. : 2015-241 ;Leichtenstein 
3094206    07/04/2015
[International Registration No. : 1256159]
Bacardi & Company Limited
Aeulestrasse 5 FL-9490 Vaduz Liechtenstein
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

6235



Trade Marks Journal No: 1805 ,   10/07/2017           Class 33 
 

Priority claimed from 02/04/2015; Application No. : 2015-240 ;Leichtenstein 
3094212    07/04/2015
[International Registration No. : 1256160]
Bacardi & Company Limited
Aeulestrasse 5 FL-9490 Vaduz Liechtenstein
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

6236



Trade Marks Journal No: 1805 ,   10/07/2017           Class 33 
 

Priority claimed from 02/04/2015; Application No. : 2015-239 ;Leichtenstein 
3094216    07/04/2015
[International Registration No. : 1256161]
Bacardi & Company Limited
Aeulestrasse 5 FL-9490 Vaduz Liechtenstein
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

6237



Trade Marks Journal No: 1805 ,   10/07/2017           Class 33 
 

Priority claimed from 02/04/2015; Application No. : 2015-238 ;Leichtenstein 
3094217    07/04/2015
[International Registration No. : 1256162]
Bacardi & Company Limited
Aeulestrasse 5 FL-9490 Vaduz Liechtenstein
Proposed to be Used
IR DIVISION
Alcoholic beverages, except beers.

6238



Trade Marks Journal No: 1805 ,   10/07/2017           Class 36 
 

Priority claimed from 20/10/2014; Application No. : 86428950 ;United States of America 

3105297    17/02/2015
[International Registration No. : 1257852]
GlobeOne LLC
16301 North Rockwell Edmond OK 73013 US

Proposed to be Used
IR DIVISION
Customer loyalty services for commercial, promotional and/or advertising purposes in connection with financial services; 
administration of a customer loyalty program which provides payments to customers who provide introductions to 
prospects for financial services; providing cash and other payments as part of a customer loyalty program for customers 
who provide introductions to prospects for financial services.

6239



Trade Marks Journal No: 1805 ,   10/07/2017           Class 39 
 

Priority claimed from 04/12/2014; Application No. : 14 4 139 223 ;France 

3071024    29/05/2015
[International Registration No. : 1257364]
FINHELIOS
Rue de l'Europe, Zone Industrielle F-57370 Phalsbourg France

Proposed to be Used
IR DIVISION
Transport, packaging and storage of goods.

6240



Trade Marks Journal No: 1805 ,   10/07/2017           Class 39 
 

3567034    16/06/2016
[International Registration No. : 1347389]
DONGYING QUANXIN FURNITURE MANUFACTURING CO.,LTD.
Liaohe Road South, Huzhou Road East, Dongying Development Zone Shandong China

Proposed to be Used
IR DIVISION
Transport; car rental; car parking; arranging of tours (terms too vague in the opinion of the International Bureau – Rule 13
(2)(b) of the Common Regulations); storage of goods; distribution of energy; sightseeing; escorting of travellers; courier 
services [messages merchandise].

6241



Trade Marks Journal No: 1805 ,   10/07/2017           Class 41 
 

Priority claimed from 02/03/2016; Application No. : 86925749 ;United States of America 

3535155    22/08/2016
[International Registration No. : 1332916]
THE KNIFE, LLC
557 Englemore Road Clifton Park NY 12065 United States of America

Proposed to be Used
IR DIVISION
Online news reporting and analysis, namely, providing information, ratings and comparisons about the news media's 
journalistic distortion of the news using an article's content, structure, organization, and juxtaposition of the words, 
sentences, and paragraphs therein.

6242



Trade Marks Journal No: 1805 ,   10/07/2017           Class 42 
 

Priority claimed from 22/12/2014; Application No. : 86487667 ;United States of America 

3103856    10/06/2015
[International Registration No. : 1257233]
IntraLinks, Inc.
150 E. 42nd Street, 8th Floor New York NY 10017 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for secure, cloud-based file storage, transfer, and sharing; cloud 
computing featuring software for secure file storage, transfer, and sharing; consulting services in the field of facilitating 
communication and collaboration through secure online file storage, transfer, and sharing.

6243



Trade Marks Journal No: 1805 ,   10/07/2017           Class 42 
 

Priority claimed from 25/11/2014; Application No. : 86464431 ;United States of America 

3101179    26/05/2015
[International Registration No. : 1256869]
Stemgenics, Inc.
454 N. 34th Street, Suite 100 Seattle WA 98103 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Scientific research in the field of reprogramming mature cells into stem cells.

6244



Trade Marks Journal No: 1805 ,   10/07/2017           Class 44 
 

3100067    15/02/2015
[International Registration No. : 1257174]
Massage Envy Franchising, LLC
14350 North 87th Street, Suite 200 Scottsdale AZ 85260 United States of America

Proposed to be Used
IR DIVISION
Salon and day spa services, namely, massage therapy, esthetic skin care treatments, facial treatments and facial 
massages.

6245



Trade Marks Journal No: 1805 ,   10/07/2017           Class 45 
 

 

3112142    11/03/2015
[International Registration No. : 1258175]
Morgan, Lewis & Bockius LLP
1701 Market Street Philadelphia PA 191032921 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Legal services.

6246



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 09/12/2014; Application No. : 013539135 ;European Union 

3071021    20/02/2015
[International Registration No. : 1257351]
Automobili Lamborghini S.p.A.
Via Modena, 12 I-40019 Sant'Agata Bolognese (BO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and cables for electricity; electric power units; apparatus and instruments for accumulating
and storing electricity; accumulators, electric; batteries; batteries for electric vehicles; batteries for lighting; battery 
cases; battery boxes; battery chargers; car batteries; fuel cells; electronic cigarette batteries; lithium ion batteries; mobile 
telephone batteries; rechargeable batteries; solar batteries; solar cells; electric and electronic components; ignition 
cables; dimmer switches; electric breakers [switches]; electric switches; electrical circuits and circuit boards; electrical 
plugs; electrical outlets; illumination regulators; light-emitting diodes [led]; electricity mains apparatus; mains power 
units (electric -); photovoltaic cells; regulated power supply apparatus; air tanks for use in scuba diving; aqualungs; 
breathing apparatus for underwater swimming; divers' boots; divers' face masks; divers' gloves; divers' goggles; divers' 
life jackets; divers' masks; divers' nose clips; divers' weight belts; diving goggles; diving helmets; diving suits; diving 
snorkels; masks for diving; underwater breathing apparatus; information technology and audiovisual equipment; 
amplifiers; amplifier tuners; cases for electronic diaries; diaries (electronic -); electronic agendas; electronic book 
readers; electronic coding units; electronic decoders; electronic diaries; electronic dictionaries; encoding apparatus; 
keyboard amplifiers; keyboards; speech recognition apparatus; speech synthesizers; audio/visual and photographic 
devices; 3d spectacles; audio- and video-receivers; audio devices and radio receivers; cd players; display devices, 
television receivers and film and video devices; dvd players; dvd recorders; image capturing and developing devices; 
karaoke equipment; laser pointers; portable media players; communications equipment; apparatus for transmission of 
sound; apparatus for transmission of images; apparatus for transmission of communication; helmet communications 
systems; marine communication apparatus; mobile data receivers; mobile radio receiving apparatus; mobile radio 
transmitting apparatus; radio apparatus; antennas and aerials as communications apparatus; aerials; antenna boosters; 
car antennas; broadcasting equipment; computer networking and data communications equipment; apparatus for the 
transmission of data; cable modems; computer network hubs; computer network routers; computer networks; data 
communications hardware; lan [local operating network] hardware; network access server hardware; network hubs; 
network routers; vpn [virtual private network] hardware; wireless local area network devices; point-to-point 
communications equipment; automatic answering machines; car telephone installations; car telephones; carriers adapted 
for mobile phones; cases adapted for mobile phones; cell phone cases; cellular phones; facsimile machines; hands free 
devices for mobile-phones; headsets for telephones; in-car telephone handset cradles; keyboards for mobile phones; 
leather cases for mobile phones; phone plugs; satellite telephones; smartphones; straps for mobile phones; video 
communications apparatus; data storage devices; blank computer discs; blank flash memory cards; boxes adapted for 
storing computer software disks; cards bearing electronically recorded data; cash cards [encoded]; cash cards 
[magnetic]; compact discs; credit cards; data carriers for computers having software recorded thereon; data storage 
discs; data storage media; dvd cases; dvds; electronically encoded identity bracelets; holograms; laser discs; portable 
flash memory devices; optical data storage drives; self-adhesive labels [encoded]; self-adhesive labels [magnetic]; usb 
flash drives; recording discs; read only memory [rom] discs; replicating apparatus; 3d scanners; apparatus for the 
reproduction of images; copying machines; scanners; image scanners; fingerprint scanners; hand scanner; input 
scanners; photocopiers; printers; colour printers; computer plotters; ink-jet color printers; laser color printers; photo 
printers; printers for computers; measuring, detecting and monitoring instruments, indicators and controllers; tyre 
balancing apparatus; pressure indicator plugs for valves; controllers (regulators); automatic control apparatus; automatic 
vehicle speed control apparatus; cruise controls for motor vehicles; electric power controllers; electric timers; electrical 
remote control apparatus; programmable control apparatus; radio control apparatus; remote control apparatus; room 
thermostats; seat controls; measuring, counting, alignment and calibrating instruments; acceleration sensors; 
acidimeters for batteries; alcoholmeters; audio timers; barometers; benzine meters; calibrating apparatus; clinometer; 
data loggers and recorders; distance and dimension measuring instruments; fuel consumption measuring apparatus; fuel 
level indicators; hydrometers; hygrometers; level meters; marine depth finders; measuring instruments; pressure meters; 
sound level meters; speed measuring instruments; taximeters; surveying instruments; temperature measuring 
instruments; time measuring instruments (not including clocks and watches); tire balancing machines for land vehicles; 
weight measuring instruments; electrical recorders; electronic speed recorders; electronic temperature recorders, other 
than for medical use; kilometer recorders for vehicles; milage recorders for vehicles; tachographs; trip counters; 
chronographs [time recording apparatus]; electronic timing control instruments; parking meters; electronic scales; 
altimeters; apparatus for recording distance; cyclometers; distance measurers; electronic distance meters; 
accelerometers; speed checking apparatus; tachometers; electronic thermometers, other than for medical use; infrared 
thermometers; voltmeters; wattmeters; ammeters; sensors and detectors; testing and quality control devices; alcohol 
testing apparatus; battery testers; brake fluid testers; brake testing apparatus; crash test dummies; diesel injector 
testers; internal combustion engine testing apparatus; speedometer testers; simulators for driving or control of vehicles; 
simulators for simulating the operation of land vehicles; simulators for the steering and control of vehicles; simulators for 
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training personnel in the driving of vehicles; navigation, guidance, tracking, targeting and map making devices; optical 
devices, enhancers and correctors; recorded content; auto-pilots; car navigation computers; compasses; global 
positioning instruments; global positioning system [gps] apparatus; gps navigation device; inertial navigational 
instruments; marine autopilots; marine compasses; marine navigation apparatus; navigation apparatus for vehicles [on-
board computers]; air temperature sensors; automatic indicators of low pressure in vehicle tires; brake pad wear sensors;
combustion gas detectors; coolant-temperature sensors; distance sensors; electronic sensors; fire sensors; heat 
sensors; ignition spark detectors; impact sensors; instruments for detecting traffic; laser detectors; level sensors; light 
sensors; motion detectors; oil level sensors; oil-water level sensors; optical speed sensors; pressure sensors; pressure 
in vehicle tires [tyres] (automatic indicators of low -); radar; radar antennas; radar systems; sensors for engines; shock 
sensors; thermal sensors [thermostats]; ultrasonic sensors; electric motor checking [monitoring or supervision] 
apparatus; instruments for monitoring monitoring instruments.

Cl.12;Apparatus for locomotion by land; automobiles; electrically powered motor vehicles; motor cars; motor vehicles; 
sports cars; sports utility vehicles; parts and fittings for vehicles.

Cl.16;Adhesives for stationery or household purposes; adhesive tapes for stationery purposes; adhesive tapes for 
stationery or household purposes; glue for the office; glue pens for stationery purposes; paper tapes; sealing tape for 
stationery use; wood glue for household use; bags (conical paper -); bags made of paper for packaging; bags made of 
plastics for packaging; blister packs for packaging; bottle wrappers of cardboard or paper; bows for decorating 
packaging; boxes made of cardboard; boxes made of fibreboard; boxes made of paper; boxes of cardboard; gift bags of 
paper or plastic; gift boxes; gift cartons; gift packaging; gift paper; metallic gift wrap; clips (money -); art paper; artists' 
materials; photograph stands; pencils; rulers; filtering materials of paper; filter paper; gums [adhesives] for stationery or 
household purposes; paper and cardboard; precious metal money clips; pastes and other adhesives for stationery or 
household purposes; printed matter; 3d decals for use on any surface; address books; advent calendars; advertisement 
boards of cardboard; advertising posters; advertising publications; advertising signs of paper; almanacs; anniversary 
cards; announcement cards; art prints; birthday cards; blueprints; booklets relating to games; books; business cards; 
calendars; car stickers; cases for passports; catalogues; charts; christmas cards; collectable cards; collector's 
photographs of players; colouring books; crossword puzzles; day planners; directories; educational publications; entry 
tickets; event programs; flyers; geographical maps; greeting cards; invitations; journals; labels; leather covered diaries; 
maps; menu cards; mounted posters; music books; navigation charts for use in sailing craft; newsletters; newspapers; 
paper emblems; periodical magazines; periodical publications; photographic prints; photographs; posters; price lists; 
road maps; stickers [decalcomanias]; stickers [stationery]; teaching manuals; thank you cards; user manuals; vehicle 
bumper stickers; wall calendars; wall charts; book covers; cook books; dictionaries; guide books; handbooks [manuals]; 
picture books; travel guide books; stationery and educational supplies; address labels; adhesive labels; agendas; 
binders; cases for stationery; clip boards; clips for offices; corkboard pins; cutters (paper -) [office requisites]; desk 
calendars; desk diaries; desk pads; desktop planners; desk top organizers; desk trays; educational equipment; folders; 
guest books; highlighters; holders for desk accessories; inks; labels, not of textile; letter-openers; letter trays; luggage 
tags of cardboard; map cases; marker pens; memo blocks; note books; notepads; paper cutters [office requisites]; paper 
fasteners; paperweights; pencil sharpeners; pens for marking; personal organisers; pouches for writing instruments; ring 
binders; school writing books; school supplies [stationery]; stapler holders; wall planners; whiteboards; writing books; 
writing cases [sets]; writing materials; writing stationery; writing tablets; year planners; writing and stamping implements;
attachments for pencils; ballpoint pens; boxes for pens; cartridges (ink -) for writing instruments; cases for pencils; cases 
for pens; colour pencils; felt pens; fountain pens; gel roller pens; gift cases for writing instruments; ink for writing 
instruments; correcting and erasing implements; chalk erasers; correcting ink [heliography]; correction fluid; correction 
pencils; correction pens; erasers; ink erasers; rubbers for erasing written text; whiteboard erasers; addressing machines; 
credit card imprinters, non-electric; document destroyers [office machines]; document laminators for office use; electric 
and electronic franking machines; electrical and electronic typewriters; envelope sealing machines, for offices; guillotine 
machines for office use; hole punches for office use; laminators (document -) for office use; machines for office use for 
sorting documents; machines for office use for stamping mail; machines for office use for folding documents; machines 
for office use in addressing mail; mimeographs; pencil sharpening machines, electric or non-electric; sealing machines 
for offices; staplers; photo albums and collectors' albums; printing and bookbinding material; book binders; 
chromolithographs; printing fonts; blackboards; terrestrial globes; paint boxes [articles for use in school]; small 
blackboards; teaching materials [except apparatus]; albums; autograph books; collector albums; event albums; photo 
albums; scrapbooks; sticker albums; works of art and figurines of paper and cardboard, and architects' models; 
aquarelles; drawings; engravings and their reproductions; etchings; figurines made from cardboard; figurines made from 
paper; graphic prints and representations; lithographic works of art; models (architects' -); paintings; photo-engravings; 
pictures; portraits; commutation-ticket holders; driving licence cases.

Cl.18;Canes; animal skins and hides; bands of leather; belts (leather shoulder -); boxes of leather or leather board; 
chamois leather, other than for cleaning purposes; coverings (furniture -) of leather; coverings of skins [furs]; fur; kid; 
leather and imitation leather; leather cloth; leather for shoes; leather thongs; leather trimmings for furniture; airline travel 
bags; articles of luggage being bags; athletic bags; attaché cases; baby carriers worn on the body; back frames for 
carrying children; backpacks; baggage; bags [envelopes, pouches] for packaging of leather; bags for campers; bags for 
climbers; bags for clothes; bags for school; bags (garment -) for travel; bags made of imitation leather; bags made of 
leather; beach bags; beauty cases; belt bags; belt pouches; book bags; boot bags; boxes of leather (hat -); briefcase-type 
portfolios; briefcases for documents; bum bags; business card cases; canvas bags; card wallets; carriers for suits, shirts 
and dresses; carry-on bags; cases for keys; casual bags; coin holders; cosmetic bags; credit card cases; document 
suitcases; duffel bags; evening handbags; flight bags; game bags; gent's handbags; gym bags; handbags, purses and 
wallets; hunting bags; key wallets; luggage trunks; net bags for shopping; saddlebags; rucksacks; school bags; school 
knapsacks; shoe bags; shopping bags; sport bags; suitcases; tie cases; travel luggage; wallets; vanity cases, not fitted; 
wheeled bags; saddlery, whips and animal apparel; articles of clothing for horses; blankets for horses; clothing for 
animals; clothing for dogs; dog apparel; harness; saddlery; whips; gut for making sausage casings; umbrellas and 
parasols; bags for umbrellas; beach umbrellas [beach parasols]; covers for parasols; garden umbrellas; golf umbrellas; 
parasols; umbrellas for children; walking sticks; alpenstocks; hiking sticks; mountaineering sticks; walking stick seats.

Cl.25;Headgear; clothing for leisure wear; clothing for sportswear; dress shirts; dresses; gloves; jackets; leather 
clothing; leather (clothing of imitations of -); men's and women's jackets, coats, trousers, vests; motorists' clothing; polo 
shirts; polo sweaters; pullovers; scarves; stockings; sweat shirts; t-shirts; ties; canvas shoes; casual footwear; footwear 
for men and women; golf footwear; sneakers; slippers; shirts; silk scarves.
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Cl.28;Electronic games; electronically operated toy vehicles; model cars; model vehicle racing sets; racing car games; 
radio controlled model vehicles; ride-on toy vehicles; scale model cars [playthings].

6249



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 29/07/2014; Application No. : 30 2014 054 321.4/09 ;Germany 

3084707    27/01/2015
[International Registration No. : 1254752]
KARL STORZ GmbH & Co. KG
Mittelstraße 8 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apertometers [optics]; batteries, electric; compact disc players; chips [integrated circuits]; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; encoded identification bracelets, magnetic; 
compact discs [read-only memory]; compact discs [audio-video]; computers; computer programmes [programs], 
recorded; computer operating programs, recorded; computer peripheral devices; computer programs [downloadable 
software]; computer software, recorded; computer keyboards; data processing apparatus; light regulators [dimmers], 
electric; floppy disks; disk drives for computers; dosimeters; DVD players; television apparatus; telephone apparatus; 
remote control apparatus; cinematographic cameras; film cutting apparatus; filters for respiratory masks; filters 
[photography]; fluorescent screens; cameras [photography]; photovoltaic cells; photometers; printed circuit boards; 
printed circuits; global positioning system [GPS] apparatus; interfaces for computers; integrated circuit cards [smart 
cards]; cassette players; carriers for dark plates [photography]; switchboxes [electricity]; optical character readers; 
encoded magnetic cards; comparators; directional compasses; headphones; couplers [data processing equipment]; 
correcting lenses [optics]; laptop computers; bags adapted for laptops; loudspeakers; cabinets for loudspeakers; 
gauges; jigs [measuring instruments]; readers [data processing equipment]; light-emitting diodes [LED]; signs, luminous; 
light-emitting electronic pointers; magnetic tapes; magnetic tape units for computers; magnetic data media; magnets; 
disks, magnetic; solenoid valves [electromagnetic switches]; mathematical instruments; mouse [data processing 
equipment]; mouse pads; microphones; micrometer gauges; micrometer screws for optical instruments; 
microprocessors; microscopes; microtomes; portable telephones; modems; monitors [computer hardware]; teeth 
protectors; navigation apparatus for vehicles [on-board computers]; navigational instruments; notebook computers; 
objectives [lenses] [optics]; instruments containing eyepieces; eyepieces; optical goods; optical apparatus and 
instruments; optical data media; fibre [fiber (Am.)] optic cables; optical fibers [fibres] [light conducting filaments]; optical 
condensers; optical lamps; optical lenses; optical discs; optical glass; oscillographs; radio pagers; apparatus and 
instruments for physics; prisms [optics]; projection apparatus; projection screens; cell phone straps; satellite 
navigational apparatus; computer memory devices; cases especially made for photographic apparatus and instruments; 
furniture especially made for laboratories; stereoscopes; stereoscopic apparatus; pocket calculators; sound recording 
apparatus; tape recorders; sound recording carriers; sound transmitting apparatus; sound reproduction apparatus; 
portable media players; walkie-talkies; personal stereos; filters for ultraviolet rays, for photography; teaching apparatus; 
audiovisual teaching apparatus; USB flash drives; videotapes; video screens; camcorders; video cassettes; video 
recorders; video game cartridges; intercommunication apparatus; meters; counters; time recording apparatus; time 
switches, automatic; cell switches [electricity]; processors [central processing units].

Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of x-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies' bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopaedic purposes; 
belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; gloves for medical purposes; 
urinals [vessels]; urethral probes; urethral syringes; invalids' hoists; hot air vibrators for medical purposes; blankets, 
electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids 
for the deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for 
medical purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating 
pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
bodies; compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets 
for sick beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses 
[intraocular prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical 
purposes; abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air 
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cushions for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage 
apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; 
medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for 
surgical purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus;
anaesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear; supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopaedic [orthopedic] 
soles; pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for 
medical purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; x-ray 
apparatus for medical purposes; x-ray photographs for medical purposes; x-ray tubes for medical purposes; radiology 
screens for medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding 
bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; babies' pacifiers [teats]; cupping 
glasses; supports for flat feet; protection devices against x-rays, for medical purposes; maternity belts; armchairs for 
medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for 
medical waste; beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially 
made for medical purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical 
purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic 
apparatus; thermo-electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical 
purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for 
ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; 
hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical 
purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses 
[surgery]; hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; 
brushes for cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors 
for dentists; dentists' armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical 
purposes; tongue scrapers; strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter; labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper; periodicals; magazines 
[periodicals]; newspapers.
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Priority claimed from 29/08/2014; Application No. : 14/4114302 ;France 

3093901    09/01/2015
[International Registration No. : 1256025]
International Business Machines Corporation
New Orchard Road Armonk, New York 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail; news and information agencies; telecommunication and electronic messaging services via computer 
networks; computer-aided transmission of data; telecommunication services enabling commercial interaction over a 
global computer network; provision of electronic telecommunication connections, namely electronic connection among 
computers and software.

Cl.42;Computer programming; cloud computing; software design, updating and maintenance; computer software and 
hardware design for third parties, and support services concerning computers provided by computer specialists, 
computing services, namely the creation, design and maintenance of web sites for third parties; analysis of computer 
systems, integration of computer networks and databases, computer programming services for others, all relating to 
commercial interactions on global computer networks; technical support services, namely, repair of operating systems 
and computer programs by computer technicians; testing of computer programs (software) and hardware (quality control 
and technical control); technical project studies in the field of computer hardware and software; computer consulting in 
connection with computer hardware, namely consulting in computer research and development; computer system 
analysis; computer advice and assistance concerning Internet use; rental of computers and software; scientific and 
industrial research, namely research and development of new products, biological research, bacteriological research, 
chemical research, cosmetology research, mechanical research, geological research, technical research, pharmaceutical 
research, scientific research for medical purposes.
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Priority claimed from 14/11/2014; Application No. : 013461199 ;European Union 

3094172    05/05/2015
[International Registration No. : 1256080]
Automobili Lamborghini S.p.A.
Via Modena, 12 I-40019 Sant' Agata Bolognese (Bologne) Italy

Proposed to be Used
IR DIVISION
Cl.9;Batteries, electric, for automobiles; electric batteries for powering electric automobiles; fuel cells; car audio 
apparatus; car radios; car speakers; car stereos; car navigation computers; marine navigation apparatus.

Cl.11;Automobile lights; brake lights for vehicles; headlights for automobiles.

Cl.12;Vehicles; vehicles (electric -); water vehicles; cars; electrically powered motor vehicles; motor land vehicles; 
sports cars; sports utility vehicles; all before mentioned goods excluding bicycles.

Cl.27;Floor mats for automobiles; mats for vehicles [not shaped].

Cl.28;Electronically operated toy vehicles; model cars; radio controlled model vehicles; remote controlled scale model 
vehicles.
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Priority claimed from 25/04/2014; Application No. : 86263549 ;United States of America 

3094218    17/10/2014
[International Registration No. : 1256173]
National Cable & Telecommunications Association
25 Massachusetts Ave., NW, Suite 100 Washington DC 20001 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Interface software for data transmission; interface software for data transmission on telecommunications networks,
wireless communication networks, wireline networks, the internet, information services networks, cable lines, broadband 
networks, optical networks, digital networks, and data networks; communication software for providing access to the 
internet; telecommunications and data networking hardware, namely, devices for transporting and aggregating voice, 
data, and video communications across multiple network infrastructures and communications protocols; computers and 
software for transferring data over cable, wireline or wireless networks; software for the compression, acceleration, 
transmission and optimization of data over wireless and wireline transmission networks; internet protocol enabled 
devices; computer hardware; computer peripherals; modems; cable modems; routers; computer switches; set-top boxes; 
sound and video recording and playback machines; digital video recorders; televisions; antennas; in-home, mobile or 
portable electronic devices; display monitors; phones; electronic devices and software thereof for use in transmitting 
data over telecommunications networks, wireless communication networks, wireline networks, the internet, information 
services networks, broadband networks, optical networks, digital networks, and data networks; wireless communication 
devices for voice, data or image transmission; portable and handheld digital electronic devices for recording, organizing, 
transmitting, manipulating, and reviewing text, data, image, and audio files; computer programs, structural components 
for high speed data transmission between apparatus, computers; electronic devices; software; computer application 
software; e-books; electronic publications.

Cl.16;Printed materials; booklets, newsletters, pamphlets, brochures, monographs, books, manuals, and reports in the 
fields of technologies in the communication, telecommunication, internet, information technology, internet, cable and 
wireline and wireless fields.

Cl.38;Communication services, namely, transmission of data, voice, audio, video, and images by telecommunications 
networks, wireless communication networks, wireline networks, the internet, information services networks, broadband 
networks, optical networks, digital networks, and data networks; providing internet access; providing third party users 
with access to telecommunication infrastructure; telecommunication services, namely, transmission of data, voice, audio, 
video, and images by telecommunications networks, wireless communication networks, wireline networks, the internet, 
information services networks, broadband networks, optical networks and data networks; providing internet access; data 
and information transmission via electronic communications networks; providing high speed access to the internet and 
other electronic communications networks; streaming of audio and video material via the internet and other electronic 
communications networks; cable transmission services; communication services; transmission services.

Cl.42;Technical consultation and research in the fields of computers, information technology, Internet, and cable 
television industry technology and development of new technology for others in the fields of communications, 
telecommunications, computers, information technology, Internet, and cable television; technology consultation and 
research in the field of information technology, IT services, IT integration services, computer hardware development, 
hosting digital content, servers, and/or Internet sites for others, softwareas a service, IT security and protection, computer
security, science and technology, engineering, product testing, product quality control, new product design services, 
software development, computer programming and software design, and/or software implementation; electronic data 
storage; computer services, namely, cloud hosting provider services; computer software development; computer 
services, namely, information technology consulting, IT services, IT integration services, computer hardware 
development, hosting digital content, servers, and/or Internet sites for others, software as a service, IT security and 
protection, computer security, science and technology, engineering, product testing, product quality control, new product 
design services, software development, computer programming and software design, and/or software implementation; 
computer services, namely, hosting and maintaining an online website for others for introducing and featuring 
developments in technology, products, and/or services in the fields of telecommuunication services, cable and radio 
transmission services, and/or high speed Internet access.
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3095035    15/12/2014
[International Registration No. : 1256186]
Analytica Limited
320 Adelaide St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments; downloadable files featuring sport, fitness, health and medical information; 
computer programs for personal information management; electronic mail and messaging software; computer software; 
computer hardware, apparatus for transmission, recording or reproduction of sound, data and images; data processing 
equipment.

Cl.10;Medical devices, apparatus and instruments.
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3095047    26/02/2015
[International Registration No. : 1256201]
CANDELA NYC, LLC
584 Broadway Suite 606 New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Handbags, purses.

Cl.25;Articles of clothing, namely, trousers, pants, slacks, jackets, bottoms, blazers, sweat pants, dresses, gowns, cat 
suits, cardigans, sweaters, shirts, pullovers, tops, skirts, jeans, coats, rainwear, suits, blouses, t-shirts, tights, scarves, 
shawls, belts, shoes, boots, footwear, hats, headwear.
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3095056    14/04/2015
[International Registration No. : 1256213]
Truefitt & Hill (Gentlemen's Grooming) Limited
71 St James's Street London SW1A 1PH United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps, perfumery and toilet preparations (non 
medicated); perfume, cologne, eau de toilette, fragrance, fragrant preparations, essential oils, shaving preparations, 
aftershave cream, aftershave gel, aftershave lotion, aftershave balm, anti-perspirant, personal deodorant, talcum powder, 
toilet water, body powder; body moisturiser; cosmetics and beauty care products in the form of creams, milks, lotions, 
gels and powders; face and body cream and lotion, non-medicated creams and lotions, body wash; sun protection cream 
and lotion; dentifrices; products for hair care and hair treatment; shampoo, conditioner, hair wash, hair rinser, hair cream 
and lotion, products for the bath and shower; body shampoo and scrub; bath salts; bath and shower gel and oil.

Cl.8;Electrical and non-electrical grooming and shaving instruments; razors, razor blades; shaving cutters; shaving 
cases; parts and fittings therefor.

Cl.21;Toiletry articles including shaving brushes, shaving mugs, shaving dishes, shaving dishes, shaving pots, 
shaving bowls combs, sponges, vaporisers; materials for cleaning purposes; spraying devices for shaving use; stands 
and holders for shaving utensils; other articles and utensils for cosmetics and toilet purposes; parts and fittings therefor.

Cl.35;Advertising; commercial sponsorship; marketing and promotional services; the bringing together for the benefit 
of others of a variety of goods including fragrances, perfumes, colognes, eaux de toilette, shaving and grooming 
instruments, shaving and grooming accessories and other toiletries, enabling customers to conveniently view and 
purchase such goods from general retail outlets or on the Internet via a web-site; sales advisory services; direct mail 
advertisement; dissemination of advertisements; operating, management, advertising and marketing services; 
organisation, operation and supervision of bonus, loyalty and incentive schemes; business and media advisory and 
consultancy services; direct marketing services; business management and administration; sales promotion; 
organisation of showrooms for commercial or advertising purposes; publicity services; arranging and conducting trade 
shows; arranging and conducting promotional and marketing events; public relations.

Cl.44;Hairdressing services; hair treatment services; facial treatment services; personal grooming services.
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3099359    16/01/2015
[International Registration No. : 1256371]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.6;Chains and rings of common metal; statuettes of common metal; non-electric locks of metal; trophies of common 
metal; nameplates of common metal; rings and chains of common metal for keys.

Cl.9;Bags, cases and sleeves for storing and carrying telephones, computers, headphones, cameras; covers for mobile 
phones, portable computers and tablets; headphones; downloadable publications; decorative magnets; portable flash 
memory devices; belts for carrying electronic apparatus and straps for electronic apparatus; electric power supplies.

Cl.16;Paper and cardboard; comic books; newspapers, photographs, magazines, books, printed periodicals, 
newsletters, notebooks, and brochures; computer game instruction manuals; writing paper and envelopes; calendars; 
bookmarks; notebook, calendar and card covers; packing paper, wrapping paper and packaging materials; cardboard 
boxes; party decorations made of paper; pens, erasers; posters, paper banners; figures made of paper; paper bags; 
sticker albums, stickers; cards, post cards, collectable cards, trading cards; paper signs.

Cl.18;Bags; all purpose sport bags; carry-all bags; leather bags, suitcases and wallets; shoulder bags; textile shopping 
bags; hand bags; luggage bags; school bags.

Cl.20;Furniture; sculptures made from plastic; mobiles being decorative articles; storage boxes made from wood; 
decorative wooden objects; baskets, not of metal; trophies of plastic; nameplates, not of metal; figures made of plastics.

Cl.21;Household or kitchen utensils and containers; mugs; bottles and vacuum bottles; statues of china or glass; 
beverage glassware; candlesticks; candle rings; works of art made of glass; coupes and vases; works of art, of porcelain, 
terra-cotta or glass; sculptures made from glass or porcelain.

Cl.25;Clothing, footwear, headgear; T-shirts, sweat shirts, shirts, blouses, vests; jeans, pants, shorts; underwear, 
sportswear; socks; coats, jackets, suits; skirts; scarves; gloves, mittens; bathing suits, pajamas, negligee robes, 
bathrobes; caps and hats.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; barrettes [hair-slides], hair 

6258



pins, and hair ties; hat pins; button badges and pins; trimmings for clothing; shoe ornaments, not of precious metal; 
brassards; buttons; belt buckles.

Cl.28;Action figures; play sets for action figures; toys, games and playthings; game cards; non-electric hand-held 
action skill games; soft dolls; toys, stuffed toys, water toys, wooden toys, toys made of plastics; children's multiple 
activity toys; puzzles; balloons; playing cards; bags, cases and sleeves for storing and carrying apparatus for games.
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Priority claimed from 09/09/2014; Application No. : 30 2014 006 252.6 / ;Germany 

3100050    06/03/2015
[International Registration No. : 1257007]
NETZSCH-Feinmahltechnik GmbH
Sedanstrasse 70 95100 Selb Germany

Proposed to be Used
IR DIVISION
Cl.7;Industrial mixer; mixer (machines); dispersing machines and mills; machines for mixing; food processing 
machines and apparatus; machines, namely machines for the chemical industry, cosmetic industry and pharmaceutical 
industry, as well as food industry and their parts and parts for the aforesaid goods; mixing and homogenising machines.

Cl.25;Headgear; clothing; footwear; parts and fittings for all the aforesaid goods, included in this class.

Cl.42;Consulting in construction planning; consulting in construction technology; technical consulting services in civil 
engineering; engineering services.
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Priority claimed from 25/11/2014; Application No. : 013496245 ;European Union 

3100052    18/05/2015
[International Registration No. : 1257037]
Flakt Woods Limited
Axial Way Cuckoo Farm Business Park Colchester, Essex CO4 5ZD United Kingdom

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.6;Metallic ducting for air management systems, parts and fittings for the aforesaid goods.

Cl.11;Apparatus for ventilation, air conditioning, heating and cooling; air movement fans, air handling units, heat 
exchangers, chiller beams, parts and fittings for the aforesaid goods.

Cl.19;Non-metallic ducting for air management systems, parts and fittings for the aforesaid goods.
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3100061    27/05/2015
[International Registration No. : 1257058]
Tenable Network Security, Inc.
7021 Columbia Gateway Drive, Suite 500 Columbia MD 21046 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer servers; computer software for assessing the vulnerability of computer software and preventing 
intrusion into computer networks, web sites, and other computer systems and related computer hardware and for 
security, configuration auditing, and vulnerability scanning of computer networks.

Cl.41;Training services in the field of computer network security.

Cl.42;Cloud computing featuring software for use computer network security; computer security consultancy; 
providing temporary use of on-line non-downloadable cloud computing software for computer network security.
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3100072    21/04/2015
[International Registration No. : 1257200]
Multibrands International Ltd
Royds Hall, Royds Hall Lane Low Moor, Bradford BD12 0EJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Light-emitting diodes [LED]; light diodes; light emitting diode displays; light dimmers [regulators], electric; lighting 
ballasts.

Cl.11;LED light bulbs; light-emitting diodes [LED] lighting apparatus; light bulbs; electric lamp bulbs.
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3100161    09/02/2015
[International Registration No. : 1256749]
Oro Agri, Inc 
2788 South Maple Avenue Fresno CA 93725 US

Proposed to be Used
IR DIVISION
Cl.1;Adjuvant for use with agricultural chemicals; Chemical additives for use in the manufacture of insecticides, 
pesticides, fertilizers and adjuvants to be easily absorbed, translocated, or delivered to a target area; Chemical 
preparations for use in industry; Fertilizers; Soil surfactant used to promote uniform movement of water in soil; Soil 
wetting agents and soil penetrants.

Cl.5;Delivery agents in the form of a liquid emulsion or concentrate that facilitate the delivery of nutritional 
supplements.
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Priority claimed from 11/09/2014; Application No. : 013248828 ;European Union 

3100171    06/02/2015
[International Registration No. : 1257290]
C. & E. Fein GmbH
Hans-Fein-Str. 81 73529 Schwäbisch Gmünd-Bargau Germany
Robert Bosch GmbH
Wernerstraße 1 70469 Stuttgart DE 

Proposed to be Used
IR DIVISION
Cl.7;Machines for treatment of materials and production of parts therefor; machine tools and parts therefor, in particular 
oscillating machine tools; interfaces for machine tools and tools, namely automatically operated fixed or detachable 
equipment for machine tools and tools, which serves as a detachable connection between a machine tool and a tool or a 
plurality of tools; power tools (used in industry and for home improvements) and parts therefor, in particular electric 
tools, pneumatic tools and pressure-activated tools and parts therefor; machine supports, namely drilling, grinding, 
screwing, separating machine stands and other kinds of stands for single and multi-unit installations with and without 
driving gears; machine construction parts, namely attachments for stock-removing and non-stock-removing processes, 
for crushing, pumping, compressing, vacuuming and spraying; processing devices, namely mechanical, electric and 
pressure-activated clamping tools, processing and adjusting tools; cutters for use with oscillating driving gears; saw 
blades (parts of machines) and saw blades for machine tools and power tools; abrasive plates and abrasive discs for 
machine tools and power tools; blades for powered tools; interfaces for machine tools and tools, namely manually 
operated fixed or detachable equipment for machine tools, which serves as a detachable connection between a machine 
tool and a tool or a plurality of tools.

Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance; 
interfaces for tools, namely manually operated fixed or detachable equipment for tools, which serves as a detachable 
connection between a tool and a plurality of tools; hand tools and implements used in agriculture, horticulture and 
forestry, mechanical engineering and the construction of apparatus and vehicles, and for structural engineering; saw 
blades; putty knives.

Cl.9;Apparatus and instruments for controlling electricity, in particular electric apparatus for commutation; measuring, 
detecting and monitoring instruments, devices and regulators, in particular control equipment (regulators), measuring, 
counting, aligning and calibrating instruments, testing and quality control equipment; balancers for power tools; safety 
devices for power tools and processing devices, namely thermal overload protection, starting current limiters, 
commutators, protection devices, safety devices, safety hoods, interference protection devices, relays, contact breakers, 
protective cables, protective socket connectors for electric circuits; batteries; electric batteries; battery chargers.
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Priority claimed from 04/12/2014; Application No. : 1010183 ;New Zealand 

3100181    23/02/2015
[International Registration No. : 1256765]
FISHER & PAYKEL HEALTHCARE LIMITED
15 Maurice Paykel Place East Tamaki AUCKLAND 2013 New Zealand

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.41;Healthcare and medical education services; healthcare and medical education services in relation to support and 
benefit programs relating to the treatment of obstructive sleep apnea; education services and provision of training in the 
field of management of sleep apnea and other sleep disordered breathing conditions; providing informal online training 
programs, personal instruction and coaching in relation to the management of sleep apnea and other sleep disordered 
breathing conditions; lifestyle counselling and consultancy (training) including in the fields of healthcare and medical 
goods; publication of on-line journals in the field of healthcare; arranging and conducting of seminars, training 
workshops, lectures, courses of instruction in the field of management of sleep apnea and other sleep disordered 
breathing conditions; publication of information including journals, newsletters, texts, guides, training materials, visual 
training material and educational materials in relation to healthcare services; providing non-downloadable pre-recorded 
audio, visual and audiovisual works via wireless networks; publishing online newsletters and blogs featuring medical 
information; advisory, consultancy and information services in relation to the aforesaid services; including the provision 
of the aforesaid services online via the internet, a website or other computer networks and/or accessible by mobile phone 
and other internet-enabled devices.

Cl.44;Healthcare services; breathing, respiratory and oxygen therapy services; provision of medical information; 
information and advisory services relating to the provision of healthcare services; medical services in relation to the 
management of sleep apnea and other sleep disordered breathing conditions; information and advisory services relating 
to the provision of breathing, respiratory, and oxygen therapy services; information and advisory services regarding the 
diagnosis and treatment of breathing and respiratory difficulties; information services relating to health care; providing 
medical information in relation to the treatment of obstructive sleep apnea, through an internet-based database; providing 
online information services regarding the treatment of obstructive sleep apnea; providing online medical data, profiles 
and record analysis services to increase patient awareness, education and symptom management and to provide patient 
support in the field of sleep-related respiratory disorders; health assessment surveys; health risk assessment surveys; 
supervision of healthcare and medical programmes; healthcare services in the field of management of sleep apnea and 
other sleep disordered breathing conditions; provision of medical information through on-line journals, including blogs, 
in the field of healthcare; provision of medical information; rental of equipment for medical purposes; rental of medical 
apparatus; providing patient support services being medical advisory and informative services; sleep disordered 
breathing disease management services including counselling, lifestyle advice, group and individual counselling and 
mentoring programs; providing medical information in the field of obstructive sleep apnea and respiratory disorders; 
advisory, consultancy and information services in relation to the aforesaid services; including the provision of the 
aforesaid services online via the internet, a website or other computer networks and/or accessible by mobile phone and 
other internet-enabled devices.
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Priority claimed from 18/12/2014; Application No. : 013586871 ;European Union 

3100203    11/03/2015
[International Registration No. : 1256720]
Jacomex
Rue du Bicentrenaire - Zone Les Prés Seigneurs F-01120 Dagneux France

Proposed to be Used
IR DIVISION
Cl.6;Safety valves of metal, regulating valves of metal.

Cl.7;Regulating and safety valves (parts of machines), control valves for laboratory machines or pumps; pressure 
regulator.

Cl.9;Laboratory articles and apparatus; laboratory apparatus for protection when handling chemical, biological and 
bacteriological material; scientific, weighing, measuring, checking (supervision) apparatus and instruments; scientific 
apparatus (machines) for monitoring and quantifying the presence of chemical products in the air; electric apparatus for 
weighing, measuring, checking (supervision); scientific apparatus and installations for obtaining and containing 
atmospheres (insulation with a view to obtaining a sterile and sealed environment), particularly sterile or artificial 
atmospheres; air and gas analysis apparatus; gas sensors; humidity measuring apparatus; humidity sensors; laboratory 
filters; apparatus and installations for obtaining and containing atmospheres, particularly sterile or artificial atmospheres; 
software; special clothing and gloves for laboratories; protective clothing, furniture especially made for laboratories; 
glove boxes for laboratories, purified glove boxes for laboratory research; containment space for laboratory research; 
protective clothing and equipment for handling nuclear material.

Cl.10;Medical apparatus and instruments; protective apparatus and installations for handling hazardous, toxic or 
radioactive objects and products; humidity exchanger; oxygen production apparatus; oxygen monitor and sensor; 
oxygen extraction apparatus; medical apparatus and installations for protection by isolation of medical instruments; 
clothing, gloves and masks for medical use; face protection shields for medical use.

Cl.11;Sterilization, disinfection and decontamination apparatus and equipment; water, smoke, gas and air purifiers and 
sterilizers; air filtering and separation apparatus and installations; air filtering cartridges; air purification and cleaning 
filters; air treatment equipment; equipment for heating, ventilation, air conditioning and purification (ambient air); 
apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary 
purposes; laboratory ventilation and filtering chambers for the safe handling of chemical and biochemical products; walk-
in freezers; air purifiers, purification apparatus for industrial use.
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Priority claimed from 19/08/2014; Application No. : 30 2014 057 993.6/09 ;Germany 

3101276    13/02/2015
[International Registration No. : 1256959]
KARL STORZ GmbH & Co. KG
Mittelstrasse 8 78532 Tuttlingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apertometers [optics]; batteries, electric; compact disc players; chips [integrated circuits]; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; encoded identification bracelets, magnetic; 
compact discs [read-only memory]; compact discs [audio-video]; computers; computer programmes [programs], 
recorded; computer operating programs, recorded; computer peripheral devices; computer programs [downloadable 
software]; computer software, recorded; computer keyboards; data processing apparatus; light regulators [dimmers], 
electric; floppy disks; disk drives for computers; dosimeters; DVD players; television apparatus; telephone apparatus; 
remote control apparatus; cinematographic cameras; film cutting apparatus; filters for respiratory masks; filters 
[photography]; fluorescent screens; cameras [photography]; photovoltaic cells; photometers; printed circuit boards; 
printed circuits; Global Positioning System [GPS] apparatus; interface for computers; integrated circuit cards [smart 
cards]; cassette players; carriers for dark plates [photography]; switchboxes [electricity]; optical character readers; 
encoded magnetic cards; comparators; directional compasses; headphones; couplers [data processing equipment]; 
correcting lenses [optics]; laptop computers; bags adapted for laptops; loudspeakers; cabinets for loudspeakers; 
gauges; jigs [measuring instruments]; readers [data processing equipment]; light-emitting diodes [LED]; signs, luminous; 
light-emitting electronic pointers; magnetic tapes; magnetic tape units for computers; magnetic data media; magnets; 
disks, magnetic; solenoid valves [electromagnetic switches]; mathematical instruments; mouse [data processing 
equipment]; mouse pads; microphones; micrometer gauges; micrometer screws for optical instruments; 
microprocessors; microscopes; microtomes; portable telephones; modems; monitors [computer hardware]; teeth 
protectors; navigation apparatus for vehicles [on-board computers]; navigational instruments; notebook computers; 
objectives [lenses] [optics]; instruments containing eyepieces; eyepieces; optical goods; optical apparatus and 
instruments; optical data media; fibre [fiber (Am.)] optic cables; optical fibers [fibres] [light conducting filaments]; optical 
condensers; optical lamps; optical lenses; optical discs; optical glass; oscillographs; radio pagers; apparatus and 
instruments for physics; prisms [optics]; projection apparatus; projection screens; cell phone straps; satellite 
navigational apparatus; computer memory devices; cases especially made for photographic apparatus and instruments; 
furniture especially made for laboratories; stereoscopes; stereoscopic apparatus; pocket calculators; sound recording 
apparatus; tape recorders; sound recording carriers; sound transmitting apparatus; sound reproduction apparatus; 
portable media players; walkie-talkies; personal stereos; filters for ultraviolet rays, for photography; teaching apparatus; 
audiovisual teaching apparatus; USB flash drives; videotapes; video screens; camcorders; video cassettes; video 
recorders; video game cartridges; intercommunication apparatus; meters; counters; time recording apparatus; time 
switches, automatic; cell switches [electricity]; processors [central processing units]; industrial endoscopes.

Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of X-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies' bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopaedic purposes; 
belts for medical purposes; orthopaedic [orthopedic] belts; hair prostheses; hematimeters; gloves for medical purposes; 
urinals [vessels]; urethral probes; urethral syringes; invalids' hoists; hot air vibrators for medical purposes; blankets, 
electric, for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids 
for the deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for 
medical purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating 
pincers; catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient 
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bodies; compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets 
for sick beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses 
[intraocular prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical 
purposes; abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air 
cushions for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage 
apparatus; esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; 
medical guidewires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for 
surgical purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anaesthetic apparatus;
anaesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear; supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopaedic [orthopedic] 
soles; pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for 
medical purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; X-ray 
apparatus for medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; radiology 
screens for medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding 
bottle valves; scissors for surgery; splints, surgical; slings [supporting bandages]; babies' pacifiers [teats]; cupping 
glasses; supports for flat feet; protection devices against X-rays, for medical purposes; maternity belts; armchairs for 
medical or dental purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for 
medical waste; beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially 
made for medical purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical 
purposes; hygienic basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic 
apparatus; thermo-electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical 
purposes; stretchers, wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for 
ultraviolet rays, for medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; 
hypogastric belts; abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical 
purposes; veterinary apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses 
[surgery]; hydrostatic [water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; 
brushes for cleaning body cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors 
for dentists; dentists' armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical 
purposes; tongue scrapers; strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter; labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper; viscose sheets for wrapping; waxed paper; periodicals; magazines 
[periodicals]; newspapers.
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Priority claimed from 22/09/2014; Application No. : 013285812 ;European Union 

3101291    10/03/2015
[International Registration No. : 1256968]
OMICRON electronics GmbH
Oberes Ried 1 A-6833 Klaus Austria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for signal production, signal capture and signal processing, especially making use of 
electrical engineering methods; data processing apparatus and connecting elements and apparatus attached thereto; 
electronic measurement, testing and analysis equipment; measurement, testing and analysis software and data bases for 
connection to the aforesaid measurement, testing and analysis software; the above goods in particular for manipulating, 
operating, monitoring, developing and commissioning of electronic devices; the above goods in particular used in 
testing, analyzing, monitoring, developing and commissioning of electronic devices for power supply systems and power 
supply components; electric meters, electronic meters, meters for capturing electronic parameters, meters for use in 
development and research laboratories, meters for industrial applications, meters for university training; computer 
programs; computer programs (data structure) for describing characteristics of power supply systems and power supply 
components, in particular electrical protection devices for power supply systems, current converters, transducers and 
transformers, voltage converters; data structures for describing the test of power supply systems and power supply 
components, in particular electrical protection devices for power supply systems, current converters, transducers and 
transformers, voltage converters; apparatus for the administration of power supply systems and power supply 
components.

Cl.37;Repair, installation and maintenance of electronic devices, in particular of electronic devices for power supply 
systems and power supply components.

Cl.42;Computer software development; design and development of electrical engineering systems; design and 
development of electronic measurement, testing and analysis equipment; designing and developing measurement, 
testing and analysis software and data bases, including those for connection with the aforesaid measuring, testing and 
analysis software; the aforesaid services in particular for testing, analyzing, monitoring, developing and commissioning 
of electronic devices for power supply systems; providing services of testing, analyzing, monitoring, developing and 
commissioning of electronic devices, including those for power supply systems and power supply components, to third 
parties; administration of power supply systems and power supply components.
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Priority claimed from 19/01/2015; Application No. : 86507216 ;United States of America 

3101322    10/02/2015
[International Registration No. : 1256974]
Orbital ATK, Inc. 
4700 Nathan Lane Plymouth MN 55442 US

Proposed to be Used
IR DIVISION
Cl.1;Ceramic matrix composite materials (CMC) for use in the manufacture of satellites, rockets, missiles, aerospace 
vehicles, aircraft engines and brakes.

Cl.7;Rocket engines not for land vehicles.

Cl.9;Satellites.

Cl.12;Space vehicles.

Cl.13;Guided missiles; guns; munitions.

Cl.39;Launch and placement in prescribed orbit of satellites of others.

Cl.42;Space vehicle, payload and satellite tracking services.
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Priority claimed from 05/02/2015; Application No. : 013713731 ;European Union 

3101324    17/03/2015
[International Registration No. : 1256983]
FIAM ITALIA S.R.L.
Via Ancona 1/B I-61010 TAVULLIA (PU) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furniture, site furnishings, mirrors, furniture frames; chairs (seats), tables (furniture), coffee tables, desks sofa, 
armchairs, pouffes (furniture), cupboards, credenzas (furniture), show shelves, kitchen display units, dinner-wagons 
(furniture), consoles (furniture), corner units (furniture), stands (furniture) for use with television, beds, divan beds, 
bedsides cabinets, dressers, filing cabinets, racks; storage drawers (furniture); sculptures made from plaster, statuettes 
of bones, statuettes made from amber, statues made from plastic, sculptures made of wood, statuettes of wax, statuettes 
made of synthetic resins.

Cl.21;Household or kitchen utensils and containers; beverage glassware; glassware for household purposes; crystal 
(glassware); epergnes; services (dishes); vases, glass or crystal vases, flower pots, flower vases; statues and figurines 
made of crystal, glass, ceramic or terra-cotta.
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Priority claimed from 13/11/2014; Application No. : 013458179 ;European Union 

3101355    13/05/2015
[International Registration No. : 1257036]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Storage mediums of every kind provided with programs; software.

Cl.41;Conducting of training events for software users.

Cl.42;Computer programming for computer-aided construction; modification of programs for user-specific 
applications; development of computer programs (software) designed for use in construction and automated 
manufacturing (cad/cam); design of software.
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3101375    01/06/2015
[International Registration No. : 1257068]
DIGITAL KITCHEN LLC
720 THIRD AVE., SUITE 800 SEATTLE, WA 98104 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Multimedia production, namely preparing and placing multimedia advertising for others; preparing print and 
audio and visual presentations for others for use in advertising; and promoting the goods and services of others by 
preparing advertisements in electronic magazines accessed through a global computer network.

Cl.40;Color separation services, electronic digitizing of photographs into computer readable media; electronic imaging 
scanning, digitizing, alteration and retouching of artwork and photographic images and text materials; and video, post 
production services, namely color separation services and editing and duplication of videotapes.
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Priority claimed from 06/10/2014; Application No. : 669190 ;Switzerland 

3102480    04/04/2015
[International Registration No. : 1256498]
BOBST MEX SA
Route de Faraz 3 CH-1031 Mex Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; antistatic products other than for household use; adhesives for 
use in industry.

Cl.3;Preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive preparations; 
detergents, soaps; canned pressurized air for cleaning and dusting purposes; cloths impregnated with a detergent for 
cleaning.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; dust binding 
compositions for sweeping.

Cl.7;Machines, equipment and devices for processing and printing substrates, more particularly sheets, plates, blanks, 
strips, paper, cardboard, corrugated board, plastic and plastic films; peripherals and accessories for the aforesaid 
machines, equipment and devices; constituent pieces, consumables and spare parts for the aforesaid machines, 
equipment and devices; tools (parts of machines) for the aforesaid machines, equipment and devices; electric cleaning 
machines and apparatus, dust exhausting installations for cleaning purposes for the aforesaid machines, equipment and 
devices.

Cl.35;Retail sale, by mail order, Internet or other electronic remote ordering means, of machines, equipment and 
devices for processing and printing substrates, more particularly sheets, plate elements, blanks, continuous strips, of 
paper, cardboard, corrugated board, plastic, and plastic films; retail services or wholesale services for the aforesaid 
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accessories, consumables, spare parts, tools, apparatus, instruments, equipment and devices; retail sale of the aforesaid 
second-hand machines, equipment and devices; preparation services for maintenance contracts for the aforesaid 
machines, equipment and devices; purchasing of the aforesaid second-hand machines, equipment and devices for other 
companies.

Cl.37;Installation, servicing, maintenance, tuning, repair and customer assistance services, assembly and fitting of 
consumables and spare parts, for machines, equipment and devices for processing and printing substrates, more 
particularly sheets, plate elements, blanks, continuous strips, of paper, cardboard, corrugated board, plastic and plastic 
films.

Cl.41;Theoretical and practical instruction for operating machines, publication of instructional material, publication of 
instructional manuals, audiovisual media and demonstration materials for users of machines, equipment and devices for 
processing and printing substrates, more particularly sheets, plate elements, blanks, continuous strips, of paper, 
cardboard, corrugated board, plastic and plastic films.
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Priority claimed from 27/10/2014; Application No. : 668449 ;Switzerland 

3102504    24/04/2015
[International Registration No. : 1256500]
ABB Asea Brown Boveri Ltd
Affolternstrasse 44 CH-8050 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools as well as their parts including automated machines and machine tools as well as 
their parts; engines, drives for machines and hydraulic engines (other than engines for land vehicles); couplings and 
transmission devices (excluding those for land vehicles); electric generators and current generators, wind turbine 
generators; apparatus for handling and transporting included in this class; transport and handling belts; mechanical 
and/or electronic control devices for machines or motors; robots; turbocompressors; pumps; compressors; mills; 
floating or non-floating drilling rigs; elevator control devices.

Cl.9;Scientific, nautical, surveying, optical, weighing, measuring, analyzing, indicating, signaling, checking apparatus, 
instruments and devices, including parts for all the aforesaid goods; emergency (rescue) and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electric current and/or voltage, including parts for all the aforesaid goods; data processing equipment and computers; 
software; microprocessors; lasers not for medical use; chargers for electric storage batteries; timer switches (except for 
clockwork mechanisms); condensers (capacitors); electric collectors; terminals (electrified); electric wires, lines and 
cables; accumulator boxes and connection boxes; cable identification sheaths for electrical transmission lines and cable 
identification yarns for electrical transmission lines; cable ducts; inductors (electricity); magnetic recording media; semi-
conductors; electric and electronic apparatus, devices and instruments including parts thereof for the production, 
distribution and supply of energy, particularly alternative energy; fuel cells; electronic, magnetic and optical storage, 
floppy disks, magnetic disks, optical disks; data protection apparatus; computer peripheral devices; current and/or 
voltage inverters; current and/or voltage rectifiers; current converters; electrical connection parts; connection sleeves; 
transistors, thyristors, electric diodes; semiconductor power elements; transformers [electricity]; electric resistances; 
distribution panels and cabinets; batteries; integrated switching circuits (chips); printed circuit boards; diagnostic 
apparatus (not for medical purposes); anti-interference devices; memories for apparatus for data processing; switching 
and distribution installations, in particular boards and switch desks, cables and push buttons; commutators; electric 
relays; modems; electric ducts; connectors for electrical transmission lines; electric measuring and regulating apparatus 
in the form of voltage regulators; sensors; fuses and electrical safety devices included in this class; electric current 
switches; electric power distribution installations; voltmeters; electric and electronic installations for the (remote) control 
of automated industrial processes; automatic steering apparatus for vehicles; apparatus and installations for the 
transmission, distribution and control of electric current, included in this class; heavy current circuits; aerial cables for 
heavy currents; transformers; sockets, plugs and other contacts [electric connections]; solar cells.

Cl.11;Apparatus for lighting, apparatus for heating, cooling and ventilation, including fans and sanitary installations; 
ventilation and air-conditioning installations; apparatus for steam generation, cooking, drying, ventilation and water 
distribution; solar collectors; heat pumps; ovens.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; steering gear for ships; aeronautical apparatus, 
machines and devices; driving motors for land vehicles, particularly for rail vehicles.

Cl.37;Construction; repair; installation services; servicing, commissioning and maintenance as well as installation 
works particularly for industrial installations; installation, implementation, maintenance and repair of computer hardware 
and office machines; maintenance of computer hardware, particularly computers and computer network installations; 
installation, maintenance, repair and noise suppression of machines and apparatus and electrical installations; 
installation and maintenance of oil pipelines; underwater construction; consultancy in connection with all the aforesaid 
services.

Cl.42;Scientific and industrial research; programming of programs for data processing; providing computer programs 
in data networks, in particular on the Internet and the World Wide Web; provision of technical information concerning the 
use of computers, computer hardware, software, computer databases and computer networks; testing of materials; 
services provided by an industrial designer; services provided by a packaging designer; quality control; underwater 
exploration; testing of raw materials; engineering services relating to environmental impact, advice in the field of energy 
saving, providing technical advice in connection with energy-saving measures, services provided by technical advisers in 
the field of energy saving and energy performance; computer software design, particularly in the field of computer 
security; network engineers' services including computer and network security consulting; scientific and industrial 
research in the field of network technology; software updating; carrying out chemical analyses; analyses for oil-field 
exploitation; oil prospecting; oil-well testing; preparation of analyses for oil-field exploitation; oil-field surveys; physics 
research; chemical research services; services provided by a physicist; computer consulting services, particularly in the 
field of technical security; reconstitution of computer data; software maintenance; computer system analyses; research 
and development services for new products; research in the field of machine construction and engineering; technical 
surveys; engineering work including advice provided by engineers, particularly consultation in the field of technical 
security; construction drafting; technical project studies as well as related consulting; rental of software and data 
processing apparatus; development of software; services provided by an engineer.
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Priority claimed from 18/06/2014; Application No. : 013008446 ;European Union 

3102571    17/12/2014
[International Registration No. : 1256909]
DECKEL MAHO Pfronten GmbH
Deckel-Maho-Str. 1 87459 Pfronten Germany

Proposed to be Used
IR DIVISION
Cl.7;Metal working machines and tools; machine elements other than for land vehicles; cargo handling machines and 
apparatus; housings [parts of machines]; machine tools, and individual parts and fittings therefor, in particular 
mechanical clamping apparatus, mechanical tools and tool changers, tool magazines (in particular for machine tools), 
mechanical handling apparatus, work piece palettes, manually and digitally controlled indexing fixtures, consisting of 
circular indexing fixtures, indexing discs, indexing heads and rotary tables; tables for machines; individual parts and 
fittings for machine tools, in particular control devices (included in this class); manufacturing systems, consisting of 
machine tools and digitally controlled machine tools, industrial robots with control devices, mechanical conveying 
apparatus; assemblies for machine tools, in particular for milling machines and/or lathes; handling machines and 
mechanical handling apparatus for workpieces or tools; mechanical workpiece and/or tool clamping devices being parts 
for machine tools; mechanical equipment and machines for the automated handling of tools and workpieces; radial cams; 
parts for the aforesaid goods; none of the aforesaid goods being for the dental sector.

Cl.9;Electrical communication machines and instruments; electrical distribution or control machines and instruments; 
measuring and testing apparatus and instruments; regulating, controlling, measuring, recording and monitoring 
apparatus, in particular regulating, controlling, measuring, recording and monitoring apparatus for numerically controlled 
machine tools; installations consisting of a combination of the aforesaid apparatus and equipment; parts for all the 
aforesaid apparatus, instruments and equipment (included in this class); digital, electromechanical, electric and 
electronic control devices and/or data processing equipment for controlling and operating machine tools and/or lathes 
and/or for assemblies for machine tools and/or lathes; software for use in connection with industrial manufacturing, 
namely operating and control software for operating and control consoles of machine tools for processing and forwarding
of computer aided design/computer aided manufacture (CAD/CAM) and numerical control (NC) data to machines tools; 
special fittings for machine tools for working metals and plastics, namely electric, electronic and digital control devices.

Cl.42;Design of machine tools, and associated equipment or apparatus (including parts therefor), and equipment 
consisting of the aforesaid goods; technological and technical consultancy relating to the performance and operation of 
machine tools, for which high levels of personal knowledge, skill or experience of the operators is required to ensure 
correct and accurate operation of the aforementioned machine tools; testing or research in relation to machine tools and 
associated equipment or apparatus.
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Priority claimed from 11/08/2014; Application No. : 86362455 ;United States of America 

3102600    21/01/2015
[International Registration No. : 1256925]
Delos Living, LLC
22 Little West 12th Street, 4th Floor New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Educational and learning publications, namely, books, textbooks, manuals, printed articles, journals, newsletters, 
training and testing manuals, workbooks, study guides and activity cards in the field of human health and wellness.

Cl.44;Providing information in the field of human health and wellness via a website.
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3102735    08/01/2015
[International Registration No. : 1256580]
Flip Out IP Pty. Limited
Suite 9, 308 High Street Penrith NSW 2750 Australia

Proposed to be Used
IR DIVISION
Cl.28;Trampolines.

Cl.41;Arranging group recreational activities; arranging the provision of recreation facilities; conducting of exhibitions 
for recreation purposes; organisation of recreational activities; providing facilities for recreation; providing recreation 
facilities; provision of facilities for recreation; provision of indoor recreational facilities; provision of recreational 
activities; provision of recreational events; provision of recreational facilities.
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Priority claimed from 18/12/2014; Application No. : 013586821 ;European Union 

3102779    11/03/2015
[International Registration No. : 1256611]
Jacomex
Rue du Bicentrenaire - Zone Les Prés Seigneurs F-01120 Dagneux France

Proposed to be Used
IR DIVISION
Cl.6;Safety valves of metal, regulating valves of metal.

Cl.7;Regulating and safety valves (parts of machines), control valves for laboratory machines or pumps; pressure 
regulator.

Cl.9;Laboratory articles and apparatus; laboratory apparatus for protection when handling chemical, biological and 
bacteriological material; scientific apparatus and instruments for weighing, measuring, checking (supervision); scientific 
apparatus (machines) for monitoring and quantifying the presence of chemical products in the air; electric apparatus for 
weighing, measuring, checking (supervision); scientific apparatus and installations for obtaining and containing 
atmospheres (insulation to obtain a sterile and sealed environment) particularly sterile or artificial atmospheres; air and 
gas analysis apparatus; gas sensors; humidity measuring apparatus; humidity sensors; laboratory filters; apparatus and 
installations for obtaining and containing atmospheres, particularly sterile or artificial atmospheres; software; special 
clothing and gloves for laboratories; protective clothing, furniture especially made for laboratories; glove boxes for 
laboratories, purified glove boxes for laboratory research; containment space for laboratory research; insulators for 
laboratories; protective clothing and equipment for handling nuclear material.

Cl.10;Medical apparatus and instruments; protective apparatus and installations for handling hazardous, toxic or 
radioactive objects and products; humidity exchanger; oxygen production apparatus; oxygen monitor and sensor; 
oxygen extraction apparatus; medical apparatus and installations for protection by isolation of medical instruments; 
clothing, gloves and masks for medical use; face protection shields for medical use.

Cl.11;Sterilization, disinfection and decontamination apparatus and equipment; water, smoke, gas and air purifiers and 
sterilizers; air filtering and separation apparatus and installations; air filtering cartridges; air purification and cleaning 
filters; air treatment equipment; equipment for heating, ventilation, air conditioning and purification (ambient air); 
apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary 
purposes; laboratory ventilation and filtering chambers for the safe handling of chemical and biochemical products; walk-
in freezers; air purifiers, purification apparatus for industrial use.
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Priority claimed from 12/11/2014; Application No. : 669962 ;Switzerland 

3102784    18/03/2015
[International Registration No. : 1256617]
Saab Bofors Dynamics Switzerland Ltd.
Allmendstrasse 74 CH-3602 Thun Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for checking and teaching and instruments; data processing apparatus; computers in 
the field of war; computer peripheral devices in the field of war; data processing equipment in the field of war; computer 
programs; digital data carriers in the field of war; software; data processing programs for controlling vehicles, weapons 
and weapon systems; data processing programs for determining firing solutions for weapons and weapon systems; 
electric and electronic apparatus, particularly data processing apparatus for controlling vehicles, weapons and weapon 
systems; electric reconnaissance apparatus, particularly radars; electric and electronic apparatus, particularly data 
processing apparatus for determining firing solutions for weapons and weapon systems; driving simulators for land, air 
and nautical vehicles, particularly passenger cars, vehicles for the transport of goods, motor coaches, transport vehicles, 
trains, airplanes, helicopters, boats, military vehicles, police vehicles, fire fighting vehicles, rescue vehicles; simulators, 
particularly training simulators for vehicles and weapons; mobile simulators; stationary simulators; simulators with 
driving systems for moving the cabin of said simulators; electric and electronic control, communication, maneuvering, 
input, display, recording, sighting, observation, testing, measurement, surveillance and diagnosis apparatus, particularly 
for weapons, technical apparatus and equipment; electric and electronic apparatus, namely servers, in the field of war, 
transformers in the field of war, sensors in the field of war, actuators in the field of war, effectors in the field of war, 
detectors in the field of war, transmitters and receivers in the field of war, video cameras, interface units; scientific, 
nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, controlling, life-saving and 
teaching apparatus and instruments; apparatus for the recording, transmission and reproduction of sounds, videos and 
data; apparatus and instruments for conducting in the field of war, switching in the field of war, transmitting in the field of 
war, storage in the field of war, control in the field of war, measuring in the field of war, and testing of electricity in the 
field of war; analysis devices, other than for medical use; antennas; lightning conductors; chemistry apparatus and 
instruments; electric display devices, particularly monitors and projection apparatus; diagnostic apparatus other than for 
medical use; electric sensors in the field of war; electric coils in the field of war; electric transformers in the field of war; 
downloadable electronic publications; radiotelephony sets; high-frequency apparatus; cable ducts; material testing 
instruments and machines; electric measuring devices in the field of war; slope indicators; apparatus and instruments for 
physics; electric switches; electric switching apparatus in the field of war; transmitters of electronic signals in the field of 
war; solar collectors and solar modules for energy generation; probes for scientific use; voltage regulators for vehicles; 
electricity conduits; circuit closers in the field of war; electric monitoring apparatus; observation devices; binoculars; 
telescopes; directional compasses; navigation apparatus for vehicles (on-board computers); instruments containing 
eyepieces; optical apparatus and instruments; projection apparatus; projection screens; periscopes; rescue (life-saving) 
apparatus and equipment; protective helmets; protective masks; luminous or mechanical signals; electro-dynamic 
apparatus for the remote control of signals in the field of war; mirrors (optics); temperature indicators; thermometers not 
for medical use; surveying apparatus and instruments; sighting telescopes for firearms; parts and accessories of the 
aforesaid goods, as far as included in this class.

Cl.13;Ammunition, combat weapon heads, projectiles and parts of combat weapon and projectile heads; weapon 
systems consisting of data processing, recognition and weapon components; weapon systems consisting of several 
weapons, at least one recognition unit and at least one data processing installation for analysis of data collected by the 
said recognition and weapon control device; artillery pieces; ballistic weapons; firearms; projectiles; gun carriages 
[artillery]; machine guns; mortars; ammunition for firearms; battle tanks; rocket launchers; firing platforms; firearm 
sights; self-propelled weapons; sighting devices for artillery and firearms other than telescopic sights; parts and 
accessories of the aforesaid goods, as far as included in this class.

Cl.37;Installation, maintenance, overhaul, retrofitting and repair of machines and their components; installation, 
maintenance, overhaul, retrofitting and repair of vehicles and vehicle components; installation, overhaul, maintenance, 
retrofitting and repair of weapons and weapon components; installation, maintenance, overhaul, retrofitting and repair of 
weapon systems and weapon system components; installation, maintenance, overhaul, retrofitting and repair of technical 
apparatus and equipment; computer hardware installation, maintenance and repair; repair information; installation, 
maintenance, overhaul and repair of data processing apparatus; installation, maintenance, overhaul and repair of 
simulators; retreading of tires; interference suppression in electrical apparatus; vehicle maintenance (servicing).
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3103820    22/05/2015
[International Registration No. : 1256668]
SOCIETE PARISIENNE DE PARFUMS ET COSMETIQUES
11, rue Margueritte F-75017 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumes, essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, chains, 
springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation 
cases for timepieces; medals.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; wallets; purses (coin purses); credit card cases (wallets); bags; vanity cases (empty); collars or 
clothing for animals; net bags for shopping.
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Priority claimed from 12/11/2014; Application No. : 013451547 ;European Union 

3103829    12/05/2015
[International Registration No. : 1256700]
IGEN BIOTECH GROUP, AG
Seefeldstrasse, 5 CH-8008 Zurich Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Dietetic and nutritional supplements; pharmaceutical products for the treatment of cancer.

Cl.35;Advisory and management services for companies in the health sector; marketing consultancy services; market 
research services; consultancy services relating to the sale and distribution of nutritional foodstuffs and pharmaceutical 
preparations; tracking, analyzing, forecasting and reporting consumer purchasing behavior; advertising; marketing 
studies; business statistical information; publication of advertising texts; publishing of advertising pamphlets; sales 
services, retail, wholesale or via global computer networks, for pharmaceutical products for use in treating cancer, 
sanitary products for medical use, dietetic substances and foodstuffs for medical or veterinary use, baby foods, food 
supplements for humans or animals.

Cl.42;Laboratory research services relating to pharmaceutical products; research and development of pharmaceutical 
products; evaluation of pharmaceutical products; scientific services.
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Priority claimed from 20/02/2015; Application No. : VI2015C000086 ;Italy 

3103847    15/04/2015
[International Registration No. : 1257212]
CAMPANA LIVIO
Via Costalta, 7/A I-36015 SCHIO (VI) Italy

Proposed to be Used
IR DIVISION
Cl.7;Soldering apparatus, electric; electric arc welding apparatus; electric arc cutting apparatus; welding apparatus, 
gas-operated; leather-working machines; woodworking machines; machine tools; robots [machines]; laser welding 
apparatus; sheet metal working machines; slitting machines for industrial use; machine tools for cutting; cutting 
machines [for metalworking]; precision machine tools for cutting workpieces; circle cutters for use with machines.

Cl.9;Lasers, not for medical purposes; light-emitting electronic pointers; computer software, recorded; lasers for 
industrial use; lasers; lasers for measuring purposes.

Cl.40;Soldering; metal tempering; laser scribing; steel cutting; cutting of metal.
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Priority claimed from 18/09/2014; Application No. : Z.433542 ;Poland 

3103858    29/01/2015
[International Registration No. : 1257274]
MILOSZ STASZEWSKI
ul. Borowska 106/15 PL-50-552 Wroclaw Poland

Proposed to be Used
IR DIVISION
Cl.9;Programs for computers; monitors (computer programs); computer programmes (programs) recorded; computer 
programs (downloadable software); interactive multimedia computer programs; games software; education software; 
computer programmes for image processing; computer programmes for data processing; downloadable music files; 
modems; computers; interfaces for computers; microprocessors; blank discs; computer discs; computer memory 
devices; memory cards; memory expansion cards; global positioning instruments; USB flash drives; dictating machines; 
thermic copiers; electrostatic copiers; electronic publications, downloadable; downloadable publications.

Cl.41;Publication of texts, other than publicity texts; consultation services relating to the publication of written texts; 
training courses relating to computer software; training courses relating to data base designs; training courses relating to 
computer hardware.

Cl.42;Design of software; design and writing of computer software; software design and development; design of 
computer game software; image processing software design; design and development of computer hardware and 
software; design of software for processing and distribution of multimedia contents; maintenance of software; 
maintenance of and updating of computer software; rental and maintenance of computer software; installation and 
maintenance of computer programs; creating, maintaining and modernizing computer software; installation, maintenance 
and repair of software for computer systems; computer software consultancy; consultancy in the field of software design; 
computer hardware and software consultancy; research and consultancy services relating to computer software; 
consultancy and advice services relating to the design, development and use of computer hardware and software; 
website design services; design, creation, hosting and maintenance of Internet sites for third parties; rental of web servers; 
monitoring of computer systems by remote access; recovery of computer data. 
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3103876    29/01/2015
[International Registration No. : 1256550]
Tissot SA
Chemin des Tourelles 17 CH-2400 Le Locle Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; magnetic recording media, sound 
recording disks; compact disks, DVDs and other digital recording media; apparatus enabling the playing of compressed 
sound files (mp3); calculating machines and data processing equipment, computer hardware for data processing, 
computer programs, computer software, software for mobile phones, tablets and other electronic mobile devices; 
firmware, software packages; downloadable image files; downloadable music files; downloadable text files; downloadable 
computer data files; games for mobile telephones, for computers and for digital personal stereos; electronic game 
software for mobile telephones, for computers and for digital personal stereos; computers, portable computers, handheld 
computers, personal computers, mobile computers, wrist computers, tablet computers and mobile devices and computer, 
personal digital assistants, electronic organizers, personal digital assistants, digital personal stereos, mobile telephones 
and new-generation mobile telephones incorporating extended functions (smartphones); portable electronic devices for 
wireless data reception and/or transmission; apparatus and instruments for telecommunication and communication, 
mobile telecommunication systems; electronic apparatus for accessing the Internet and sending, receiving, recording and 
storing of short messages, electronic messages, telephone calls, faxes, video-conferences, images, sound, music, text 
and other digital data; electronic apparatus for wireless receiving, storing and transmitting of data or messages; 
electronic apparatus for global positioning [GPS] and displaying maps and transport information; electronic devices for 
detecting, monitoring, storing, surveillance and transmitting data relating to the user activity, namely position, itinerary, 
distance traveled, heart rate; portable digital electronic apparatus and software related thereto; altimeters; barometers; 
pedometers; distance measuring apparatus; distance recording apparatus; card reading/writing systems, bar code 
readers; electronic key holders; electronic pens [visual units]; electronic translators; downloadable electronic 
publications; magnetic identification bracelets; clock radios; time recording apparatus; time clocks [time recording 
devices] electronic apparatus incorporating a time display; revolution counters, goal counters, countdown devices, 
starting counters; electronic display boards, display screens; bags, cases and covers for telephones, computers and 
other portable and mobile electronic devices; optical apparatus and instruments, particularly spectacles, sunglasses, 
magnifying glasses; cases for spectacles, magnifying glasses and sunglasses; power supplies, namely batteries and 
cells for electronic apparatus and computers, batteries and cells for timepieces and chronometric instruments, apparatus 
for converting electronic radiation to electrical energy, namely photovoltaic solar modules, systems and components and 
all related system components.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class; 
jewelry, jewelry boxes, cases, precious stones; timepieces and chronometric instruments, presentation cases for 
timepieces, cases for timepieces.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; umbrellas and parasols; walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
electronic games apparatus.

Cl.35;Retail sale of timepieces, chronometric instruments, wrist computers and jewelry; presentation of timepieces, 
chronometric instruments, wrist computers and jewelry on all communication media for retail purposes; advertising by 
sponsoring; advertising promotion (sponsoring) of cultural and sporting events; commercial information via websites; 
compilation of information into computer databases; promotional services for sales and marketing; preparation and 
conducting of promotional and marketing events; customer loyalty program services; public relations services for 
establishing customer loyalty or increasing customer numbers; advertising; business management; business 
administration; office functions.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization of sporting and cultural events; 
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organization and conducting of seminars, workshops, conferences, symposiums and congresses, organization of 
exhibitions, shows and events for educational, entertainment, sporting or cultural purposes, hosting of entertainment 
events; entertainment information; organization, presentation and production of shows and live performances; sports 
timing services.
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Priority claimed from 28/05/2014; Application No. : 665450 ;Switzerland 

3103877    25/11/2014
[International Registration No. : 1256554]
Sports Medicine Excellence AG
Bergstrasse 68 CH-9038 Rehetobel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; sanitary products for medical purposes, namely shower lotions, body milks for medical 
use; plasters, materials for dressings; disinfectants.

Cl.6;Goods of common metal not included in other classes, particularly hand grips of metal for patients; non-electric 
boards of metal for technical connections.

Cl.10;Surgical, medical apparatus and instruments; orthopedic articles; sick beds; medical apparatus for patients and 
crutches; toilet chairs.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating and water 
distribution; sanitary objects and installations, namely towel rails, warming racks for towels, bathroom fittings, shower 
heads, wash-hand basins, toilets, toilet lids, frames for toilets, urinals, bidets, shower screens; wall plugs for medical 
gases.

Cl.12;Vehicles; apparatus for locomotion by land, particularly wheelchairs.

Cl.20;Furniture, mirrors (looking glasses), cabinets, night tables, dining tables, chairs; hand grips of plastic for 
patients; technical connections of plastic materials.

Cl.21;Soap holders; soap dispensers.
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3104275    12/06/2015
[International Registration No. : 1256836]
Aston Villa Football Club Limited
Villa Park, Aston Birmingham B6 6HE United Kingdom

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear; replica shirts; ties; shirts; socks; shorts; jackets; coats; leisure suits; T-shirts; 
jogging suits; scarves; hats; gloves; shoes; football boots; swimming trunks; rugby shirts; fleeces; polo shirts; visors; 
head bands; wristbands; bibs; dresses; robes; pyjamas; dressing gowns; slippers; flip flops; thongs; trainers; slippers.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; dart boards; dart flights; dart board cabinets; snooker cues; playing cards; footballs; shin guards.
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Priority claimed from 17/11/2014; Application No. : 2014-096827 ;Japan 

3105134    12/12/2014
[International Registration No. : 1256917]
Yonex Kabushiki Kaisha
23-13, Yushima 3-Chome, Bunkyo-Ku Tokyo 113-8543 Japan

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.18;Bags; pouches.

Cl.25;Clothing; socks and stockings; gloves (clothing); hats; headgear; garters; sock suspenders; braces for clothing 
(suspenders); waistbands; belts (clothing); wristbands; footwear; masquerade costumes; clothes for sports; headbands 
(clothing); special footwear for sports; bandanas (neckerchiefs).

Cl.28;Sporting articles; gloves for games; badminton rackets; gut for rackets; strings for rackets; athletic supporters; 
shuttlecocks; badminton equipment; badminton bags.
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Priority claimed from 12/02/2015; Application No. : 86532846 ;United States of America 

3105302    17/02/2015
[International Registration No. : 1257853]
The Rome Foundation, Inc.
P.O. Box 6524 Raleigh NC 27628 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, namely, books and pamphlets relating to all clinical and research aspects of the functional 
gastrointestinal disorders.

Cl.41;Educational services relating to all clinical and research aspects of the functional gastrointestinal disorders.

Cl.42;Medical and scientific research relating to all clinical and research aspects of the functional gastrointestinal 
disorders; providing information relating to all clinical and research aspects of the functional gastrointestinal disorders; 
providing a website featuring information relating to all clinical and research aspects of the functional gastrointestinal 
disorders.
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Priority claimed from 09/12/2014; Application No. : 1663274 ;Australia 

3105328    10/02/2015
[International Registration No. : 1257859]
Kinetic Orthotics Pty Ltd
1/40 Parker Street Maroochydore QLD 4558 Australia

Proposed to be Used
IR DIVISION
Cl.10;Orthotic apparatus; orthotic devices; orthotic insoles; arch supports (orthopaedic); exercise boots (orthopaedic 
footwear); inserts for footwear (orthopaedic); insoles for orthopaedic footwear; orthopaedic footwear; orthopaedic inserts 
for footwear.

Cl.25;Footwear; footwear parts.

Cl.44;Fitting of orthotic devices; fitting of orthopaedic devices; podiatry.
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Priority claimed from 30/09/2014; Application No. : 86410126 ;United States of America 

3105329    17/02/2015
[International Registration No. : 1257863]
Think Surgical, Inc.
47320 Mission Falls Court Fremont CA 945397822 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Surgical systems and medical apparatus in the nature of a medical workstation comprised of computer hardware 
and software for gathering and transmitting patient image data for use during surgical procedures.

Cl.10;Surgical systems and medical apparatus in the nature of surgical and medical apparatus and instruments 
consisting primarily of robotic arms, force sensors, and tissue cutting instruments, used for orthopedic and general 
surgical procedures, and related software, sold as a unit with instruction manuals.
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3108921    12/02/2015
[International Registration No. : 1257473]
CNU Online Holdings, LLC 
Suite 1000, 175 West Jackson Blvd. Chicago IL 60604 US

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer 
financing transactions and applying for and managing personal loans.

Cl.36;Arranging of loans; credit and loan services; financial services, namely, money lending; financing and loan 
services; installment loans; temporary loans.
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Priority claimed from 19/08/2014; Application No. : 86370365 ;United States of America 

3108959    13/02/2015
[International Registration No. : 1257475]
Caeden, Inc.
Suite 603 584 Broadway New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audio headphones, headsets, earphones and ear buds; headphones, headsets, earphones, ear buds, armbands, 
wristbands, finger rings, necklaces, cuffs and ankle bands for housing electronic sensors for real time personal biometric 
and physiological data; sensors for personal monitoring to be worn by humans to gather biometric and physiological data 
and also including a headset, armband, wristband, cuff, necklace, finger ring or strap for wearing, sold as a unit; 
application software for computers, smartphones, tablets and mobile communications devices; application software for 
computers, smartphones, tablets and mobile communications devices for the purpose of monitoring, measuring, 
processing, displaying and storing real time personal biometric and physiological data, reports and assessments; 
electronic monitoring systems for personal use comprised of sensors and monitors worn on the body for personal 
monitoring of physiological and biometric information, and health, wellness, stress, mood and fitness information.

Cl.18;All-purpose carrying bags, carrying cases, and tote bags; purses, pouches of textiles and leather, handbags, 
clutches, backpacks, messenger bags, wallets, leather portfolios, sports bags, and briefcases.

Cl.25;Clothing for men, women and children, namely pants, jackets, dresses, skirts, coats, jackets, sweaters, sweat 
shirts, t-shirts, hats and caps.

Cl.35;Providing databases of health, biometric and physiological data for business purposes; providing statistical 
information in the field of health, biometric and physiological data for business purposes; mobile application analytics 
services, namely tracking consumer behavior.
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Priority claimed from 14/08/2014; Application No. : 1640997 ;Australia 

3109213    10/02/2015
[International Registration No. : 1257479]
Kinetic Orthotics Pty Ltd
1/40 Parker Street Maroochydore QLD 4558 Australia

Proposed to be Used
IR DIVISION
Cl.10;Orthotic devices; orthotic insoles; arch supports for footwear; exercise boots (orthopaedic footwear); inserts for 
footwear (orthopaedic); insoles for orthopaedic footwear; orthopaedic footwear; orthopaedic inserts for footwear.

Cl.44;Podiatry; fitting of orthopaedic devices; fitting of orthotic devices.
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3110017    13/04/2015
[International Registration No. : 1257517]
Dr. Regenold GmbH
Zöllinplatz 4 79410 Badenweiler DE

Proposed to be Used
IR DIVISION
Cl.35;Standardized office functions; administrative support for authorisation procedures; forwarding of documents to 
the authorities or government bodies; professional business consultancy in relation to product development strategies; 
arranging of trade fairs and presentations for customers and representatives from industry for commercial and 
advertising purposes.

Cl.42;Scientific and technological consultancy in the context of authorisation procedures; creation and application of 
computer software programs for standardized authorization procedures; evaluation and analysis of technical data 
(chemical, clinical, preclinical); quality control; surveying; technical project studies.

Cl.44;Pharmacy advice.
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Priority claimed from 23/07/2014; Application No. : 86345603 ;United States of America 

3111076    20/10/2014
[International Registration No. : 1257793]
LogMeIn, Inc.
320 Summer Street Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, downloadable computer programs, mobile device software, all for use in remote access to 
computer networks, computers, personal digital assistants, pocket personal computers, mobile phones, and internet 
tablets; computer programs for use in preserving and restoring computer data; computer programs for monitoring, 
analyzing, supporting, administering and managing computers, computer software applications, computer systems, 
computer servers and computer networks; computer software diagnostic tools; computer programs for use in remote 
printing of online content; computer programs for use in delivering, distributing, sharing, collaborating, transmitting and 
exchanging files between computers.

Cl.42;Application service provider services, namely, hosting computer application software on a computer server for 
use by others for remotely accessing local area networks and personal computers; computer services, namely, recovery 
of computer data; computer services, namely, monitoring, analyzing, supporting, administering and managing computers, 
computer software applications, computer systems, computer servers and computer networks; providing technical 
support services, namely, monitoring, analyzing, supporting, administering and managing computers, computer software 
applications, computer systems, computer servers and computer networks and troubleshooting of computer hardware, 
computer software and installation problems; computer services, namely hosting and maintaining an online website for 
others to store content for others; computer services, namely, providing remote storage of electronic data, information 
and digital files and making them available via a global communications network.
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3112130    24/02/2015
[International Registration No. : 1258168]
Society for Human Resource Management
1800 Duke Street Alexandria VA 22314 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed materials in the field of talent mobility, namely, newsletters, books, magazines, pamphlets containing 
magazine excerpts, articles, research reports, brochures, educational materials, course materials, manuals, surveys, 
reports and white papers.

Cl.35;Business services in the field of talent mobility, namely, administration of exchange visitor programs, networking 
events, conducting research, surveys and public policy advocacy in the nature of public advocacy to promote awareness 
of talent mobility; providing membership services to members in the area of talent mobility, namely, providing discounts 
to members in the field of talent mobility events; providing membership services to members in the area of talent mobility,
namely, providing online information updates in the field of talent mobility.

Cl.41;Education and training services in the field of talent mobility, namely, arranging and conducting live and online 
training courses, educational conferences, exhibitions, seminars, non-downloadable webinars and professional 
workshops; online publications in the field of talent mobility, namely, electronic newsletters, books, magazines, 
pamphlets containing magazine excerpts, articles, research reports, brochures, educational materials, course materials, 
manuals, surveys, reports and white papers.
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Priority claimed from 19/08/2014; Application No. : 2014-069418 ;Japan 

3112147    13/02/2015
[International Registration No. : 1258180]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku Tokyo 106-8620 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing medical X-ray images (including downloadable software).

Cl.10;X-ray diagnostic imaging apparatus for medical purposes; apparatus for analysing X-ray images for medical 
purposes.
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3112154    13/04/2015
[International Registration No. : 1258190]
UP & UP (N.I) Limited
84-94 Great Patrick Street Belfast BT1 2NU United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games; computer games entertainment software; computer games programs [software]; computer 
programs for interactive television and for interactive games and/or quizzes; video games [computer games] in the form 
of computer programs recorded on data carriers; downloadable computer games; video games programs [computer 
software]; interactive multimedia computer programs; interactive computer software; interactive entertainment software 
for use with computers; computer programs; computer software; instruction manuals in electronic format; electronic 
publications; sunglasses; audio recordings; audio visual recordings; video recordings; excluding games of money, 
scratching games, lotteries and betting.

Cl.16;Printed publications; printed matter; books; journals; manuals (handbooks); photographs; stationery; 
instructional and teaching material (except apparatus).

Cl.25;Clothing; footwear; headgear; sportswear; leisurewear; sports jerseys; sports shoes; boots for sport.

Cl.28;Toys, games and playthings; gymnastic and sporting articles not included in other classes; handheld computer 
games; handheld electronic games; bags specially adapted for sports equipment; sporting articles and equipment; sports 
training apparatus; toy sporting apparatus; goal nets; goal posts; balls for games; hockey goals; soccer goal nets; soccer 
goal posts; nets for ball games; posts for ball games; targets; targets for sporting use; indoor play apparatus for children; 
nets for ice hockey; nets for sports; posts for sports; inflatable toys; sports games; apparatus for games; novelties; 
electronic games; excluding games of money, scratching games, lotteries and betting.

Cl.41;Entertainment services; provision of on-line entertainment services; electronic games services, including 
provision of computer games on-line or by means of a global computer network; games services provided on-line from a 
computer network; providing interactive multi-player computer games via the internet and electronic communication 
networks; arranging and conducting events for entertainment purposes; arranging and conducting events for recreation 
purposes; arranging and conducting sporting events; arranging and conducting games and competitions; arranging and 
conducting events for educational or training purposes; arranging and conducting sporting tournaments; providing 
information on-line relating to games and sports; rental of sports equipment [except vehicles]; providing recreation 
facilities; providing sporting facilities; production of audio recordings; production of video recordings; audio and video 
recording services; production of radio and television programmes; television entertainment; radio entertainment; 
excluding games of money, scratching games, lotteries and betting.
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Priority claimed from 15/10/2014; Application No. : UK00003077177 ;United Kingdom 

3113567    22/10/2014
[International Registration No. : 1258665]
Writelatex Limited
3rd Floor, 207 Regent Street London W1B 3HH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; electronic publications; computer software programs; computer 
software platforms; computer software packages; computer software development tools; computer software applications, 
downloadable; computer software downloadable from global computer information networks; computer software to 
enable searching of data; computer software in the field of electronic publishing; downloadable electronic publications; 
downloadable educational materials; interactive computer software; computer software for creating, opening, editing, 
collaborating upon, writing, publishing, finding, searching, retrieving, managing, organising, analysing, parsing, reading, 
annotating, linking, recommending, reviewing, exchanging, converting, formatting, typesetting, compiling, commenting 
upon, visualising, sharing and connecting information, data, text, documents, articles, reports, papers, posters, templates 
and images; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; publication and editing of printed 
matter; publication services; publication of electronic books and journals on-line; providing online electronic 
publications; providing on-line electronic publications, not downloadable; publication of educational materials; 
publication of electronic magazines; publication of books; electronic publications (non-downloadable) provided on-line 
from databases or the internet; publication of the editorial content of sites accessible via a global computer network; 
publication of material which can be accessed from databases or from the internet; providing publications from a global 
computer network or the internet which may be browsed; teaching services; computer assisted teaching services; 
publication of educational teaching materials; provision of education on-line from a computer database or via the internet 
or extranets; publication of the editorial content of sites accessible via a global computer network; information, advisory 
and consultancy services relating to the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design and development of software and 
hardware for processing and distribution of multimedia contents; computer advisory and consultancy services; computer 
software design; computer systems design and analysis; software as a service [SaaS]; hosting services and software as a 
service and rental of software; application service provider [ASP], namely, hosting computer software applications of 
others; development of interactive multimedia software; software as a service for creating, opening, editing, collaborating 
upon, writing, publishing, finding, searching, retrieving, managing, organising, analysing, parsing, reading, annotating, 
linking, recommending, reviewing, exchanging, converting, formatting, typesetting, compiling, commenting upon, 
visualising, sharing and connecting information, data, text, documents, articles, reports, papers, posters, templates and 
images; software as a service being an online scientific writing platform, including a collaborative editor with integrated 
automatic document viewer; information, advisory and consultancy services relating to the aforesaid.
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Priority claimed from 05/05/2015; Application No. : UK00003107117 ;United Kingdom 

3115564    20/05/2015
[International Registration No. : 1258296]
Xchanging UK Limited 
The Walbrook Building, 25 Walbrook London EC4N 8AQ GB

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer programs, all for use in insurance and reinsurance.

Cl.36;Financial services; insurance services; reinsurance services; consulting services relating to the aforesaid 
services; insurance information; provision of back office systems and services; all of the aforementioned for use in 
insurance and reinsurance.

Cl.42;Consulting services relating to computers and software; maintenance and installation of computer software; 
computer system design; computer programming; all of the aforementioned for use in insurance and reinsurance.
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Priority claimed from 19/12/2014; Application No. : 673338 ;Switzerland 

3115755    11/06/2015
[International Registration No. : 1258334]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and lighting fuel; candles and wicks for lighting.

Cl.5;Pharmaceutical and veterinary products; sanitary products for medical purposes; dietetic food and substances for 
medical or veterinary use, food for babies; food supplements for humans and animals; plasters, materials for dressings; 
material for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials included in this class; plastics 
in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes not of metal.
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Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; certification and development of innovative and/or sustainable technologies and products.
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Priority claimed from 13/01/2015; Application No. : 86502174 ;United States of America 

3116260    24/02/2015
[International Registration No. : 1258353]
World Tenpin Bowling Association
2208 Brookside Drive Arlington TX 76012 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Shirts; hats.

Cl.41;Entertainment services, namely, arranging, organizing, and conducting bowling tournaments and exhibitions.

6307



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

3116364    24/09/2014
[International Registration No. : 1258366]
Consolidated Developments Limited
26 Soho Square, London W1D 4NU United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletries; skin care preparations (non-medicated); facial makeup; blushers; foundation makeup; eye 
makeup; false eyelashes; face and body glitter; cosmetic compacts; cosmetic pencils; lipsticks; lip gloss; lip pencils; 
makeup removers; makeup applicators in the nature of cotton swabs for cosmetic purposes; eye creams; facial 
cleansers; facial toners; facial exfoliants and scrubs; facial creams; non-medicated facial treatments; nail polishes; nail 
strengtheners; nail polish removers; beauty masks; skin conditioners; hand creams; massage oils; essential oils for 
personal use; bath beads; bath crystals; bath foam; bath gels; bath oils; bath powders; bath salts; face wash; skin 
cleansers; body scrubs; body fragrances; fragrances for personal use; body and hand lotions; body gels; shower gels; 
body oils; body powders; body exfoliants; body masks; body mask creams and lotions; shaving preparations; after shave 
lotions; shaving balm; shaving cream; shaving gel; skin abrasive preparations; non-medicated skin creams and skin 
lotions for relieving razor burns; non-medicated lip care preparations; lip cream; sunscreen preparations; sun tanning 
and sun protecting preparations; perfume; perfume oils; cologne; eau de toilette; oral hygiene products; toothpaste; 
deodorant and antiperspirant; cosmetic pads; pre-moistened cosmetic wipes; pre-moistened cosmetic tissues; cotton 
sticks for cosmetic purposes; aromatherapy creams; hair care products; shampoos; conditioners; styling mousse; gels; 
sprays; hair colour products; hair treatments preparations; hair styling and care preparations; cleaning preparations for 
household use; polishes for household use; laundry preparations; incense; room fragrances; parts and fittings for the 
aforesaid goods.

Cl.9;Electronic advertising sign boards; electronic notice boards; electronic pens; mechanical advertising apparatus 
with alternative displays; luminous or illuminated advertising sign boards; electronic agendas; fluorescent screens; neon 
signs; computer programs (downloadable software); computer programs (recorded); computer memory devices; 
computer software (recorded); computer game software; electronic interactive computer games; computer software for 
advertising purposes; downloadable software in the field of entertainment, news and/or music; downloadable films, 
television programmes, videos and/or music in the field of entertainment, news and/or music; computer software for 
monitoring the use of computers, television and the internet; computer software in relation to the purchasing of goods by 
viewers from a television channel; computer software and computer programs for distribution to, and for use by, viewers 
of a digital television channel for the viewing and purchase of goods and services; encoded magnetic cards; smart cards; 
downloadable image files; downloadable sound files; electronic publications downloadable; Internet or other electronic 
broadcasts; podcasts; webcasts; mouse pads; apparatus and instruments all for transmitting, displaying, receiving, 
storing and searching electronic information; sound and visual recording carriers; sound and visual recording apparatus; 
sound and visual reproduction apparatus; apparatus for transmission or reproduction of sound or images; parts and 
fittings for the aforesaid goods.

Cl.16;Printed advertising and promotional matter; advertising posters; blank note cards; bond paper; cardboard boxes; 
scrapbooks; note pads; desk pads; bookmarks; calendars; address and appointment books; daily planners; stickers; 
posters; trading cards; postcards; coasters; printed matter; books; magazines; leaflets; flyers; journals; newsletters; 
booklets; pamphlets; brochures; photographs; stationery; adhesives for stationery or household purposes; desk top and 
personal organizers; organizers for stationery use; stationery-type portfolios; paper clips; holders for desk accessories; 
letter clips; letter openers; pen and pencil cups; pens; pencils; pencil accessories; markers; marker caddies; pen and 
pencil sets; parts and fittings for the aforesaid goods.

Cl.25;Clothing; footwear; headgear; aprons; babies' clothing; shirts; T-shirts; polo shirts; cardigans; jerseys; pants; 
trousers; slacks; jeans; cargo pants; ski pants; stretch pants; denim jeans; jumpers; sweaters; pullovers; jump suits; 
shorts; boxer shorts; tops; tube tops; crop tops; tank tops; tankinis; halter tops; sweat shirts; hooded sweat shirts; sweat 
jackets; sweat shorts; sweat pants; wraps; warm-up suits; loungewear; jogging suits; track suits; play suits; blouses; 
skirts; dresses; gowns; vests; parkas; capes; anoraks; ponchos; cloaks; shrugs; shawls; pashminas; jackets; dinner 
jackets; reversible jackets; wind-resistant jackets; shell jackets; sports jackets; golf jackets; jean jackets; coats; heavy 
coats; over coats; top coats; petticoats; blazers; suits; swimwear; beachwear; tennis wear; surf wear; layettes; infant 
wear; infants sleepers; booties; baby bibs not of paper; aprons; scarves; bandanas; belts; suspenders; neckwear; ties; 
underwear; briefs; socks; robes; pajamas; sleepwear; gloves; rainwear; shoes; pumps; mules; platform shoes; sling 
backs; sneakers; trainers; basketball boots; football boots; running shoes; boots; ankle boots; biker boots; cowboy 
boots; shoe boots; wedge boots; hunting boots; wellington boots; walking boots; hiking boots; hiking shoes; ski boots; 
galoshes; sandals; slippers; flip flops; bootees; inner soles; hats; ear muffs; headscarves; goods.

Cl.29;Meat; foods prepared from meat; fish; anchovies; caviar; tinned fish; foods prepared from fish; poultry; foods 
prepared from poultry; game; foods prepared from game; meat extracts; preserved, frozen, dried and cooked fruits and 
vegetables; jellies, jams, marmalade, compotes; apple purée; tomato purée cranberry sauce; hummus; meat jellies; 
peanut butter; tahini [sesame seed paste]; eggs; milk and milk products; butter; margarine; buttercream; cheese; cream; 
milk; milk beverages; milk products; milk shakes; soya milk; tofu; desserts made from milk products; whipped cream; 
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yoghurt; yoghurt desserts; crisps; potato snack food; fruit snacks; vegetable snacks; maize snacks; edible oils and fats.

Cl.30;Coffees; teas; cocoa; chocolate; drinking chocolate; rice; tapioca; sago; flour and preparations made from 
cereals; baked goods; biscuits; cakes; pasta; pasta sauces; bread; rolls; baps; crackers; croissants; bread sticks; 
baguettes; pastries; pies; fruit pies; meat pies; vegetable pies; pasties; pizzas; convenience foods; confectionery; sweets;
chews; chocolates; ices; sugar, honey, treacle; breakfast cereal; porridge; cereal bars; yeast, baking-powder; salt; 
mustard; vinegar; sauces (condiments); chocolate sauces; fruit sauces; cheese sauces; meat sauces; tortilla chips; 
spices; rice snacks; ice.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; fish, live; shellfish; 
lobsters, oysters; crayfish; crustaceans; mussels spiny lobsters; garden herbs; vegetables; beans; leeks; spinach; peas; 
squash; marrows; carrots; onions; peppers; potatoes; olives; lentils; fresh fruits; beets; berries; citrus fruit; rhubarb; 
apples; coconuts; grapes; nuts; chestnuts; brazil nuts; almonds; hazelnuts; peanuts; truffles; salad products; 
cucumbers; tomatoes; mushrooms; lettuce; oats; grains; rye; seeds; natural plants; seedlings; plants; plants; flowers; 
shrubs; bushes; flowers, dried, for decoration; animal biscuits; animal foodstuffs; malt.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; aerated water; tonic water; aloe vera drinks, non-alcoholic aperitifs, non-
alcoholic beer; preparations for making beverages; cider, non-alcoholic; cocktails, non-alcoholic; essences for making 
beverages; fruit juices / fruit juice; fruit nectars, non-alcoholic; ginger beer; isotonic beverages; lemonade; non-alcoholic 
fruit extracts; smoothies; soda water; tomato juice; vegetable juices.

Cl.33;Alcoholic beverages; spirits; whisky; gin; rum; vodka; wines; cocktails, alcoholic; aperitifs; digestives; liqueurs; 
pre-mixed alcoholic drinks; cider.

Cl.35;Advertising; marketing; provision of advertising space, time and media, business management; business 
administration; office functions; advertising services provided via the Internet; production of television and radio 
advertisements; provision of business information; bill-board advertising services; electronic bill-board advertising; 
leasing of advertising billboards; production of advertising matter; rental of advertising space; rental of advertising time 
on communication media; advertising and promotional services; dissemination of advertising and promotional materials; 
dissemination of advertising for others via an on-line electronic communications network; providing consumer product 
information via the Internet or other communications networks; direct mail advertising services; providing a searchable 
on-line advertising guide featuring the goods and services of other on-line vendors; providing a searchable database in 
the field of business information available via a global computer network; retail services, namely the bringing together, for
the benefit of others, enabling customers to conveniently view and purchase goods (excluding the transport thereof) by 
means of an Internet website, by mail order or by means of telecommunications, a variety of clothing, footwear, headgear, 
fashion accessories namely hair ornaments, jewellery (not made of metal), knitted covers for handheld electronic devices, 
horological and chronometric goods, paper goods namely blank note cards, blank removeable notes, bond paper, 
cardboard boxes, scrapbooks, note pads, desk pads, bookmarks, calendars, address and appointment books, daily 
planners, stickers, posters, trading cards, postcards, coasters, printed matter namely posters, stickers, postcards, daily 
planners and books, magazines, leaflets, flyers, journals, newsletters, booklets, pamphlets and brochures, purses, 
luggage tags, panniers, suitcases, cosmetic cases sold empty, vanity cases sold empty, bags for shaving kits, bag 
covers, bags for carrying computers, holders for hand held computers, pouches, attache cases, briefcases, briefcase-type
portfolios, business cases, business card cases, credit card cases, calling card cases, passport cases, key cases, leather 
key chains, coin pouches, wallets, billfolds, umbrellas, belts, luggage, bags, travel goods namely travel blankets, 
suitcases, bags, luggage, luggage labels, cases, locks, toiletry bags, vanity cases, wallets, travel belts, passport holders, 
bottles, travel clocks, drinking flasks, travelling rugs, toiletries, travel socks, plugs, chargers, adapters, inflatable pillows, 
neck pillows, sleep masks, earplugs, travel fan, disposable cameras, waterproof cases for cameras, smartphones, mobile 
phones, electronic reading books, travel irons, travel hair straighteners, travel hair tongs and travel hot brushes, furniture,
furnishings, textiles, carpets, rug, games, toys, games, playthings, musical downloads, musical instruments, vehicles, 
apparatus for locomotion by land, air or water hand tools and implements (hand-operated), sporting articles, foods and 
drink and other goods for human consumption or for making goods for human consumption, non-alcoholic beverages, 
alcoholic beverages, health and beauty articles, toiletries, cosmetics, cleaning, polishing, scouring and abrasive 
preparations, laundry articles, pharmacy goods, machines and equipment for household use, cleaning apparatus, lighting 
apparatus and instruments, heating apparatus and instruments, cooking apparatus and instruments, refrigerating 
apparatus and instruments, kitchenware, hand tools, cutlery, photographic equipment, domestic electrical and electronic 
equipment including white goods, household goods namely, crockery, tableware including bowls, plates, mugs, cups and 
saucers, dishes, jugs, tea and coffee pots, egg cups, china ware, earthenware, dinner services, porcelain ware, hand 
operated coffee grinders, non-electric coffee percolators, spice sets, spice grinders (non-electric), other than of precious 
metal, china and ceramic ornaments, ornaments, glassware and crystal, place mats, coasters, trays; non-electric cooking 
utensils, saucepans, hairbrushes and combs, soap holders, sponges, household containers and utensils, data processing 
equipment and computers, fire-extinguishing apparatus, CDs, DVDs and High Density Optical Discs, laptop computers, 
tablet computers, handheld electronic devices namely, games consoles, computer games, computers and accessories 
therefore, personal digital assistants, digital music players, mobile telephone, smartphones, digital cameras and digital 
video cameras, ebook readers, wireless communications devices, kitchenware, do-it-yourself equipment, gardening 
equipment; provision of information relating to the above goods; computerized on-line ordering services featuring, 
clothing, footwear, headgear, fashion accessories, jewellery, horological and chronometric goods, leather goods namely, 
shopping bags, beach bags, handbags, satchels, school bags, sports bags, cases, attache bags, hat boxes, luggage, 
bags, travel goods namely travelling bags, travelling trunks, trunks, suitcases, backpacks, rucksacks, slings, slings for 
babies, labels and tags for luggage, umbrellas, parasols and walking sticks, clothing for animals, collars for animals, 
leashes for animals, furniture, furnishings, textiles, carpets, rug, games, toys, games, playthings, musical downloads, 
musical instruments, vehicles, apparatus for locomotion by land, air or water hand tools and implements (hand-operated), 
sporting articles, foods and drink and other goods for human consumption or for making goods for human consumption, 
non-alcoholic beverages, alcoholic beverages, health and beauty articles, toiletries, cosmetics, cleaning, polishing, 
scouring and abrasive preparations, laundry articles, pharmacy goods, hardware and metal goods, machines and 
equipment for household use, cleaning apparatus, lighting apparatus and instruments, heating apparatus and 
instruments, cooking apparatus and instruments, refrigerating apparatus and instruments, kitchenware, hand tools, 
cutlery, photographic equipment, domestic electrical and electronic equipment including white goods, household goods, 
household containers and utensils, data processing equipment and computers, fire-extinguishing apparatus, CDs, DVDs 
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and High Density Optical Discs, laptop computers, tablet computers, handheld electronic devices, personal digital 
assistants, digital music players, mobile telephone, smartphones, digital cameras and digital video cameras, ebook 
readers, wireless communications devices, kitchenware, do-it-yourself equipment, gardening equipment, holidays, flights, 
train tickets, tickets for transportation, tickets for entertainment; provision of information relating to the aforementioned; 
all the aforesaid services also provided on line, from a computer database, from the Internet, by mobile communication or 
by other means of communication.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; rental of shops and offices, commercial and 
residential property; leasing of, or management of, real estate; leasing of, or space between or within, buildings; real 
estate management services; information services relating to the rental of shops and offices; real estate services; fund 
investments; mutual funds; real estate investment; property portfolio management; property finance; real estate, financial 
appraisal, evaluation, financial valuation, brokerage, and consultancy services; real estate agency services; leasing and 
management of apartments; residential letting; information and advisory services relating to all the aforesaid services; all 
the aforesaid services also provided on line, from a computer database, via the Internet, via mobile telephone and via 
other means of communication.

Cl.37;Building construction; repair, maintenance and refurbishment of commercial and residential property; property 
development services; property repair and installation services; repair, servicing and set up of apparatus and instruments 
for recording, receiving, processing, reproducing and/or transmitting sound and/or visual information or recordings, 
digital music downloads, electronic sound amplifiers, electronic music amplifiers, musical instruments, tuners, stands 
and cases for musical instruments; cleaning services; installation services in relation to locks, safes, heating, ventilation, 
glass, windows and blinds; information and advisory services relating to all the aforesaid services; all the aforesaid 
services also provided on line, from a computer database, via the Internet, via mobile telephone and via other means of 
communication.

Cl.38;Telecommunications services; communications services by satellite, television and/or radio; telecommunication 
services providing audio and visual material via the Internet or other communication connection network; on-line 
communication services; telecommunication services providing information via the Internet or other communication 
connection network; provision of communication via the Internet, satellite, cable, television, radio or communication 
connection network for the transmission of sounds, images, signals and data; audio broadcasting; visual broadcasting; 
broadcasting and/or transmission of music, live concerts, entertainment, films, videos, shows, radio programmes and/or 
television programmes via satellite or terrestrial broadcasting; pay-per-view television and cable television transmission 
services; subscription broadcasting via a global computer network; electronic mail services; message sending; providing 
on-line electronic bulletin boards; streaming of audio material and visual material via the Internet or other communication 
connection; Internet services, including providing telecommunications connections to the Internet or other 
communication connection network; providing multiple-user access to a global computer information network; rental of 
access time to global computer networks; Internet portal services; providing on-line chat rooms; providing on-line 
forums; webcasts; providing access to podcasts; providing access to blogging services; providing access to social 
media websites and platforms; delivery of messages by audiovisual media and electronic media; transmission of 
messages over electronic media; transmission of messages over electronic media; information, consultancy and advisory 
services in relation to the aforesaid services; all the aforesaid services also provided on line, from a computer database, 
via the Internet, via mobile telephone and via other means of communication.

Cl.41;Entertainment services; organisation of competitions; organisation of exhibitions; music production services; 
music distribution services (other than transportation); music library services; music publishing services; recording 
studio services; rehearsal studio services; museum services; provision of digital music (not downloadable) from the 
Internet; presentation of live performances; provision of sports facilities; provision of live music and live entertainment; 
provision of theatrical performances; provision of facilities for live band performances; provision of live entertainment; 
provision of live music; provision of live musical performances; provision of live shows; provision of sporting, 
entertainment and cultural facilities; rental of audio-visual equipment and recording equipment; provision of health club 
facilities; information and advisory services relating to all the aforesaid services; provision of on-line electronic 
publications (not downloadable); publishing and electronic publishing services; information and advisory services in 
relation to the aforementioned; including any such services provided on-line or from a computer database; all the 
aforesaid services also provided on line, from a computer database, via the Internet, via mobile telephone and via other 
means of communication.

Cl.42;Electronic data storage.

Cl.43;Bar services; food and drink catering; café services; restaurants; self-service restaurants; snack-bars; rental of 
drinking water dispensers; the provision of food and drink; bistro and café services; cafeteria services; canteen services; 
catering services; cocktail lounge services; restaurant services; self-service restaurant services; snack-bar services; 
public house services; inn services; booking agency services; arranging, provision and rental of meeting rooms, 
conference rooms and venues; arranging and provision of functions and banqueting services; arranging, provision and 
rental of temporary accommodation; information, advisory and consultancy services relating to all the foregoing.
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Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 07/10/2014; Application No. : 86417402 ;United States of America 

3116373    03/11/2014
[International Registration No. : 1258368]
Delos Living, LLC
22 Little West 12th Street, 4th Floor New York NY 10014 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Construction of buildings or real estate projects that promote occupant health and wellness.

Cl.42;Testing, analysis, and evaluation of buildings or real estate projects for the purposes of certifying that the 
building or real estate project has met certain design, construction, operation, maintenance, and performance standards 
intended to foster occupant health and wellness.
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Priority claimed from 01/12/2014; Application No. : 1661571 ;Australia 

3116423    10/01/2015
[International Registration No. : 1258383]
NUPLEX INDUSTRIES (AUST) PTY LIMITED
49-61 Stephen Rd Botany NSW 2019 Australia
MANUFACTURERS AND MERCHANTS

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed resins, including unprocessed acrylic, artificial, epoxy, and synthetic resins; curing additives and 
preparations; catalysts, including catalysts for use in the manufacture of industrial chemicals.

Cl.2;Raw natural resins, including raw natural resins for use in the manufacture of lacquers and varnishes; resins for 
coating purposes; paints and coatings.
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Priority claimed from 30/08/2014; Application No. : 1644228 ;Australia 

3116428    13/01/2015
[International Registration No. : 1258384]
Aconex Limited
96 Flinders Street Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer programs relating to the management of information and processes, and 
collaboration, for the construction and engineering industries.

Cl.37;Provision of information and processes to the construction and engineering industries relating to products and 
services; facilitation of information and process management, and collaboration, in the construction industry.
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3116468    26/02/2015
[International Registration No. : 1258416]
W. L. Gore & Associates, Inc.
555 Paper Mill Road Newark DE 19711 United States of America

Proposed to be Used
IR DIVISION
Cl.24;Textile fabrics for the manufacture of clothing.

Cl.25;Clothing, namely, liner gloves, pants, coats, footwear, coveralls, jackets, gloves, mitten, pants, parkas, vests, 
jumpsuits, rain suits, head wear, tights, shorts, arm warmers, leg warmers, singlets, crop tops, knee warmers, neck 
gaiters, jerseys and fishing waders.
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Priority claimed from 06/10/2014; Application No. : 268705 ;Israel 
3116476    04/03/2015
[International Registration No. : 1258431]
CyberArk Software Ltd.
94 Em-Ha'moshavot Road, P.O. Box 3143 49130 Petach-Tikva Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; security software for sharing and storing sensitive information over an enterprise network and 
over the Internet; security software for protecting, monitoring and detecting privileged accounts; computer manuals in 
electronic format distributed integrally therewith.

Cl.42;Design and development of computer hardware and software.
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Priority claimed from 20/01/2015; Application No. : 671877 ;Switzerland 

3116539    06/05/2015
[International Registration No. : 1258479]
Clariant AG
Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for water and waste treatment.

Cl.42;Scientific and technological services, analysis services, testing services, research and development services for 
water and waste treatment.
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3118014    19/05/2015
[International Registration No. : 1258499]
Dr Pawpaw Limited
Federation House 36/38 Rockingham Rd Kettering Northamptonshire NN16 8JS United Kingdom

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.3;Soaps, hand wash; perfumery and fragrances, perfumes, colognes; essential oils; bath salts and oils, including 
bubble bath preparations, shower gel, body scrub; hair care products, including colourants and dyes, lacquers, lotions, 
shampoos and conditioner; toiletries; anti-perspirants and deodorants for personal use; body lotion, body cream, hand 
lotion, hand cream; cosmetics and make-up, lip balm, lip cream, lip gloss, lipstick.

Cl.35;Advertising; business management; business administration; advertising services provided via the Internet; retail 
services connected with the sale of soaps, hand wash, perfumery and fragrances, perfumes, colognes, essential oils, bath 
salts and oils (including bubble bath preparations, shower gel, body scrub), hair care products (including colourants and 
dyes, lacquers, lotions, shampoos and conditioner), toiletries, anti-perspirants and deodorants for personal use, body 
lotion, body cream, hand lotion, hand cream, cosmetics and make-up, lip balm, lip gloss, lipstick.

Cl.44;Hygienic and beauty care for human beings or animals; hair care services; make-up services, consultancy 
services relating to cosmetics, make-up and beauty consultation.
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Priority claimed from 29/10/2014; Application No. : 14/4129638 ;France 

3118059    06/03/2015
[International Registration No. : 1259682]
APIMAB LABORATOIRES
Avenue du Lac F-34800 CLERMONT L'HERAULT France

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; essential oils; cosmetics; hair lotions; dentifrices; depilatories; make-up removing products; 
lipstick; beauty masks; shaving products; preservatives for leather; all these products made from bee products or 
including substances derived therefrom; these goods are of French origin or made in France.

Cl.5;Parapharmaceutical and veterinary products intended for human health care or daily body care without therapeutic 
properties; dietetic substances for medical use; dietetic foods for medical use; dietetic beverages for medical use; royal 
jelly [for medical use]; food for babies; disinfectants; medicinal herbs; herbal teas; preparations of trace elements for 
human and animal consumption; tonics [medicines]; mineral food supplements; vitamin preparations; food supplements 
based on honey, propolis, royal jelly, acerola and ginseng; all these goods made from bee products or containing 
substances derived thereof; these goods are of French origin or made in France.

Cl.30;Confectionery products; honey; sugar confectionery; bee glue [propolis] for human consumption; royal jelly for 
human consumption, preparations based on honey, propolis, royal jelly, acerola and ginseng; all these products made 
from bee products or including substances derived therefrom; these goods are of French origin or made in France.
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Priority claimed from 07/09/2015; Application No. : MU/M/2015/21343 ;Mauritius 

3393296    11/02/2016
[International Registration No. : 1307797]
International Business Machines Corporation 
New Orchard Road Armonk NY 10504 US

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching material (except apparatus); documentation and publications about computers and 
computer programs; manuals [handbooks]; printed publications; books; magazines; periodicals; newspapers; printing 
products (printed matter); printed matter relating to computer equipment, software and related services; manuals, 
pamphlets, magazines, information bulletins, inserts for newspapers, booklets, all in connection with software, 
computers, computer system hardware, equipment for networks, telecommunications, information technology, word 
processing, database management, multimedia, entertainment and e-commerce equipment.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail; news and information agencies; telecommunication and electronic messaging services via computer 
networks; computer-aided transmission of data; telecommunication services enabling commercial interaction over a 
global computer network.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; computer software and hardware design for third parties, 
and support services concerning computers provided by computer specialists, computing services, namely the creation, 
design and maintenance of web sites for third parties; analysis of computer systems, integration of computer networks 
and databases, computer programming for others, all these services intended for commercial interactions on global 
computer networks; technical support services, namely, repair of operating systems and computer programs by 
computer technicians; design of computer and software interconnection systems, namely: electronic interconnection of 
computers and software; testing of computer programs (software) and hardware (quality control and technical control); 
technical project studies in the field of computer hardware and software; computer consulting in connection with 
computer hardware, namely consulting in computer research and development; computer system analysis; computer 
advice and assistance concerning Internet use; rental of computers and software; scientific and industrial research, 
namely research and development of new products, biological research, bacteriological research, chemical research, 
cosmetology research, mechanical research, geological research, technical research, pharmaceutical research, scientific 
research for medical purposes.
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Priority claimed from 17/03/2016; Application No. : 302016000028096 ;Italy 

3424617    05/04/2016
[International Registration No. : 1316213]
CAFFE' PASCUCCI TORREFAZIONE S.P.A.
Via Circonvallazione, 16/A I-61010 Monte Cerignone (PU) Italy

Proposed to be Used
IR DIVISION
Cl.29;Products based on milk; yogurt; fruits and vegetables frozen, dried and cooked; jellies; jams; compotes; eggs; 
milk; milk-based beverages; ice-cream milkshake.

Cl.30;Coffee and substitutes; coffee-based beverages; coffee flavorings; cocoa; pastry; ice cream; confectionery; tea.
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Priority claimed from 24/06/2015; Application No. : 1312946 ;Benelux 

3432199    10/11/2015
[International Registration No. : 1318177]
Upinion Netherlands Besloten Vennootschap
Dynamostraat 72, 2e étage NL-1014 BZ Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software for sending and answering questions for the purpose of feedback and all 
types of research, sharing information, analysing data and organising information within individual work stations, PCs or 
computer networks for the purpose of feedback and all types of research.

Cl.35;Advertising; business management; business administration; office functions; data retrieval services for 
feedback and research purposes.

Cl.38;Providing electronic question and answer communication through computer networks; providing multi-user 
access to protected collections of information by means of global computer information networks for feedback and all 
types of research.

Cl.42;Computer services, namely providing online non-downloadable software interfaces to have companies and 
consumers mutually send questions and answers over computer networks; scientific research for others conducted 
using databases and the Internet; the designing of information indexes, websites, diagrams and reports for the purpose of
feedback and all types of research via global computer networks; providing information concerning research studies, 
including texts, electronic documents, databases, graphical and audiovisual information, via global computer information 
networks.
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3438538    09/12/2015
[International Registration No. : 1318178]
STEINER-OPTIK GmbH
Dr.-Hans-Frisch-Str. 9 95448 Bayreuth Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and equipment; apparatus to amplify light; binoculars; telescopic riflescopes; telescopes; 
telescopic sights; sighting telescopes for firearms; telescopic riflescopes; telescopic gun sights; telescopic sights for 
firearms; telescopic sights for guns; adapted binocular housings; body tubes for binoculars [lens barrels]; body tubes for 
telescopes [lens barrels]; binocular covers; adapted cases for binoculars; lenses for binoculars; lenses for telescopes; 
prisms for telescopes; reflectors for telescopes; telescopic lens sights; tripods for telescopes; corrective glasses; 
eyeglasses; adapted cases for eyeglasses; adapted cases for binoculars; adapted cases for spectacles; lasers for 
measuring purposes; image identifier night vision devices; night vision goggles; marine compasses; compasses 
[measuring instruments].

Cl.11;Flashlights [torches]; electric pocket torches; lamp casings.

Cl.13;Non-telescopic gun sights for firearms; sights, other than telescopic sights, for firearms; special adapted cases 
for guns; special adapted cases for pistols; special adapted cases for rifles; special adapted gun cases; special adapted 
rifle cases; tactical lights for firearms.

Cl.18;Leather bags; travelling bags; trolley bags; hunting bags; shoulder bags; luggage straps.
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3443489    29/07/2016
[International Registration No. : 1318896]
Sevenoaks School
High Street Sevenoaks, Kent TN13 1HU United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Printed publications downloadable or in electronically readable form; recorded discs and tapes; computer 
software.

Cl.16;Books, magazines, journals, printed matter, periodicals; photographs; stationery; instructional and teaching 
material; paperweights.

Cl.21;Glassware, tankards, pewter vessels, mugs, plaques and figurines of earthenware, glass, porcelain or terra cotta, 
porcelain, decorative trinket boxes, decanters.

Cl.41;Education, teaching and tuition services; presentation of live performances; music concert services; publishing 
services; educational information services.

Cl.42;Research services relating to science, engineering, languages and the arts.

Cl.43;Provision of temporary accommodation for students and members of the public; rental of rooms for members of 
the public; provision of conference facilities; catering services.
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Priority claimed from 27/07/2015; Application No. : 86705238 ;United States of America 

3475515    25/01/2016
[International Registration No. : 1323980]
IFBEWO Patents & Marks, Inc.
6220 S. Orange Blossom Trail, Suite 600 Orlando FL 32809 United States of America

Proposed to be Used
IR DIVISION
Cl.17;Wall system consisting of insulated concrete block, namely, insulated concrete blocks designed to fit together to 
form a wall.

Cl.19;Concrete building materials, namely, concrete blocks for use as a system of construction for assembling a 
building without using mortar; concrete building materials, namely, wall system consisting of reinforced, dry-stacked, 
engineered concrete block with insulating core and coated with surface bond cement.
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Priority claimed from 13/04/2016; Application No. : UK00003159382 ;United Kingdom 

3485830    13/10/2016
[International Registration No. : 1325803]
Ghost Herbal Concepts Ltd.
Wickhams Cay 1, Roadtown Tortola

Proposed to be Used
IR DIVISION
Cl.10;Vaporisers [medical devices]; personal vaporisers [for medical purposes]; oral vaporisers [for medical purposes].

Cl.25;Clothing; headgear; footwear.

Cl.34;Personal vaporisers and electronic cigarettes, and flavouring and solutions therefor; cigarettes, cigars, cigarillos 
and other ready for use smoking articles; articles for smokers.
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Priority claimed from 26/01/2016; Application No. : 686033 ;Switzerland 

3518814    05/07/2016
[International Registration No. : 1329388]
Hunter Douglas Industries Switzerland GmbH
Adligenswilerstrasse 37 CH-6006 Luzern Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Products made of aluminum and steel strip, included in this class; vertical and horizontal blinds, roller blinds, roller 
shutters, all outdoor and of metal; canopies of metal; mesh for doors and windows of metal; insect screens for doors and 
windows mainly of metal; building components and materials of metal; wall and ceiling coverings, facades, facade 
cladding, all of metal; parts and accessories, fastening, suspension and tilting devices of metal for all the aforesaid 
goods, included in this class; rolling shutters of metal.

Cl.7;Electric apparatus for controlling blinds, roller blinds, shading devices for windows, curtains; electric or electronic 
motors and their parts for controlling blinds, roller blinds, window coverings and curtains.

Cl.9;Electronic and electric apparatus and instruments for the remote control or automatic control of blinds, roller 
blinds, anti-dazzle screens, window coverings and curtains; electronic switches for use in motors for operating blinds, 
roller blinds, anti-dazzle screens, window coverings and curtains; electronic switches for use in motors for operating 
blinds, roller blinds; software (recorded or downloadable), including software applications and mobile applications for the 
coordination, automation and control of electrically and electronically operated shutters, blinds, curtains, drapes, screens 
and window coverings.

Cl.17;Products of plastic (semi-processed products), including plates, sheets, panels and parts of plastic, included in 
this class.

Cl.19;Building materials, not of metal; wall and ceiling coverings, facades, coverings for facades, ceilings, all the 
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aforesaid products completely or mainly non-metallic for building; architectural elements and panels of plastic, stone or 
ceramic for ceilings, facades, wall and ceiling or facade coverings; fastening and suspension devices, not of metal, for 
ceilings, wall and ceiling coverings, facades and facade coverings; roller shutters and blinds, mainly non-metallic; parts 
and fittings, not of metal, for all the aforesaid goods included in this class; roller shutters of plastic, wood or textile; 
porches not of metal.

Cl.20;Vertical and horizontal blinds, venetian blinds, indoor and of metal, plastic, wood or textile; pleated blinds, 
shading devices for windows, all indoor and of metal, plastic, wood or textile; roller blinds of textile and/or plastic and/or 
glass fiber; plastic parts, metal hardware, binding and suspension devices for the aforesaid products, included in this 
class.

Cl.22;Outdoor blinds of textile.

Cl.24;Fabrics and textile goods not included in other classes; curtains of textile and/or of glass fiber; curtains of textile 
and/or plastic and/or glass fiber, including pleated curtains and panel curtains; fabrics of fiberglass and plastic, fabrics 
for textile use; fabrics (woven or not woven) for horizontal blinds, vertical blinds, venetian blinds, roller blinds, awnings, 
blinds, curtains, pleated blinds, roller curtains, pleated curtains, Japanese screens, shade devices and sun visors and 
parts of the aforesaid products.

Cl.37;Maintenance, repair, installation, assembly and cleaning of blinds, pleated blinds, roller blinds, awnings, roller 
shutters, sun visors, window coverings, ceilings, walls, wall coverings, facades, roof coverings and parts thereof, and 
consulting in the aforesaid fields; construction consultancy.
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Priority claimed from 23/11/2015; Application No. : 30 2015 108 211 ;Germany 

3529794    31/03/2016
[International Registration No. : 1330770]
ENEXIO Management GmbH
Dorstener Str. 18 - 29 44651 Herne Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in power stations, for generating electricity and for use in the gas and processing industries; 
separators; steam engines; compressors; heat exchangers for motors and engines; filtering machines; radiators for 
motors and engines; aerocondensers; housings (parts of machines); generators of electricity; machines and plants 
composed thereof for the processing of foodstuffs; machines and machine tools for the processing industry in the fields 
of foodstuffs, beverages, the brewing industry, dairy industry, chemistry, pharmaceutics, biotechnology, cosmetics, oil 
production, oil processing, power generation, wastewater treatment and metalworking, for use in the marine industry, 
drinking water production and treatment, on oil platforms, in wine cellars, all the aforesaid goods included in class 7; 
machines, apparatus, devices and parts for the processing industry in the fields of foodstuffs, beverages, the brewing 
industry, dairy industry, chemistry, pharmaceutics, biotechnology, cosmetics, oil production, oil processing, power 
generation, wastewater treatment and metalworking, for use in the marine industry, drinking water production and 
treatment, on oil platforms, in wine cellars, all the aforesaid goods included in class 7; heat exchangers being parts of 
machines; air-cooled condensers; pumps; fans for motors and engines; engines, powertrains, and generic machine parts; 
axial fan condensers; centrifugal fan condensers; blowing machines for the compression, exhaustion and transport of 
gases; power-operated blowers; blowing engines; filter housings being parts of machines; filters (parts of machines and 
engines); springs being parts of anti-vibration mountings for machines; metal joints for pipes (parts of machines and 
engines); transmissions for machines; roller bearings; bearings for transmission shafts; pressure reducers and pressure 
regulators; taps being parts of machines, engines and motors; valves (parts of machines); filtering machines, separators 
and centrifuges; lifting apparatus; connection rods for machines, engines and motors; speed governors for machines, 
engines and motors; couplings other than for land vehicles; turbines (other than for land vehicles); fans for machines, 
engines and motors; control apparatus for machines, engines and motors; control cables for machines, engines and 
motors; water heaters (parts of machines); parts and fittings for all the aforementioned goods, included in this class

Cl.9;Safety, security, protection and signaling apparatus and equipment; measuring, detecting and monitoring 
instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus and 
simulators; regulating, checking and controlling apparatus and devices and electric or electronic switch gears; apparatus 
and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; data 
transmission installations and equipment, data processing installations and equipment, data output installations and 
equipment; process control systems, namely electrotechnical and electronic apparatus and equipment for process 
monitoring and process control, for the collection, processing and output of data; computers and computer software; 
transducers; parts and fittings for all the aforesaid goods, included in this class.

Cl.11;Flues and installations for conveying exhaust gases; burners, boilers and heaters; filters for industrial and 
household use; industrial treatment installations, namely gas cleaners and purifiers, chemical processing equipment, 
industrial installations for filtering liquids, installations for collecting gases, installations for collecting liquids; drying 
installations; refrigerating and freezing equipment; regulating and safety accessories for water and gas installations; 
nuclear installations; heating, ventilating, air conditioning and air purifying apparatus and installations; heat exchangers 
and fittings for heat exchangers, included in class 11; separators for removing condensation by refrigeration; 
refrigerating chambers; air heating apparatus; air dryers; electric radiators; heat regenerators; heat accumulators; heat 
exchanger pipes, cooler pipes and condenser tubes, finned tubes and filter pipes for heat exchangers; air pre-heaters; dry 
cooling apparatus and systems consisting thereof; dehumidifiers; chillers; machines for drying materials, also by using 
the spray drying technology; heat generation devices and heat distribution devices and plants composed thereof for 
industrial purposes; filling material and inserts for heat exchange (not machine parts), for moisture exchange and/or for 
mass transfer, namely being parts of process engineering installations, apparatus or devices for cooling, heating, 
humidifying gases, for dehumidifying gases, for absorbing materials, for desorbing materials and/or for the reaction of 
substances; filling material and inserts for air filtering installations, apparatus and devices as well as for water filtering 
installations, apparatus and devices; filling material and inserts for air and gas humidifying installations, apparatus and 
devices; filling material and inserts for gas scrubbers; filling material and inserts for ventilating apparatus and 
installations; filling material and inserts for evaporation coolers; exchange media and exchange inserts for cooling 
towers; plastic fixtures with parallel or crosswise arranged channel-like recesses being parts of air filters, water filters, 
gas scrubbers, air humidifiers, ventilating installations, gas-liquid-mass transfer installations, rain water or waste water 
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seepage installations or evaporation coolers; apparatus for separating solids, liquids and gases from liquids by means of 
sedimentation; apparatus for treating and purifying water by means of filtration and sedimentation; devices for clarifying 
water by means of gravity sedimentation; moisture exchangers; splash deflectors for cooling towers; gas scrubbers; 
ventilating apparatus and equipment; humidifiers for conditioning air and gases; apparatus for biological waste water 
treatment; plastic fixtures with crosswise arranged ducts for use as components for evaporation coolers; sanitary 
installations and water supply installations; water conduits installations; tubular rods being parts of refrigerating, 
distilling and heating installations; lighting apparatus and installations; evaporative coolers; including all the aforesaid 
goods being custom-made; parts and fittings for all the aforementioned goods, included in this class.

Cl.35;Commercial trading and consumer information services, namely auctioneering services, intermediary services, 
collective buying services, commercial evaluation services, arranging of competitions for advertising purposes, 
commercial information agency services, import and export services, negotiation and conclusion of commercial 
transactions for third parties, ordering services, price comparison services, procurement services for others; retail and 
wholesale services, mail order retail services and online retail and wholesale services, all relating to chemicals used in 
industry, science and photography, as well as in agriculture, horticulture and forestry, relating to filtering materials, 
relating to building materials, building elements and process equipment of metal, relating to machines and spare parts 
therefor for use in power stations, for generating electricity and for use in the gas and processing industries, relating to 
compressors and spare parts therefor, relating to aerocondensers and spare parts therefor, relating to machines and 
plants composed thereof for the processing of foodstuffs as well as spare parts therefor, relating to machines and 
machine tools, apparatus, devices and parts for the processing industry as well as spare parts therefor, relating to pumps 
and spare parts therefor, relating to blowing machines and turbines as well as spare parts therefor, relating to heat 
exchangers being parts of machines and spare parts therefor, relating to safety, security, protection and signaling 
apparatus and equipment as well as spare parts therefor, relating to regulating, checking, controlling, measuring 
apparatus and devices and electric or electronic switch gears as well as spare parts therefor, relating to industrial 
treatment installations, namely gas cleaners and purifiers, chemical processing equipment, industrial installations for 
filtering liquids, installations for collecting gases, installations for collecting liquids as well as spare parts for the 
aforesaid installations and equipment, relating to nuclear installations, relating to refrigerating and freezing equipment, 
relating to heating, ventilating, air conditioning and air purifying apparatus and installations as well as spare parts 
therefor, relating to apparatus and instruments as well as spare parts therefor for conducting, switching, transforming, 
accumulating, regulating and controlling electricity, relating to plastic parts for air filters and air filter installations, for 
water filters and water filter installations, for cooling apparatus and installations and cooling towers, for air humidifying 
apparatus and installations, for gas scrubbing apparatus and installations, for ventilating apparatus and installations, for 
application in mass transfer processes, and/or for seepage apparatus and installations for rain water or waste water, 
relating to process control systems, namely electrotechnical and electronic apparatus and equipment for process 
monitoring and process control, for the collection, processing and output of data as well as spare parts for the aforesaid 
apparatus and equipment, relating to apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, 
ventilating, water supply and sanitary purposes as well as spare parts therefor, relating to heat exchangers and 
accessories for heat exchangers as well as spare parts therefor, relating to transportable buildings (not of metal), relating 
to non-metallic building materials, relating to filtering materials of textile; leasing and rental of objects in connection with 
the providing of the services included in this class; consultancy, advisory and information services relating to the 
aforesaid services, included in this class.

Cl.37;Building, construction and demolition; building construction, including the installation of lighting, heating, steam 
generating, cooking, refrigerating, drying, air conditioning, ventilating, heat recovery, air filtering and water supply 
apparatus and of sanitary installations; repair of apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, air-conditioning, ventilating, heat recovery, air filtering and water supply and sanitary purposes, air filters and 
parts and accessories for the aforesaid apparatus and installations; construction management services; building repair; 
interference suppression in electric apparatus and in air conditioning installations and apparatus; installation and 
maintenance of air conditioners and air conditioning installations; installation of electric apparatus; installation of 
refrigerating apparatus; installation and maintenance of machines; construction consulting.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; construction drafting and consultancy; engineering services; design, development, planning, 
engineering project management and construction (engineering services) of industrial and machine installations, lighting, 
heating, steam generating, cooking, refrigerating, drying, air conditioning, ventilating, heat recovery, air filtering and 
water supply apparatus and of sanitary installations, air filters; technical testing; scientific research; mechanical 
research; design, technical development and technical planning of industrial installations and machines; research and 
development of installations, processes and products; services of an architect; architectural consultation; technical 
research; engineering drawing; quality control; engineering surveying; computer programming; maintenance of software; 
computer system analysis; computer software design.
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3530626    25/08/2016
[International Registration No. : 1331449]
Evans, David
9732 Northwest Henry Court Portland OR 97229 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for audience interactive entertainment events.

Cl.16;Printed matter, namely printed pamphlets, brochures, books, booklets, leaflets, information flyers, newsletters, 
advertisements of paper, in the field of audience interactive entertainment.

Cl.25;Clothing, namely tops, bottoms, hats.

Cl.41;Interactive entertainment services, namely providing interaction between audience members, and between the 
audience and performers, at entertainment events; providing entertainment services through a website, namely, providing 
information, videos, photos and activities relating to interaction between audience members, and between the audience 
and performers, at entertainment events through a website; entertainment services, namely pre-recorded performances, 
events and interviews; entertainment in the nature of live shows.
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Priority claimed from 23/02/2016; Application No. : 2016-019106 ;Japan 

3530628    19/08/2016
[International Registration No. : 1331104]
TOHO CO., LTD.
1-2-2, Yurakucho, Chiyoda-Ku TOKYO 100-8415 Japan

Proposed to be Used
IR DIVISION
Cl.25;Clothing; garters; sock suspenders; braces for clothing [suspenders]; belts [clothing]; footwear; masquerade 
costumes; ski gloves; headbands [clothing]; wet suits for water-skiing.

Cl.28;Video game machines; controllers for game consoles; bowling apparatus and machinery; amusement machines, 
automatic and coin-operated; toys; dolls; dice; cups for dice; chess games; checkers [games]; conjuring apparatus; 
dominoes; playing cards; Mah-jong; backgammon games; bingo cards; pachinkos; darts; billiard cues; billiard cue tips; 
chalk for billiard cues; billiard balls; billiard markers; billiard tables; billiard table cushions; baseball gloves; tennis ball 
throwing apparatus; tennis nets; rackets; gut for rackets; tables for table tennis; golf clubs; golf bags, with or without 
wheels; divot repair tools [golf accessories]; golf gloves; hockey sticks; ball pitching machines; discuses for sports; 
poles for pole vaulting; starting blocks for sports; bob-sleighs; skis; edges of skis; bags especially designed for skis and 
surfboards; scrapers for skis; sole coverings for skis; ski bindings; ice skates; snowshoes; snowboards; punching bags; 
boxing gloves; archery implements; fencing masks; fencing gauntlets; fencing weapons; appliances for gymnastics; 
body- training apparatus; water wings; men's athletic supporters [sports articles]; swimming kick boards; twirling batons; 
paragliders; hang gliders; bodyboards; rosin used by athletes; roller skates; skateboards; swings [sports articles]; 
ascenders [mountaineering equipment]; climbers' harness; flippers for swimming; surfboards; surfboard leashes; 
waterskis; surf skis; sailboards; harness for sailboards; masts for sailboards; fishing tackle; butterfly nets.

Cl.41;Arranging and conducting of concerts; organization of film showings; film production, other than advertising 
films; subtitling; scriptwriting services; theatre productions; orchestra services; providing on-line music, not 
downloadable; circuses; production of radio and television programmes; movie studios; recording studio services; 
amusement parks; music-halls.
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Priority claimed from 27/05/2016; Application No. : 015481931 ;European Union 

3534343    21/06/2016
[International Registration No. : 1332504]
cryptoTec AG
Habsburgerring 2 50674 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer interfaces; computer hardware.

Cl.36;Bank card, credit card, debit card and electronic payment card services; automated payment services; clearing 
services for payment transactions; financial transaction services; processing of payment transactions via the internet; 
computerised financial services for retail businesses.

Cl.42;Software design and development; technical consultancy services relating to computer programming.
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Priority claimed from 28/07/2016; Application No. : 015700511 ;European Union 

3535154    11/08/2016
[International Registration No. : 1332214]
Pyronix Ltd
Pyronix House, Braithwell Way, Hellaby Rotherham, South Yorkshire S66 8QY United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic monitoring and detection apparatus and instruments; electronic apparatus and instruments for detecting
body heat, movement and/or light; infra-red light detection apparatus and instruments; passive infra-red receiver motion 
detection devices; intruder alarms and detection devices; fire alarm apparatus; smoke detectors; carbon monoxide 
detectors; panic attack alarm apparatus; control panels for intrusion detection apparatus; infra-red receiver motion 
detection devices; wireless intruder alarms and detection devices; wireless control panels for intrusion detection 
apparatus; communications apparatus and installations; monitoring apparatus and installations; fire and environmental 
monitoring systems; closed circuit television systems; radio transmission apparatus; apparatus and installations for 
receiving and/or transmitting alarms and/or communications; social alarm equipment; networked monitoring systems; 
telephones; telephone handsets; telephone equipment; care management systems comprising of tele-health devices and 
apparatus and equipment for monitoring tele-health devices and apparatus; personal alarm devices; fall detectors; panic 
buttons; tele-health devices, apparatus, installations and systems; impact sensors; sensors; personal alarm radio 
triggers; control panels; detectors; emergency call buttons, call assistance buttons; sounders; electronic door control 
apparatus and installations; remote indicators; control devices; digital diallers; pressure mats; carbon monoxide 
detectors; pull cord switches; temperature sensors; video communication equipment; touch pads; speech trigger 
devices; handsets; cordless communication equipment; digital door entry management systems; electronic control 
systems and apparatus; apparatus and systems for receiving communications; apparatus and systems for transmitting 
communications; call handling systems; display units; speech communication systems; data communication systems; 
apparatus for initiating, generating and transmitting calls for assistance, alarm calls and emergency calls; electronic 
apparatus and instruments for recording, transmitting and playback of tones, speech and images; wireless telephones; 
message display screens; receivers; transmitters; central control units; central consoles; signalling apparatus; indicator 
switches; system wiring, namely, electrical wires; terminals for signalling and speech communication; pagers; mobile 
alarms; emergency call buttons; hand triggers for activating personal alarms; hand held radio triggers and pagers; 
electric control apparatus, systems, devices and installations; programmable control apparatus; remote control 
apparatus; remote control apparatus for use with heating, lighting, steam generating, drying, ventilating, air conditioning, 
water supply, security and safety apparatus; temperature controllers; temperature controlling apparatus; thermostats; 
energy control devices; thermostat control apparatus; thermal sensors for use in thermostats; thermal controls; boiler 
control apparatus; communications controllers; multiple control signal transmission units; network controlling 
apparatus; communication interface units; wireless communication apparatus; communication network servers; security 
control apparatus; electronic and automatic access security apparatus; security video cameras and television monitors; 
meters; meters for measuring and monitoring energy; smart meters, namely meters for testing, displaying and reporting 
on-going energy usage; electrical meters; gas-flow meters; visual display units; apparatus, equipment and instruments 
for measuring the efficiency, performance and consumption of gas boilers; mobile communication terminals; mobile data 
communications apparatus; data transmitting apparatus; computer hardware; computer firmware; computer software; 
downloadable applications (computer software) for mobile telephones, handheld electronic devices, tablet computers, 
computers, personal digital assistants, electronic organisers and electronic notepads; downloadable electronic 
publications; apparatus and instruments for the storage of information, including data, and/or sound and/or images; 
apparatus and instruments for the retrieval of information, including data, and/or sound and/or images; apparatus and 
instruments for the transmission of information, including data, and/or sound and/or images; sound, video and data 
recordings; audio and video players; apparatus and instruments for conducting measurements relating to healthcare; 
electronic telehealthcare monitors for the collection of information and data; apparatus and instrument for use in 
conjunction with telehealthcare monitors for the delivery of information and data; electronic devices, including 
telephones and computers for the collection and transfer for information and data relating to the healthcare of individuals;
electronic devices for use in obtaining relevant information for determining the healthcare needs of individuals; electronic 
tags; electronic tags for goods; electronic tags for inventory control purposes; electronic tags for security control 
purposes; electronic security tags; encoded identification tags; encoded identification strips; parts and fittings for all the 
aforesaid goods.

Cl.11;Apparatus for heating, lighting, steam generating, drying, ventilating, air conditioning, water supply and sanitary 
purposes; central heating apparatus and installations; boilers; boilers being parts of central heating installations; control 
devices for heating, lighting, steam generating, drying, ventilating, air conditioning, water supply and sanitary 
installations; apparatus for controlling temperature in heating installations, namely valves, thermostats; parts and fittings 
for the aforesaid goods.
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Cl.38;Message sending via a website; providing access to web pages; electronic transmission of data and documents 
via the Internet or other databases; delivery of data and messages by electronic transmission; electronic message 
sending, receiving and forwarding; wireless transmission of data and information; providing access to an interactive user 
interface; providing access to an online interface; providing access to an online interface for controlling heating, water 
supply, lighting, sanitation, air conditioning, ventilation, security and safety apparatus; information, advisory and 
consultancy services relating to the aforesaid services; communications by means of mobile telephones, global computer 
networks, the internet and wireless transmission that connect to apparatus for heating, water supply, lighting, sanitation, 
air conditioning, ventilation, security and safety; information, advice and consultancy in relation to the aforesaid services.

Cl.42;Advisory services relating to the use of energy, energy efficiency and energy-saving; professional consultancy 
relating to the conservation of energy; preparation of technical reports; recording and reporting data relating to energy 
consumption in buildings and domestic homes; providing online reports relating to energy consumption in buildings and 
domestic homes; information, advice and consultancy in relation to the aforesaid services.

Cl.45;Monitoring of alarm systems; monitoring of security systems; monitoring of surveillance systems; monitoring 
services for fire alarms; call monitoring services and call assistance services; information, advice and consultancy in 
relation to the aforesaid services.
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Priority claimed from 24/03/2016; Application No. : 692397 ;Switzerland 

3535201    23/09/2016
[International Registration No. : 1333003]
GL Asset Management AG
Stockerstrasse 57 CH-8002 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Information relating to economic advice.

Cl.36;Financial services included in this class, particularly investment services, brokerage and provision of advice 
relating to finance, financial asset management and investment, financing services for one's own account or for third 
parties; carrying out financial transactions, particularly financial management, provision of advice relating to investments 
as well as collective investments and operations on other financial instruments; real estate investments, particularly 
acquisition of real estate for third parties, leasing of real estate, real estate affairs.
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Priority claimed from 07/03/2016; Application No. : 692377 ;Switzerland 

3535330    07/09/2016
[International Registration No. : 1333051]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer software which can be downloaded via smart phones, mobile telephones, mobile peripherals and other 
computer applications for portable computers and office computers; game software downloadable via the Internet; 
application software for mobile telephones and other mobile peripherals, namely for drafting, displaying and sharing 
comments and recommendations on the goods and services of others; downloadable electronic publications; data 
processing equipment; computer software; communication software.

Cl.35;Commercial services online for networking; advertising, marketing and promotion services for companies; 
compilation and systematization of information held in computer databases; provision of information on goods, services, 
events and activities and related forwarding services; trade fair organization and conducting services; job placement 
services, human resources consulting services; commercial research and survey services; promotion of the goods and 
services of others via computer and communication networks; services facilitating the sale and exchange of goods and 
services of others via computer and communication networks; online career networking services and information 
services relating to employment, recruitment, job resources and job listings; provision of interactive advice online 
relating to employment; recruitment and placement services; organization of exhibitions for commercial purposes; 
networking services for professional and economic purposes, also on the Internet.

Cl.36;Charitable services, namely promoting public awareness about community, charitable and voluntary services.

Cl.41;Training; education, cultural activities and teaching; all these services also provided online; provision of 
electronic publications online; provision of training in the field of professional and personal development, establishment 
of relations, training, recruitment, commercial advice, commercial development and networking; electronic publishing 
services for others; online and electronic publication services; organization and conducting of online training and 
education events, including virtual meetings and seminars; entertainment services; provision of entertainment via 
electronic networks or the Internet, in the form of forums or blogs; organization of conferences and seminars.
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3536239    15/06/2016
[International Registration No. : 1340937]
GUANGDONG ALPHA ANIMATION AND CULTURE CO., LTD.
Auldey Industrial Area, Wenguan Rd., Chenghai Shantou Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; discs (optical -); electronic publications, downloadable; computer game programs; 
downloadable music files; downloadable image files; video game cartridges; computer programs [downloadable 
software]; data processing apparatus; computer software applications, downloadable; multifunctional audiovisual 
teaching machines (term considered too vague by the International Bureau - Rule 13.2.b of the Common Regulations); 
animated cartoons; cinematographic film, exposed.

Cl.16;Paper; towels of paper; albums; cards; printed matter; writing or drawing books; posters; books; printed 
publications; bags [envelopes, pouches] of paper or plastics, for packaging; bottle wrappers of cardboard or paper; office 
requisites, except furniture; stationery; drawing materials.

Cl.18;Travelling trunks; sling bags for carrying infants; backpacks; pocket wallets; pouch baby carriers; briefcases; 
travelling bags; handbags; travelling sets [leatherware]; trunks [luggage]; bags for sports; covers for animals.

Cl.28;Apparatus for games; games; toys; scale model vehicles; radio-controlled toy vehicles; toy vehicles; toy cars; 
chess; playing cards; body-training apparatus; plastic racetrack (term considered too vague by the International Bureau - 
Rule 13.2.b of the Common Regulations).

Cl.29;Meat chest (term considered too vague by the International Bureau - Rule 13.2.b of the Common Regulations); 
foods prepared from fish; fruits, tinned; potato flakes; fruit-based snack food; vegetable-based snack food; eggs; milk 
tea, milk predominating; milk beverages, milk predominating; yoghurt; milk; fruit jellies; lactic acid beverages.

Cl.30;Cocoa; coffee; coffee-based beverages; cocoa-based beverages; tea; tea-based beverages; sugar; candy; cereal-
based snack food; farinaceous foods; rice-based snack food; cereal preparations; ice cream; condiments.

Cl.32;Beer; mineral water [beverages]; non-alcoholic beverages; aerated water; coke (term considered too vague by the 
International Bureau - Rule 13.2.b of the Common Regulations); pure water(drink); legume drink (term considered too 
vague by the International Bureau - Rule 13.2.b of the Common Regulations); non-alcoholic fruit extracts; preparations for 
making beverages.

Cl.35;Advertising; publicity; organization of trade fairs for commercial or advertising purposes; organization of 
exhibitions for commercial or advertising purposes; business management consultancy; sales promotion for others; 
import-export agencies; procurement services for others [purchasing goods and services for other business]; personnel 
management consultancy; relocation services for businesses; auditing.

Cl.41;Educational services; instruction services; organization of shows [impresario services]; publication of electronic 
books and journals on-line; providing on-line electronic publications, not downloadable; production of radio and 
television programmes; amusement parks; game services provided on-line from a computer network; providing on-line 
music, not downloadable; providing on-line videos, not downloadable; amusements; film production, other than 
advertising films.
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Priority claimed from 15/06/2016; Application No. : 015545171 ;European Union 

3536366    13/12/2016
[International Registration No. : 1334053]
SZ DJI Technology Co., Ltd.
6/F, HKUST SZ IER Building, No. 9, Yuexing 1st Road, South District, Hi-Tech Park, Shenzhen 518057 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; trunks and suitcases; bags; sport bags; rucksacks; wallets; key wallets; credit-
card holders; luggage tags [leatherware]; umbrellas; parasols.

Cl.25;Clothing; headgear; footwear; t-shirts; polo shirts; sweaters; pullovers; scarfs; gloves [clothing]; rainwear; caps; 
hats; belts [clothing]; jackets [clothing].
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3536426    08/09/2016
[International Registration No. : 1333943]
NEVALABS YAZILIM VE BILISIM TEKNOLOJILERI ANONIM SIRKETI
Ayaspasa Cami Sokak 2/6 Gumussuyu Beyoglu Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, thopographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, ovens and furnaces for laboratory experiments; 
apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television 
apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet 
computers, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of 
sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer software 
and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic 
cards; antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods; ticket dispensers, 
automatic teller machines (ATM); electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors (electronic), magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors; counters and quantity indicators for measuring the quantity of consumption, automatic time switches; 
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment; 
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; apparatus and instruments 
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling 
apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; 
metronomes.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
internet, hosting websites, computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing.

Cl.45;Legal services, consultancy in the fields of intellectual and industrial property rights; security services for the 
protection of individuals and property; fire-fighting services; consultancy relating to workplace safety.
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3538793    09/05/2016
[International Registration No. : 1339534]
WEISS UMWELTTECHNIK GMBH
Greizer Straße 41-49 35447 Reiskirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; air and climate analysis apparatus and devices; temperature analysis 
apparatus and devices; temperature indicating apparatus; thermal shock testing apparatus; ozone testing apparatus; 
corrosion testers; dust and rain testing apparatus; measuring and control devices for air conditioning technology; heat 
flow meters; data processing apparatus and installations, and components therefor, including monitors, printers, 
keyboards, scanners, personal computers; electric power supply apparatus; apparatus for measuring, controlling and 
obtaining physical values, including temperature, pressure, humidity and vibration; special test stands, in particular for 
environment simulation installations; emission test chambers for characterisation of volatile organic compounds (VOCs); 
test systems for stability testing in the pharmaceutical industry; apparatus for testing electromagnetic compatibility; 
electric and/or electronic control and regulating apparatus; heat regulating apparatus; furnaces for laboratory use; testing 
apparatus not for medical purposes; material testing instruments and machines; gas testing instruments; precision 
measuring apparatus; computer programs; electric and/or electronic temperature and humidity regulators and sensors; 
power supply units, data displays (included in this class), apparatus for recording, transmission or reproduction of 
information; electrical cabling; parts for scientific apparatus and instruments, included in this class; electric and/or 
electronic control and regulating apparatus; hardware and software for installations, machines and apparatus for 
capturing and siphoning emissions and pollutants; installations for emission and pollutant capture, in particular for 
product, personal and room protection; scientific research and laboratory apparatus, educational apparatus and 
simulators; furniture especially made for laboratories; apparatus for transvasing acids and alkaline solutions for 
laboratories; laboratory and personal protection apparatus; weighing cabinets; weighing apparatus and instruments; 
laminar flow cabinets, in particular for product and personal protection, for mixing, bottling and weighing high-efficiency 
substances in the chemical and pharmaceutical industry; negative and positive pressure cabins for personal, product and 
environment protection, in particular for microbiological laboratories, parenterals plants, solids plants or active 
substance production; wind tunnels; weighing and transvasing insulators; chambers for material and equipment testing; 
chambers for research and environmental tests with plants, animals and human beings; apparatus and equipment for 
simulating cold, heat, humidity, climate, light, air composition, air speed, air filtration, corrosion, vacuum, excess 
pressure, noise and vibration; apparatus for measuring temperature in cabinet form, for use in stables or swimming 
pools; environment simulation rooms and apparatus for research, development and production; apparatus and devices 
for controlling, regulating and generating cold, heat, air conditioning, light, air mixture, excess pressure and negative 
pressure, vacuum, sound and vibration; sampling booths for laboratory use.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical apparatus and instruments; veterinary apparatus and instruments; analysers for 
medical use; incubators for medical purposes; diagnostic apparatus for medical purposes; hot air vibrators for medical 
purposes; incubation units for medical use; compressors [surgical]; lasers for medical purposes; lamps for medical 
purposes; pumps for medical purposes; quartz lamps for medical purposes; radiological apparatus for medical purposes; 
x-ray apparatus for medical purposes; protection devices against x-rays, for medical purposes; containers especially 
made for medical waste; furniture especially made for medical and pharmaceutical purposes.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; air conditioning apparatus; heat treatment installations; cryogenic test and storage chests freezers; 
refrigerating and freezing apparatus and chambers; freezing and refrigerating cells; containers for air conditioning; shed 
chambers (sealed housing for evaporative determination, fuel evaporation chambers); equipment and installations for 
heat treatment for production, research and development purposes; hot cabinets and drying cabinets; drawer with 
integrated ovens; dryers for continuous drying and heating processes, in particular continuous ovens, paternosters, 
chest ovens, tempering furnaces and baking ovens; ovens for heat treatment under inert gas; dry heat sterilizers; clean 
room sterilisers and dryers; vacuum chambers and dryers; filters for air conditioning; air filtering installations; air heating 
apparatus; driers (air -); humidifiers; ventilation hoods; air cooling apparatus; air deodorising apparatus; hot air 
apparatus; hot air ovens; heat pumps; heat regenerators; heat accumulators; heat exchangers, not parts of machines; 
evaporators; room air conditioners, in particular in cabinet form, including for air conditioning computer rooms, 
measurement spaces and clean rooms for the food and the pharmaceutical industries, and functional areas in hospitals, 
including operating theatres or intensive care units; room air humidifiers, humidifiers and dehumidifiers; special purpose 
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air conditioning apparatus, in particular in box form; ceiling coolers; climatically controlled chests; window-mounting air-
conditioners; water re-cooling towers; chest freezers; apparatus for refrigerating cooling water; drying apparatus and 
installations; heating apparatus, electric; apparatus for heating; heating installations; heating apparatus for solid, liquid 
or gaseous fuels; fireplaces; ovens and microwave ovens for industrial purposes; ovens, other than for laboratory 
purposes; refrigerating cabinets; refrigerating appliances and installations; cold storage rooms; refrigerating appliances 
and installations; air purifying apparatus and machines; air sterilisers; clean chambers (sanitary installations); 
refrigerating appliances and installations; temperature-regulating devices; fans (air-conditioning); air conditioning 
apparatus; apparatus and instruments for generating clean air; electrically operated air suction apparatus for recording 
pollutants in treatment, processing and production machines and installations; air cleaning and filtering installations for 
removing pollutants and odours from the air; air-conditioning and ventilating apparatus; lighting installations; apparatus 
and installations for the filtration of gaseous substances; exhaust air collection hoods; exhaust fans; sterile air 
distributors; clean room boxes for weighing operations; clean room material locks; air purifying apparatus; air sterilizers 
for personal use; air filters; fans [parts of air-conditioning installations]; installations for the extraction of pollutants.
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Priority claimed from 13/09/2016; Application No. : 87170193 ;United States of America 

3557003    23/02/2017
[International Registration No. : 1345394]
Unical Aviation Inc.
680 S. Lemon Avenue City of Industry 91789 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Manufacture services for others in the field of aircraft parts and components.

Cl.42;Design and engineering of aircraft parts and components.
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3563019    28/11/2016
[International Registration No. : 1345884]
NEW SILK ROAD GROUP LTD.
Room 618, West Block, Qiushi Center, Zhuzilin Road, Shenzhen City Guangdong China

Proposed to be Used
IR DIVISION
Cl.18;Animal skins; fur; pocket wallets; handbags; leather trimmings for furniture; leather straps, umbrellas; canes; 
harness straps; gut for making sausages.

Cl.24;Textile material; wall hangings of textile; felt; towels of textile; bed clothes; table cloths [not of paper]; curtains of 
textile or plastic; white cloth strip; flags [not of paper]; shrouds.
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Priority claimed from 12/04/2016; Application No. : 30 2016 010 631 ;Germany 

3563322    07/10/2016
[International Registration No. : 1345952]
DAIMLER AG
Mercedesstraße 137 70327 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; USB 
flash drives; computer software, apps, calculating machines, data processing equipment, computers; spectacles, sun 
glasses, spectacle frames, spectacle cases; mousepads.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments, key fobs, 
jewel cases.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; handbags; rucksacks; wallets; 
umbrellas and parasols; walking sticks; whips, harness and saddlery; purses; dog leashes.

Cl.20;Furniture, mirrors, picture frames; unworked or semi-worked bone, horn, ivory, whalebone or mother-of-pearl; 
shells; meerschaum; yellow amber.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes [except paintbrushes]; brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass [except glass used in 
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building]; glassware, porcelain and earthenware.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers.

Cl.25;Clothing, footwear, headgear; belts.

Cl.28;Games and playthings; gymnastic and sporting articles; golf gloves; decorations for Christmas trees.

Cl.34;Tobacco; smokers' articles; matches; lighters for smokers; humidors.
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Priority claimed from 30/11/2015; Application No. : 18469484 ;China 

3563361    14/04/2016
[International Registration No. : 1345666]
HANGZHOU TAIJI BAGS & LUGGAGE CO., LTD.
No. 9 Taiji Road, Economic Development District, Yuhang, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Imitation leather; pocket wallets; travelling bags; trunks [luggage]; laces (leather -); trimmings of leather for 
furniture; umbrellas; canes; clothing for pets; gut for making sausages.

Cl.25;Clothing; ready-made clothing; children's clothing; motorists' clothing; shoes; hats; hosiery; gloves [clothing]; 
scarfs; waterproof clothing.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; business management and 
organization consultancy; outsourcing services [business assistance]; provision of an on-line marketplace for buyers and 
sellers of goods and services; marketing; personnel management consultancy; accounting; sponsorship search; update 
and maintain data in a computer database.
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3563368    27/10/2016
[International Registration No. : 1346074]
Trimble Inc.
935 Stewart Drive Sunnyvale CA 94085 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for collaboration platforms and mobile computing collaboration platforms, namely, 
software for tracking, managing, monitoring, storing, updating, sharing and viewing information, documents, photos, 
videos, data and files, for use in the fields of building and project design, construction, building operations, civil 
engineering, and project management; computer software for accessing web-based communication and collaboration 
platforms allowing users to capture, access, view, display, exchange, share, organize, store, create, manage, transmit, 
and download information, documentation, photos, videos, data and files from local and global computer networks and 
wireless networks from mobile phones, tablet computers and portable electronic computing devices; downloadable 
computer software for tracking, managing, monitoring, storing, updating, sharing and viewing information, documents, 
photos, videos, data and files for use in the fields of building and project design, construction, building operations, civil 
engineering, and project management; downloadable software for use in creating, converting, reading, viewing, editing, 
managing, printing, indexing, integrating, synchronizing and retrieving electronic documents and files; computer software
for allowing real time electronic communications over computer networks and mobile computing devices; computer 
software application allowing field workers to update, receive and transmit data, electronic files and information stored in 
computers in real time using a mobile device; downloadable mobile applications for secure access to enterprise data 
sources and for downloading, viewing, editing, creating, updating, collaborating, sharing, managing and synchronizing 
data and electronic files via mobile phones, tablet computers and other mobile computing devices; downloadable 
geographical information system (gis) software; electronic publications, namely, user manuals and instructional books in 
the fields of computer software recorded on computer media.

Cl.35;On-line wholesale and retail store services featuring a wide variety of goods and services for use in the fields of 
building and project design, construction, building operations, civil engineering, project management, geospatial 
technology, and geographical information systems (gis); providing an online marketplace for sharing, buying, and/or 
selling products and services; providing a mobile commerce platform to facilitate sharing, buying and/or selling goods 
and services; providing commercial information featuring a wide variety of goods and services for use in the fields of 
building and project design, construction, building operations, civil engineering, project management, geospatial 
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technology, and geographical information systems (gis) via an online searchable database; electronic commerce 
services, namely, providing information about products and services via telecommunication networks for advertising and 
sales purposes.

Cl.42;Software as a service (saas) services, namely, hosting software for use in building and project design, 
construction, building operations, civil engineering, and project management, for use in collecting, editing, organizing, 
modifying, book marking, transmitting, displaying, synchronizing, converting, storing and sharing data, files and 
information, for use in receiving, processing, transmitting and displaying data, files and information, for use in project 
management, for use in data collection, integration, sharing, and analysis, for use in operations management, for use in 
monitoring and managing equipment, vehicles and personnel, and for use in tracking and managing costs; application 
service provider (asp) services, namely, hosting, managing, developing and maintaining applications and software and 
websites for use in the fields of building and project design, construction, building operations, civil engineering, and 
project management; application service provider (asp) services featuring software for wireless communication, mobile 
information access, and remote data management for wireless delivery of content to and from mobile computers, mobile 
phones, or personal digital assistants; application service provider (asp) services featuring computer software for 
business and project planning, collaboration and communication, namely, for collecting, capturing, tracking, managing, 
monitoring, storing, updating, editing, organizing, searching, viewing and sharing of information, documents, photos, 
videos, data and files, for collaborating on shared documents and conducting interactive discussions, for digital asset 
management, project management, approval workflow of business and project processes, expenses and materials, for 
procurement of goods and services, and for collecting and storing data, electronic files, and records; providing an online 
non-downloadable internet-based system application featuring technology enabling users to convert digital images and 
electronic files to different formats and providing an interface allowing users to view, manipulate and share digital images 
and electronic files originating from different file formats; providing an online collaboration platform featuring software for
communicating, sharing, and collaborating by multiple users working together from different locations; technology 
platform provider, namely, application service provider (asp) and provider of saas (software-as-a-service), featuring 
software for collaborating, accessing, integrating, formatting and synchronizing disparate electronic files and digital 
images; providing temporary use of on-line nondownloadable cloud computing software for use in the fields of building 
and project design, construction, building operations, civil engineering, and project management, namely, for collecting, 
tracking, generating and analyzing data, for project and construction management, for providing wireless communication, 
mobile information access, and remote data management for wireless delivery of content to and from mobile devices, 
handheld computers, laptop computers, and mobile electronic devices; information, advisory and consulting services 
relating to the selection, implementation and use of computer software; installation, repair, maintenance and updating of 
computer software; technical support services, namely, troubleshooting of computer software problems.
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Priority claimed from 15/04/2016; Application No. : UK00003159750 ;United Kingdom 

3563371    13/10/2016
[International Registration No. : 1346070]
TNG Europe Limited
The Innovation Centre 49 Oxford Street, Leicester LE1 5XY United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer cases; mobile phone cases; bags adapted for laptops; sleeves for laptops; bags and cases specially 
adapted for holding or carrying portable telephones and telephone equipment and accessories; computer bags; 
messenger bags especially adapted for holding laptops; messenger bags especially adapted for holding electronic book 
readers; wheeled messenger bags especially adapted for holding laptops; sunglasses; cases for eyeglasses and 
sunglasses; camera cases; bags for cameras and photographic equipment; carrying cases for mobile computers; rolling 
cases especially adapted for holding laptops and notebook computers; protective covers and cases for tablet computers; 
protective covers and cases for cell phones, laptops and portable media players; protective cases for smart phones; 
notebook computer carrying cases; computer carrying cases; laptop carrying cases; cell phone cases; cases for mobile 
phones; cases for telephones; carrying cases for cell phones; carrying cases specially adapted for pocket calculators and 
cell phones; cases for music, audio and related electronic equipment, namely, cases for audio tuners, audio receivers, 
amplifiers, tape players, compact disc players, MP3 controllers/players, audio mixers, audio speakers in the nature of 
music studio monitors, microphones, audio speakers, compact discs, audio tapes, portable computers, antennas, 
phonographic record players, audio recording equipment, and the cables associated with all of the foregoing equipment; 
carrying cases, holders, protective cases and stands featuring power supply connectors, adaptors, speakers and battery 
charging devices, specially adapted for use with handheld digital electronic devices, namely, computers, mobile phones, 
tablet computers, cameras, portable media players; carrying cases specially adapted for electronic equipment, namely, 
computers, mobile phones, tablet computers, cameras, portable media players; audio speakers; power banks.

Cl.16;Pen cases; pencil cases; stationery cases.

Cl.25;Clothing, footwear, headgear; money belts [clothing]; eye masks; sleep masks.

Cl.35;Retail services relating to luggage, backpacks, travelling bags, suitcases, luggage tags, school bags, casual 
bags, luggage label holders, leather wallets, travel bags, purses, sport bags, other than adapted (shaped) to contain 
specific sports apparatus, daypacks, tote bags, messenger bags, duffel bags, book bags, shoulder bags, hard-sided and 
soft-sided carry-on bags, luggage inserts, namely, packing cubes, gym bags, toiletry bags, beach bags, computer cases, 
mobile phone cases, bags adapted for laptops, sleeves for laptops, bags and cases specially adapted for holding or 
carrying portable telephones and telephone equipment and accessories, computer bags, messenger bags especially 
adapted for holding laptops, messenger bags especially adapted for holding electronic book readers, wheeled messenger 
bags especially adapted for holding laptops, sunglasses, cases for eyeglasses and sunglasses, camera cases, bags for 
cameras and photographic equipment, carrying cases for mobile computers, rolling cases especially adapted for holding 
laptops and notebook computers, protective covers and cases for tablet computers, protective covers and cases for cell 
phones, laptops and portable media players, protective cases for smart phones, notebook computer carrying cases, 
computer carrying cases, laptop carrying cases, cell phone cases, cases for mobile phones, cases for telephones, 
carrying cases for cell phones, carrying cases specially adapted for pocket calculators and cell phones, cases for music, 
audio and related electronic equipment, namely, cases for audio tuners, audio receivers, amplifiers, tape players, compact 
disc players, MP3 controllers/players, audio mixers, audio speakers in the nature of music studio monitors, microphones, 
audio speakers, compact discs, audio tapes, portable computers, antennas, phonographic record players, audio 
recording equipment, and the cables associated with all of the foregoing equipment, carrying cases, holders, protective 
cases and stands featuring power supply connectors, adaptors, speakers and battery charging devices, specially adapted 
for use with handheld digital electronic devices, namely, computers, mobile phones, tablet computers, cameras, portable 
media players, carrying cases specially adapted for electronic equipment, namely, computers, mobile phones, tablet 
computers, cameras, portable media players, audio speakers, power banks, pen cases, pencil cases, stationery cases, 
clothing, footwear, headgear, money belts [clothing], eye masks and sleep masks; online retail store services relating to 
luggage, backpacks, travelling bags, suitcases, luggage tags, school bags, casual bags, luggage label holders, leather 
wallets, travel bags, purses, sport bags, other than adapted (shaped) to contain specific sports apparatus, daypacks, tote 
bags, messenger bags, duffel bags, book bags, shoulder bags, hard-sided and soft-sided carry-on bags, luggage inserts, 
namely, packing cubes, gym bags, toiletry bags, beach bags, computer cases, mobile phone cases, bags adapted for 
laptops, sleeves for laptops, bags and cases specially adapted for holding or carrying portable telephones and telephone 
equipment and accessories, computer bags, messenger bags especially adapted for holding laptops, messenger bags 
especially adapted for holding electronic book readers, wheeled messenger bags especially adapted for holding laptops, 
sunglasses, cases for eyeglasses and sunglasses, camera cases, bags for cameras and photographic equipment, 
carrying cases for mobile computers, rolling cases especially adapted for holding laptops and notebook computers, 
protective covers and cases for tablet computers, protective covers and cases for cell phones, laptops and portable 
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media players, protective cases for smart phones, notebook computer carrying cases, computer carrying cases, laptop 
carrying cases, cell phone cases, cases for mobile phones, cases for telephones, carrying cases for cell phones, carrying 
cases specially adapted for pocket calculators and cell phones, cases for music, audio and related electronic equipment, 
namely, cases for audio tuners, audio receivers, amplifiers, tape players, compact disc players, MP3 controllers/players, 
audio mixers, audio speakers in the nature of music studio monitors, microphones, audio speakers, compact discs, audio 
tapes, portable computers, antennas, phonographic record players, audio recording equipment, and the cables 
associated with all of the foregoing equipment, carrying cases, holders, protective cases and stands featuring power 
supply connectors, adaptors, speakers and battery charging devices, specially adapted for use with handheld digital 
electronic devices, namely, computers, mobile phones, tablet computers, cameras, portable media players, carrying 
cases specially adapted for electronic equipment, namely, computers, mobile phones, tablet computers, cameras, 
portable media players, audio speakers, power banks, pen cases, pencil cases, stationery cases, clothing, footwear, 
headgear, money belts [clothing], eye masks and sleep masks; provision of an online marketplace for buyers and sellers 
of goods and services.
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Priority claimed from 16/02/2016; Application No. : 201602030 ;Norway 

3563375    16/08/2016
[International Registration No. : 1346064]
Flowtite Technology AS
Østre Kullerød 3 N-3241 Sandefjord Norway

Proposed to be Used
IR DIVISION
Cl.17;Packing, stopping and insulating materials; flexible pipes and tubes (not of metal), pipes (not of metal), flexible 
pipes in the nature of pipelines (not of metal); fittings for pipes (not of metal); pipe muffs (not of metal); joints and 
couplings for pipes (not of metal); flexible pipes, fittings for pipes, pipe muffs and junctions for pipes of glass fiber; glass 
fiber reinforced flexible pipes, fittings for pipes, pipe muffs and junctions for pipes; glass fiber reinforced flexible plastic 
pipes, fittings for pipes, pipe muffs and junctions for pipes; glass fiber reinforced flexible polyester pipes, fittings for 
pipes, pipe muffs and junctions for pipes; sealing rings, water tight rings, stuffing rings for pipes; reinforcing material for 
pipes, pipe muffs, fittings for pipes and junctions for pipes; joint packings for pipes; valves of rubber or vulcanized fiber; 
fittings for pipes, pipe muffs and junctions for pipes of glass fiber; glass fiber reinforced fittings for pipes, pipe muffs and 
junctions for pipes; glass fiber reinforced plastic fittings for pipes, pipe muffs and junctions for pipes; glass fiber 
reinforced polyester fittings for pipes, pipe muffs and junctions for pipes; reinforcing materials for pipes, fittings for 
pipes, pipe muffs and junctions for pipes; pipe fittings, pipe muffs, pipe junctions, not of metal; parts and accessories for 
all the aforementioned goods.

Cl.19;Building materials (non-metallic); glass fiber reinforced rigid pipes; glass fiber reinforced rigid plastic pipes; non-
metallic rigid pipes for building; penstock pipes, pipelines, water pipes, drain pipes, gutter pipes, sewer pipes and other 
rigid pipes, not of metal; nonmetallic rigid tubes; manholes, access pipes and manhole covers, not of metal, manholes 
and manhole covers (not of metal); rigid pipes of glass fiber; rigid glass fiber reinforced pipes; rigid glass fiber reinforced 
plastic pipes; rigid glass fiber reinforced polyester pipes; manholes and wet wells of glass fiber; glass fiber reinforced 
manholes and wet wells; glass fiber reinforced plastic manholes and wet wells; reinforcing materials (not of metal) for 
building; containers and tanks of masonry; valves for pipes, not of metal or plastic; penstock pipes, not of metal; parts 
and accessories for all the aforementioned goods.

Cl.20;Tanks, not of metal or masonry, fiber glass tanks; glass fiber reinforced tanks; glass fiber reinforced plastic 
tanks; glass fiber reinforced polyester tanks; valves of plastic; parts and accessories for all the aforementioned goods.
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3563393    31/03/2016
[International Registration No. : 1345849]
GEORGE CONSULTING s.r.o.
Pribinova 4 SK-811 09 Bratislava Slovakia

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus; electric monitoring apparatus; materials for electricity mains (wires, cables); receivers (audio 
and video); current rectifiers; detectors; software (recorded programs); electronic databases recorded on computer 
media; magnetic data carriers containing typographic fonts; electric or electronic directories (software); electronic 
timetables (software); magnetic data media; recorded computer programs; optical data media; magnetic pre-programmed 
data carriers; computer peripherals; intercommunication apparatus; data processing apparatus; data storage devices; d/a 
converters; optical receivers; multimedia multiplexers; sound recording apparatus; apparatus for digital signal 
processing; video multiplexers; data collection apparatus; downloadable electronic publications; online messaging 
software.

Cl.16;Paper; cardboard; stationery; teaching materials other than apparatus; magazines (periodicals); books; 
pamphlets; labels, not of textile; calendars; printed publications; advertising printed publications; adhesive tapes for 
stationery or household purposes; lithographic works of art; paper or plastic bags (envelopes, pouches) for packaging; 
duplicators; mimeograph apparatus and machines.

Cl.35;Business inquiries; business management assistance; advertising; marketing; concluding commercial 
transactions for others; business intermediation services (concierge services) in the field of the purchase and sale of 
products; retail sale services for recordings; retail sale services for software; retail sale services for computer hardware; 
retail sale services for printed matter; updating of advertising material; publication of advertising texts; updating of 
advertising information in computer databases; updating of commercial information in computer databases; 
dissemination of information concerning companies; distribution of advertising matter; publication of advertising 
materials; market study; marketing services; marketing agency services; market research; business research; business 
management and advisory services; personnel recruitment; rental of vending machines; demonstration of goods; 
demonstration of products and services by electronic means; modeling services for advertising or sales promotion 
purposes; compilation of information into computer databases; systematization of information in computer databases; 
updating and maintenance of data in computer databases; organization of exhibitions for commercial or advertising 
purposes; information relating to finance provided online from a database or the Internet.

Cl.38;Telecommunications; broadcasting services; audio communication services; audiovisual communication 
services; rental of telecommunication apparatus; provision of access to telecommunication infrastructures intended for 
third-party users; connection by telecommunications to a global computer network; wireless electronic transmission of 
data; distribution of data or audiovisual images via a global computer network or the Internet; delivery of digital music by 
telecommunications; message and data services by electronic transmission; dissemination of documents online via a 
global computer network; electronic transmission of data via the Internet; transmission of digital files; interactive 
computer-communication services; interactive videotex services; communication services between data banks; 
communication services via computer networks; provision of communication facilities for the electronic exchange of 
data; provision of chat rooms on the Internet; providing online electronic bulletin boards for transmission of messages 
between computer users; providing user access to the Internet; videoconferencing services; communication via virtual 
private networks; data transmission services; satellite transmission of data via an online global computer network; 
Internet access provider services; telecommunication services provided via the Internet; telecommunication services 
provided via fiber-optic networks.
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Priority claimed from 02/05/2016; Application No. : 015396252 ;European Union 

3563432    14/10/2016
[International Registration No. : 1346072]
Gedore-Werkzeugfabrik GmbH & Co. KG
Remscheider Straße 149 42899 Remscheid Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; storage containers, tool and utility cabinets, empty tool and utility chests for hand tools of 
metal; tool boxes of metal (empty), tool handles of metal, metal clips, flanges of metal [collars], flanged pipes of metal, 
metal hoses.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors, other than for land vehicles; 
machine coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; incubators for eggs; automatic vending machines; modular tools for machines; hand-held tools, other than 
hand-operated, electric screwdrivers; screwdriver bits for electric screwdrivers; torque spanners (machines); holding 
devices for machine tools; socket spanners [machines]; pliers (machines and being parts of power tools); power-operated
ratchet wrenches; hammers (parts of machines); air ratchet wrenches; adapters for machine tools; tool bits for 
metalworking machines; grabs as parts of machines; dies for machine tools; blades for powered tools; squares as parts 
of machines; precision machine tools; bolt cutters as parts of machines; hydraulic tools; pumps [machines]; power saws; 
wire brushes (parts of machines); milling machines; brushes, electrically operated [parts of machines].

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; tool pouches for attachment to tool belts; 
hammers [hand tools], masons' hammers and sledgehammers, screwdrivers; screwdriver bits for hand operated 
screwdrivers; torque wrenches [hand-operated]; ratchets (hand-operated); tool holders; hex keys; sets of socket 
spanners; pliers; ratchets (hand-operated); ratchet handles; tommy bars; ratchet combination wrenches; squares; cutting 
tools [hand tools]; stripping knives; wire strippers; hand-operated precision tools; bolt cutters; flange spreaders [cutlery] 
for use in opening flanges; hand pumps; spatulas; crow bars; hand-operated saws; nippers; putty knives; clamps for 
carpenters or coopers; hand-operated tillers; socket spanners; tool and utility bags for hand tools (filled).
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Priority claimed from 29/09/2016; Application No. : UK00003188424 ;United Kingdom 

3563449    23/11/2016
[International Registration No. : 1346759]
BRC Trading Limited
LGC Queens Road Teddington, Middlesex TW11 0LY United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications; downloadable electronic magazines; downloadable electronic journals; 
downloadable electronic reports; downloadable electronic manuals; downloadable electronic training materials; 
downloadable electronic publications, magazines, journals, reports, manuals and training materials in respect of quality 
standards.

Cl.16;Publications; printed materials; journals; reports; manuals; magazines; printed training materials; publications, 
printed materials, journals, reports, manuals, magazines and printed training materials in respect of quality standards.

Cl.35;Setting of standards relating to business practices; provision of business information directory services; 
provision of business information directory services via a global computer network; arranging, planning and conducting 
of trade fairs, exhibitions and presentations in respect of quality standards for advertising and promotional purposes; 
business data analysis; marketing and advertising services; marketing and advertising of third party products and 
services to the retail and manufacturing sector; business management assistance services in the nature of setting of 
standards for business ethics.

Cl.41;Organisation of entertainment events; organisation of educational events in respect of quality standards; 
provision of instructional and educational services; provision of instructional and education services in respect of quality 
standards; arranging and conducting of conferences, exhibitions, events and seminars; arranging and conducting of 
conferences, exhibitions, events and seminars in respect of quality standards; training courses and the provision of 
training; training courses and the provision of training in respect of quality standards; arranging of presentations for 
training and educational purposes; arranging of presentations for educational purposes in respect of quality standards; 
non-downloadable electronic publications; setting of training and educational standards; information, advice and 
consultancy relating to all of the above services.

Cl.42;Setting of quality standards, setting of standards in the field of environmental protection; setting of quality 
standards and quality control standards in the field of retail, food safety, packaging and materials, consumer products, 
storage and distribution, agents and brokers, and food service sectors; data security services in the nature of setting computer 
and data security standards. 
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Priority claimed from 26/10/2016; Application No. : 015977028 ;European Union 

3563466    07/11/2016
[International Registration No. : 1346031]
PIPES & FITTINGS EQOfluids S.L.
Poligono Industrial Benieto, Carrer Transport, 30 E-46702 Gandia (Valencia) Spain

Proposed to be Used
IR DIVISION
Cl.6;Metallic pipes for the transport of pressurized air, gases and fluids; metallic fittings for pipes; metallic valves for 
metallic pipes; metallic reducers; metallic cam nipples; manifolds of metal for pipelines; metallic plugs; metallic fast 
couplers; metallic collars for fixing pipes; metallic bolts; metallic threaded rods; stainless steel clamp rings; metallic 
couplings for pipes; metallic flanges; metallic yokes.

Cl.11;Ball valves being parts for pressurized air, gasses and liquids installations.
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Priority claimed from 27/07/2016; Application No. : 1336732 ;Benelux 

3563571    23/11/2016
[International Registration No. : 1346755]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.3;Skin lotions; skin soaps; skin moisturizing agents, skin masks; skin conditioners, skin creams and gels; skin 
cleansers, cosmetics and skincare products for the treatment of skin; skin lotions, non-medicated skin serums, non-
medicated creams; cosmetic oils for the skin; cosmetic preparations for skin rejuvenation, "anti-aging" skin care 
preparations; skin balms; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; skin cleansers; non-
medicated skin care products.

Cl.8;Electrical hand-operated tools being scrubbers for facial cleansing.

Cl.10;Massage apparatus, including massage sticks and foot massagers; inhalers, vaporizers for medical use.

Cl.11;Facial vaporizers, facial saunas and vaporizers; ultra- violet lamps, not for medical use; apparatus for tanning the 
skin; electronic facial steamers; facial saunas for medical use.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith); combs and sponges; 
brushes (except paint brushes); brush-making materials; articles for cleaning purposes; electric brushes (except parts of 
machines); brushes for skin care.

Cl.44;Medical services; consultancy services related to skin care; hygienic and beauty care for human beings or 
animals.
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Priority claimed from 26/08/2016; Application No. : 1792664 ;Australia 

3563785    16/11/2016
[International Registration No. : 1346747]
STM Management Pty Ltd
21/34 Ralph Street ALEXANDRIA NSW 2015 Australia

Proposed to be Used
IR DIVISION
Cl.9;Bags, cases, shell casings, packs, covers and protective sleeves, all specially adapted for computers (including 
laptop computers, notebooks, notepads, tablets and organisers) and other portable or handheld personal electronic 
devices (including cameras, digital recorders and mobile telephones); bags, cases, packs and covers all specially adapted
for accessories used in relation to the foregoing; bags, cases, packs and covers designed to provide protection against 
rain and other inclement weather for computers and other portable or handheld personal electronic devices; stands 
specially adapted for holding portable or handheld personal electronic devices; stylus pens; batteries; battery packs; 
rechargeable batteries; solar batteries; audio cables; audio cable connectors; electric cables, power cords and wires; 
computer cables; electric cable connectors; holders for cables, power cords and wires; power supply devices.

Cl.18;Bags; shoulder bags; carry-all and carry-on bags; packs; backpacks; overnight bags; travel bags; rucksacks; 
articles of luggage, being bags; attache cases; beach bags; garment bags for travel; school bags; hand bags; suitcases; 
luggage tags; plastic luggage tags; shoulder straps; shoulder strap protectors; leather shoulder belts.
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Priority claimed from 01/06/2016; Application No. : 015498711 ;European Union 

3563796    07/11/2016
[International Registration No. : 1346754]
SGL CARBON SE
Söhnleinstr. 8 65201 Wiesbaden Germany

Proposed to be Used
IR DIVISION
Cl.1;Graphite products for industrial purposes, namely cathode blocks and sidewall blocks for lining of aluminium 
electrolysis cells, corbels, tamped mixtures and ramming pastes for metallurgical furnaces, graphite blocks, (amorphous) 
carbon blocks.

Cl.9;Cathodes.

Cl.40;Customised processing of carbon and graphite.
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Priority claimed from 04/12/2015; Application No. : 86840165 ;United States of America 

3564114    03/06/2016
[International Registration No. : 1346879]
DECCO WORLDWIDE POST-HARVEST HOLDINGS BV
Tankhoofd 10 NL-3196 KE Vondelingenplaat (Rotterdam)

Proposed to be Used
IR DIVISION
Cl.1;Chemicals which extend life, preserve freshness and control the ripening process of vegetables, fruits and crops, 
namely, ethylene action inhibitors; plant growth regulators for agricultural use.

Cl.44;Horticultural services; agricultural and horticultural services, namely, application of specialty chemicals to 
vegetables, fruits and crops for others.
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3564174    18/07/2016
[International Registration No. : 1345670]
DKMS Deutsche Knochenmarkspenderdatei gemeinnützige Gesellschaft mbH
Kressbach 1 72072 Tübingen Germany

Proposed to be Used
IR DIVISION
Cl.16;Newspapers; periodicals; paper, cardboard; printed matter; bookbinding material; photographs; stationery; 
adhesives for stationery or household purposes; artists' materials; paint brushes; typewriters and office requisites 
(except furniture); instructional and teaching material (except apparatus); printers' type; printing blocks.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; business research; computerised 
file management; systemization of information into computer databases; compilation of information into computer 
databases.

Cl.38;Telecommunications; television broadcasting; cable television broadcasting; providing user access to global 
computer networks; provision of access to Internet portals; electronic mail; electronic mail; satellite transmission; voice 
mail services; providing access to databases; web messaging.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; operating of lotteries.

Cl.42;Scientific and industrial research; creating programmes for data processing; chemical analysis.

Cl.43;Services for providing food and drink; temporary accommodation.

Cl.44;Medical services; veterinary services; human hygiene and beauty care.
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Priority claimed from 05/04/2016; Application No. : 2016/30787 ;Turkey 

3564189    15/07/2016
[International Registration No. : 1346015]
LC WAIKIKI MAGAZACILIK HIZMETLERI TICARET ANONIM SIRKETI
Evren Mahallesi, Gülbahar Caddesi, No. 96 Bagcilar Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations; detergents other than for use in manufacturing operations and for medical 
purposes; laundry bleach; fabric softeners for laundry use; stain removers; dishwasher detergents; perfumery; 
cosmetics; fragrances; deodorants for personal use and animals; soaps; dental care preparations; dentifrices; denture 
polishes; tooth whitening preparations; mouth washes, not for medical purposes; abrasive preparations; emery cloth; 
sandpaper; pumice stone; abrasive pastes; polishing preparations for leather, vinyl, metal and wood; polishes and 
creams for leather, vinyl, metal and wood; wax for polishing.

Cl.4;Industrial oils; industrial greases; industrial lubricants; engine oil; motor oil; grease for machines; automotive 
greases; cutting fluids; dust absorbing, wetting and binding compositions; solid fuels, namely, coal, briquettes of coal, 
coke, lignite, charcoal briquettes, firewood; gaseous and liquid fuels; non-chemical additives for gaseous and liquid fuels;
fuel for motor vehicles, namely, gasoline, diesel, fuel oil; kerosene, non-chemical additives for engine oils; gasoline and 
diesel fuels; candles for lighting, wicks for oil lamps, illuminating wax, paraffin wax.

Cl.24;Woven textiles, namely, fabrics for use in the manufacture of clothing, towels, table linen, bed linen, household 
linen; non-woven textiles, namely, fabrics for use in the manufacture of clothing, towels, table linen, bed linen, household 
linen; fiberglass fabrics for textile use; fabric impervious to gases for aeronautical balloons; waterproof fabrics, namely, 
waterproof fabric for manufacturing clothing, furniture, luggage and automobile upholstery; gummed waterproof cloth; 
fabric of imitation animal skins; textile linings, namely, linen lining fabric for shoes, textile used as lining for clothing; 
buckram; filtering materials of textile, namely, chemical fiber fabrics, synthetic fiber fabrics, inorganic fiber mixed fabrics 
all for use in filtering liquids and powders; quilts of textile; woolen blankets; bath mitts; bath linen; hand towels; face 
towels of textile; bathing towels; tapestries of textile; traveling rugs, namely, lap rugs; curtains of textile; shower curtains 
of textile; shower curtains of plastics; oilcloth for use as table cloths; bed blankets; bed sheets; bedspreads; bed linen; 
diapered linen; pillowcases; quilt covers; furniture coverings of textile, namely, unfitted fabric furniture covers; 
upholstery fabrics; table napkins of textile; bed covers of paper; banners of textile, namely, cloth banners; flags not of 
paper, namely, cloth flags, fabric flags; cloth labels; baby bedding, namely, swaddling blankets, fitted crib sheets, crib 
skirts, crib blankets, and diaper changing pad covers not of paper.

Cl.35;Advertising; marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions, secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment; personnel placement; employment agencies; import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, bleaching and cleaning preparations, detergents other than for use in manufacturing operations 
and for medical purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents, 
perfumery, cosmetics, fragrances, deodorants for personal use and animals, soaps, dental care preparations, dentifrices, 
denture polishes, tooth whitening preparations, mouth washes, not for medical purposes, abrasive preparations, emery 
cloth, sandpaper, pumice stone, abrasive pastes, polishing preparations for leather, vinyl, metal and wood, polishes and 
creams for leather, vinyl, metal and wood, wax for polishing, industrial oils, industrial greases, industrial lubricants, 
engine oil, motor oil, grease for machines, automotive greases, cutting fluids, dust absorbing, wetting and binding 
compositions, solid fuels, namely, coal, briquettes of coal, coke, lignite, charcoal briquettes, firewood, gaseous and liquid 
fuels, non-chemical additives for gaseous and liquid fuels, fuel for motor vehicles, namely, gasoline, diesel, fuel oil, 
kerosene, non-chemical additives for engine oils, gasoline and diesel fuels, candles for lighting, wicks for oil lamps, 
illuminating wax, paraffin wax, woven textiles, namely, fabrics for use in the manufacture of clothing, towels, table linen, 
bed linen, household linen, non-woven textiles, namely, fabrics for use in the manufacture of clothing, towels, table linen, 
bed linen, household linen, fiberglass fabrics for textile use, fabric impervious to gases for aeronautical balloons, 
waterproof fabrics, namely, waterproof fabric for manufacturing clothing, furniture, luggage and automobile upholstery, 
gummed waterproof cloth, fabric of imitation animal skins, textile linings, namely, linen lining fabric for shoes, textile used
as lining for clothing, buckram, filtering materials of textile, namely, chemical fiber fabrics, synthetic fiber fabrics, 
inorganic fiber mixed fabrics all for use in filtering liquids and powders, quilts of textile, woolen blankets, bath mitts, bath 
linen, hand towels, face towels of textile, bathing towels, tapestries of textile, traveling rugs, namely, lap rugs, curtains of 
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textile, shower curtains of textile, shower curtains of plastics, oilcloth for use as table cloths, bed blankets, bed sheets, 
bedspreads, bed linen, diapered linen, pillowcases, quilt covers, furniture coverings of textile, namely, unfitted fabric 
furniture covers, upholstery fabrics, table napkins of textile, bed covers of paper, banners of textile, namely, cloth 
banners, flags not of paper, namely, cloth flags, fabric flags, cloth labels, baby bedding, namely, swaddling blankets, 
fitted crib sheets, crib skirts, crib blankets, and diaper changing pad covers not of paper, enabling customers to 
conveniently view and purchase those goods, such services may be provided by retail stores, wholesale outlets, by 
means of electronic media or through mail order catalogues.
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Priority claimed from 30/05/2016; Application No. : 015482813 ;European Union 

3564205    23/11/2016
[International Registration No. : 1346473]
Skyventure International (UK) Ltd.
5 Deansway Worcester WR1 2JG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded DVDs and videotapes featuring people engaging in simulated skydiving; downloadable video 
recordings featuring people engaging in simulated skydiving; downloadable photographs, videos; helmets for use with 
indoor and regular skydiving; protective helmets for sports; clothing for protection against accidents, namely, bodysuits 
for use with indoor and regular skydiving; protection devices for personal use against accidents; goggles for sports; 
athletic goggles; sunglasses.

Cl.16;Photographs featuring pictures of people engaging in simulated skydiving.

Cl.18;Bags; luggage bags; backpacks; multi-purposes sports bags; all-purpose athletic bags; knapsacks; rucksacks.

Cl.21;Water bottles, shot glasses, drinking glasses.

Cl.25;Clothing, namely, shirts, jackets, hats, underwear, gloves, and sweatshirts, shoes and boots.

Cl.28;Toy drones; amusement park rides, namely, tunnels with forced air used to simulate skydiving.

Cl.41;Services of an indoor skydiving center; providing wind tunnels, in particular vertical wind tunnels for the purpose 
of indoor skydiving; arranging and conducting events for recreational, educational and/or cultural purposes; management 
of sporting facilities, in particular of sky diving centers; consultancy and information regarding wind tunnels, in particular 
vertical wind tunnels for indoor skydiving for educational, recreational, sporting, and training purposes; providing event 
space and planning for entertainment purposes; providing entertainment venues; providing sports facilities; rental of 
sports equipment, except vehicles; advice, information and consulting services relating to all the aforesaid activities; 
photography and video services.

Cl.45;Rental of clothing including protective clothing for skydiving, in particular indoor skydiving.
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Priority claimed from 27/10/2016; Application No. : 015979487 ;European Union 

3564217    04/11/2016
[International Registration No. : 1345869]
QUESTSIDE LIMITED
24/26 City Quay, D02 NY19, Dublin 2 Dublin Ireland

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations; almond oil; alum stones [astringents]; amber [perfume]; antiperspirant soap; 
aromatics [essential oils]; badian essence; bergamot oil; carbides of metal [abrasives]; cedarwood (essential oils of -); 
citron (essential oils of -); cleaning preparations; cobblers' wax; cosmetics; creams for leather; dry-cleaning preparations; 
eau de cologne; essential oils; ethereal essences; ethereal oils; extracts of flowers [perfumes]; flower perfumes (bases for
-); fumigation preparations [perfumes]; furbishing preparations; gaultheria oil; ionone [perfumery]; jasmine oil; javelle 
water; lacquer-removing preparations; lavender oil; lavender water; lemon (essential oils of -); mint essence [essential 
oil]; mint for perfumery; musk [perfumery]; oils for cleaning purposes; oils for cosmetic purposes; oils for perfumes and 
scents; oils for toilet purposes; paint stripping preparations; perfumery; perfumes; polishing creams; polishing 
preparations; polishing wax; preservatives for leather [polishes]; rose oil; sachets for perfuming linen; scented water; 
shining preparations [polish]; shoe cream; shoe polish; shoe wax; shoemakers' wax; silicon carbide [abrasive]; skin care 
(cosmetic preparations for -); soap for brightening textile; soap for foot perspiration; tailors' wax; terpenes [essential 
oils]; tissues impregnated with cosmetic lotions; toilet water; tripoli stone for polishing; volcanic ash for cleaning; waxes 
for leather.

Cl.18;Animal skins; attache cases; backpacks; bags [envelopes, pouches] of leather, for packaging; bags for campers; 
bags for climbers; bags for sports; beach bags; boxes of leather or leather board; boxes of vulcanised fibre; briefcases; 
butts [parts of hides]; canes; card cases [notecases]; cases, of leather or leatherboard; casings, of leather, for springs; 
cattle skins; chain mesh purses; chamois leather, other than for cleaning purposes; curried skins; envelopes, of leather, 
for packaging; frames for umbrellas or parasols; garment bags for travel; handbag frames; handbags; hat boxes of 
leather; haversacks; imitation leather; key cases; kid; laces (leather -); leather straps; leather thongs; leather thread; 
leather twist; leather, unworked or semi-worked; leatherboard; moleskin [imitation of leather]; net bags for shopping; 
parasols; pelts; pocket wallets; pouch baby carriers; pouches, of leather, for packaging; purses; rucksacks; school bags; 
school satchels; shopping bags; skins of chamois, other than for cleaning purposes; sling bags for carrying infants; 
springs (casings, of leather, for plate -); straps for soldiers' equipment; straps of leather [saddlery]; suitcase handles; 
suitcases; travelling bags; travelling sets [leatherware]; travelling trunks; trunks [luggage]; umbrella covers; umbrella 
handles; umbrella or parasol ribs; umbrella rings; umbrella sticks; umbrellas; valises; valves of leather; walking cane 
handles; walking stick handles; walking sticks; wheeled shopping bags.

Cl.25;Bandanas [neckerchiefs]; bath sandals; bath slippers; beach shoes; boot uppers; boots; boots for sports; caps 
[headwear]; collar protectors for wear; collars [clothing]; corselets; detachable collars; esparto shoes or sandals; fittings 
of metal for footwear; footwear uppers; gabardines [clothing]; galoshes; gloves [clothing]; goloshes; gymnastic shoes; 
half-boots; hat frames [skeletons]; hats; headbands [clothing]; headgear for wear; heelpieces for footwear; heels; inner 
soles; jerseys [clothing]; lace boots; mittens; money belts [clothing]; non-slipping devices for footwear; paper hats 
[clothing]; pelerines; pocket squares; ready-made linings [parts of clothing]; sandals; sashes for wear; scarfs; scarves; 
shawls; shoes; slippers; soles for footwear; sports shoes; stockings; stockings (sweat-absorbent -); tips for footwear; 
veils [clothing]; welts for footwear; wooden shoes.
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3564242    18/08/2016
[International Registration No. : 1345867]
Gates Corporation
1551 Wewatta Street Denver CO 80202 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machine coupling and transmission components not for land vehicles, namely, tensioners, sprockets and pulleys, 
tensioning idlers, variable diameter pulleys, adjustable pulleys, adjustable lock center pulleys, dual pulley tensioning 
systems for power transmission belts for use with machines and engines; lockable tensioning devices, namely, belt 
tensioners for maintaining a belt tension on an engine accessory belt drive being parts of engines, machines or motors; 
belts for engines, motors or machines, namely, power transmission belts, variable speed belts, timing belts, v-ribbed 
belts, v-belts; crankshaft dampers for use on engines; belts for material handling machines; conveyor belts; belts for 
linear motion control machines; flexible couplings for coupling rotating shafts in land vehicle engines; caps for engine oil 
intakes being parts of engines; hose crimping machines; radiator caps for cooling radiators for motors, engines and 
vehicles; machines parts, namely, flexible couplings for coupling rotatable shafts and transmitting power there between; 
couplings for use in machinery of all kinds other than those for land vehicles; multi-ribbed belts for machines and 
engines; fan belts for motors; dynamo belts for use with machines; dynamo alternator decouplers, namely, a clutch to 
disconnect an alternator depending on a belt load condition for use with machines; couplings for pneumatic apparatus, 
namely, pneumatic conveyors; machine couplings other than for land vehicles; flexible couplings being parts of 
machines; machine parts, namely, fluid couplings other than for land vehicles; hydraulic couplings for engines other than 
for land vehicles, also being parts of machines; hydraulic quick release couplings for high pressure hoses; shaft 
couplings other than for land vehicles; power transmission couplings not for land vehicles; safety couplings not for land 
vehicles; industrial motion control components, namely, belts and pulleys for use with machines; timing belts for 
synchronous conveying, linear positioning and power transmission for machines, motors and engines used in industrial 
applications; timing belts for machines, motors or engines used in industrial applications including linear belts, profile 
belts, welded belts, flex belts, wide belts, vacuum belts, self-tracking belts and flat belts; water pumps for land vehicle 
engines; synchronous belts and drive belts for conveyors or machines; synchronous and toothed belts for industrial 
applications for use with machines; electronically controlled belt tensioners for use with machines whereby belt tension 
forces are controlled; engine transmission belts for land vehicles for use with machines; flat belts for vertical movement 
for use with machines; flat belts wound on shafts for moving or lifting platforms and weights for use with machines; non-
metallic belt sprockets and pulleys being parts of machines; power transmission drive components, namely, low modulus 
belts, clutches and alternator decouplers, parts and components for asynchronous belt drive systems and parts and 
components for synchronous belt drive systems, other than for land vehicles, namely, timing belts and pulleys; auxiliary 
power units for use in land vehicles for supplying electrical and mechanical power to the land vehicle when the land 
vehicle main engine is not operating.

Cl.17;Flexible tubes not of metal, namely, hydraulic hose, fuel hose, braided hose and rigid tubing; flexible hose 
assemblies, namely, non-metal couplings and clamps; non-metal fluid transfer hose, non-metal petroleum transfer hose; 
non-metal chemical transfer hose, non-metal vacuum hose; non-metal turbocharger hose, for use in land vehicle engines; 
protective insulation sleeves for flexible tubes for use on machinery; anti-static strips for vehicles for use in discharging 
static electricity; non-metallic hydraulic hose made of rubber or plastic; rubber or plastic coupling assemblies, namely, 
hose clamps, hose clamping sleeves; non-metal hose band restrictors; non-metallic couplings including hose end 
connectors for automotive use, hydraulic and coolant systems use for use with hydraulic hose, fuel hose, braided hose 
and rigid tubing; non-metallic power steering flexible hose assemblies; non-metallic industrial hose made of rubber or 
plastic, namely, material handling hose and fluid transfer hose; non-metallic reinforced hose made of rubber or plastic for 
use in land vehicle engines and industrial machines, motors and engines; flexible hose made or rubber or plastic for 
transferring hydraulic power; wire reinforced hose, primarily plastic hose for the transfer of fluids under pressure for use 
in hydraulic applications; flexible elastomeric winding sleeves, namely, plastic tubes for spooling continuous fiber 
strands and yarns thereon, namely, synthetic and natural filter strands and yarns.
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3564381    25/10/2016
[International Registration No. : 1346027]
VPC GmbH
Kraftwerkstrasse 22 03226 Vetschau/Spreewald Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; business consultancy and 
advisory services; business analysis of company behaviour; business project management, namely coordination of all 
subtasks and management of projects, in particular in relation to compliance with deadlines, costs, budgets and quality; 
business project control and client support from an organisational perspective in relation to all process engineering, 
electrical engineering and control installations, preparing of specifications, conducting of tendering procedures in 
accordance with international guidelines and assessment of bids; business project management, namely coordination of 
all subtasks and management of projects, in particular in relation to compliance with deadlines, costs, budgets and 
quality.

Cl.37;Building construction; construction of power plants; construction, installation, repair or maintenance of power 
plants; decommissioning and dismantling of installations, including monitoring and supervision of the dismantling 
process; construction management [supervision]; construction of turnkey power plants as general contractors; 
construction and installation of installations in the field of energy supply and environmental protection; project 
management, namely on-site construction supervision.

Cl.39;Delivery of goods for turnkey power plants as general contractors.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; technological consultancy and planning; 
engineering services, technical project studies; engineering project management services; product development relating 
to integrated energy concepts; laboratory testing services; building design services; technological consultancy, namely, 
software installation planning, namely concept planning, approval planning and processing, execution planning, project 
control and client support from an technical perspective in relation to all process engineering, electrical engineering and 
control installations, preparing of specifications, conducting of tendering procedures in accordance with international 
guidelines and assessment of bids; technological consultancy relating to the commissioning and operational 
management of installations in the field of energy supply and environmental protection; functional testing and acceptance
tests, preparation of technical documentation; preparation, introduction and maintenance of operational management 
systems; technical organisational studies, preparation of operational documentation; engineering consultancy relating to 
energy, environment and security management; preparation, introduction and maintenance of servicing management 
systems; technological consultancy, namely, preparation of maintenance strategies, maintenance rules, maintenance and 
lubrication schedules, and activation systems; technical project planning, namely, structuring of installations, restoration 
planning and management, installation condition inspections and thermo-visual inspections, rehabilitation of relevant 
installations, namely evaluation of installation condition and service life, determining the scope of rehabilitation, including
new operation management solutions, planning and project management in relation to installation planning, construction 
and recommissioning.
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Priority claimed from 23/02/2016; Application No. : 1754287 ;Australia 

3564402    17/08/2016
[International Registration No. : 1346693]
Antaria Limited
108 Radium St WELSHPOOL WA 6106 Australia

Proposed to be Used
IR DIVISION
Cl.1;Inorganic chemical compounds containing zinc in powder form; oil dispersions of inorganic chemical compounds 
containing zinc in powder form; emulsions of inorganic chemical compounds containing zinc in powder form; aqueous 
dispersions of inorganic chemical compounds containing zinc in powder form; inorganic powders containing zinc, oil 
dispersions of inorganic powders containing zinc, emulsions of inorganic powders containing zinc, aqueous dispersions 
of inorganic powders containing zinc, all of the foregoing being used in pharmaceutical preparations; inorganic powders 
containing zinc, oil dispersions of inorganic powders containing zinc, emulsions of inorganic powders containing zinc, 
aqueous dispersions of inorganic powders containing zinc, all of the foregoing being used in cosmetics, including 
sunscreen and sunscreen preparations, creams and lotions, anti-ageing preparations, creams and lotions, make-up and 
make-up preparations, sun-tanning preparations and fake-tanning preparations.

Cl.3;Sunscreen preparations including lotions, oils and creams; zinc sunscreen; non-medicated lip balms; sun blocking 
lipsticks (cosmetics); after sun preparations; cosmetic suntanning preparations in this class; skin care preparations in 
this class; sun-care preparations and products; anti-sun preparations (cosmetics); medicated sunscreen preparations; 
therapeutic skin care preparations in this class, namely sunscreen preparations.

Cl.5;Zinc creams in this class (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common 
Regulations); medicated after-sun preparations; sunburn preparations for pharmaceutical purposes and sunburn 
ointments and skin care treatments in this class (terms considered too vague by the International Bureau - Rule 13(2)(b) 
of the Common Regulations); therapeutic skin care preparations in this class.
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Priority claimed from 20/05/2016; Application No. : 87045463 ;United States of America 

3564403    18/11/2016
[International Registration No. : 1345852]
CID Resources, Inc.
601 S. Royal Lane, Suite 100 Coppell TX 75019 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical wearing apparel, namely, scrub tops and bottoms; medical wearing apparel, namely, surgical scrub pants 
for emergency medical personnel.

Cl.25;Nurse's uniforms, namely, tops and bottoms, uniforms, lab coats, knit tees, t-shirts, jackets, pants, cargo pants, 
tank tops; uniforms not for medical purposes.
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Priority claimed from 20/05/2016; Application No. : 87045530 ;United States of America 

3564420    18/11/2016
[International Registration No. : 1345851]
CID Resources, Inc.
601 S. Royal Lane, Suite 100 Coppell TX 75019 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Medical wearing apparel, namely, scrub tops and bottoms; medical wearing apparel, namely, surgical scrub pants 
for emergency medical personnel.

Cl.25;Nurse's uniforms, namely, tops and bottoms, uniforms, lab coats, knit tees, t-shirts, jackets, pants, cargo pants, 
tank tops; uniforms not for medical purposes.
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Priority claimed from 28/07/2016; Application No. : 2016-80833 ;Japan 

3564451    21/11/2016
[International Registration No. : 1346398]
Haso Ltd.
19-3, Nishigotanda 2-Chome, Shinagawa-Ku Tokyo 141-0031 Japan

Proposed to be Used
IR DIVISION
Cl.5;Household deodorizers; household deodorants; gauze for dressings; eyepatches for medical purposes; ear 
bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; sticking plasters; 
bandages for dressings; antiseptic liquid bandages; breast-nursing pads; babies' diapers [napkins]; adult diapers; 
diapers; diapers for incontinents; diaper covers.

Cl.25;Clothing; evening dresses; school uniforms; children's wear; liveries; jackets [clothing]; jogging pants; 
sweatpants; suits; skirts; trousers; smocks; formal wear; coats; raincoats; cardigans; sweaters; vests; shirts; 
nightgowns; negligees; nightwear; pajamas; bathrobes; disposable underwear; underwear; undershirts; underpants; slips
[undergarments]; panties; brassieres; petticoats; sash bands for kimono (obi); bustle holder bands for obi [Obiage]; 
undershirts for kimonos [Koshimaki]; undershirts for kimonos [Juban]; full-length kimonos [Nagagi]; short overcoat for 
kimono [Haori]; string fasteners for haori [Haori- himo]; pleated skirts for formal kimonos [Hakama]; sleep masks; aprons 
[clothing]; socks; stockings; headgear for wear; garters; sock suspenders; suspenders; waistbands; belts [clothing]; 
footwear; insoles; masquerade costumes; clothing for sports; ski suits for competition; headbands [clothing]; uniforms; 
wristbands [clothing]; wet suits for surface watersports; shoes; sports shoes; gymnastic shoes.
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Priority claimed from 12/07/2016; Application No. : 20624149 ;China 

3564455    10/11/2016
[International Registration No. : 1346304]
BYD COMPANY LIMITED
Yan an Road, Kuichong, Longgang 518119 Shenzhen China

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; mixing machines; haulage apparatus [mining]; concrete mixers [machines]; bulldozers; 
scraper; excavators; loosener; road sweeping machines, self-propelled; washing apparatus; machines and apparatus for 
cleaning, electric; garbage disposals; waste disposals; waste compacting machines; trash compacting machines; dust 
exhausting installations for cleaning purposes; dust removing installations for cleaning purposes; snow ploughs.

Cl.12;Lifting cars [lift cars]; fork lift trucks; sprinkling trucks; motor buses; trucks; waggons; vans [vehicles]; tilting-
carts; tipping apparatus, parts of trucks and waggons; concrete mixing vehicles; trailers [vehicles]; refrigerated vehicles; 
golf cars [vehicles]; automobile wheel hubs; rolling stock for railways; locomotives; head-rests for vehicle seats; vehicle 
chassis; ambulances; vehicle wheel hubs.

Cl.37;Vehicle lubrication; vehicle washing; vehicle polishing; anti-rust treatment for vehicles; vehicle maintenance; 
vehicle cleaning; vehicle breakdown repair services; vehicle battery charging; rustproofing; retinning; spraying and 
coating service for vehicle; retreading of tires; vulcanization of tires [repair]; tire balancing; rubber tire repair; fire alarm 
installation and repair; burglar alarm installation and repair; telephone installation and repair; pump repair; repair of 
power lines.
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3564477    15/04/2016
[International Registration No. : 1345614]
Good Home Products Limited
90 Fetter Lane London EC4A 1EQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins; unprocessed plastics; fire extinguishing compositions; 
tempering and soldering preparations; tanning substances; adhesives used in industry; adhesives for wallpaper; 
adhesives for wall tiles; agglutinants for concrete; alginates for industrial purposes; ammonia; antifreeze; antistatic 
preparations, other than for household purposes; antitarnishing chemicals for windows; auxiliary fluids for use with 
abrasives; balm of gurjun for making varnish; bases [chemical preparations]; bleaching preparations [decolorants] for 
industrial purposes; brazing fluxes; brazing preparations; brickwork preservatives, except paints and oils; cement for 
mending broken articles; cement preservatives, except paints and oils; cement-waterproofing chemicals, except paints; 
ceramic glazings; chemical additives for oils; chemical condensation preparations; chemical intensifiers for rubber; 
chemical preparations for facilitating the alloying of metals; chemical preparations to prevent mildew; chemicals, except 
pigments, for the manufacture of enamel; chemicals for the manufacture of paints; chemicals for the manufacture of 
pigments; chimney cleaners, chemical; colour- brightening chemicals for industrial purposes; concrete-aeration 
chemicals; concrete preservatives, except paints and oils; condensation-preventing chemicals; corrosive preparations; 
damp-proofing chemicals, except paints, for masonry; degreasing preparations for use in manufacturing processes; 
degumming preparations; dehydrating preparations for industrial purposes; detergents for use in manufacturing 
processes; emulsifiers; enamel-staining chemicals; filtering materials [chemical preparations]; filtering materials 
[unprocessed plastics]; fire extinguishing compositions; fireproofing preparations; glass-frosting chemicals; 
glassstaining chemicals; glaziers' putty; glue for industrial purposes; gums [adhesives], other than for stationery or 
household purposes; leather-dressing chemicals; leather glues; leather-renovating chemicals; leather-waterproofing 
chemicals; limestone hardening substances; masonry preservatives, except paints and oils; mastic for leather; metal 
hardening preparations; metal tempering preparations; mold-release preparations; mordants for metals; must-fining 
preparations; oil-bleaching chemicals; oil cement [putty]; oil dispersants; oil-purifying chemicals; oil-separating 
chemicals; polish removing substances; preparations for preventing the tarnishing of glass; preparations for the 
separation of greases; preservatives for tiles, except paints and oils; rubber preservatives; salts for colouring metal; scale
removing preparations, other than for household purposes; silicones; soldering fluxes; solvents for varnishes; spirits of 
salt; spirits of vinegar [dilute acetic acid]; stain-preventing chemicals for use on fabrics; synthetic materials for absorbing 
oil; synthetic resins, unprocessed; tan-wood; wallpaper removing preparations; water-purifying chemicals; water-
softening preparations; wax-bleaching chemicals; welding chemicals; chemical preparations for swimming pool water 
treatment; substances for treatment against indoor and outdoor moisture for walls; chemical preparations for the 
treatment and preserving of cement, concrete, brickwork and of the like materials; chemicals for use in the cleaning of 
drains; damp resisting preparations for walls; oil, varnishes and polish dissolving preparations; finings; fuel additives; 
waterproofing compounds; chemicals for use in brewing and fermenting; wood glues; fillers; expanding foam; de-icers; 
wallpaper paste; tire puncture sealants; polymers and retarders for use in plasters; adhesives for plasters.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; aluminium paints; aluminium 
powder for painting; anti-corrosive preparations; anti-rust oils; anti-rust preparations for preservation; anti-tarnishing 
preparations for metals; binding preparations for paints; bitumen varnish; bronze powder for painting; bronzing lacquers; 
carbonyl [wood preservative]; ceramic paints; coatings for roofing felt [paints]; coatings [paints]; colorants; dyes; 
enamels for painting; enamels [varnishes]; fireproof paints; fixatives [varnishes]; glazes [paints, lacquers]; mordants for 
leather; oils for the preservation of wood; pigments; primers; protective preparations for metals; repositionable paint 
patches; siccatives [drying agents] for paints; silver emulsions [pigments]; sumac for varnishes; thickeners for paints; 
thinners for lacquers; thinners for paints; turpentine [thinner for paints]; wood coatings [paints]; wood mordants; wood 
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preservatives; wood stains; dyestuffs, coatings (paints), bactericidal paints, vitrification preparations, namely, varnishes; 
surface coatings, base coatings for walls, dye thinners; colouring matters; thinning preparations for paints and for 
coatings; enamels; metal paints; finishing paint; varnishes for wood; dyes for wood; preservatives for metals; colouring 
materials; primer thinners; undercoating for surfaces to be painted; water repellents.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; polish for furniture and flooring; floor waxes; polishing waxes; abrasives except dental abrasives; rust 
removing preparations; scouring solutions; preparations for cleaning waste pipes; shampoos for floor coverings; stain 
removers; scale removing preparations for household use; detergents other than for use in manufacturing operations and 
for medical use; emery cloths; oil of turpentine; paint-stripping preparations; laundry preparations; polishing paper; 
sandpaper; degreasers other than for use in manufacturing processes; paint strippers; wax polish for wooden floors; 
wood treatment preparations for cleaning, colouring and polishing; cream cleaners; upholstery cleaner; toilet cleaners; 
window cleaners; non-medicated preparations in cream form for forming a barrier against dirt on the body; soaps; hand 
cleaner; sugar soap; essential oils; degreasing preparations; preparations for grinding and sharpening; preservatives for 
leather; sand paper; glass and emery paper; wet and dry abrasive paper; stain removing preparations including stain 
removing preparations for carpets, hard surfaces and laundry; degreasing detergents; disposable wipes impregnated with
chemicals and compounds for household use; shower, tub and tile cleaners.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; lamp wicks, waxes for industrial use, waxes for lighting, waxes for 
belts, wood briquettes for barbecue use, wood charcoal (fuel), peat briquettes (fuel), wood charcoal (fuel); wicks; 
firelighters; firewood; preservatives for leather; night lights (candles).

Cl.5;Preparations for destroying vermin; fungicides, herbicides; weedkillers, anti-moss agents, bactericides, 
insecticides, rodenticides, raticides, algicides, disinfectants for hygienic use, parasiticides, deodorants (other than for 
personal use); wall treatment agents namely fungicide, insecticide treatments; disinfectants; pesticides; preparations for 
destroying the reproductive systems of vermin and of insects; fumigating preparations for destroying harmful organisms 
in the soil; pharmaceutical preparations for the relief of insect stings and of insect bites; mildewcides; air deodorizers; 
first aid kits; plasters; herbicides for use in gardening; herbicides for use in the care of house plants; parts and fittings for 
all the aforesaid goods.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; non-electric cables and
wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of metal; safes; aluminium; 
aluminium wire; arbours [structures of metal]; balls of steel; baskets of metal; bathtub grab bars of metal; binding screws 
of metal for cables; bindings of metal; bolts, flat; bolts of metal; boxes of common metal; box fasteners of metal; braces 
of metal for handling loads; brackets of metal for building; branching pipes of metal; brazing alloys; broom handles of 
metal; buckles of common metal [hardware]; building or furniture fittings of nickel-silver; building panels of metal; bungs 
of metal; cable joints of metal, non-electric; casement windows of metal; cashboxes of metal; cast iron, unwrought or 
semi-wrought; ceilings of metal; chains of metal; chests of metal; chimney shafts of metal; chimneys of metal; clips of 
metal for cables and pipes; clothes hooks of metal; collars of metal for fastening pipes; common metals, unwrought or 
semi-wrought; containers of metal [storage, transport]; copper rings; copper, unwrought or semi-wrought; copper wire, 
not insulated; cornices of metal; couplings of metal for chains; door bells of metal, non-electric; door bolts of metal; door 
closers, non-electric; door fittings of metal; door frames of metal; door handles of metal; door knockers of metal; door 
openers, non-electric; door panels of metal; doors of metal; door stops of metal; drain pipes of metal; drain traps [valves] 
of metal; ducts of metal, for central heating installations; ducts of metal for ventilating and air conditioning installations; 
elbows of metal for pipes; eye bolts; fences of metal; ferrules of metal; ferrules of metal for handles; figurines [statuettes] 
of common metal; filings of metal; firedogs [andirons]; fittings of metal for beds; fittings of metal for building; fittings of 
metal for furniture; fittings of metal for windows; flanges of metal [collars]; flashing of metal, for building; floors of metal; 
floor tiles of metal; foils of metal for wrapping and packaging; frames of metal for building; framework of metal for 
building; furnace fireguards of metal; furniture casters of metal; gates of metal; grease nipples; greenhouse frames of 
metal; greenhouses of metal, transportable; grilles of metal; gutter pipes of metal; hardware of metal, small; hinges of 
metal; hooks for slate [metal hardware]; hooks [metal hardware]; hooks of metal for clothes rails; hoppers of metal, non-
mechanical; house numbers of metal, non-luminous; ironwork for doors; ironwork for windows; junctions of metal for 
pipes; keys; knife handles of metal; knobs of metal; ladders of metal; latch bars of metal; latches of metal; laths of metal; 
lead seals; lead, unwrought or semi-wrought; letter boxes of metal; letters and numerals of common metal, except type; 
linings of metal [building]; lintels of metal; lock bolts; locks of metal for bags; locks of metal for vehicles; locks of metal, 
other than electric; metals in powder form; moldings of metal for cornices; monuments of metal; nails; nozzles of metal; 
nuts of metal; outdoor blinds of metal; packaging containers of metal; padlocks; partitions of metal; paving blocks of 
metal; paving slabs of metal; pegs of metal; pins [hardware]; pipes of metal; pipework of metal; platforms, prefabricated, 
of metal; poles of metal; porches of metal [building]; posts of metal; pot hooks of metal; prefabricated houses [kits] of 
metal; props of metal; pulleys of metal, other than for machines; reels of metal, nonmechanical, for flexible hoses; 
refractory construction materials of metal; registration plates of metal; reinforcing materials of metal for building; 
reinforcing materials, of metal, for concrete; reinforcing materials of metal for machine belts; reinforcing materials of 
metal for pipes; rings of common metal for keys; rings of metal; rivets of metal; rods of metal for brazing; rods of metal 
for brazing and welding; rods of metal for welding; roller blinds of steel; roof coverings of metal; roof flashing of metal; 
roof gutters of metal; roofing of metal; roofing of metal, incorporating solar cells; roofing tiles of metal; ropes of metal; 
rope thimbles of metal; runners of metal for sliding doors; safes [strong boxes]; safety cashboxes; safety chains of metal; 
scaffolding of metal; screws of metal; screw tops of metal for bottles; sealing caps of metal; sheet piles of metal; sheets 
and plates of metal; shims; shuttering of metal for concrete; shutters of metal; sills of metal; silos of metal; silver-plated 
tin alloys; slabs of metal for building; sleeves [metal hardware]; slings of metal for handling loads; soldering wire of 
metal; spring locks; springs [metal hardware]; spurs; staircases of metal; stair treads [steps] of metal; statues of common 
metal; steel alloys; steel buildings; steel pipes; steel sheets; steel strip; steel, unwrought or semi-wrought; steel wire; 
steps [ladders] of metal; step stools of metal; stops of metal; strap-hinges of metal; straps of metal for handling loads; 
street gutters of metal; stringers [parts of staircases] of metal; swimming pools [metal structures]; tacks [nails]; tanks of 
metal; taps for casks of metal; tile floorings of metal; tiles of metal for building; tin; tin cans; tinfoil; tinplate; tinplate 
packings; tool boxes of metal, empty; tool chests of metal, empty; tool handles of metal; towel dispensers, fixed, of metal; 
trays of metal; tree protectors of metal; trellis of metal; troughs of metal for mixing mortar; tubbing of metal; tungsten; 
tungsten iron; valves of metal, other than parts of machines; vanadium; vats of metal; vice benches of metal; wall 
claddings of metal [building]; wall linings of metal [building]; wall plugs of metal; wall tiles of metal; washers of metal; 
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water-pipes of metal; water-pipe valves of metal; window casement bolts; window closers, non-electric; window fasteners 
of metal; window frames of metal; window openers, non-electric; window pulleys; windows of metal; window stops of 
metal; wire of common metal; wire of common metal alloys, except fuse wire; wire rope; laminated and cast building 
materials, construction elements of metal, traps for wild animals made of metal, latticework, connectors, weather vanes, 
gratings, construction panels, pergolas, garage doors, barriers, gutters, mouldings of metal for building; corner pieces, 
namely, metal building material; wainscoting, drain grills, dividers, namely, metal building materials, hinge-pins, assembly 
brackets, corner brackets, water treatment and gas supply; vehicle number plates; building structures for agricultural or 
horticultural use; key blanks, door gratings; bells, articles of hardware; copper tubes; hose fittings; screw cups; screw 
caps; casters of metal; prefabricated greenhouses (metallic); clamps; compression fittings; floor edging; grab rails; 
weather bars; weather strippings; display signs; gas supply installations, namely, metal containers; metal cable clips and 
ties; metal pipe clips' locks; metal assembly blocks for the assembly of furniture; metal joints; metal safety hasps for 
commercial and industrial use; metal d-rings; picture wire; metal hardware namely threaded fasteners, unthreaded 
fasteners, metal corner braces; metal mending plates; metal tee plates; metal plates, brackets and angle braces for 
building construction; plugs of metal for baths; plugs of metal for showers; plugs of metal for sinks; gate latches of metal;
gate eye bolts of metal; gate hooks of metal; metal balusters; assembly fittings for interconnecting fence sections; fence 
panels of metal; hose fittings of metal; hose clamps of metal; interlocking metal cross-braces; clamps of metal for 
attaching awnings; doors of metal (furniture), namely for baths, showers and shower cubicles; wheel clamps; wire mesh; 
letter boxes of metal; and parts and fittings for all the aforesaid goods; metal clips; speed bumps; screw rings; split rings 
of common metal for keys; metal chains for keys; foot scrapers; door scrapers.

Cl.7;Machine tools; machine coupling and transmission components (except for land vehicles); agricultural implements 
other than hand-operated; construction and civil engineering machines; metal-working machines; farming machines; 
motor hoes; lawnmowers (machines); grinders (machines); mechanical reels; pumps (machines); water pumps as 
machines; drainage pumps; boring pumps; concrete mixers; hoists; compressors (machines); electrical cleaning 
machines and apparatus; washing apparatus; electric parquet-floor polishers; electrical carpet and rug shampooing 
devices; steam-cleaning apparatus; highpressure cleaning apparatus; gas-operated welding apparatus; soldering irons; 
vacuums; window-washing apparatus; spraying machines; vitrifying machines; nonelectric welding apparatus; drilling 
machines; mobile electrical power units (generators); paint spray guns; swimming pool vacuums; swimming pool pumps; 
waste water lift pumps; built-in dishwashers; automatic distribution machines; electric welding apparatus and machines; 
electric arc welding apparatus; electric arc cutting apparatus; electrodes for welding machines; gas-operated soldering 
apparatus; gas-operated soldering irons; engines and transmission assemblies for opening and closing shutters, swivel 
shutters, rolling shutters, rolling shutters incorporated in woodwork, gates, garage doors, curtains and blinds; hydraulic 
controls and devices for opening and closing doors, gates, windows and shutters; pneumatic controls and devices for 
opening and closing doors, gates, windows and shutters; sump pumps; pulleys; watering pumps; pneumatic hammers; 
pneumatic controls for machines; pneumatic transporters; saws (machines); saw benches (machines); saw blades 
(machines); circular saw blades (machine parts); jigsaw blades (machine parts); portable electric saws (jigsaws, circular 
saws, saber saws, back saws); miter saws; band saws; table saws; inflation guns; spraying machines; hammer drills; 
shearers; hedge trimmers; edge cutters; sharpening machines; scarifiers and grinding wheels for sharpening; drills; 
screw machines; grinders; heat scrapers; electric paint mixers; bench grinders; paint guns; electric glue guns; 
airbrushes; wallpaper stripping machines; steam cleaners; injector-extractors (shampooing machines); chain saws; 
motorized cultivators; brush cutters; electric shredders for plants; cultivators (machines); compressed air machines; 
compressed air engines; compressed air pumps; diggers (machines); self-propelled road sweeping machines; grinding 
machines; electric shears; chisels for machines; scissors, electric; control cables for machines, engines or motors; 
control mechanisms for machines, engines or motors; crushing machines; root slicers (machines); cutters (machines); 
grain separators; turf removing plows; electric knives; harvesting machines; joints (parts of engines); blades (parts of 
machines); drill chucks (parts of machines); screw tips (parts of tools); mower blades (machines); lawnmower blades 
(machines); slicing and deburring disks for grinders; diamond disks (parts of machines); plane irons (machine parts); drill 
presses; portable electric planes; portable electric routers; stationary planing machines; wood-turning lathes; electric tile 
cutters; power operated tools; machines and pumps, all for use in agriculture, horticulture, building, decorating, 
plumbing, electrical supply, woodworking, metalworking, pottery or vehicle maintenance; washing and abrading 
machines; vehicle washing installations; pressure washers; steam cleaners; vacuum cleaners; sweepers; floor polishers; 
tillers; polishers; demolition hammers; spray guns for paints; air brushes; vehicle washing installations; lawnmowers; 
strimmers; hedge trimmers; soldering instruments; cutting machine tools; lathes; blow lamps; jacks; concrete mixers; 
waste disposal apparatus; screwdriver bits; air compressors; tyre compressors; shower pumps; generators; electric 
motors; electric arc welding apparatus; electrical cutting apparatus; electrical welding apparatus; saws; inflation guns; 
atomisers; plugging machines; clippers; hedge trimmers; edging trimmers; scarifying machines and grindstones (all the 
aforesaid goods being portable electric tools); drilling machines; screw machines; angle grinders; hot-air paint stripping 
machines; sanders; electric paint mixers; hand winches; compressor units; spray guns for paint (airbrush guns); glue 
guns, electric; airbrushes; wallpaper stripping machines; electric cleaning machines and apparatus; washing apparatus; 
high-pressure cleaners; cleaning apparatus utilizing steam; injectors/extractors (shampooing machines); vacuum 
cleaning machines; chain saws; motorized cultivators; edgers; electric plant crushing machines; cultivators (machines); 
sharpening machines; compressed air machines; compressed air engines; compressed air pumps; diggers (machines); 
road sweeping machines [self-propelled]; grinding machines; shears, electric; chisels for machines; scissors, electric; 
control cables for machines, engines or motors; control mechanisms for machines, engines or motors; crushing 
machines; root slicers (machines); cutters (machines); grain separators; turf removing ploughs; knives, electric; 
harvesting machines; generating sets; joints (parts of engines); blades (parts of machines); welding apparatus, gas-
operated; soldering irons, gas-operated; welding machines, electric; hydraulic devices and controls for opening and 
closing doors, gates, windows and blinds; pneumatic devices and controls for opening and closing doors, gates, 
windows and blinds; engines and motors not for land vehicles; drill chucks (parts of machines); screw tips (parts of 
tools); circular saw blades (parts of machines); jigsaw blades [parts for machines]; clipper blades (machines); lawnmower 
blades (machines); cutting and deburring discs for grinders; diamond discs (parts of machines); plane irons (parts of 
machines) and tool holders (parts of machines); electric arc cutting apparatus; apparatus for electric arc welding; welding 
electrodes; electric door closers, window closers and blind closers; electric devices for opening and closing doors, gates, 
windows and blinds; electric apparatus for mixing, pounding, kneading, grinding, cutting, chopping, emulsifying and 
slicing food; vegetable peelers; dishwashers; laundry washing machines; rotary steam presses; garbage disposals units 
and waste compacters; electric steam cleaning machines; electric vacuum cleaners; apparatus for waxing, cleaning, and 
shampooing carpets; accessories for vacuum cleaners and floor waxers; machines for making, mixing or dispensing 
beverages; mixers [machines]; food processors; slicers, electric can openers, electric knives, knife/scissor sharpeners; 
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fruit juice extractors; coffee grinders; filtering machines and cartridges for filtering machines; ironing machines; 
scarifiers; wire brushes; routers; door openers; electronic door openers; electric welding torches; electric arc welders; 
electrical welding apparatus.

Cl.8;Hand tools and implements (hand-operated); cutlery; gardening tools; hoe-forks; hoes; grippers; pitchforks; rakes; 
spades; peat spades; shovels; pickaxes; edge cutters; sowers (tools); spreaders (tools); lawn rollers; edging trimmers; 
hand-operated lawnmowers; hedge trimmers; shears; shearing knives; lopping shears; pruning shears; bill-hooks; axes; 
grafting tools; DIY tools; perforating tools; pincers; pliers; wrenches (tools); assembling tools; hand jacks; scissors; 
strippers; scrapers; hammers; scraping tools; plumbing tools; insecticide sprayers (tools); knives (except electric and 
surgical knives); tiling tools; cutters; lawn rakes; cutting tools; hand-driven tools and instruments for treating floorings 
and floor coverings; barbecue cutlery (forks, spoons, and knives); precision tools; tool belts; clamps; forks; fertilizer 
scoops (hand tools); seeders (tools); lawn sweepers; secateurs; unsticking tools; screwdrivers; saws (tools); hand saws; 
blades for hand saws; saw holders; hand instruments for scouring, filing, sanding, sharpening; graving tools [hand tools];
rasps (tools); planes; sledgehammers; diggers (tools); guns (tools); squares (tools); joint clamps (tools); spatulas (hand 
tools); pipe cutters (tools); drills (tools) and bits for drills (parts of tools); router milling cutters (hand tools); drill holders 
(tools); screw tips (parts of tools); saw blades (parts of tools); clipper blades (hand instruments); lawn mower blades 
(hand instruments); diamond disks (parts of tools); cylinder saws and drill bits (tools); plane irons (parts of tools) and tool 
holders; cutting and surfacing tools; sockets (tools); scissors (hand-operated hand tools); files; wood chisels; bits (parts 
of tools); grout spreaders; trowels; brush cutters, hand-operated sharpening tools and instruments, hand-operated 
grinding tools, disks (tools); diggers; garden tools; shearers; pliers; clamps; chisels; picks; hammers; abrading 
instruments; trowels; punches; riveters; files; planers; decorating knives; knife sharpeners; jig-saws; tile cutters; tube 
cutters; tool kits; gimlets (hand tools) and drill bits (parts of tools); scarifier rippers (tools); bits (hand tools) and 
holesaws; plane irons (parts of tools); hand operated garden tools; hoes being hand tools for gardening; pliers; picks; 
garden forks; pruning shears; garden spades; dibbers; garden scissors; aerators (hand tools); potting sieves (gardening 
tools, hand-operated); parts and fittings for all the aforesaid goods.

Cl.9;Surveying, weighing, measuring, signalling apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; fire-extinguishing apparatus; knee pads (except orthopaedic knee pads); protective 
gloves; protective visors and glasses; protective masks; breathing masks (other than those for artificial respiration); 
protective helmets; gloves for protection against accidents; safety footwear; programmers; irrigation pumps namely fire 
pumps; thermometers not for medical use; remote controls; satellite dishes; demodulators; electric outlets; splice boxes; 
junction boxes; circuit breakers; electric cables and wires; apparatus and instruments for controlling electric current; 
electric accumulators; apparatus for connecting electric cables; antennas; electric boards and counters; electric 
adapters; electric switches; telephones; radio-paging devices; answering machines; facsimile machines; alarms; 
batteries; electric extension cords; storage cells; satellites; electrically operated valves; ringers (warning devices); 
electric door bells; measuring and tracing instruments; CD-Roms, DVDs (digital versatile discs); programming units; 
thermometers not for medical purposes; remote controls; demodulators; sockets, plugs and other contacts [electric 
connections]; branch boxes; circuit breakers; electric wires and cables; installation cables for exterior spotlights; 
respiratory masks (except for artificial respiration); protective helmets; electric meters and panels; electrical adapters; 
electric switches; electric doorkeepers; electronic doorkeepers; electrovalves; slide calipers; covers for electric outlets; 
electric measuring apparatus; measuring instruments; gauges; plumb lines; fuses; electric accumulators; dosage 
dispensers; acoustic [sound] alarms; electric warning bells; photovoltaic and photoelectric cells; control devices for the 
remote opening of gates, doors, windows and shutters; detectors; transmitters of electronic signals; electrical door 
closers, window closers and shutter closers; switches; electrical devices for opening and closing doors, gates, windows 
and shutters, electric theft prevention installations; antennas; antennas satellite dishes; junction and embedded boxes 
(electricity); electrical connectors wires cables and adapters; electric apparatus and devices for opening and closing 
shutters, swivel shutters, rolling shutters, rolling shutters incorporated in woodwork, gates, garage doors, curtains and 
blinds; equipment for processing home automation, namely apparatus for programming and remote controlling any 
electric household apparatus, electric home appliances and any lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating and water supply apparatus, air-conditioning apparatus; thermostats; temperature 
controllers; thermostats for boilers; household thermometers; control panels (electricity); switchboards; ionization 
apparatus, not for the treatment of air; installation cables for spot lighting; video cassettes, computer software for house 
and garden decoration, installation and design; publications in electronic form, all relating to home improvements 
generally and/or house and garden decoration, installation and design, and supplied on-line from databases and websites 
provided on the internet, telephonic, measuring and checking (supervision) apparatus and instruments; clothing for 
protection against accident or injury; electrical conduits; cables and couplings, sockets and plugs; meters; measuring 
wheels; smoke alarms; fire alarms; heat detectors; batteries; re-chargeable batteries; batteries for power tools; chargers; 
circuit testers; spirit levels; timers; cctv cameras; security devices for computers; surveillance cameras; anti-theft alarms; 
electric door bells; door entry apparatus; switch socket outlets; remote controls; consumer control units; electronic 
timers; road cones; infrared thermometers; detectors; room thermostat; protective face masks; safety boots; helmets; 
safety clothing; safety harnesses; respirators; fire blankets; fire extinguishers; jump leads; sounding leads; fuses; current
breakers; site communicators; electric extension leads; electrical cable extension reels; electrical trunking and 
channelling (electric cable); electrical and electronic conduits; electrical connectors; electrical terminals, electrical 
conductors; electrical adaptors; electrical sockets and connection boxes; electrical cables; cable glands for use with 
electrical apparatus; cable jump leads; cable couplings (electric-); electric plugs, sockets and connectors; laser cutting 
torches; circuit testers; face-shields; protective face shields; protective clothing and footwear; frames for protective 
glasses; protective helmets; protective masks; parts and fittings for all the aforesaid goods; protective work clothing; 
containers for the storage of cassettes, discs, tapes and storage devices, storage holders; cases for compact discs, tapes 
and cassettes; holders for holding discs, video tapes or cassettes; cases for compact discs, tapes or cassettes; software 
for use in home and garden decoration, installation and design; on-line electronic publications, namely downloadable 
electronic publications; downloadable data banks; light dimmers, light switches, light systems comprising light sensors 
and switches, electric plugs and sockets; accumulators, electric; time programmers; dosimeters; battery; warning alarms; 
sound alarms; electric alarm bells; photovoltaic and photoelectric cells; circuits breakers; control devices for remote 
opening of gates, doors, windows and shutters; detectors; transmitters of electronic signals; switches, electric; door 
interphones; theft prevention installations, electric; apparatus and instruments for the reception and transmission of 
sound or images; aerials; parabola antenna; clothing for protection against accidents, radiation and fire; footwear for 
protection against accidents, radiation and fire; thermionic tubes; heat-storage batteries (solar energy) for heating.
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Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; incinerators; composting grills; fountains; water filtering apparatus; water softening or purifying 
apparatus and machines; ornamental water fountains; barbecues; lava rocks for barbecue grilling; barbecue grills; 
convectors; torches; inspection lamps; light bulbs; lamps; water tanks; water flushing installations; filters (parts of 
household or industrial installations); filters for swimming pools; water heaters; radiators; boilers; sinks; faucets; bidets; 
bathtubs; showers; shower heads for hydrotherapy; sauna and spa installations; toilets (water closets); sinks; 
humidifiers; ventilators; exhaust hoods; air purification apparatus and machines; air-conditioning apparatus; ventilation 
apparatus; fans (air-conditioning); chimneys and apartment fireplaces; siphons; heated towel holders; lighting apparatus; 
light housings; built-in ovens; built-in refrigerators; cooking plates; electric apparatus for the treatment of air; toilet (water 
closet) accessories namely toilet lids and seats; decorative light fixtures; installations for lighting, heating, steam 
generating, cooking, refrigerating, drying, ventilating, water supply; air conditioning apparatus, air conditioning 
installations; apparatus and machines for purifying, deodorizing or freshening air; ionization apparatus for the treatment 
of air or water; flashlights, portable lamps; bulbs, electric light bulbs; thermionic lamps, incandescent or fluorescent 
tubes, fluorescent, incandescent or halogen strips, flood, wall and ceiling spot lighting, embedded spot lights, LED 
kitchen lighting, external lighting sets, namely wall lights for exterior lamps and standard lamps; exterior halogen 
floodlights; porthole wall lights; lawn spot lights; external building-site lighting, namely floodlights for building sites; 
exterior embedded spot lights; flushing cisterns; flushing apparatus; filters (parts of domestic or industrial installations); 
washbasins; toilets; valves and fittings; shower nozzles; tubes for showers; whirlpool and balneotherapy apparatus and 
instruments; whirlpool-jet apparatus; hydrotherapy apparatus and installations; anti-splash tap nozzles, end pieces and 
air injectors for showers and bathtubs, siphon covers, drain plugs, water outlets; shower columns, whirlpool columns, 
water distribution apparatus and installations; hot air bath fittings; sanitary apparatus and installations; baths, bath and 
shower fittings and installations; taps, toilet seats, bath and shower screens, shower cubicles, bathroom suites; 
radiators; heaters; central heating boilers; gas fires; immersion heaters; hot water cylinders; stop cocks; combined 
refrigerators and freezers; ovens; hobs; cookers; microwave ovens; grills; table top grills and rings; electric food 
warmers; toaster ovens; toasters; electric kettles; coffee makers; ice machines; rice cookers; electric pressure cookers; 
extractor fans; barbecues; hair dryers; fans; light bulbs; lamps; lamp shades; fluorescent tubes; floodlights; halogen 
lamps; reflector lamps; torches; security lights; emergency lights; wallpaper steamers; electric coffee filters; toasters; 
domestic pressure cookers; machines for making hot drinks; decorative electric lighting apparatus; decorative electric 
lighting installations; plumbing fixtures and fittings; faucet filters; shower control valves; shower sprayers; aerators for 
faucets; pipeline bibcocks for regulating water; pipeline cocks for regulating water; plumbing fittings being couplers; sink 
strainers; bathroom installations for water supply purposes; shower valves; fittings for the draining of water; fittings for 
the draining of water from baths; fittings for the draining of water from shower trays; flushing apparatus; flushing 
apparatus for urinals; bath plumbing fixtures; safety apparatus for water apparatus; regulating accessories for water 
apparatus; outdoor lights; outdoor electrical light fixtures; outdoor light fixtures; fairy lights for festive decoration; 
floodlights; lanterns; lamp shades; flashlights (hand-held lamps); fountains; ornamental fountains; water fountains; 
outdoor fountains; plate warmers; barbecues and grills; electric outdoor grills; saunas; sauna apparatus; bubble baths 
(spas); spa baths; solar furnaces; and parts and fittings for all the aforesaid goods; irrigation devices (machines) for 
gardening use; sprinkler machines for garden irrigation; heating systems and heaters for greenhouses; humidifier 
apparatus for greenhouses; ventilation apparatus for greenhouses; heating mats for plants; propagators (electric) for 
plants; garden fountains; garden water fountains; parts and fittings for all the aforesaid goods; glue guns; thermionic 
lamps and bulbs.

Cl.12;Wheelbarrows; wheelbarrow tires; sack-barrows; garden carts; vehicles for domestic or garden use; lawn 
tractors; trolleys; trucks; foot pumps; car creeper; wheeled containers for the transport of goods; covers for vehicles; 
casters [wheels]; parts and fittings for all the aforesaid goods.

Cl.14;Key rings, key tags; key rings (non-metallic).

Cl.16;Printed matter; photographs; stationery; adhesives for stationery or household purposes; paint brushes; office 
requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not 
included in other classes); printing blocks; books, pamphlets, paint rollers, sealing wax, stencils, wall stickers, paper or 
plastic garbage bags, cardboard boxes for moving; materials for modelling; hand rollers and pads incorporating holding 
devices, all for applying paint; maps, posters, decalcomanias; printed matter; publications (printed); promotional material;
brochures; printed forms; cards (other than encoded or magnetic) for use in connection with loyalty, bonus and incentive 
schemes; instruments for use in painting; paint applicators; hand held instruments for painting; paint brushes; pads for 
applying paint; hand rollers and pads incorporating holding devices, all for applying paint; paint roller covers; paint roller 
trays; paint stirrers; paint trays; requisites for painting [other than paint]; correcting aids for painting purposes; 
correcting implements for painting purposes; paint books [colour charts]; paint books [printed matter]; colour cards; 
maps; posters; gift vouchers; paper gift tags; greeting cards; bags of paper for lining refuse bins; bags of plastics for 
lining refuse bins; dustbin bags; carrier bags; parts and fittings for all the aforesaid goods.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not of
metal; sheets, plates and rods of plastic materials (semimanufactured), stopping, packing and insulating materials, 
flexible non-metallic pipes, watering hoses, insulating felt, adhesive tape (other than for medical, stationery or household 
use), insulators, seals; articles made of rubber or synthetic rubber for jointing purposes, sealing and insulation purposes; 
casings of synthetic rubber for tubes and pipes; covers made of rubber for protecting electrical components; draught 
excluders made of rubber; insulating materials made of plastics; articles and materials, all for packing, jointing, stopping, 
sealing or insulating (insulating materials and insulating floorings); pipes, tubes and hoses, all made wholly or principally 
of non-metallic materials; articles made of rubber for sealing, jointing, protection and insulation purposes; insulating 
tape; weather strips (non-metallic-); silicone sealants; adhesive sealant and caulking compound; insulation materials; 
insulation materials for roofs and walls; masking tape other than for household or stationery purposes; flexible pipes not 
of metal; flexible conduits not of metal, flexible tubes, not of metal; connectors, pipe connectors, couplings, pipe clips; 
brackets and seals, all being parts and fittings for pipes and all being goods of plastic or rubber; insulating plaster; 
rubber stoppers for use with sinks, baths; expansion joints of non-metallic materials for buildings and construction 
works; expansion joints of non-metallic materials for floors and walls; couplings and joints not of metal for pipes; 
adhesive sealing strip for roofing joints; non-metallic hose pipes; non-metallic connectors for hose pipes; polythene for 
covering plants; plastic weed suppressing membranes; plastics plant covers for protection against moisture, heat or 
cold; parts and fittings for all the aforesaid goods; sealants.
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Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; natural and artificial stones; cement; statues and statuettes of stone, 
concrete or marble; building felt; wooden bridges; wooden screen walls; building timber; lumber; semi-worked wood; 
manufactured timber; wood panelling; posts; basins (pools); arbors; greenhouse frameworks; greenhouses; garden 
shelters; sheds; sand (except foundry sand); silos; reed lattice; coatings (building materials); tiles; terrace tiles; wall tiles; 
kitchen tiles; cross works for laying tiles; parquet floors; laminated floors; flooring; floor tiles; panelling; roof tiles; slate; 
chimneys; insulating glass; draining grills; drain troughs; scaffolding; stairs; frameworks; windows, not of metal; 
skylights; shutters; outside blinds neither of metal or of textile; gutters; cornices; bed mouldings; gates; garage doors; 
mouldings; trellises; repair coatings for interior walls in powder or paste form; filling cement; smoothing plaster; mortar; 
cabins; wattle fences; floors; fences; building panels; barriers; swimming pools; posts; doors; gutters, not of metal; 
cornices; angle irons; lime, mortar, sand, plaster and gravel; pipes of earthenware or cement; bitumen-based 
compositions for building purposes; portable buildings; stone monuments; floor boards, bricks, concrete building 
elements, coverings, door panels and frames, plasterboards, plywood, roof coverings and flashings, roofing slates, 
scaffoldings, water pipe valves not of plastic or metal, wood pulp board for buildings; portable structures (non-metallic); 
gazebos; gazebos not primarily of metal; bird baths (not of metal); paving; materials (non-metallic-) for use as underlays; 
slabs, not of metal; cement blocks; roofing materials; roofs (non-metallic-); building materials (non-metallic) for use in 
plumbing; drainpipes (not of metal); drainage installations (non-metallic-); pipes of terracotta or cement; sheetings for 
roofs, barriers, scaffolding; garden sheds of non-metallic materials; concrete joints for levelling concrete floors; concrete 
joints forming parts of concrete floors; expansion joints of non-metallic materials for use in buildings and construction 
work; expansion joints of non-metallic materials for floors and walls; wood joints; roofing joints; garage doors (non-
metallic-); glazed doors [non-metallic frame]; external doors (non-metallic-); non-metal gates and fencing; non-metal gates
and fencing panels; non-metal fencing stays; conservatories (non-metallic); garden ornaments being non-metallic 
building structures; pre-fabricated greenhouses (non-metallic); coving; double glazing panels; decking; balustrades; 
pergolas (non-metallic-); blinds; barrier apparatus [non-metallic structures]; greenhouses having non-metallic frames; 
non-metallic cold frames; cloches (non-metallic frame); lawn edging (non-metallic); flooring blocks; flooring boards; parts 
and fittings for all the aforesaid goods; lawn edging strips (non-metallic).

Cl.20;Furniture; stepladders, steps, baskets, hinges, hinge-pins, all these goods not of metal; valves (other than 
machine parts); wood baskets; ladders of wood or plastic; furniture including garden furniture; bathroom and kitchen 
furniture; kitchen countertops; mirrors (looking glasses); frames; decorative items of wood; plaster or plastic namely 
statues; statuettes; pan drawer fronts; rack bars [furniture]; shelf bars (non-metallic); latch bars of non-metallic materials; 
shower grab bars, not of metal; bathtub grab bars, not of metal; curtain rings; shower curtain rings; spring rings of 
plastic; ring pulls, not of metal; ring closures, other than of metal; hooks; curtain hooks; rollers; curtain rails; paper 
blinds; non-textile tiebacks; cases of wood or plastic; trim for windows; doors for furniture; frame strips; furniture doors; 
frame mouldings; latches; knobs (handles) of plastic; pet houses; shelving; storage shelves; shelves; bookcases; 
lockers; shelves for fitting closets and dressers; rattans; tool holders (storage cases); flower boxes; statues or statuettes 
of wood, wax, plaster or plastic; pedestals; vats; cushions (not for medical use); wallpapering tables; workbenches; 
furniture coasters and stands; honeycomb foundations; curtain rods; door handles of wood; garden stands; balcony 
planters; letter boxes (not of metal or masonry); display units; racks; works of art; busts; racks; packaging containers of 
wood; bins; clothes hangers; wickerwork; mobiles (decorative items); packaging containers of wood or plastic; metal 
display units; metal workbenches; door handles of porcelain; knobs of porcelain; blinds of textile materials; curtain rings; 
curtain rollers; cable clips; mirrors; bed fittings (not of metal); water-pipe valves of plastic; tables; chairs; deck chairs; 
stools; cushions; dressing tables; indoor slatted blinds, venetian blinds and roller blinds, all of wood or non-textile 
plastics materials; cupboards; wardrobes; chests of drawers; desks; sofas; filing cabinets (furniture); cabinets; 
armchairs; frames for chairs; cupboard doors; closet organizers; storage cabinets; storage containers; boxes, not of 
metal; wooden storage boxes and containers, stackable; storage boxes; baskets for storage; drawers; storage units; 
garment covers; glass shelving units; materials for shelves; shelf brackets; coat hangers; cable clips; curtain holders, not 
of textile material; work benches incorporating vises; benches not of metal; hanging storage racks; coat racks; handles 
for furniture and doors; frames for prints; shelf supports; shelf units; hanging basket liners (plastic); hanging baskets 
(flower) of non-metallic materials; stakes for plants; stakes for trees; tubs made of plastics for containing plants; tubs 
made of wood for containing plants; compost bins of non-metallic materials; corks for bottles; bottle racks; knobs, not of 
metal; cases of wood or plastic; boxes of wood or plastic; chairs (seats); counters (tables); containers not of metal; trays 
not of metal; clothes rails; towel dispensers, fixed, not of metal; closures, not of metal, for containers; bottle closures, not 
of metal; meat chests, not of metal; furniture fittings not of metal; door fittings, not of metal; window fittings, not of metal; 
edgings of plastic for furniture; clothes hooks, not of metal; door handles, not of metal; pulleys of plastics for blinds; 
packaging containers of plastic; bamboo curtains; curtain rods; blinds of woven wood (furniture); equipment and 
accessories fitted in kitchens namely countertops, shelves and furniture, including lighting strips, assembled in devices 
via structural connections; vanity basins [bowls]; equipment and accessories fitted in bathroom furniture, namely hooks 
and rails for towels not of metal; shower curtain rods; bedroom furniture; mattresses; pillows; headboards; fitted furniture
for bedrooms; dish-drying racks; screens; bands of wood; cases (non-metallic) for bottles; parts and component parts for 
all the aforesaid goods; hinges; wine racks not of metal.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); brush-
making materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; cleaning instruments and equipment; 
brooms; garbage cans; boot jacks; fly swatters; insect traps; pottery; vases not of precious metal; pots; pans (for plants); 
flowerpot covers (not of paper); basins; troughs; statues and statuettes of porcelain, terra cotta or glass; watering 
devices; nozzles for sprinkler hose; sprinklers; watering cans; pipe guides, namely, pipe fasteners, connectors and 
holders, non-metallic; buckets; non-electric polishers; drying racks for laundry; plant holders; gardening gloves; soap 
holders; non-heated towel holders; toilet (water closet) accessories namely toilet roll holders; brush pots; grilles (cooking 
utensils); non-metal containers for household or kitchen use; decorative items of wood, plaster, or plastic, namely vases; 
pet cages; accessories for pet cages; bird cages; bird baths; bird tables; bird feeders; bird baths; litter trays; bowls; 
scoops; cutlery drawer inserts; refuse bins; towel rails; vegetable racks; nonelectric coffee filters and tea filters (other 
than of precious metal); non-electric domestic cooking apparatus; cookware, kettles, pressure cookers; coffee pots; dish 
cloths; scourers; chamois leather; dusters; soap dispensers; buckets; mops; brooms; dustpans; bins and refuse bins; 
toilet brushes; sprinklers; trash cans; napkin holders; vegetable drainers; household and kitchen filters, namely coffee 
filters and tea filters; cooking utensils, non-electric; stew-pans; kettles, pressure cookers; coffee grinders, hand-operated; 
drinking glasses; earthenware namely glass vessels glasses (receptacles), candelabra (candlesticks), boxes, flower pot 
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holders, figurines, tableware, flasks, soap holders, powder compacts, sprayers, table plates, boxes, bottles, all these 
goods of precious metal; pottery and porcelain; cloths for cleaning; metal scouring pads; dust cloths; trash cans; toilet 
brushes; accessories for the bathroom, towel holders, toothbrush holders, holders for cups for bathrooms, bathroom 
cups, glasses, mugs, holders for washing mitts, toilet paper holders; vessels of metal for making ices and iced drinks; 
wheeled refuse bins, not of metal; parts and component parts for all the aforesaid goods; basins, paper towel dispensers; 
laundry baskets; dish cloths.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; felt, mosquito nets, 
tablecloths (not of paper), textile wall hangings and coverings, textile curtains and veiling; travellers' rugs; textile throws; 
towelling; textiles for making articles of clothing; duvets; covers for pillows, cushions or duvets; mattress covers; shower 
curtains of textile or plastic; furnishing fabrics; covers for cushions; curtains made from textile materials; dust sheets; tea
towels; waterproofed textile piece goods; curtains; cloths; tablemats not of paper; table napkins of textile; handkerchiefs 
of textile, furniture coverings of textile, towels of textile, face towels of textile, textile wall hangings, wardrobes of textile, 
textile storage bags, boxes of textile; bed and table covers; waterproofed textile piece goods; parts and fittings for all the 
aforesaid goods; coverings and linings.

Cl.25;Clothing, footwear, headgear; aprons, clothing for DIY and gardening, shoes and boots (except for medical use); 
wellington boots, gloves; working shoes; sweatshirts; articles of outer-clothing; fleeces; jackets; overalls.

Cl.26;Tassels.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); wallpaper, non-textile floor and wall coverings; wallpaper; insulating wallpaper; glassfibre wallpaper; textile lined 
wallpaper; bath mats; vinyl floor coverings, insulating floor coverings, all for existing floors; floor rugs; hangings and 
linings, all made of non-textile materials for existing walls and for existing ceilings; artificial turf; garden kneeler mats; 
tiles for application to existing floors or walls; parts and fittings for all the aforesaid goods; doormats.

Cl.28;Playhouses.

Cl.31;Seeds; natural plants and flowers; foodstuffs for animals; agricultural, horticultural and forestry products and 
grains, neither prepared nor processed, plant seeds (grains), live plants and natural flowers, raw bark, unsawn timber, 
dried flowers for decoration; natural turf; trees; fruit trees; live flowers; plants; cacti; bonsai trees; roses (plants); house 
plants; vegetable plants; herbaceous plants; hedging plants; aquatic plants; flower seeds; vegetable seeds; plant seeds; 
grass seeds; seeds pre-sown in matted fibrous propagation media for grassing lawns; shrubs; bushes; fruit bushes; cut 
flowers; hanging basket linings of natural materials; mulch for use as a weed suppressant; bark products for use as a 
weed suppressant.

Cl.35;Advertising; business management; business administration; office functions; advertising by mail order; 
compilation of information into computer databases; computerized file management; cost price analysis; demonstration 
of goods; direct mail advertising; dissemination of advertising matter; distribution of samples; on-line advertising on a 
computer network; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; presentation of goods on communication media, for retail purposes; providing 
business information via a web site; provision of an on-line marketplace for buyers and sellers of goods and services; 
retail services and online retail services in relation to building materials, chemicals, concrete and cement for use in 
building, decorating, damp proofing and insulation, joinery, plumbing, roofing and guttering, agriculture, horticulture and 
forestry, sanding materials and abrasives, adhesives and glues, sealants; retail services and online retail services in 
relation to internal and external paints, stains, varnishes, lacquers, colorants, mordants, wallpaper and wall coverings, 
floor coverings, decorating supplies, cleaners and strippers, polishing solutions, scouring materials, soaps, essential 
oils, toilet preparations; retail services and online retail services in relation to oils and greases, lubricants, fuels and 
illuminants, candles and wicks for lighting, preparations for destroying vermin, fungicides, herbicides, weedkillers, 
bactericides, insecticides, disinfectants, air fresheners, first aid kits, plasters; retail services and online retail services in 
relation to metal building materials, transportable buildings of metal, non-electric cables and wires, doors, windows, 
fences and gates, pipes, nails, screws, bolts, barbeques, paving and decking; retail services and online retail services in 
relation to machines for household use, power tools and equipment, drill bits and tool accessories, hand tools and 
implements, garden power tools and implements, garden hand tools and implements, paint and workshop tools and 
implements, agricultural implements, electric cleaning machines, cutlery, building and DIY tools and implements; retail 
services and online retail services in relation to electrical and electronic equipment, fire-extinguishing apparatus, 
protective masks, clothing, footwear and headgear; retail services and online retail services in relation to indoor and 
outdoor lighting, radiators, fires, stoves, heaters, central heating, boilers, air conditioners, fans, dehumidifiers, cooking 
equipment, refrigerating equipment, drying and ventilating equipment, insulation and draught excluders, water tanks, 
water filters and softeners, sanitary equipment and fittings, showers, taps, toilets, baths, sinks, basins, and parts and 
fittings for all the aforesaid goods; retail services and online retail services in relation to electric and non-electric 
household apparatus and utensils, vehicles, printed matter, photographs, stationery, adhesives for stationery or 
household purposes, paint brushes, office requisites, plastic packaging, printing blocks, painting apparatus and 
instruments; retail services and online retail services in relation to plastic building materials, packing, stopping and 
insulating materials, pipes, electrical, thermal and acoustic insulating materials; retail services and online retail services 
in relation to non-metallic building materials, pipes, transportable buildings and monuments; retail services and online 
retail services in relation to furniture, mirrors, picture frames, storage and shelves, and parts and fittings for all the 
aforesaid goods; retail services in relation to household or kitchen utensils and containers, brushes, cleaning tools, 
glassware, cookware, porcelain and earthenware, ornaments and vases, hand-operated utensils and apparatus for 
household and kitchen use, toilet utensils, pet and bird cages and accessories, non-electric cooking apparatus, 
household and kitchen filters; retail services in relation to fabrics, cushions, bed covers and bedding, table covers, 
blinds, curtains, shutters, clothing, footwear, headgear, carpets, rugs, mats and matting, linoleum and flooring coverings, 
wall hangings, foot-scrapers, wallpaper, artificial turf, tiles, agricultural, horticultural and forestry products, seeds, natural 
plants and flowers, foodstuffs for animals, lawn, plant and animal care products, garden and landscaping equipment and 
tools.
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3564591    11/10/2016
[International Registration No. : 1345570]
J. van Walraven Holding B.V.
Industrieweg 5 NL-3641 RK MIJDRECHT

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; transportable buildings of metal; shaped metal sections; materials of metal for railway 
tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and tubes of 
metal; fixing brackets of metal and metal in combination with plastic; metal threaded fasteners with or without plastic, 
pipe connectors of metal with or without plastic; pipe brackets of metal with or without plastic; marking plates and signs 
of metal, whether or not coated with plastic; fire retardant metal sleeves for sealing pipes and conduits; parts of metal for 
fitting sanitary objects and installations of metal or metal alloy, namely pipe fittings [junctions] of metal, for fittings of 
sanitary installations; rails, sets of rails and connecting pieces for rails of metal; parts and fittings for all the aforesaid 
goods; pipe connectors of metal with or without plastic; pipe brackets of metal with or without plastic.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; non-metallic transportable building; rails, 
compositions of rails and connectors for rails not of metal, all aforesaid goods not included in other classes.

Cl.20;Fixing brackets of plastic and plastic in combination with metal; non-metal threaded and non threaded fasteners 
with or without metal; marking plates and signs of plastic, whether or not coated with metal; parts and fittings for all the 
aforesaid goods; rails, sets of rails and connecting pieces for rails not of metal, all aforesaid goods not included in other 
classes; parts, not of metal, for fitting sanitary objects and installations of metal or metal alloy, namely bathroom fittings 
in the nature of furniture.
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3564616    10/11/2016
[International Registration No. : 1346436]
SYMBORG, S.L.
Avda. Campus de Espinardo, 7 CEEIM E-30100 MURCIA Spain

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for preserving foodstuffs; agricultural chemicals, except fungicides, herbicides, insecticides
and parasiticides; animal or vegetable albumen [raw material]; malt albumen; iodized albumen; seaweed [fertilizers]; 
animal albumen [raw material]; anti-sprouting preparations for vegetables; expanded clay for hydroponic plant cultivation 
[substrate]; sulfur; bacterial preparations other than for medical or veterinary purposes; bactericides for use in wine 
making [chemicals used in wine making]; bacteriological preparations other than for medical or veterinary purposes; 
biological preparations other than for medical or veterinary purposes; biochemical catalysts; carbonyls for the protection 
of plants; casein for industrial purposes; grafting wax for trees; by-products of the processing of cereals for industrial 
purposes; humus top dressing; compost; cultures of microorganisms other than for medical or veterinary purposes; 
enzymes for the food industry; enzymes for industrial purposes; enzyme preparations for industrial purposes; slag 
[fertilizer]; milk ferments for the food industry; milk ferments for industrial purposes; milk ferments for chemical 
purposes; ferments for chemical purposes; fertilizers; fertilizers made of fish flour; fertilizing products; phosphates 
[fertilizers]; phosphoric acid; phosphorus; chemical additives for fungicides; genes of seeds for agricultural production; 
guano; soot for industrial or agricultural purposes; hormones for hastening the ripening of fruit; horticulture chemicals, 
except fungicides, herbicides, insecticides and parasiticides; humus; chemical additives for insecticides; lactose [raw 
material]; lactose for the food industry; lactose for industrial purposes; lecithin [raw material]; lecithin for the food 
industry; lecithin for industrial purposes; peat pots for horticulture; grafting mastic for trees; fillers for tree cavities 
[forestry]; chemical preparations to prevent mildew; nitrogenous fertilizers; pectin for the food industry; pectin for 
industrial use; preparations for regulating plant growth; potash; potassium; enzyme preparations for the food industry; 
protein [raw material]; chemical preparations for scientific purposes other than for medical or veterinary purposes; sal 
ammoniac; salts [fertilizers]; seed preserving substances; chemicals for forestry, except fungicides, herbicides, 
insecticides and parasiticides; superphosphates [fertilizers]; substrates for soil-free growing [agriculture]; agricultural 
soil; loam; peat [fertilizer]; chemical preparations for protection against vine disease.
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Cl.5;Pest control products; fungicides, herbicides; acaricides; algicides; slug exterminating preparations; bacterial 
poisons; biocides; nutritional supplements; fungicides; germicides; herbicides; insect repellent incense; insecticides; 
cedar wood for use as an insect repellent; fly destroying preparations; sulfur sticks for disinfecting; nutritive substances 
for microorganisms,; chemical preparations to treat mildew; mothproofing paper; parasiticides; vermin destroying 
preparations; pyrethrum powder; pesticides; products for destroying vermin; rat poison; preparations for destroying 
mice; insect repellents; tobacco extracts [insecticides]; fumigating sticks; vine disease treating chemicals.
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Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 20/07/2016; Application No. : 2016-077812 ;Japan 

3565132    31/08/2016
[International Registration No. : 1346715]
SNK PLAYMORE CORPORATION
1-16-17, Esaka-Cho, Suita-City Osaka 564-0063 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer game programs recorded on CD-ROMs; computer game programs recorded on 
data media; computer game software for use on mobile and cellular phones; computer game software for use on mobile 
computers; computer game software for use on tablet computers; mobile computers; computer game software 
downloadable from a global computer network; game programs for arcade video game machines; game programs for 
home video game machines; video game cartridge; video game programs recorded on CD-ROMs; video game programs 
recorded on data media; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal 
displays; downloadable music files; downloadable image or video files; downloadable ring tones for mobile phones; 
compact discs [audio-video]; phonograph records; cinematographic film, exposed; exposed cinematographic films; 
exposed slide films; slide film mounts; electronic publication, downloadable; cell phone straps; portable telephones; 
tablet computers; telecommunication machines and apparatus; animated cartoons.

Cl.41;Game services provided on-line from a computer network; providing information on game services provided on-
line from a computer network; providing amusement arcade services; arranging and organization of game competitions; 
games equipment rental; video game machine rental; providing on-line images and videos, not downloadable; providing 
on-line music and sounds, not downloadable; rental of records and recorded compact discs; rental of recorded video 
discs; club services [entertainment or education]; providing information in the field of recreation activities; amusements; 
entertainment information; educational and instruction services relating to arts, crafts, sports and general knowledge; 
organization of exhibitions for cultural or educational purposes; arranging and conducting of seminars; providing on-line 
electronic publications, not downloadable; reference libraries of literature and documentary records; book rental; cinema 
presentations; film production; film distribution; entertainer services; direction or presentation of plays; musical 
performances; arranging and planning of movies, shows, plays and musical performances; organization of sporting 
events; organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, 
bicycle races, boat races and auto races; production of videotape film in the field of education, culture, entertainment and 
sports [not for movies or television programs and not for advertising or publicity]; providing amusement facilities; rental 
of toys; rental of amusement machines and apparatus; rental of game machines and apparatus; amusement park and 
theme park services; providing facilities for movies, shows, plays, music and educational training.
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Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 01/04/2016; Application No. : T201650849 ;Finland 

3565325    23/09/2016
[International Registration No. : 1347025]
Cimcorp Oy
Satakunnantie 5 FI-28400 Ulvila Finland

Proposed to be Used
IR DIVISION
Cl.7;Robots; robots, apparatuses and equipment for material handling, namely gantry robots, linear robots, 
autonomous mobile robots, robots for crate handling, gripping tools for robots, overhead conveyor apparatuses and 
equipment, conveyors, transport apparatuses and equipment, lifting apparatuses and equipment, transfer apparatuses 
and equipment, monorail transfer apparatuses and equipment, apparatuses and equipment for stacking and destacking, 
palletizers, depalletizers; automatic material handling apparatuses and equipment, namely automatic storage apparatuses 
and equipment, automatic order picking apparatuses and equipment, automatic order fulfillment apparatuses and 
equipment, automatic buffering and sorting apparatuses and equipment, automatic handling apparatuses and equipment 
for tire manufacturing and distribution; parts, accessories and spare parts for the above mentioned goods.

Cl.9;Computer software for order picking, order fulfillment, warehouse control, warehouse management, material flow 
control, data flow control, process flow control and manufacturing execution systems.

Cl.37;Repair and installation services related to robots, apparatuses and equipment for material handling; repair and 
installation services related to automatic material handling systems for preventive maintenance, repair and retrofit (in 
respect of the above mentioned goods); repair and installation services for the above mentioned goods via telephone call 
centers, hotlines and internet.

Cl.42;Design services and associated consultation services related to automatic material handling systems, namely 
design and consultation services relating to drafting of technical surveys and schemes; design and consultation services 
relating to drafting of layouts and plan drawings; design and consultation services relating to drafting of structural 
designs; design and consultation services relating to drafting of electrical designs, design and consultation services of 
technical project management relating to automatic material handling systems; design and consultation services relating 
to automatic material handling systems; design and consultation services relating to commissioning of automatic 
material handling systems.

6383



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

 

3565445    11/04/2016
[International Registration No. : 1345916]
Beijing ANTVR Technology Co., LTD
Room 407, 4th floor, Haidian Street No.1, Haidian District 100080 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; downloadable image files; computer programs for searching remotely for content on 
computers and computer networks; computer peripheral devices; data processing apparatus; stereoscopes; stereoscopic 
apparatus; video screens; protective helmets; spectacles [optics].

Cl.28;Apparatus for games; portable games with liquid crystal displays; video game machines; arcade video game 
machines; controllers for game consoles; intelligent toy; toys; muscles-building apparatus; swings, playthings; body-
building apparatus.

Cl.41;Education information; coaching [training]; practical training [demonstration]; production of shows; 
entertainment; entertainment information; game services provided on-line from a computer network; providing recreation 
facilities.

Cl.42;Computer programming; computer software design; consultancy in the design and development of computer 
hardware; maintenance of computer software; software as a service [SaaS]; hosting computer sites [web sites]; data 
conversion of computer programs and data [not physical conversion]; monitoring of computer systems by remote 
access; web site design consultancy; computer system design.
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Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 21/11/2015; Application No. : 014820245 ;European Union 

3565517    19/05/2016
[International Registration No. : 1346611]
On-Communications Ltd
25 Bley Avenue East Leake Leicestershire LE12 6NX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; mechanisms for coin operated apparatus; data processing equipment and computers; films; motion 
pictures; programmes, news, documentaries, reviews, previews, trailers, and articles for television, cinema, radio and 
electronic viewing and /or listening recorded in electronic, optical or magnetic form; software to enable uploading, 
posting, showing, displaying, tagging, blogging, sharing or otherwise providing electronic media or information over the 
Internet or other communication's networks; application program interface (API) that enables developers to integrate 
video content and functionality into websites, software applications, or devices; computer software; computer programs; 
computer hardware; computer firmware; software and/or firmware relating to local and wide area networking; software for 
modifying the appearance and enabling transmission of music, audio, video, photographs; computer software for the 
collection, editing, organizing, modifying, transmission, storage and sharing of data and information; computer software 
for use as an application programming interface (API); application programming interface (API) for computer software 
which facilitates online services for social networking, building social networking applications and for allowing data 
retrieval, upload, download, access and management; computer software to enable uploading, downloading, accessing, 
posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or information 
via computer and communication networks; computer software development tools; computer software for use as an 
application programming interface (API); application programming interface (API) for computer software which facilitates 
online services for social networking, building social networking applications; application programming interface (API) for
allowing data retrieval, upload, download, access and management; computer software to enable uploading, 
downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing 
electronic media or information via computer and communication networks; computer software for searching, compiling, 
indexing and organizing information on computer networks; computer hardware, computer software for searching, 
compiling, indexing, and organizing information within individual workstations and personal computers; computer 
software for creating indexes of information, indexes of web sites and indexes of other information resources; software, 
firmware and hardware to enable to enable the broadcast of information, data, images and signals; software, firmware and 
hardware to enable to enable processing, manipulation, and interaction with information, data, images and signals; 
software, firmware and hardware to enable searching of data, images information sounds and signals; cloud computing 
software, programmes, hardware and firmware; software and systems enabling online access to data, image and 
information processing capture and manipulation systems; virtual computer software and systems; software and 
hardware providing online access and use of computer software; software, programs, hardware and/or firmware for use in 
or relating to accessing and/or interacting with computer networks, electronic on-line systems, databases, Internet sites, 
Intranet sites, extranet sites, web servers, e-commerce servers, mail servers, web pages, electronic and optical storage 
media, electronic communications networks, and wide area and local area networks; software, firmware and hardware to 
enable viewing, listening, participating in, and/or interacting with on-line information, data and images, computer 
software, data and image processing, advertisements, auctions, chat, forums, entertainment, seminars, conferences, 
trade shows, exhibitions, tournaments and contests; software and/or firmware which assists users to make choices; 
software and/or firmware which assists users to select one or more items from a database, catalogue, list; software and 
electronic apparatus to enable connection to databases, the Internet and other communications networks; computer 
software for communicating via voice, text or videos; telecommunication apparatus (including modems); interactive 
databases; electronic apparatus and instruments for processing, logging, storing, transmitting, receiving, displaying, 
searching and/or printing of data, images, information and signals; contact management software; software and/or 
firmware to enable procurement of goods and services on-line using the Internet or other electronic communications 
networks; publications supplied by electronic means and/or telecommunications; publications supplied using the 
Internet, Intranet, extranet or mail servers; publications in electronic form; publications in electronic form supplied on-line 
from databases or from facilities provided on the Internet or other communications networks; electronic magazines, 
directories, pamphlets, books, periodicals, catalogues, bulletins, guides, manuscripts and newsletters; web pages; games 
and quizzes supplied by or played on the Internet; interactive videos, films, tapes, cassettes and compact discs; data 
recorded in electronic, optical or magnetic form; audiovisual recordings; CDs; CD-ROMs; CDs; DVDs; machine readable 
media; media for storing information, data, signals, images and/or sound; magnetic, optical and electronic data carriers; 
protective clothing, headgear and footwear; audio and or visual teaching apparatus; sunglasses; mouse mats; software, 
firmware and hardware providing access to training, courses and entertainment; telecommunication apparatus (including 
modems); software and application software for monitoring Internet websites and online publications and directories for 
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specific content and generating reports and alerts in response thereto; downloadable software and application software 
for monitoring Internet websites and online publications and directories for specific content and generating reports and 
alerts in response thereto; downloadable electronic information and publications in relation to business, entertainment, 
sporting, recreational and cultural events and attendees of such events; software which assists in obtaining information 
about users of websites, electronic communications sites, databases, intranet sites, extranet sites, communications; 
electronic data processing apparatus; computer software encoders and decoders; contact management software; 
instruction and user manuals in electronic form relating to the aforesaid; cases, containers, parts and fittings for the 
aforesaid goods.

Cl.35;Advertising and publicity, promotion and marketing services; business management; business administration; 
advertising and publicity, promotion and marketing services for providing electronic media or information over the 
Internet or other communications network; advertising and promotional services on behalf of others; online media 
monitoring services using computer software to automatically monitor Internet websites and online publications and 
directories for customer-specified topics and to capture relevant content on those topics and providing documentation 
and analysis of that online content to others for business and marketing purposes; business services, namely, tracking, 
monitoring and alerting of Internet and website data for others; business and professional introduction and networking 
services; search engine marketing services; provision of business and customer information; information, advice and 
consultancy in relation to all the aforesaid services; promotional services, namely, promoting the goods and services of 
others through online entertainment, online education, and sharing of multimedia content via the Internet and other 
communications networks; developing and providing marketing programs for advertisers, marketers, and content 
providers; providing a website where advertisers, marketers, and content providers can reach, engage, and interact with 
online users for the purposes of promotion or advertising (term considered too vague by the International Bureau - Rule 
13.2.b) of the Common Regulations); promotional services on behalf of others; promotional services in the form of online 
entertainment and education; promotional services in the form of sharing of multimedia content via the Internet and other 
computer and communications networks; subscription to music, video, and audiovisual content transmitting, streaming, 
and downloading services; arranging music, video, and audiovisual content transmitting, streaming, and downloading 
subscriptions for others; advertising; business management; promotion, advertising and marketing of on-line websites; 
providing space on web sites for advertising goods and services; organization of exhibitions for commercial or 
advertising purposes; organisation of presentations for business exchanges; e-commerce, namely advertising in the form 
of data, text, images, sound, either individually or combined, by means of computer networks, for the sale of goods and 
services of all kinds; marketplaces for creators of music, audio, video, photos and artistic creations; marketing, 
advertising and promotion services; dissemination of advertising for others via computer and communication networks; 
promoting the goods and services of others via computer and communication networks; marketing and advertising 
consultation services; market research services; provision of market research information; online advertising; 
advertising, marketing and promoting the goods and services of others by means of providing photo and video 
equipment at special events; providing an online directory information service featuring information regarding, and in the 
nature of, events, classifieds, virtual community and social networking; providing classified advertising space via the 
global computer network; promoting the goods and services of others over the Internet; compilation and management of 
on-line computer databases and on-line searchable databases; providing a marketplace for searching, evaluating and 
buying goods and services; wholesale, retail, electronic shopping retail and mail order retail services in connection with 
the sale of cleaning polishing scouring and abrasive preparations, soaps, perfumes, oils, cosmetics, hair lotions; 
wholesale, retail, electronic shopping retail and mail order retail services in connection with the sale of dentifrices, 
illuminants, candles, pharmaceutical and veterinary preparations, sanitary preparations, dietetic substances, foods; 
wholesale, retail, electronic shopping retail and mail order retail services in connection with the sale of software, music, 
images, entertainment, tickets, fireworks, jewellery, watches, videos, images, publications; wholesale, retail, electronic 
shopping retail and mail order retail services in connection with the sale of furniture, materials of plastics, household and 
kitchen utensils and containers, combs, sponges, brushes, articles for cleaning purposes, glass, glassware, porcelain, 
earthenware, ropes; wholesale, retail, electronic shopping retail and mail order retail services in connection with the sale 
of bags, clothing, headwear, footwear, sports goods; wholesale, retail, electronic shopping retail and mail order retail 
services in connection with the sale of textiles and textiles goods, floor coverings, games, playthings, communications 
devices; the bringing together, for the benefit of others, of a variety of service providers enabling consumers to 
conveniently view and choose those services, being advertising, marketing, promotion, repair, maintenance and 
installation; the bringing together, for the benefit of others, of a variety of service providers enabling consumers to 
conveniently view and choose those services, being travel arrangement, travel booking, entertainment, training, sporting 
and cultural activities, the provision of on-line electronic publications and digital music; the bringing together, for the 
benefit of others, of a variety of service providers enabling consumers to conveniently view and choose those services, 
being design, broadcasting, hosting, providing food and drink, legal services, security services for the protection of 
property and individuals, personal and social services rendered by others to meet the needs of individuals, dating 
services; organizing online and live exhibitions and events in the field of software development (term considered too 
vague by the International Bureau - Rule 13.2.b) of the Common Regulations); providing information regarding products 
from searchable indexes and databases of information, including text, electronic documents, databases, graphics and 
audio visual information, on computer and communication networks; retail store services featuring computer software 
provided via the Internet and other computer and electronic communication networks; retail store services featuring 
computer software for use on handheld mobile digital electronic devices and other consumer electronics; business 
project management; professional services giving direct aid in the operations or functions of a commercial undertaking; 
administration and management of information, audio, music, video, images and data for others; computerised storage, 
indexing, archiving and retrieval of business information, promotional information, data and images; electronic storage 
and retrieval of information, data, audio, music, video, images and images (term considered too vague by the International 
Bureau - Rule 13.2.b) of the Common Regulations); business consultancy relating to the administration of information 
technology; database and data processing services; data processing; data updating; data analysis; compilation and 
systemisation of information, audio, music, video and data and images into computer databases; computerised file 
management; providing databases and knowledge bases relating to business, branding, audio, music, video, images, 
data, promotion and taxation (term considered too vague by the International Bureau - Rule 13.2.b) of the Common 
Regulations); transcription of data; database management services; data capture services; electronic collection, 
processing and distribution services for data, audio, music, video, images, information and electronic messages; 
information, data, audio, music, video and image storage, indexing, archiving and retrieving; compilation of directories for 
publishing on the Internet; managing and organising the aforesaid services; providing the aforesaid services using the 
Internet and other electronic communications networks; information supplied on the Internet or other electronic 
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communications networks relating to the aforesaid services; consultation and information relating to the aforesaid 
services.

Cl.38;Telecommunication services; broadcasting services; online broadcasting over the Internet and other electronic 
communications networks; providing electronic message alerts via the Internet or mobile telephone notifying individuals 
and businesses of information and data on customer-specified topics and events posted on the Internet or in other on-line
directories; electronic mail services; provision and operation of internet chat rooms, web portals and blogs; providing on-
line chat rooms for social networking; information, advice and consultancy in relation to all the aforesaid services; 
providing user access to a global computer network; audio, video and multimedia broadcasting via the Internet and other 
communications networks; webcasting services; transmission of messages, data and content via the Internet and other 
communications networks; providing forums and chat rooms for the transmission of messages, comments and 
multimedia content among users in the field of general interest via the Internet and other communications networks; 
providing a video and music sharing portal (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations); transmission of electronic media, multimedia content, videos, movies, pictures, images, text, 
photos, user-generated content, audio content, and information via the Internet and other communications networks; 
providing community forums for users to post, search, watch, share, critique, rate, and comment on, videos and other 
multimedia content via the Internet and other communications networks; broadcasting, namely uploading, posting, 
showing, displaying, tagging, blogging, sharing or otherwise providing electronic media or information over the Internet 
or other communication's networks; providing online forums, chat rooms, journals, blogs, and list servers for the 
transmission of messages, comments and multimedia content among users (term considered too vague by the 
International Bureau - Rule 13.2.b) of the Common Regulations); transmission of electronic media, multimedia content, 
videos, movies, music, audio, pictures, images, text, photos, games, user-generated content, audio content, and 
information via the Internet and other computer and communications networks; providing online community forums for 
users to post, search, watch, share, critique, rate, and comment on, videos, music, audio and multimedia content; 
providing digital program distribution of audio and video broadcasts over a global computer network; providing a video, 
music and audio sharing portal for entertainment and education purposes (term considered too vague by the International 
Bureau - Rule 13.2.b) of the Common Regulations); video and audio broadcasting services featuring music, culture and 
entertainment; streaming of audio and video materials on the Internet; providing access to interactive communication 
services (blogs); providing Internet chatrooms; electronic transmission of data, messages, graphics, images and 
information; peer-to-peer music, audio, video, photo sharing services; electronic transmission of digital music, audio, 
video, photo files among internet users; providing access to computer, electronic and online databases; providing online 
forums for communication on topics of general interest; providing online communications links which transfer web site 
users to other local and global web pages; providing online chat rooms and electronic bulletin boards; broadcasting 
services over computer or other communication networks namely, uploading, posting, displaying, tagging, and 
electronically transmitting data, information, messages, graphics, and images; music, audio, video, photo and data 
sharing services; electronic transmission of digital music, audio, video, photo files, audio visual content and data among 
internet and mobile device users; music, audio, video and photo sharing services, namely, electronic transmission of 
digital music, audio, video and photo files, videos and audio visual content among internet users; telecommunications 
services, namely, electronic transmission of images, audio-visual and video content, photographs, videos, data, text, 
messages, advertisements, media advertising communications and information; peer-to-peer network computer services, 
namely, electronic transmission of images, audio-visual and video content, photographs, videos, data, text, messages, 
advertisements, media advertising communications and information; providing access to computer, electronic and online 
databases; providing online forums for communication, namely, transmission on topics of general interest; providing 
email and instant messaging services; chatroom services for social networking; providing online communications links 
which transfer web site users to other local and global web pages; providing multiple user access to proprietary 
collections of information by means of global computer information networks; delivery of audio, video, and multimedia 
content by means of global computer and communication networks; providing multiple-user access to a global computer 
information network; providing online forums, chat rooms and electronic bulletin boards for transmission of messages 
among users in the fields of social, educational, political, cultural, and general interest; providing telecommunications 
connections to a global computer network; telecommunication of information (including web pages), electronic mail 
services; bulletin board services and chat room services provided over electronic communications networks; providing 
online access to news reports; online broadcasting over the Internet and other electronic communications networks; 
providing access to communications utilising the Internet and other electronic communications networks; electronic mail 
services; computer aided transmission of messages and images; providing access to bulletin boards, special interest 
forums and chat rooms utilising electronic communications networks; electronic meeting room services for 
communications between users; providing online chat rooms for registered users for transmission of messages 
concerning virtual community and social networking; message sending; providing access to websites of third parties; 
telecommunication gateway services; providing user access to the Internet; communications services, namely, email 
services; communications access services, namely, providing user bandwidth and dedicated access to the Internet to 
enable electronic access to computer software, Internet websites, Internet web software applications, electronic 
databases, software, data processing, data manipulation, data searching, digital content, and business computer software 
applications of others accessible via communications networks, online or via the Internet; electronic transmission of 
information, data, images, signals, software and programs; dissemination of information, data, images and signals via 
Internet and other communications networks; electronic information and data interchange services; transmission and 
distribution on-line of data, signals, images and sound; communication of information (including web pages) and other 
data; providing access to on-line information and communication services; providing for a free access to one or more 
databases containing information; providing access via a communications network to software, data, images and 
information, capture systems; providing for a fee access to one or more databases containing information; providing 
access via a communications network to software, data, images and information, processing and manipulation systems; 
providing electronic access to virtual computer systems and virtual computer environments; providing access to cloud 
computing; providing access to an online marketplace for obtaining entertainment, education, goods and services; 
providing bulletin board services, chat room and chat-line services; managing and organising the aforesaid services; 
providing the aforesaid services using the Internet and other electronic communications networks; information supplied 
on the Internet or other electronic communications networks relating to the aforesaid services; leasing access time to a 
database, information, images, music and sound, accessed using the Internet and other electronic communications 
networks; providing access to computer databases in the fields of social networking, social introduction and dating; 
consultation and information relating to the aforesaid services; operating bulletin board services and chat room services 
over electronic communications networks; providing free access to an interactive database relating to goods and 
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services.

Cl.41;Entertainment; education; training; sporting and cultural activities; entertainment in the form of internet and 
electronic communications sites; education services provided via internet and electronic communications sites; 
entertainment and educational services featuring electronic media, multimedia content, videos, movies, pictures, music, 
images, text, photos, user-generated content, audio content, and related information via the Internet and other 
communications networks; provision of information via blogs featuring information in the field of electronic media, 
multimedia content, videos, movies, pictures, images, text, photos, user-generated content, audio content, and related 
information; digital video, audio and multimedia entertainment publishing services; online digital publishing services; 
entertainment services, namely, conducting contests; entertainment services, namely, providing a website in the fields of 
music, culture and entertainment (term considered too vague by the International Bureau - Rule 13.2.b) of the Common 
Regulations); providing a website featuring entertainment and music, culture information (term considered too vague by 
the International Bureau - Rule 13.2.b) of the Common Regulations); providing a website featuring blogs and non-
downloadable publications in the nature of articles in the fields of music, culture and entertainment (term considered too 
vague by the International Bureau - Rule 13.2.b) of the Common Regulations); entertainment services, namely, providing 
podcasts in the fields of music, culture and entertainment; digital video, audio, and multimedia publishing services; 
entertainment services, namely, providing pre-recorded audiovisual content in the field of music, culture and 
entertainment via a global communications network; production and distribution of audio-visual entertainment in the 
nature of videos featuring music, culture and entertainment; providing computer, electronic and online databases in the 
field of entertainment and in the fields of secondary, collegiate, social and community interest groups (term considered 
too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); electronic journals and web logs 
featuring user generated or specified content; electronic publishing services for others; publishing electronic journals 
and web logs, featuring user generated or specified content; arranging and conducting educational conferences; 
providing information regarding education and training in software and software development matters from searchable 
indexes and databases of information, including text, electronic documents, databases, graphics and audio visual 
information, on computer and communication networks; information relating to entertainment, courses, programmes, 
education, games, culture, leisure, activities, sports activities, concerts, competitions, contests and events; creation, 
production and distribution of television, radio, programmes, films, movies, motion pictures, previews, trailers and 
documentaries; creation, production and distribution of programmes and events for distribution over the Internet and 
other electronic communications networks; publication of materials for access from databases, the Internet or other 
electronic communication networks; publication services; education and entertainment services for providing electronic 
media or information over the Internet or other communications network; organising and providing on-line electronic 
publications; publication of printed and electronic catalogues, directories, magazines, newsletters, guides, books, 
journals, bulletins and other materials; provision and organisation of courses, training, instruction and education; training
others to use computer software platforms for creating, managing, and deploying cloud computing infrastructure 
services; training government entities and large companies to use computer software platforms for creating, managing, 
and deploying cloud computing infrastructure services, such infrastructure services to be provided in the data centers of 
the government entities and large companies; education, courses, cultural activities, training and entertainment provided 
on-line from a computer, the Internet or other electronic networks; provision and organisation of courses, training, 
instruction and education; education and training services relating to websites, electronic communications sites, 
databases, intranet sites, extranet sites, information technology, computers, communications, management, leadership, 
client relationship management, searching of data and information, gaining customer insight, increasing sales, reducing 
support costs and increasing customer satisfaction; courses relating to websites, electronic communications sites, 
databases, intranet sites, extranet sites, communications, management, leadership, client relationship management, 
searching of data and information, gaining customer insight, increasing sales, reducing support costs and increasing 
customer satisfaction; providing games (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations); publication services; providing on-line electronic publications; publication of electronic books 
and journals; publishing printed and electronic catalogues, directories, magazines, newsletters, guides, books, bulletins 
and other materials; provision of information relating to entertainment, life styles, education, games, activities, gambling, 
contests and events; providing, organising and promoting entertainment events and activities; literary agency services 
(term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); publication of 
materials for access from databases, the Internet or other electronic communication networks; publication of calendars of 
events; issue of publications; creation, production and distribution of programmes and events for distribution over the 
Internet and other electronic communications networks; providing information in interactive database services relating to 
entertainment, education, games, activities, gambling, contests and events; entertainment, education, games, activities, 
gambling, contests and events using the Internet, electronic communications networks, and/or telephone; information, 
entertainment and education services relating to games, activities, gambling, life styles, housing, contests and events; 
providing cultural activities; operating quizzes (term considered too vague by the International Bureau - Rule 13.2.b) of 
the Common Regulations); organising and conducting seminars, exhibitions and conferences; organising, maintaining 
and providing to third parties entertainment, education, games, activities, gambling, contests and events; amusements; 
arranging and conducting symposiums, seminars, congresses, conferences, trade shows and workshops; creation, 
production and distribution of radio and television programmes; creation, production and distribution of films; creation, 
production and distribution of programmes and events for distribution over the Internet and other electronic 
communications networks; film production services; educational services; entertainment services; providing of training 
and courses; music, dance, sporting and cultural activities; entertainment by or relating to television and radio; 
production and presentation of television, radio and digital media programmes; script writing; entertainment relating to 
games, music and dance; competitions, quizzes, television appearances and audience participation events; gambling and 
gaming services; organisation and presentation of competitions, games, quizzes, fun events and audience participation 
events; organisation, production and presentation of shows and live performances; amusements; games and 
entertainment services provided online from a computer network; information and advisory services relating to the 
aforesaid services; instruction services; providing the aforesaid services using the Internet and other electronic 
communications networks; information supplied on the Internet or other electronic communications networks relating to 
the aforesaid services; consultation and information relating to the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; design, creation, maintaining, installing and 
providing temporary use of software to enable uploading, capturing, posting, showing, editing, playing, streaming, 
viewing, previewing, displaying, tagging, blogging, sharing, manipulating, distributing, publishing, reproducing, or 
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providing electronic media, multimedia content, videos, movies, pictures, images, text, photos, user-generated content, 
audio content, and information; design, creation, maintaining, installing and providing temporary use of software to 
enable sharing of multimedia content and comments among users; design, creation, maintaining, installing and providing 
temporary use of software to enable content providers to track multimedia content; design, creation, maintaining, 
installing and providing temporary use of analytics software, namely, software that provides statistics about the behavior 
of viewers of online videos, movies, pictures, images, text, photos, music, audio, games, and user-generated content; 
hosting multimedia content for others; hosting multimedia entertainment and educational content for others; application 
provider services (ASP); design, creation, maintaining, installing and providing access to software to enable uploading, 
downloading, capturing, posting, showing, editing, playing, streaming, viewing, previewing, displaying, tagging, blogging, 
sharing, manipulating, distributing, publishing, reproducing, or otherwise providing electronic media, multimedia content, 
videos, movies, pictures, images, text, photos, music, audio, games, user-generated content, music, audio content, and 
information (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); design, 
creation, maintaining, installing and providing access to software to enable sharing of multimedia content and comments 
among users (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); 
providing access to software to enable content providers to track multimedia content (term considered too vague by the 
International Bureau - Rule 13.2.b) of the Common Regulations); hosting multimedia content for others; hosting 
multimedia entertainment and educational content for others; design, creation and providing software as a service for use 
in connection with transmitting, streaming, and downloading music, videos, and audiovisual content; providing temporary
use of software for transmitting, streaming, and downloading music, videos, and audiovisual content; providing a web 
site that gives users the ability to upload music, audio, and photographs (term considered too vague by the International 
Bureau - Rule 13.2.b) of the Common Regulations); technical support services, namely, providing help desk services in 
the field of computer software; providing users with instructions and advice on the use of computer software; computer 
services, namely, providing an interactive website featuring technology that allows users to manage their online music, 
audio, broadcasting, photograph and social networking accounts (term considered too vague by the International Bureau 
- Rule 13.2.b) of the Common Regulations); industrial analysis and research services; design and development of 
computer hardware and software; hosting a web site that gives users the ability to upload music, audio, video, 
photographs; hosting an interactive website featuring technology that allows users to manage their online music, audio, 
video, photograph and social networking accounts; software for modifying the appearance and enabling transmission of 
music, audio, video, photographs; file sharing services, namely, hosting a digital platform featuring technology enabling 
users to upload and download electronic files; hosting on-line web facilities for others for managing and sharing on-line 
content; providing technical information from searchable indexes and databases of information; providing search engines
for obtaining data via communications networks; computer services, namely, creating virtual communities for registered 
users to participate in discussions and engage in social, business and community networking; computer services, 
namely, hosting electronic facilities in the nature of internet websites, mobile applications and other similar 
communication platforms for others for organizing and conducting meetings, events and interactive discussions; 
application service provider (ASP) services, namely, hosting computer software applications of others; application 
service provider (ASP) to enable or facilitate the uploading, downloading, streaming, posting, displaying, blogging, 
linking, sharing or otherwise providing electronic media or information over communication networks; providing an 
online network service that enables users to transfer personal identity data to and share personal identity data with and 
among multiple websites; hosting a web site or APP that enables online users to create personal profiles; hosting a web 
site or APP featuring social networking information and enabling transfer and sharing such information among multiple 
websites; providing technical information from searchable indexes and databases of information, including text, 
electronic documents, databases, graphics and audio visual information; designing, creating, maintaining and providing 
temporary use of software applications for social networking, creating a virtual community, and transmission of music, 
audio, video, photographic images, text, graphics and data; computer services in the nature of customized web pages 
featuring user-defined or specified information, personal profiles, audio, video, photographic images, text, graphics and 
data; computer services, namely, creating virtual communities for users; computer services, namely, creating virtual 
communities for users to organize groups and events, participate in discussions, and engage in social, business and 
community networking; computer services, namely, hosting electronic facilities for others for organizing and conducting 
meetings, events and interactive discussions via communication networks; application service provider (ASP) featuring 
software to enable or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or 
otherwise providing electronic media or information; designing, creating, maintaining and providing an online network 
service that enables users to transfer personal identity data to and share personal identity data with and among multiple 
websites (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); designing, 
creating, maintaining and providing temporary use of software applications for social networking, creating a virtual 
community, and transmission of audio, video, photographic images, text, graphics and data; computer services in the 
nature of customized web pages featuring user-defined or specified information, personal profiles, audio, video, 
photographic images, text, graphics and data; designing, creating, maintaining and providing technical information 
regarding computer software, computer programming and web page design; designing, creating, maintaining and 
providing searchable indexes and databases of information, including text, electronic documents, databases, graphics 
and audio visual information; designing, creating, maintaining and providing computer and communication networks to 
organize groups and events, participate in discussions, and engage in social, business and community networking; 
computer services, namely, hosting electronic facilities for others for organizing and conducting meetings, events and 
interactive discussions via communication networks; application service provider (ASP) featuring software to enable or 
facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise providing 
electronic media or information; computer services in the nature of customized web pages featuring user-defined or 
specified information, personal profiles, audio, video, photographic images, text, graphics and data; providing technical 
information regarding computer software, computer programming and web page design; computer services, namely, 
providing software interfaces available over a network in order to create personalized on-line information services; 
extraction and retrieval of information and data mining by means of global computer networks; creating indexes of 
information, indexes of web sites and indexes of other information sources in connection with global computer network; 
providing information from searchable indexes and databases of information, including text, electronic documents, 
databases, graphic and audio visual information, by means of global computer information networks; electronic storage 
of digital media, namely, data, documents, text, photographs, images, music, graphics, audio, video, and multimedia 
content; cloud computing services; cloud hosting in the nature of scalable hosting of computer software, Internet 
websites, Internet web software applications, electronic databases, digital content, and business computer software 
applications of others; technical support services, namely, administration, management and troubleshooting in the nature 
of service desk/help desk services, providing dedicated service desk/help desk personnel; troubleshooting of computer 
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software and network problems; diagnosing of computer software and hardware problems; infrastructure as a service 
(IAAS) featuring computer software platforms for creating, managing, and deploying cloud computing infrastructure 
services; installation, configuration, and operation of computer software platforms for creating, managing, and deploying 
cloud computing infrastructure services; research, design, and optimization of computer hardware and software to run 
computer software platforms for creating, managing, and deploying cloud computing infrastructure services; research, 
design, deployment, support, management, and maintenance of cloud computing infrastructure software for others; 
hosting services; hosting services in the nature of hosting Internet websites, Internet web software applications, 
computer software, electronic databases, digital content, and business computer software applications of others; hosting 
services in the nature of leasing, configuring, updating, monitoring, optimizing, repairing and troubleshooting computer 
servers and other computer hardware; hosting services in the nature of leasing, configuring, updating, monitoring, 
optimizing, repairing and troubleshooting computer software that supports hosted Internet websites, Internet web 
software applications, computer software, electronic databases, digital content, and business software applications of 
others; hosting services in the nature of providing data storage, backup and restoration services for hosted Internet 
websites, Internet web software applications, computer software, electronic databases, digital content, and business 
computer software applications of others; hosting services in the nature of network security management, namely, 
managed firewall services, virtual private network services, virus protection services and distributed denial of service 
preventive services; hosting email servers; customer service in the field of hosting services; customer service in the 
nature of hosting Internet websites, Internet web software applications, computer software, electronic databases, digital 
content, and business computer software applications of others; customer service in the field of hosting services in the 
nature of leasing, configuring, updating, monitoring, optimizing, repairing and troubleshooting computer servers and 
other computer hardware; customer service in the field of hosting services in the nature of managed data storage, backup 
and restoration; customer service in the field of hosting services in the nature of network security management; web site 
hosting, content creation and search services; services allowing users of a global communications network to conduct 
searches for information on a wide variety of subject matters (term considered too vague by the International Bureau - 
Rule 13.2.b) of the Common Regulations); information relating to information technology, computers, software and 
firmware; the services of creating indexes of information, sites and other resources available on a global communications 
network; research, authentication, appraisal, advice and information services relating to goods and services; providing 
virtual computer systems and virtual computer environments through cloud computing; cloud computing hosting; 
interactive database services (term considered too vague by the International Bureau - Rule 13.2.b) of the Common 
Regulations); creation, design, development and maintenance of web sites; design, drawing and commissioned writing 
for the compilation of web pages; design, development and provision of multimedia and electronic publications and 
catalogues; providing support and maintenance services for computer software; creation, design, development, rental, 
sale, licensing, updating and maintenance of software and/or firmware; computer programming; research, design, 
development, advisory, engineering, information and consultancy services relating to computer hardware, software, 
firmware, websites, electronic communications sites; research, design, development, writing, programming, advisory, 
engineering, information and consultancy services relating to software and/or firmware; research, design, development, 
writing, programming, advisory, engineering, information and consultancy services relating to software and/or firmware 
which assists users to locate, select, interact and process one or more items from a database, computer system, cloud 
computing system, catalogue, list; research, design, development, writing, programming, advisory, engineering, 
information and consultancy services relating to software and electronic apparatus to enable connection to databases, 
the Internet and other communications networks; advice, engineering, information and consultancy services relating to 
computer hardware, software, firmware, websites, electronic communications sites; providing support and maintenance 
services for computer software, firmware and hardware; development of computer software; diagnosis of faults in 
software; professional advisory services relating to the software and hardware; writing of software; custom design of 
software packages; development of computer software; development of software application solutions; diagnosis of 
faults in software; professional advisory services relating to the software; project studies relating to software; installation 
and maintenance of computer software; consultancy in the field of information technology, computers and 
communications; scientific and technological services and research and design relating thereto; providing an interactive 
database relating to goods and services (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations); industrial analysis and research services; design and development of computer hardware and 
software; providing the aforesaid services using the Internet and other electronic communications networks; information 
supplied on the Internet or other electronic communications networks relating to the aforesaid services; enterprise 
content management (term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); 
providing online media monitoring services using computer software to automatically monitor Internet websites and 
online publications and directories for customer-specified topics and events and to capture relevant content on those 
topics and events and attendees of such events and providing updates, documentation and analysis of that online 
content to others for social networking purposes; consultation and information relating to the aforesaid services.

Cl.45;Legal services; social networking services; providing on-line computer databases and on-line searchable 
databases in the field of social networking (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations); information, advice and consultancy in relation to all the aforesaid services; licensing services; 
legal services providing licensing assistance for music, audio and video content; licensing of artists and artists work; 
licensing of intellectual property; on-line social networking services; social introduction, networking and dating services; 
managing and organising the aforesaid services; providing the aforesaid services using the internet and other electronic 
communications networks; information supplied on the internet or other electronic communications networks relating to 
the aforesaid services; social networking website services (term considered too vague by the International Bureau - Rule 
13.2.b) of the Common Regulations); consultation and information relating to the aforesaid services.
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3565539    02/05/2016
[International Registration No. : 1347534]
SHENZHEN TAT FOOK TECHNOLOGY CO., LTD.
BuildingA1, A2, A3-101&A4-1F, 2F&3F, Third Industrial Area of Shajing Industrial development Co., Ltd, Haoxiang Road, Shajing 
Town, Bao'an District 518104 Shenzhen China

Proposed to be Used
IR DIVISION
Cl.7;Fuel economisers for motors and engines; transmissions for machines; foundry machines; electron industry 
equipment (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); 
metalworking machines; elevating apparatus; waterpower dynamical facility (terms too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); geoexploration machinery equipment; gas separating 
equipment; dynamos.

Cl.9;Antennas; mobile telephones; intercommunication apparatus; chargers for electric batteries; MP4 players; 
transmitting sets [telecommunication]; alarms; stored program control telephone switching equipment (terms too vague 
in the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations); computer peripheral devices; 
smart cards [integrated circuit cards].
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3565547    14/07/2016
[International Registration No. : 1346906]
CORPORACION QUIMICA VHEM, S.L.
Calle Bayas, 2 E-01400 Llodio (Alava) Spain

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; glue for industrial purposes; adhesives used in industry; bases (chemical preparations); 
chemical preparations for the manufacture of pigments and enamels; colour brightening chemicals for industrial 
purposes; unprocessed artificial and synthetic resins; unprocessed plastics; decolorants for industrial purposes.

Cl.2;Paint, varnishes, lacquers, preservatives against rust (antioxidants); wood preservatives; dyes, colorants, 
mordants, siccatives for paints; natural resins (raw); protective preparations for metals; metals in foil and powder form for 
painters, decorators, printers and artists; pigments, pigments for paints, organic and inorganic pigments, synthetic 
pigments.

Cl.40;Services relating to the mechanical or chemical processing of organic and inorganic substances.
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3565550    06/09/2016
[International Registration No. : 1347709]
TecAlliance GmbH
Steinheilstr. 10 85737 Ismaning Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer readable storage mediums provided with programs; recorded storage mediums for computer use; 
computer programs (recorded or downloadable); data processing apparatus; electronic publications (downloadable); 
identification cards (magnetic); integrated circuit cards (smart cards); regulating apparatus (electric); computers; 
measuring instruments; navigation apparatus for vehicles [on-board computers]; cash registers; teaching apparatus.

Cl.35;Compilation and systematization of data in computer and internet databases; updating and maintenance of data 
in computer and internet databases; providing of business and commercial information; organizational consulting in 
trade and business affairs; arranging and concluding commercial transactions for others; arranging contracts for the 
buying and selling of goods; investigations in business matters; retail and wholesale services (also provided via the 
internet) in the fields of motor vehicle parts and motor vehicle accessories; advertising agencies; preparation of 
accounts, professional business expertise and economic prognoses; publication of advertising texts; data search in 
computer files for others; price comparison services; publication of printed matter and mail order catalogs [also in 
electronic form] for advertising purposes; rental of advertising tools and advertising space in the internet; document 
reproduction; advertisement for others on the internet.

Cl.37;Repair and maintenance of motor vehicles; information on the repair of motor vehicles; vehicle service stations 
[refuelling and maintenance with the exception of assistance services], vehicle repair; installation of vehicle parts.

Cl.38;Rental of access time to computer databases; providing user access to computer programs in data networks; 
providing access to information on the Internet; providing access to computer databases.

Cl.39;Delivery of motor vehicle parts and accessories; rental of automotive vehicles; freight forwarding agency 
services; physical storage of electronically-stored data or documents; car rental.

Cl.42;Creating programs for data processing; rental of computer software; software design for others; updating of 
computer software; consultancy in the field of computers; recovery of computer data; software maintenance; computer 
system analysis; providing search engines for the internet; quality control and testing; providing or rental of electronic 
memory space (webspace) on the Internet; developing webpages on the internet for others.
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3566107    30/06/2016
[International Registration No. : 1346694]
GIP Development (Société à responsabilité limitée)
2-4, rue du château d'Eau Leudelange L-3364

Proposed to be Used
IR DIVISION
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for use in painting, decorating, printing and art; clear coating protectant for 
vehicles; car paints; automotive enamels; automotive paints; automotive undercoat compounds; paints for use in the 
automobile industry; sealants [paints]; sealing preparations (paint).

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; fragrances for automobiles; vehicle 
shampoos; vehicle cleaning preparations; shampoos for vehicles; cleaning preparations for use on vehicles; car 
shampoos; car polish; car cleaning preparations; windshield cleaner fluids.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; lubrication grease for vehicles; lubricating oil for motor vehicle 
engines; oils for the hydrodynamic drive for vehicles.

Cl.7;Machine tools; motors and engines [except for land vehicles]; machine coupling and transmission components 
[except for land vehicles]; agricultural implements other than hand-operated; incubators for eggs; automatic vending 
machines; washer-dryers; washing apparatus; pressure washers; textile washing machines; industrial washing machines;
ultrasonic washing machines; electric washing machines; washing drums [machines]; domestic washing machines; 
washing machines (coin-operated -); combined washing and drying machines; washing machines for household 
purposes; sweeping, cleaning, washing and laundering machines; dish washing machines for industrial purposes; dish 
washing machines for household purposes; spin dryers; dry-cleaning machines; electrical appliances used in kitchen for 
whisking; electrical appliances used in kitchen for crushing; electric kitchen appliances for chopping, mixing, pressing; 
electrical appliances used in kitchen for grinding; electrical appliances used in kitchen for milling; electric coffee frothers; 
chopping machines; meat choppers [machines]; electric food choppers; vegetable choppers [machines]; coffee 
extracting machines; electrical coffee grinders; electric juicers; electric blenders; liquid blenders [machines]; blenders for 
food [electric]; utensils (electric -) for blending liquids; electric blenders for household purposes; slicers [machines, 
electric]; vegetable slicers [machines]; cheese slicers [machines]; bread slicers [machines]; electric food slicers; electric 
meat slicers for kitchen use; blenders, electric, for the preparations of drinks; beverage processing machines; apparatus 
for aerating beverages; food and beverage processing and preparation machines and apparatus; smoothing presses; 
mixers [machines]; food mixers (electric -); electric kitchen mixers; industrial food mixers [machines]; domestic food 
mixers [electric]; vacuum cleaners; household vacuum cleaners; wet vacuum cleaners; vacuum cleaner hoses; electric 
vacuum cleaners; electric carpet vacuum cleaners; vacuum cleaners for cars; central vacuum cleaning apparatus; hand-
held vacuum cleaners; industrial vacuum machines for cleaning; vacuum cleaner bags of cardboard; vacuum cleaner 
bags of card; vacuum cleaner bags of paper; dust filters for vacuum cleaners; bags of plastics for vacuum cleaners; 
vacuum cleaners powered by rechargeable batteries; electric fan units for vacuum cleaners; electric vacuum cleaners and 
their components; robotic cleaning [vacuuming] machines for floors; steam cleaners; steam cleaners [machines]; shoe 
cleaners [brushes, electric]; air jet cleaners (electric -); multi-purpose steam cleaners; steam cleaners for household 
purposes; electric cleaners for household purposes; suction nozzles for vacuum cleaners; window glass washing 
machines; electric window cleaning equipment; window cleaning tools (electric -) incorporating brushes; ironing presses; 
ironing machines; iron pressing machines; machines and apparatus for polishing [electric]; electric wax-polishing 
machines for household purposes; electric wax- polishing machines for industrial purposes; stubble cutting machines; 
solar power generators; sewing machines; machines for sewing, serging and embroidery; power activated hand-held 
tools; sewing machine carrying cases; blind stitch sewing machines; power benches for sewing machines; presser feet 
for sewing machines; sewing machine bobbins; thread spools, being parts of sewing machines, for holding sewing 
threads; spools of metal (parts for sewing machines); carriages for knitting machines; darning machines; guards [parts of 
machines]; hemming machines; leather-working machines; looms; lubricators [parts of machines]; machines for the 
textile industry; pedal drives for sewing machines; scissors, electric; springs [parts of machines]; stands for machines; 
stitching machines; tables for machines; sewing robots; sewing machinery; sewing machine motors; servo motors for 
sewing machines; parts and fittings for all the aforesaid goods; power tools; countersinks [power tools]; hydraulic power 
tools; reamers [power tools]; drills [power tools]; burrs [power tools]; miniature power tools; electric power tools; awls 
[powered tools]; air-powered tools; riveters [powered tools]; collets [power tool parts]; portable electric power tools; 
power operated cutting tools; end mills [power tools]; tile saws [power tools]; drill presses [power tools]; power operated 
drilling tools; files [power-operated tools]; rivet guns [power tools]; collets for power tools; thread mills [power tools]; 
blades for power tools; extensions for power tools; riveting hammers [powered tools]; power operated tools for cutting; 
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balances for power operated tools; head attachments for power tools; power operated tools for drilling; hand held 
cordless power tools; extension bars for power tools; tool bits for use in power operated hand tools; anti-kickback 
devices for power tools; drills being cordless electric power tools; drill bits for rotary power tools; electrically driven 
tools; miniature power tools being parts of sets; circular saws being portable electric power tools; auger bits for use with 
powered tools; discs for cutting for use with power tools; discs for abrading for use with power tools; abrasive disks 
being parts of machines or power tools; straight edge tools [electrically operated]; gardening tools (electric -); cultivators 
[power lawn and garden tools]; shredders [power lawn and garden tools]; chippers [power lawn and garden tools]; string 
trimmers [power lawn and garden tools]; lawn mowers; lawn sweepers [machines]; lawn cutting machines; lawn trimming 
machines; lawn raking machines; lawn rolling machines; lawn rakes [machines]; lawn aerators [machines]; riding lawn 
mowers; electric lawn trimmers; gasoline lawn mowers; power-operated lawn aerators; lawn edge trimmers [machines]; 
seated [ride-on] lawn mowers; lawn mowing attachments for vehicles; power blowers for lawn debris; lawn and garden 
tilling machines; garden tractors for mowing lawns.

Cl.8;Hand tools and implements [hand-operated]; cutlery; side arms; razors; egg slicers; pizza slicers; cheese slicers; 
vegetable slicers; hand-operated slicers; bagel slicers [knives]; slicers (cheese -), non-electric; bread slicers [hand-
operated]; scrapers for floors and windows; flat irons; electric irons; electric steam irons; electric flat irons; electrical 
shavers for removing fuzz from fabric [hand instruments]; eyelash curlers; curling tongs; curling wands; non-electric 
curling irons; electric hair curling irons; hand implements for hair curling; non-electric hand implements for hair curling; 
electric hair braiders; electric hair straighteners; callus cutters; callus rasps; electric nail buffers; electric nail files; nail 
buffers for use in manicure; nail buffers, electric or non- electric; nail clippers, electric or non- electric; hair-removing 
tweezers; electric hair crimper; electric hair trimmers; electric hair cutters; hair cutting scissors; nasal hair trimmers; 
electric hair crimpers; hair styling appliances; hairdressing scissors; non-electric hair clippers; electric ear hair trimmers; 
electric nasal hair trimmers; hand-operated hair clippers; electric hair straightening irons; hair cutting and removal 
implements; electric irons for styling hair; electric and battery- powered hair clippers; electric hand-held hair styling 
irons; ipl (intens pulsed light) and laser hair removal apparatus; depilation appliances, electric and non-electric; electric 
shavers; vibrating blade shavers; hand-operated tools for repair of vehicles; hand tools and implements (hand-operated); 
protection for parts of sewing machines; braiders [hand tools]; centre punches [hand tools]; cutting tools [hand tools]; 
embossers [hand tools]; needle-threaders; scissors; sewing scissors; shears; stamping-out tools [hand tools]; hand tools 
used in connection with the making of clothing or for use in conjunction with the fitting and use of sewing machines 
threaders; agricultural, gardening and landscaping tools; hand-operated tools for gardening; gardening tools (hand 
operated -); garden tools, hand-operated; sprayers [hand-operated tool] for garden use in spraying insecticide; lawn 
aerators [hand tools]; lawn clippers [hand instruments]; hand-operated lawn edgers; lawn rakes [hand-operated tools]; 
lawn aerators [hand- operated tools]; lawn rollers [hand-operated tools]; lawn edge trimmers [hand-operated tools]; lawn 
rakes [hand-operated ones only]; barbecue forks; barbecue tongs; parts and fittings for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; handheld electronic units for adjusting sound levels in hearing aids; 
adapters for connecting telephones to hearing aids; batteries for use in hearing aids; stetoclip hearing aid listeners; 
remote control apparatus for air conditioning installations; measuring and control devices for air conditioning 
technology; digital thermostats, air conditioning, heating, ventilation and drying control devices, being climate control 
systems; humidity meters; electrical and electronic control apparatus for use with apparatus or installations for heating; 
electric control devices for heating management; temperature monitors [valves] for central heating radiators; electric 
control devices for heating and energy management; battery power supplies for medical ventilators; audio players; audio 
tape players; digital audio players; audio cassette players; digital audio tape players; dvd player; video players; disc 
players; videotape players; tape players; record players; dvd players; cassette players; cd players; mp3 players; 
videodisc players; mp4 players; record player turntables; handheld media players; gramophone record players; portable 
multimedia players; portable dvd players; optical disc players; digital video players; digital music players; portable music 
players; phonograph record players; compact disc players; styli for record players; portable radio cassette players; 
speakers for record players; needles for record players; cases for mp3 players; wearable portable media players; covers 
for mp3 players; docking stations for mp3 players; speakers for portable media players; combination video players and 
recorders; tone arms for record players; cases adapted for cd players; cases for digital media players; covers for portable 
media players; cases adapted for dvd players; cases for portable media players; covers for digital media players; speed 
regulators for record players; docking stations for digital music players; compact disc players for use with computers; 
carrying cases for portable music players; carrying cases for digital music players; electrical receivers; radio receivers 
and transmitters; television receivers; audio receivers; gps receivers; wireless receivers; audiovisual receivers; satellite 
receivers; video receivers; telephone receivers; optical receivers; radio receivers; stereo receivers; radio- frequency 
receivers; alarm signalling receivers; sound amplifying receivers; data communications receivers; cable television 
receivers; remote control receivers; audio-video receivers; television receivers [tv sets]; radio receivers and transmitters; 
wireless transmitters and receivers; display devices, television receivers and film and video devices; wireless audio and 
video receivers; 3d spectacles for television receivers; display modules for television receivers; digital transmitters; data 
transmitters; wireless transmitters; optical transmitters; video transmitters; fm transmitters; portable transmitters; 
electrical transmitters; broadcast transmitters; television transmitters; satellite transmitters; radio transmitters; 
telecommunications transmitters; audio transmitter units; radio-frequency transmitter; sound transmitting apparatus; 
speakers; audio speakers; loud speakers; wireless speakers; portable speakers; audio speaker enclosures; speakers for 
computers; audio speakers for home; auxiliary speakers for mobile phones; amplifiers; amplifier tuners; image amplifiers; 
electronic amplifiers; optical amplifiers; digital amplifiers; electrical amplifiers; signal amplifiers; electroacoustic 
amplifiers; sound amplifiers; audio amplifiers; stereo amplifiers; loudspeakers with built in amplifiers; electrical amplifiers 
for sound signals; sound mixers with integrated amplifiers; sound bars; cinematographic projectors; home cinema 
systems; cinematographic apparatus and instruments; apparatus for editing cinematographic film; interactive television 
terminal sets; software for interactive television; closed circuit television apparatus; satellite television receiving 
apparatus; satellite television signal scramblers; radio and television aerials; television and video converters; filters for 
television screens; filters for television sets; closed-circuit television systems (cctv); displays for television receivers; 
closed circuit television cameras; programmable digital television recorders; hd (high definition) televisions; ultra high 
definition televisions; ip (internet protocol) televisions; high definition televisions (hdtvs); remote controls for televisions; 
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televisions and video recorders; transmitting apparatus for television broadcasting; television apparatus for projection 
purposes; antennas for radio, for television; liquid crystal display (lcd) televisions; dmb (digital multimedia broadcasting) 
televisions; uhd (ultra high definition) televisions; anti-glare filters for televisions; plasma display panel (pdp) televisions; 
wall mountings adapted for television monitors; repeaters for radio and television stations; operating system programs 
for smart television; coin-operated mechanisms for television sets; screen filters for computers and televisions; 
transmitting and receiving apparatus for television broadcasting; mounts and mounting brackets adapted for televisions; 
cables for transmitting and receiving cable television signals; television screen protectors in the nature of acrylic shields 
to be mounted over television screens; display screen filters adapted for use with televisions; anti-glare filters for 
televisions and computer monitors; colour filters for television and motion picture film cameras; display devices; internet-
ready televisions; internet protocol televisions; stands for televisions; television signal amplifiers; television receiving 
dishes; television monitoring apparatus; television display apparatus; television camera tubes; cable television 
converters; television standards converters; cable television transmitters; portable televisions; car televisions; television 
outlets; television cameras; televisions; high definition set-top boxes; digital set-top boxes; set-top boxes; car antennas; 
car stereos; car audio apparatus; car cassette players; vehicle stereos; vehicle radios; multi-camera systems for vehicles; 
video recording apparatus for vehicles; navigation compasses; navigational instruments; car navigation computers; 
marine navigation apparatus; gps navigation device; electronic navigation systems; electronic navigation apparatus; 
loran navigation machines; satellite navigation devices; electric navigational instruments; inertial navigational 
instruments; satellite-aided navigation systems; underwater sonar navigational apparatus; dashboard mounts for 
navigation devices; software for satellite navigation systems; software for gps navigation systems; cases for satellite 
navigation devices; satellite navigational system for bicycles; avionic sensor systems, namely, navigation systems; 
control devices for vehicle navigation apparatus; computer applications for vehicle navigation apparatus; vehicle 
navigation systems featuring interactive displays; vehicles (navigation apparatus for -) [on-board computers]; navigation, 
guidance, tracking, targeting and map making devices; interactive computer software that provides navigational and 
travel information; computer programs for use in the autonomous navigation of vehicles; cameras; camera casings; 
camera straps; camera mounts; camera lenses; camera filters; camera hoods; camera cases; camera tripods; camera 
stands; camera flashes; camera goggles; camera covers; camera bipods; camera monopods; camera shutters; camera 
shutters; video cameras; cine-cameras; photographic cameras; still cameras; infrared cameras; plate cameras; security 
cameras; underwater cameras; digital cameras; disposable cameras; view cameras; dashboard cameras; tv cameras; 
helmet cameras; digital cameras for industrial use; digital single-lens reflex (dslr) cameras; headsets; telephone 
headsets; wireless headsets; virtual reality headsets; wireless headsets for smartphones; headsets for mobile 
telephones; headsets for use with computers; wireless headsets for smart phones; wireless headsets for mobile phones; 
hands-free headsets for cell phones; headphones; headphone amplifiers; headphone consoles; stereo headphones; 
music headphones; headphone-microphone combinations; in-ear headphones; two-way plugs for headphones; personal 
headphones for sound transmitting apparatuses; personal headphones for use with sound transmitting systems; dc/ ac 
inverters; ac/ dc power supplies; wearable computer peripheral devices; wearable audio equipment; wearable activity 
trackers; wearable smart phones; wearable computer peripherals; wearable telecommunication apparatus; wearable 
monitors; wearable computers; smart watches; smart bracelets; watchbands that communicate data to smartphones; 
bands with sensors being watchbands with sensors to communicate data to smartphones and personal computers; 
watchbands that communicate data to personal digital assistants, smartphones, and personal computers through internet 
websites and other computer and electronic communication networks; bracelets that communicate data to personal 
digital assistants, smartphones, and personal computers through internet websites and other computer and electronic 
communication networks virtual reality software; virtual reality game software; head-mounted video display apparatus; 
data gloves; data capture apparatus; helmet camera mounts; multiple purpose cameras; action cam being action 
cameras; marine radios; marine autopilots; marine compasses; marine communication apparatus; marine depth 
sounders; marine depth finders; tablet computer; tablet pcs; tablet monitors; tablet covers; tablet computers; digital 
tablets; electronic tablets; graphics tablets; tablet docking stations; keyboards for tablets; cases for tablet computers; 
software for tablet computers; leather cases for tablet computers; flip covers for tablet computers; protective cases for 
tablet computers; protective covers for tablet computers; stands adapted for tablet computers; tablet holders adapted for 
use in cars; display screen filters adapted for use with tablet computers; computers; computer terminals; micro-
computer; computers and computer hardware; personal computers; portable computers; mobile computers; handheld 
computers; micro-computers; mainframes [computers]; trip computers; process computers; netbook computers; 
communications computers; desktop computers; palmtop computers; laptop computers; underwater dive computers; 
thin client computers; computer components and parts; pocket computers for note-taking; monitors; monitors [computer 
hardware]; monitors [computer programs]; computer monitor frames; baby monitors; commercial monitors; led monitors; 
lcd monitors; inking monitors; colour monitors; display monitors; monitor speakers; monitor screens; respiratory 
monitors [non-medical]; wide- aspect ratio monitors; monitors for commercial purposes; video baby monitors; printers; 
printer sharers; printer programs; computer printer; matrix printers; optical printers; plotter printers; colour printers; 
digitizing printers; xerographic printers; laser printers; thermal printers; impact printers; photo printers; video printers; 
printer spooler software; thermal printer heads; laser printer controllers; ink jet printers; stands for printers; digital colour 
printers; integrated output printers; laser colour printers; laser beam printers; port sharing printers; bar code printers; 
daisy wheel printers; dry film printers; non-impact printers; ink- jet colour printers; print heads for printers; dry laser 
imager printers; printers for use with computers; controlling software for computer printers; toner cartridges, unfilled, for 
printers; laser printers for dry films; unfilled ink cartridges for computer printers; printer cables; printer hubs; printer 
converters; printer servers; printer buffers; fax devices; fax machines; multifunctional devices which incorporate copier 
and facsimile functions in the standalone mode; scanners; image scanners; 3d scanners; computer peripherals; 
computer peripheral apparatus; computer peripheral devices; computer peripheral equipment; wireless computer 
peripherals; firmware for computer peripherals; upi [universal peripheral interface] software; peripheral devices for data 
reproduction; computer joysticks; computer cabling; computer modems; computer mice; computer daughter boards; 
computer motherboards; computer diskettes; computer chipsets; computer discs; computer housings; computer 
memories; computer keypads; computer touchscreens; computer hardware; computer shareware; computer groupware; 
computer programs; computer keyboards; computer stylus; computer cables; computer database servers; computer 
software packages; computer network routers; computer telephony equipment; computer mouse pads; wireless computer
mice; computer disk drives; downloadable computer software; computer sub-assemblies; computer antivirus software; 
recorded computer programs; computer operating programmes; computer firewall software; lan computer cards; 
trackballs [computer apparatus]; computer heat sinks; computer game software; computer game discs; computer game 
programmes; computer card adapter; computer graphics boards; computer game cassettes; computer game cartridges; 
computer accelerator board; touchpads for computers; input devices for computers; storage apparatus for computer 
data; storage apparatus for computer programs; storage racks for computer discs; blank hard disks for computers; 
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computer networking and data communications equipment; peripherals adapted for use with computers; wrist rests for 
use with computers; wrist rests for use with computer peripherals; dust covers for computers; computer cases; dvd 
cases; cd cases; cases for diskettes; compact disc cases; computer carrying cases; laptop carrying cases; cases for 
pdas; notebook computer carrying cases; cases adapted for computers; cases adapted for netbook computers; cases 
adapted for notebook computers; shield cases for magnetic disks; sleeves for laptops; games software; computer games; 
video game programs; video game cassettes; electronic game programs; video game software; video game cartridges; 
video game discs; interactive computer game programs; downloadable computer game software; downloadable video 
game programs; interactive video game programs; computer game software for use with on-line interactive games; pre-
recorded dvds featuring games; memory cards for video game machines; electronic game software for wireless devices; 
pre-recorded compact discs featuring games; pre-recorded audio tapes featuring games; pre-recorded video tapes 
featuring games; pre-recorded laser discs featuring games; cellular phones; digital cellular phones; telecommunications 
instruments for use in cellular radio networks; smartphones; phablet; straps for cellular phones; covers for smartphones; 
cases for smartphones; chargers for smartphones; displays for smartphones; docking stations for smartphones; 
protective cases for smartphones; protective covers for smartphones; leather cases for smartphones; mobile phone 
straps; mobile phone cases; mobile phone docking stations; chargers for mobile phones; batteries for mobile phones; 
keyboards for mobile phones; cases for mobile phones; software for mobile phones; displays for mobile phones; carriers 
adapted for mobile phones; holders adapted for mobile phones; dashboard mounts for mobile phones; application 
software for mobile phones; battery chargers for mobile phones; leather cases for mobile phones; cases adapted for 
mobile phones; downloadable graphics for mobile phones; computer software for mobile phones; flip covers for mobile 
phones; protective cases for mobile phones; auxiliary batteries for mobile phones; display modules for mobile phones; 
stands adapted for mobile phones; downloadable ring tones for mobile phones; dustproof plugs for jacks of mobile 
phones; mobile phone display screen protectors in the nature of films; power supplies for smartphones; operating 
system programs for smartphones; selfie sticks used as smartphone accessories; liquid crystal protective films for 
smartphones; voip phones; digital phones; video phones; internet phones; telecommunication apparatus; 
telecommunication equipment; telecommunications devices; electronic telecommunications apparatus; electric 
telecommunications apparatus; audio conference apparatus; audio-video conference apparatus; target trackers 
[telescopic]; target trackers [satellite]; target trackers [optical]; target trackers [electronic]; target trackers [electric]; light 
dimmers; light sensors; light diodes; light switches; light pens; darkroom lights; lighting dimmers; lighting (batteries for -
); photographic darkroom lighting; stage lighting regulators; electric light dimmers; electric light switches; ballasts for 
halogen lights; warning lights [flashing beacons]; beacon lights [safety equipment]; photovoltaics; photovoltaic modules; 
photovoltaic cells; photovoltaic inverters; photovoltaic solar modules; photovoltaic installations for generating electricity 
[photovoltaic power plants]; calibrated photovoltaic reference cells; photovoltaic apparatus and installations for 
generating solar electricity; photovoltaic apparatus for converting solar radiation to electrical energy; watches that 
communicate data to personal digital assistants, smartphones, and personal computers through internet websites and 
other computer and electronic communication networks; watches incorporating cameras and mp3 players, and that 
communicate data to smartphones and pda; emergency warning lights.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; medical portable epilators; massage apparatus; foot massagers; body massagers; instruments 
for massage; thermal massage pads; manual massage instruments; foam massage rollers; gloves for massage; massage 
mitts; massage chairs; massage appliances; electrically operated massagers; foot massage apparatus; massage chairs 
with built-in massage apparatus; non-electric massage apparatus; deep heat massage apparatus; heat wrap massage 
apparatus; massage apparatus for eyes; mats for effervescent bath massage; vibration generating apparatus for 
massage; massage beds for medical purposes; massage apparatus, electric or non-electric; electric massage apparatus 
for personal use; electric massage apparatus for household use; cardio version and/or defibrillator leads; electrodes for 
external defibrillators; external defibrillators; implantable defibrillators; defibrillator monitors; defibrillators; medical and 
veterinary apparatus and instruments; body rehabilitation apparatus for medical purposes; physical exercise apparatus, 
for medical purposes; x-ray apparatus for medical purposes; apparatus for use in medical analysis; electromagnetic 
medical apparatus; medical ultrasound apparatus; medical radiation apparatus; medical imaging apparatus; ultrasonic 
medical diagnostic apparatus; apparatus for medical rehabilitation; medical instruments; medical imaging apparatus 
incorporating medical imaging software; apparatus for medical cell sampling; electronic apparatus for medical purposes; 
humidifying apparatus for medical use; infrared apparatus for medical purposes; medical apparatus for assisting 
breathing; physiological apparatus for medical use; scanning apparatus for medical use; ultrasound apparatus for 
medical purposes; electromagnetic medical diagnostic imaging apparatus; radiological apparatus for medical purposes; 
diagnostic apparatus for medical purposes; testing apparatus for medical purposes; medical diagnostic apparatus, 
analytical apparatus for medical purposes and blood pressure measuring apparatus; medical analysis instruments; 
medical testing instruments; medical cutting devices; electro medical instruments; electronic medical instruments; 
medical diagnostic instruments; medical hearing instruments; medical therapy instruments; physiological measuring 
apparatus for medical use; physiological monitoring apparatus for medical use; apparatus for physical training for 
medical use; apparatus for analysing images [for medical use]; sensor apparatus for medical use in diagnosis; 
temperature sensitive testing apparatus for medical use; weight training apparatus adapted for medical use; surgical 
apparatus and instruments for medical use; medical instruments, namely, orthopaedic apparatus and instruments; 
medical instruments incorporating lasers; medical apparatus for monitoring vital signs of patients; analytical instruments 
for medical use; test equipment for medical use; diagnostic instruments for medical use; medical devices for nonsurgical 
cosmetic treatments; lamps for use with medical instruments; exercise machines for medical rehabilitative purposes; 
exercise equipment for medical rehabilitative purposes; endoscopic equipment for medical purposes; medical 
instruments for use as aids to hearing; medical instruments for use in relation to hearing; body mass index (bmi) 
measuring devices for medical use; tooth polishing appliances for use by dentists; medical lasers; blood pressure testing 
apparatus; blood pressure measuring apparatus; blood pressure monitors; blood pressure gauges; electronic blood 
pressure monitors [for medical use]; arterial blood pressure measuring apparatus; hearing aids; electric hearing aids; 
electrical hearing aids; programmable hearing aids; electronic hearing aids; digital hearing aids; electrically operated 
hearing aids; hearing aids for the deaf [acoustic aids]; ear adaptors for hearing aids; ear moulds being parts of hearing 
aids; acoustic amplifiers [hearing aids] for partially deaf persons; medical ventilators; patient ventilation instruments; 
ventilator breathing apparatus for artificial respiration; ventilator exhalation valves for artificial respiration; medical 
ventilator tubing and tubing connectors; compressor modules being parts of ventilators [medical]; medical apparatus, 
namely, lung ventilators with monitoring capability; ventilators and anaesthesia machines for use in patient care; peep 
activators being parts of medical ventilators for maintaining pressure; medical apparatus, namely, invasive and non-
invasive ventilation apparatus and instruments; apparatus for achieving physical fitness [for medical use]; parts and 
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fittings for all the aforesaid goods.

Cl.11;Sterilization units for medical instruments; apparatus for lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply and sanitary purposes; air conditioners; air conditioning apparatus; air 
conditioning filters; air conditioning fans; room air conditioners; electric air conditioners; air-conditioning apparatus; air-
conditioning installations; air filters for medical ventilators; air conditioning units; air conditioning devices; air 
conditioning apparatus; air conditioning installations; fans [air-conditioning]; evaporators for air conditioners; valves for 
air conditioners; mobile air conditioning apparatus; residential air conditioning units; window air conditioning apparatus; 
domestic air conditioning apparatus; domestic air conditioning installations; central air conditioning installations; 
installations for conditioning air; filters for air conditioning; motorised fans for air conditioning; central type air 
conditioning apparatus; extractors [ventilation or air conditioning]; hoods for air conditioning apparatus; fans for air 
conditioning apparatus; axial fans for air-conditioning; window-mounted air conditioning units; air-conditioning apparatus
and installations; electrically powered air blowers for air-conditioning purposes; air-conditioning, air cooling and 
ventilation apparatus and instruments; radiators [for industrial air-conditioning purposes]; combined heating and air 
conditioning apparatus; impellers [parts of air conditioning apparatus]; air conditioning installations for household 
purposes; ventilation [air-conditioning] installations and apparatus; hvac systems (heating, ventilation and air 
conditioning); central air conditioning installations for household purposes; components for air conditioning and cooling 
systems, namely, evaporative air coolers; humidification apparatus for use with air conditioning apparatus; heating, 
ventilating, and air conditioning and purification equipment (ambient); parts for heating and air conditioning systems, 
namely, heater cores and gas coolers for vehicles; drying apparatus for use in heating, ventilation systems, air 
conditioning systems and refrigeration systems; drying installations; drying cabinets; drying apparatus; drying ovens; 
tumble dryers [heat dryers]; clothes drying apparatus [heat drying]; clothes drying installations [heat drying]; electric 
clothes dryers [heat drying]; air conditioning apparatus for commercial use; air conditioning installations for commercial 
use; air conditioning apparatus for industrial use; air conditioning for data processing rooms; air conditioning for use in 
transportation; air conditioning installations for agricultural use; air conditioning installations for industrial purposes; air-
conditioning apparatus [for industrial purposes]; air conditioning apparatus for industrial purposes; locally induced air-
conditioners [for industrial purposes]; central air conditioning installations for industrial purposes; central air-
conditioning installations [for industrial purposes]; heating installations; heating boilers; heating apparatus; heating 
installations; heating elements; heating plates; radiators [heating]; air heating furnaces; apparatus for heating; appliances 
for heating; installations for heating; electric heating apparatus; electric heating installations; electric heating filaments; 
electric heating fans; mobile heating apparatus; residential heating units; solar heating apparatus; solar heating 
installations; solar heating panels; space heating apparatus; stoves for heating; floor heating apparatus; air heating 
apparatus; air heating installations; central heating apparatus; central heating boilers; central heating installations; 
domestic heating utensils; electric heating elements; electrical heating elements; fixed heating burners; flat heating 
elements; industrial heating apparatus; industrial heating furnaces; industrial heating installations; under floor heating 
apparatus; under floor heating installations; steam heating apparatus; infrared heating panels; stoves [heating 
apparatus]; central heating radiators; installations for central heating; closed circuit heating installations; electric radiant 
heating apparatus; furnaces for central heating; gas fired heating apparatus; gas fired heating installations; heating 
installations for gas; heating apparatus for containers; heating apparatus for furnaces; heating apparatus for oil; heating 
apparatus for ponds; warm air heating apparatus; hot air heating apparatus; indoor radiant heating systems; solar 
thermal collectors [heating]; solar energy collectors for heating; solar energy powered heating apparatus; solar energy 
powered heating installations; gas operated apparatus for heating; personal heating and drying implements; humidifiers 
for central heating radiators; heating and cooling panels used for indoor heating and cooling purposes; sunlight 
collecting apparatus for heating purposes; filters for use with apparatus heating; flat radiators for central heating 
installations; ventilating apparatus; ventilating fans; ventilating installations; suction ventilators; ventilating units; 
ventilation terminals; aeolian ventilators; electro ventilators; turbine ventilators [ventilation apparatus]; ventilation hoods; 
apparatus for ventilating; fans for ventilating; oven ventilator hoods; ventilating exhaust fans; mobile ventilating 
apparatus; residential ventilating units; compressed air ventilators; extractor units [ventilation]; industrial ventilation 
apparatus; energy recovery ventilators; heat recovery ventilators; solar powered ventilation apparatus; ventilating hoods 
for smoke; ventilating hoods for steam; ventilators for heat exchangers; electric fans for ventilation; electrically powered 
blowers for ventilation; fire ventilators for exhausting fumes; fire ventilators for exhausting smoke; fire ventilators for 
exhausting vapours; fire ventilators for exhausting gases; ventilation fan accessories, namely, grilles; electrically 
powered fans for ventilation purposes; flues for ventilating apparatus; hoods for ventilating apparatus; air curtains for 
ventilation; refrigerators; refrigerated units; refrigerated boxes; refrigerated shelves; refrigerated showcases; electric 
refrigerators; refrigerating containers; refrigerating apparatus; refrigerating appliances; refrigerating installations; 
domestic refrigerators; refrigerating rooms; portable refrigerators; refrigerating cabinets; refrigerating machines; 
refrigerating chambers; gas refrigerators; kimchi refrigerators; refrigerated display cabinets; refrigerating containers 
[electric]; refrigerated beverage dispensing units; apparatus for refrigerating beverages; portable refrigerating boxes 
[electric]; cooling installations for refrigerating; refrigerating and freezing equipment; refrigerating enclosures for 
freezing; refrigerating apparatus and machines; refrigerating appliances and installations; freezers; freezer installations; 
freezer cabinets; freezer showcases; freezing cupboards; deep freezers; freezing plates; freezing installations; display 
freezers; fridge-freezers; freezer storage units; apparatus for freezing; air freezing apparatus; air freezing installations; ice 
cream freezers; deep freezing installations; installations for freezing; walk-in freezers; cooling installations for freezing; 
apparatus for freezing foodstuffs; extraction hoods for freezers; combinations of refrigerators and freezers; cooling 
installations for deep freezing; electric freezers for household use; cooling apparatus; cooling installations; cooling 
elements; room coolers; stoves; combined stoves; charcoal stoves; domestic stoves; wood stoves; cooking stoves; 
kitchen stoves; electric stoves; gas stoves; stoves for cooking; electric cooking stoves; cookers; cooker hobs; cooker 
hoods; microwave cookers; cooking installations; cooking units; cooking appliances; grills [cooking appliances]; cooking
ovens; apparatus for cooking; installations for cooking; microwave ovens for domestic use; microwave ovens for 
household purposes; microwave ovens for industrial purposes; wash boilers; washing coppers; water coolers and 
heaters; apparatus for purifying water; apparatus for descaling water; domestic water filtering units; installations for 
cooling water; installations for purifying water; heating installations (hot water -); hot water heating apparatus; electric 
water heating apparatus; water heaters and boilers; apparatus for water softening; hot water supply heaters; apparatus 
for disinfecting water; cooling installations for water; water heaters for household use; water heaters for industrial use; 
water purification, desalination and conditioning installations; regulating and safety accessories for water and gas 
installations coffee machines; coffee makers; coffee roasters; electric coffeepots; espresso coffee machines; electric 
coffee brewers; electric coffee percolators; electric coffee makers; electric coffee roasters; electric coffee machines; 
electric coffee pots; electric coffee urns; tric wireless coffeepots; coffee bean roasting machines; domestic coffee 
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percolators [electric]; automatic installations for making coffee; electric coffee makers for household use; kettles; electric 
kettles; tea kettles [electric]; electric kettles [for household purposes]; toasters; bread toasters; electric toasters; electric 
toaster ovens; sandwich makers [toasters]; hot sandwich toasters; electric sandwich toasters; domestic bread toasters 
[electric]; electric toasters [for household purposes]; drinking water filters; household tap-water filters; oil-free electric 
fryers; electric deep fat fryers; electric deep fryers; industrial deep fryers; commercial catering fryers; grills; grill lighters; 
charcoal grills; barbecue grills; electric grills; gas grills; cookers incorporating grills; grill heating plates; grills [cooking 
appliances]; hot plates; domestic hot plates; inset hot plates; electric hot plates; hot plates for cooking; hot plates [for 
household purposes]; electrical hot plates for food warming; electric outdoor grills; electric indoor grills; electric grilling 
apparatus; lava rock for use in barbecue grills; ceramic briquettes for use in barbecue grills [non-flammable]; raclette 
sets; home bread makers; warming trays; heated trays; electric hostess trays; rice cookers; electric rice cookers; 
industrial rice cookers; steam cookers; egg cookers; crepe cookers; induction cookers; electric cookers; gas cookers; 
slow cookers (electric -); pressure cookers, electric; domestic gas cookers; electric bread cookers; garment steamers; 
fabric steamers; electric rice steamer; electric vegetable steamer; electric food steamer; electric egg steamers for 
household purposes; gas cleaners and purifiers; waffle irons; sterilizers for toothbrushes; curling lamps; hair dryers; hair 
dryers; electric hair dryers; hair drying appliances; hair drying apparatus; stationary hair dryers; travel hair dryers; hand 
held hair dryers; fans for hair drying; hand held electric hair dryers; apparatus for drying the hair; hair dryers [for 
household purposes]; infrared drying apparatus for the hair; infrared lamps for drying the hair; hair steamers for beauty 
salon use; hair drying machines for beauty salon use; hair driers for use in beauty salons; hair steamers for use in beauty 
salons; warm air dryers for use in drying hair; depilatory wax heaters; apparatus for lighting; light bulbs; light 
installations; light fixtures; light assemblies; light fittings; light bars; light shades; light reflectors; light diffusers; light 
projectors; diffusers (light -); strobe lights [light effects]; garden lights; trailer lights; search lights; bulkhead lights; cycle 
lights; desk lights; fluorescent lights; electric lights; automobile lights; gas lights; map lights; decorative lights; vehicle 
lights; solar lights; inspection lights; helmet lights; mood lights; book lights; aquarium lights; bicycle lights; diving lights; 
motorcycle lights; pen lights; wall lights; reading lights; spot lights; ceiling lights; lighting installations for gardens; 
lighting tracks [lighting apparatus]; lighting transformers; lighting units; lighting apparatus; electric lighting; lighting 
elements; lighting fittings; display lighting; lighting armatures; security lighting; lighting lamps; lighting louvres; 
decorative lighting; lighting and lighting reflectors; outdoor lighting; lighting installations; bulbs for lighting; stage 
lighting apparatus; incandescent lighting fixtures; vehicle lighting installations; vehicle lighting apparatus; security lights;
electric lighting apparatus; electric lighting installations; apparatus for lighting; lighting for aquariums; lighted disco 
balls; light-emitting diodes [led] lighting apparatus; vehicle brake lights; electric holiday lights; led underwater lights; led 
mood lights; led landscape lights; pocket search lights; electric night lights; bicycle dynamo lights; strings of lights; 
casings for lights; strobe lights [decorative]; roof lights [lamps]; vehicle tail lights; electric fairy lights; louvres for lights; 
lights for automobiles; light emitting diode lights for automobiles; incandescent light bulbs; halogen light bulbs; led light 
machines; led light bulbs; miniature light bulbs; mobile light towers; electrical light bulbs; electric light fittings; vehicle 
lighting and lighting reflectors; film stage lighting installations; indoor fluorescent lighting fixtures; lighting apparatus and
installations; lamps for vehicle lighting; decorative electric lighting apparatus; electrical discharge lighting fixtures; 
outdoor electrical lighting fixtures; rear lights for vehicles; led lights for automobiles; map lights for vehicles; motion 
sensitive security lights; lights for track mounting; lights for external installation; lights for festive decoration; lights for 
wall mounting; led lighting installations; lighting fixtures for commercial use; lighting fixtures for household use; 
electrical lamps for outdoor lighting; electrical lamps for indoor lighting; christmas lights [other than candles]; flashlights 
[torches]; pocket torches; rechargeable torches; torches for lighting; pocket torches, electric; solar powered torches; 
solar lamps; solar furnaces; solar lamp units; solar powered lamps; solar water heaters; solar heat collection panels; 
solar collectors for heating; supports adapted for use with solar heating tubes; lamps for security lighting; photocells 
(security lighting operated by -); security lighting incorporating an infra-red activated sensor; security lighting 
incorporating a movement activated sensor; lighting being for use with security systems; security lighting incorporating a 
heat activated sensor; air purifiers; industrial air purifiers; filters for air purifiers; air purifiers for automobiles; air purifiers 
for household use; air purifiers [for household purposes]; air humidifiers; air humidifiers [water containers for central 
heating radiators]; air dehumidifiers; electric dispensers for air fresheners; air freshener dispensing systems; parts and 
fittings for all the aforesaid goods; depilatory wax heaters.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; marine vehicles; marine craft; marine masts; marine 
propellers; marine porthole frames; marine porthole window closures; steering stands for marine vessels; rub rails for 
marine vessels; fitted covers for boats and marine vehicles; car sun blinds; automobile windshield sunshades; sun visors 
for automobiles; sun blinds adapted for automobiles; anti-glare suns trips for vehicles; sun shields and visors for motor 
cars; sunshields for use on vehicles; motors for cycles; bicycles; pedal bicycles; collapsible bicycles; motorised 
bicycles; mountain bicycles; electric bicycles; tandem bicycles; delivery bicycles; touring bicycles; racing bicycles; 
folding bicycles; cycles; pedal cycles; motorcycles; scooters; pedal scooters; mobility scooters; motor scooters; water 
scooters; motorized scooters; electrically powered scooters; motorized and non-motorized scooters for personal 
transportation; motorised scooters for the disabled and those with mobility difficulties; electric one wheel scooters; self 
balancing electric scooters; non-motorized scooters [vehicles]; push scooters [vehicles]; electric vehicles; electric 
unicycles; electric wheelchairs; electrically powered trolleys; protective interiors for vehicles; containers adapted for use 
in vehicle interiors; interior pouches for vehicles; drones; military drones; camera drones; civilian drones; drones with 
aerial photography feature, all aforementioned goods other than toys; anti-theft, security and safety devices and 
equipment for vehicles; windshield wipers; windshield wiper assemblies; windshield wiper blades; containers adapted for 
use in vehicle boots; boot tidies; luggage racks for attachment to vehicle boots; car seat tidies; passenger seat belts; 
vehicle seat covers; electrical anti-theft installations for vehicles; window winding mechanisms for vehicle windows; 
snow chains for motor vehicles; tire covers; wheel covers; vehicle covers [fitted]; vehicle covers [shaped]; automotive 
interior trim; parts and fittings for all the aforesaid goods.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments; clocks; 
parts and fittings for watches; wristwatches; electronic clocks and watches; bracelets; watch bands; control clocks 
(master clocks); watches with wireless communication function; parts and fittings for all the aforesaid goods.

Cl.15;Musical instruments; synthetic music apparatus; musical accessories; musical synthesizers; music synthesizers; 
electronic musical synthesizers; electric musical instruments; electrical musical instruments; electronic musical 
keyboards; electronic musical instruments; electronic background music machines; electronic musical apparatus and 
instruments; electronic musical apparatus for instruction; electronic musical apparatus for practice; electric and 
electronic musical instruments; mechanical, electric and electronic musical instruments; parts and fittings for all the 
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aforesaid goods.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; printers' type; printing blocks; paper for 
printing photographs; manuals; handbooks [manuals].

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; anti-dazzle films for windows [tinted films]; tinted films for vehicles; plastic film, not for wrapping; plastic film for 
insulating purposes; ultraviolet-proof films for vehicles; strips of film [metal] for insulating; polypropylene film, other than 
for wrapping; tinted plastic film for use on windows; polyurethane film for use in glass laminations; polyurethane film for 
use in sealing and insulating; reflective plastic films for use on vehicle windows.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; baggage; camping bags; game bags; hand bags; canvas bags; 
luggage bags; shopping bags; work bags; nappy bags; waterproof bags; shoe bags; boot bags; casual bags; garment 
bags; cloth bags; athletics bags; diplomatic bags; cosmetic bags; umbrella bags; toiletry bags; towelling bags; travel 
bags; courier bags; sports bags; luggage trunks; traveling trunks; trunks and suitcases; roller suitcases; luggage covers; 
airline travel bags; articles of luggage being bags; wallets and other carriers; luggage label holders; luggage tags; valises.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes [except paintbrushes]; brush-
making materials; articles for cleaning purposes; steel wool; unworked or semi-worked glass [except glass used in 
building]; glassware, porcelain and earthenware; coffee grinders; coffee pots; coffeepots, non-electric; non-electric coffee 
drippers for brewing coffee; hand-operated coffee grinders; non-electrical coffee grinders; non-electric coffee pots; non-
electric coffee percolators; whistling kettles; non-electric kettles; tea kettles [non-electric]; lemon squeezers; citrus 
juicers; non-electric food blenders [for household purposes]; non-electric deep fryers; non-electric food mixers; mixers, 
manual [cocktail shakers]; grill supports; camping grills; grills [cooking utensils]; grill scrapers [cleaning articles]; 
pressure cookers; slow cookers (non-electric -); pressure cookers, non-electric; steamers [cookware]; non-electric 
cooking steamers; non-electric carpet cleaners; ironing boards; ironing cloths; flat-iron stands; ironing board covers; 
non-electric waffle irons; toothpicks; toothbrushes; manual toothbrushes; electrical toothbrushes; oral care kits 
comprising toothbrushes and floss; toothbrush cases; toothbrush holders; appliances for removing make-up, electric; 
make-up removing appliances; make-up brushes; electric make-up removing appliances; applicators for cosmetics; 
applicators for cosmetics; cosmetic brushes; water apparatus for cleaning teeth and gums; interdental brushes for 
cleaning the teeth; sprayers for cleaning gums and teeth; apparatus for cleaning teeth and gums using high pressure 
water for home use; plate glass for cars; parts and fittings for all the aforesaid goods.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees; game consoles; 
mechanical games; electronic games; arcade games; video game apparatus; apparatus for games; arcade game 
machines; video game machines; video game joysticks; lcd game machines; gloves for games; handheld computer 
games; coin-operated games; racing car games; apparatus for games; electronic board games; electronic dart games; 
electronic targets for game; controllers for game consoles; home video game machines; arcade video game machines; 
hand-held electronic games; hand held video games; automatic coin-operated games; electronic hand-held game units; 
coin-operated pinball game machines; joysticks for video games; electronic educational teaching games; stand-alone 
video game machines; token-operated video game machines; hand-held electronic video games; toys, games, playthings 
and novelties; coin-operated arcade video game machines; portable games with liquid crystal displays; electronic targets 
for games and sports; arcade video game machines with multi-terminals; video game machines for use with televisions; 
battery-powered computer game with lcd screen; hand held units for playing video games; hand-held games with liquid 
crystal displays; hand-held units for playing electronic games; electronic games for the teaching of children; games 
adapted for use with television receivers; bags specially adapted for handheld video game apparatus; video output game 
machines for use with televisions; protective films adapted for screens for portable games; protective carrying cases 
specially adapted for handheld video games; electronic games other than those adapted for use with television receivers 
only; drones [toys]; toys; electronic toys; electric action toys; electronic activity toys; electronic action toys; electronic 
learning toys; electronically operated toy vehicles; electronic remote controlled toys; electronic remote controlled toy 
vehicles; electronically operated toy motor vehicles; fitness exercise machines; indoor fitness apparatus; sports 
equipment; sporting articles and equipment; cycling machines [stationary]; stationary exercise bicycles and rollers 
therefor; rowing machines; aerobic step machines; physical exercises (machines for -); weight lifting machines for 
exercise; parts and fittings for all the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; advertising agency services; 
production of advertising films; bill-posting; outdoor advertising; design of advertising materials; layout services for 
advertising purposes; marketing; modelling for advertising or sales promotion; on-line advertising on a computer 
network; pay per click advertising; publication of publicity texts; publicity material rental; radio advertising; sales 
promotion for others; scriptwriting for advertising purposes; search engine optimization for sales promotion; 
sponsorship search; telemarketing services; television advertising; updating of advertising material; web site traffic 
optimization; web indexing for commercial or advertising purposes; writing of publicity texts; public relations; 
demonstration of goods; presentation of goods on communication media, for retail purposes; shop window dressing; 
organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; organization of fashion shows for promotional purposes; administration of frequent flyer programs;
administration of consumer loyalty programs; rental of advertising space; rental of advertising time on communication 
media; rental of billboards [advertising boards]; advertising by mail order; direct mail advertising; dissemination of 
advertising matter; distribution of samples; administrative processing of purchase orders; commercial information and 
advice for consumers [consumer advice shop]; commercial administration of the licensing of the goods and services of 
others; import-export agency services; negotiation and conclusion of commercial transactions for third parties; arranging 
newspaper subscriptions for others; provision of an on-line marketplace for buyers and sellers of goods and services; 
price comparison services; procurement services for others [purchasing goods and services for other businesses]; 
arranging subscriptions to telecommunication services for others; rental of sales stands; auctioneering; rental of vending 
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machines; business management assistance; business inquiries; business efficiency expert services; business 
management of hotels; business management of performing artists; business management of sports people; business 
management for freelance service providers; business project management services for construction projects; business 
management of reimbursement programmes for others; commercial or industrial management assistance; provision of 
commercial and business contact information; commercial intermediation services; outsourced administrative 
management for companies; outsourcing services [business assistance]; relocation services for businesses; telephone 
answering for unavailable subscribers; book-keeping; accounting; business auditing; drawing up of statements of 
accounts; tax preparation; tax filing services; administrative data processing; compilation of information into computer 
databases; computerized file management; data search in computer files for others; systemization of information into 
computer databases; human resources management and recruitment services; employment agency services; personnel 
management consultancy; personnel recruitment; psychological testing for the selection of personnel; writing of 
curriculum vitae for others / writing of résumés for others; appointment scheduling services [office functions]; 
appointment reminder services [office functions]; document reproduction; invoicing; payroll preparation; photocopying 
services; secretarial services; shorthand; transcription of communications [office functions]; typing; updating and 
maintenance of data in computer databases; word processing; business management and organization consultancy; 
business management consultancy; business organization consultancy; advisory services for business management; 
professional business consultancy; office machines and equipment rental; rental of photocopying machines; business 
analysis, research and information services; business appraisals; business investigations; business research; business 
information; providing business information via a web site; commercial information agency services; cost price analysis; 
economic forecasting; news clipping services; market research; market studies; marketing research; opinion polling; 
collection and systematization of business data; compilation of statistics; retail and wholesale services in connection 
with chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry, 
unprocessed artificial resins, unprocessed plastics, manures, fire extinguishing compositions, tempering and soldering 
preparations, chemical substances for preserving foodstuffs, tanning substances, adhesives used in industry, paints, 
varnishes, lacquers, preservatives against rust and against deterioration of wood, colorants, mordants, raw natural 
resins, metals in foil and powder form for use in painting, decorating, printing and art; retail and wholesale services in 
connection with bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices; retail and wholesale services in 
connection with industrial oils and greases, lubricants, dust absorbing, wetting and binding compositions, fuels 
(including motor spirit) and illuminants, candles and wicks for lighting; retail and wholesale services in connection with 
pharmaceuticals, medical and veterinary preparations, sanitary preparations for medical purposes, dietetic food and 
substances adapted for medical or veterinary use, food for babies, dietary supplements for humans and animals, plasters, 
materials for dressings, material for stopping teeth, dental wax; retail and wholesale services in connection with 
disinfectants, preparations for destroying vermin, fungicides, herbicides; retail and wholesale services in connection with 
common metals and their alloys, metal building materials, transportable buildings of metal, materials of metal for railway 
tracks; retail and wholesale services in connection with non-electric cables and wires of common metal, ironmongery, 
small items of metal hardware, goods of common metal in the nature of aluminium foil, badges, balls, bands, bird baths, 
bells, belts, bolts, locks, boxes, bracelets, brackets, busts, statuettes, cashboxes, taps, rings, door knockers, door 
handles, door stops, eye bolts, foot scrapers, fireguards, solder, hinges, hooks, hoops, horseshoe nails, house numbers, 
keys, key rings, knobs, latches, busts, figurines, nails, padlocks, pins, pipes, plugs, poles, thimbles, screws, taps, tin 
cans, tool boxes, pipes and tubes of metal, safes, ores; retail and wholesale services in connection with machines and 
machine tools, agricultural machines, tools and equipment, earthmoving machines, tools and equipment, construction 
machines, tools and equipment, oil and gas extraction machines, tools and equipment, mining machines, tools and 
equipment, gardening and forestry machines, tools and equipment, pumps, compressors and fans; retail and wholesale 
services in connection with robots, machines and machine tools for treatment of materials and for manufacturing, motors 
and engines [except for land vehicles], machine coupling and transmission components [except for land vehicles], 
agricultural implements other than hand-operated; retail and wholesale services in connection with incubators for eggs; 
retail and wholesale services in connection with automatic vending machines, hand tools and implements [hand-
operated], cutlery, side arms, razors; retail and wholesale services in connection with scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-saving and teaching 
apparatus and instruments; retail and wholesale services in connection with apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; retail and wholesale services in connection 
with apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, 
compact discs, dvds and other digital recording media; retail and wholesale services in connection with mechanisms for 
coin-operated apparatus, cash registers, calculating machines, data processing equipment, computers, laptop computers,
tablet computers, handheld electronic devices, personal digital assistants, digital music players, mobile telephone, 
smartphones, digital cameras and digital video cameras, ebook readers; retail and wholesale services in connection with 
wireless communications devices, computer software, fire-extinguishing apparatus, surgical, medical, dental and 
veterinary apparatus and instruments, artificial limbs, eyes and teeth, orthopaedic articles, suture materials; retail and 
wholesale services in connection with apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, 
ventilating, water supply and sanitary purposes; retail and wholesale services in connection with vehicles, apparatus for 
locomotion by land, air or water, firearms, ammunition and projectiles; retail and wholesale services in connection with 
explosives, fireworks; retail and wholesale services in connection with precious metals and their alloys, goods in 
precious metals or coated therewith in the nature of amulets, badges, beads, boxes, bracelets, busts, statues, chains, 
charms, tie clips, cloisonné jewellery, coins, cufflinks, earrings, hat ornaments, jewellery cases, jewellery, key rings, 
medallions, medals, necklaces, rings, watchstraps, trinkets, works of art, jewellery, precious stones, horological and 
chronometric instruments, musical instruments; retail and wholesale services in connection with paper and cardboard, 
goods made from paper and cardboard in the nature of cards, folders, boxes, bookmarks, albums, envelopes, bags, 
blueprints, books, bows, calendars, carbon paper, catalogues, paper coasters, coffee filters, decalcomanias, document 
files, document holders, drawer liners, patterns, paper flags, graphic prints, greeting cards, index cards, paper book 
jackets, labels, luminous paper, magazines, maps, beer mats, paper napkins, newsletters, newspapers, note books; retail 
and wholesale services in connection with goods made from paper and cardboard in the nature of packaging materials, 
packing paper, tissue paper, writing pads, pamphlets, paper ribbons, paper sheets, photographs and photographic paper, 
printed matter, timetables, scrapbooks, coloured paper, transparencies, trading cards, paper towels, wrapping paper, 
printed matter, bookbinding material; retail and wholesale services in connection with photographs, stationery, adhesives 
for stationery or household purposes, artists' materials, paintbrushes, typewriters and office requisites [except furniture], 
instructional and teaching material [except apparatus]; retail and wholesale services in connection with plastic materials 
for packaging, printers' type, printing blocks; retail and wholesale services in connection with unprocessed and semi-
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processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these materials; retail and wholesale services 
in connection with plastics in extruded form for use in manufacture, packing, stopping and insulating materials, flexible 
pipes, not of metal; retail and wholesale services in connection withleather and imitations of leather, goods made of 
leather and imitations of leather in the nature of animal skins, hides, trunks and travelling bags, umbrellas and parasols, 
walking sticks, attaché cases, shoulder belts of leather, trimmings of leather for furniture, sling bags, leather tapes, 
briefcases, garment bags for travel, pelts, cases of leather for helmets, haversacks, hat boxes of leather, umbrella covers, 
walking canes, handbags, bags, tote bags, handbags, clutch bags, shoulder bags, casual bags, athletic bags, school 
bags, duffle bags, beach bags, purses, wallets, credit card holders, luggage, holdalls, sports bags, rucksacks, backpacks, 
satchels, briefcases, bags for cosmetics, suitcases, document cases, music cases, key cases (leather ware); retail and 
wholesale services in connection with goods made of leather and imitations of leather in the nature of frames for 
umbrellas or parasols, change purses, travelling bags, trunks (luggage), boxes of leather or leather board, animal skins, 
hides, trunks and travelling bags, whips, harness and saddlery, furniture, mirrors, picture frames, animal skins, hides, 
trunks and travelling bags, umbrellas and parasols, walking sticks, whips, harness and saddlery; retail and wholesale 
services in connection with building materials [non-metallic], non-metallic rigid pipes for building, asphalt, pitch and 
bitumen, non-metallic transportable buildings, monuments, not of metal; retail and wholesale services in connection with 
furniture, mirrors, picture frames, unworked or semi-worked bone, horn, ivory, whalebone or mother-of-pearl, shells, 
meerschaum, yellow amber, products made of bone, horn, ivory, whalebone or mother-of-pearl, shells, meerschaum, 
yellow amber in the nature of plates, art, sculptures, boxes, busts, cases, chimes, decorations, pedestals, stands, pipes, 
hand-held mirrors, cutlery handles, picture frames, pipe stands, plates, plate racks, bottle stoppers, works of art; retail 
and wholesale services in connection with household or kitchen utensils and containers, combs and sponges, brushes 
[except paintbrushes], brush-making materials, articles for cleaning purposes, steel wool; retail and wholesale services in 
connection with unworked or semi-worked glass [except glass used in building], glassware, porcelain and earthenware, 
ropes and string, padding and stuffing materials [except of paper, cardboard, rubber or plastics], raw fibrous textile 
materials, tents, awnings and tarpaulins; retail and wholesale services in connection with nets, sails, sacks, yarns and 
threads, for textile use, textiles and substitutes for textiles, bed covers, table covers; retail and wholesale services in 
connection with clothing, footwear, headgear; lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and 
needles, artificial flowers, carpets rugs, mats and matting, linoleum and other materials for covering existing floors; retail 
and wholesale services in connection with wall hangings [non-textile], games and playthings, gymnastic and sporting 
articles, decorations for christmas trees; retail and wholesale services in connection with meat, fish, poultry and game, 
meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk 
products, edible oils and fats, coffee, tea, cocoa and artificial coffee, rice, tapioca and sago, flour and preparations made 
from cereals, bread, pastries and confectionery, edible ices, sugar, honey, treacle, yeast, baking-powder, salt, mustard, 
vinegar; sauces [condiments], spices, ice; retail and wholesale services in connection with agricultural, horticultural and 
forestry products, live animals, fresh fruits and vegetables, natural plants and flowers, foodstuffs for animals, malt, raw 
and unprocessed grains and seeds; retail and wholesale services in connection with beers, mineral and aerated waters 
and other non-alcoholic beverages, fruit beverages and fruit juices, syrups and other preparations for making beverages, 
alcoholic beverages [except beers]; retail and wholesale services in connection with tobacco, smokers' articles, matches, 
windshield de-icer fluids; retail and wholesale services in connection with metallic and non- metallic petrol cans, car 
towing ropes; retail and wholesale services in connection with deodorizers and air purifiers; retail and wholesale services 
in connection with vehicles mats and carpets, carpeting for vehicles, vehicle carpets, first-aid boxes filled.
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3566134    30/05/2016
[International Registration No. : 1347538]
SHANDONG LUYU PLASTIC INDUSTRY CO., LTD.
No. 103, No. 1 North Road, Dongying District, Dongying Shandong Province China

Proposed to be Used
IR DIVISION
Cl.12;Cable cars; luggage trucks; hand cars; pucker luggage barrow (terms considered too vague by the International 
Bureau - Rule 13(2)(b) of the Common Regulations); omnibuses; tires for vehicle wheels; bicycle tires [tyres]; treads for 
retreading tires [tyres]; pneumatic tires [tyres]; repair outfits for inner tubes.

Cl.17;Synthetic rubber; acrylic resins [semi-finished products]; synthetic resins [semi-finished products]; ebonite 
molds; rubber material for recapping tires [tyres]; junctions, not of metal, for pipes; plastic tube (terms considered too 
vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); plastic sheeting for agricultural purposes; 
storage gas bursa (terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); 
flexible tubes, not of metal.

Cl.19;Gutter pipes, not of metal; water-pipes, not of metal; rigid pipes, not of metal [building]; building, plastic tube 
(terms considered too vague by the International Bureau - Rule 13(2)(b) of the Common Regulations); doors, not of metal; 
windows, not of metal; construction materials, not of metal; plastic-steel doors and windows (terms considered too vague 
by the International Bureau - Rule 13(2)(b) of the Common Regulations); plastic board for construction; buildings, not of 
metal.
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3566144    12/08/2016
[International Registration No. : 1346275]
Yoo Holdings Limited
2 Bentinck Street London W1U 2FA United Kingdom

Proposed to be Used
IR DIVISION
Cl.20;Furniture.

Cl.35;Advertising services relating to hotels; business management of hotels; hotel operation and management 
service; hotel management for other; management of hotel incentive programs of others; managing and operating resort 
hotels and business conference centres of others; secretarial services provided by hotels; providing information and 
advice on the price, specification and availability of goods; location and purchase of goods to match customers 
specification; promotion of designers, goods they have designed and their services; promotion of hotels, clubs bars and 
restaurants; information and consultancy relating to the aforesaid services.

Cl.41;Entertainment services; club entertainment services; discotheque services; night club services; party, ball and 
event planning (entertainment) and organisation; provision of entertainment via a social club; provision of club recreation 
facilities; leisure club services; reservation services for concert tickets, show tickets and theatre tickets; provision of 
information relating to sport and entertainment; services in providing information and advice regarding the facilities and 
benefits provided by social clubs, recreational clubs and leisure clubs; the provision of leisure club facilities; 
entertainment club membership information provided via the Internet, databases or other electronic means; information, 
advice and consultancy relating to all the aforesaid services.

Cl.43;Hotel catering services; hotel information and reservation services; restaurant services; restaurant reservation 
services; lounge and bar services; café, cafeteria, canteen, snack bar and catering services; arrangement, booking, 
provision, rental and reservation of holiday homes, tourist homes and apartments, hotels, hotel rooms, temporary 
accommodation, meals, nurseries and childcare facilities, restaurant, bar and catering services; wine club services for the 
provision food and drink; consultancy services relating to the appraisal, provision and classification of wines and other 
alcoholic and non-alcoholic beverages; information relating to all the aforementioned services included in this class as 
specified above for club membership purposes, provided via telephone, the Internet, databases or other electronic 
means; information, advisory and consultancy services relating to these services.
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3566146    05/10/2016
[International Registration No. : 1348126]
Sandler & Travis Trade Advisory Services, Inc.
1000 NW 57th Court, Suite 600 Miami FL 33126 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consulting, namely, trade advisory services in connection with import and export regulations, 
transportation matters, tariff and drawback considerations and other legal issues relating to international trade.

Cl.41;Educational services, namely, providing trade advisory information and seminars in connection with import and 
export regulations, transportation matters, tariff and drawback considerations and other legal issues relating to 
international trade.
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3566158    30/03/2016
[International Registration No. : 1347531]
SZ DJI TECHNOLOGY Co., Ltd
Suit 613-614, 6F, HKUST SZ IER Bldg., No. 9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan Dist, Shenzhen 518057 Guangdong 
China

Proposed to be Used
IR DIVISION
Cl.41;Instruction services; organization of competitions [education or entertainment]; arranging and conducting of 
workshops [training]; arranging and conducting of symposiums; providing on-line electronic publications, not 
downloadable; publication of electronic books and journals on-line; games equipment rental; game services provided on-
line from a computer network; providing on-line videos, not downloadable; providing on-line music, not downloadable.

Cl.45;Security consultancy; chaperoning; clothing rental; rental of safes; dating services; marriage agencies; on-line 
social networking services; lost property return; licensing of computer software [legal services]; legal research.
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Priority claimed from 25/05/2016; Application No. : 2016-056023 ;Japan 

3566197    31/08/2016
[International Registration No. : 1346279]
SNK PLAYMORE CORPORATION
1-16-17, Esaka-Cho, Suita-City Osaka 564-0063 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer game software; computer game programs recorded on CD-ROMs; computer game programs recorded on 
data media; computer game software for use on mobile and cellular phones; computer game software for use on mobile 
computers; computer game software for use on tablet computers; mobile computers; computer game software 
downloadable from a global computer network; game programs for arcade video game machines; game programs for 
home video game machines; video game cartridge; video game programs recorded on CD-ROMs; video game programs 
recorded on data media; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal 
displays; downloadable music files; downloadable image or video files; downloadable ring tones for mobile phones; 
compact discs [audio-video]; phonograph records; cinematographic film, exposed; exposed cinematographic films; 
exposed slide films; slide film mounts; electronic publication, downloadable; cell phone straps; portable telephones; 
tablet computers; telecommunication machines and apparatus; animated cartoons.

Cl.16;Computer game hint books; comic books; trading cards other than games; books of illustrations; posters; 
calendars; pamphlets; art collection books of paintings and pictures; printed matter; folders; paper folders; files [office 
requisites]; document files [stationery]; notepads; note paper; ball-point pens; mechanical pencils; underlays for writing 
paper; pencil boards; seals [stationery]; stickers [stationery]; pen and pencil boxes; pen and pencil cases; stationery; 
paintings and calligraphic works; pictures; photographs [printed]; photograph stands; tissue paper; hygienic hand towels 
of paper; towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper; packaging containers of 
paper; paper bags and sacks; banners of paper; paper bunting.

Cl.25;Tee-shirts; polo shirts; jumper dresses; hats and caps; visors [headwear]; bandanas [neckerchiefs]; mufflers; 
socks and stockings; gloves and mittens [clothing]; clothing; garters; sock suspenders; braces for clothing [suspenders];
waistbands; belts [clothing]; sneakers; sandals; infants' shoes and boots; rain boots; boots; golf shoes; soccer shoes; 
baseball shoes; footwear; masquerade costumes; karate suits; judo suits; wristbands; clothing for sports.

Cl.28;Arcade video game machines; amusement machines and apparatus for use in amusement parks; slot machines; 
pachinkos; game machines and apparatus; billiard equipment; portable games with liquid crystal displays; consumer 
video games; hand-held games with liquid crystal displays; toys; dolls; toy figurines; game cards; trading card games; go 
board games; shogi games [Japanese chess]; traditional Japanese playing cards; dice; sugoroku board games; cups for 
dice; Chinese checkers games; chess games; checkers games; apparatus for performing magic tricks; dominoes; playing 
cards; hanafuda playing cards; mah jong games; sports equipment; games.

Cl.41;Game services provided on-line from a computer network; providing information on game services provided on-
line from a computer network; providing amusement arcade services; arranging and organization of game competitions; 
games equipment rental; video game machine rental; providing on-line images and videos, not downloadable; providing 
on-line music and sounds, not downloadable; rental of records and recorded compact discs; rental of recorded video 
discs; club services [entertainment or education]; providing information in the field of recreation activities; amusements; 
entertainment information; educational and instruction services relating to arts, crafts, sports and general knowledge; 
organization of exhibitions for cultural or educational purposes; arranging and conducting of seminars; providing on-line 
electronic publications, not downloadable; reference libraries of literature and documentary records; book rental; cinema 
presentations; film production; film distribution; entertainer services; direction or presentation of plays; musical 
performances; arranging and planning of movies, shows, plays and musical performances; organization of sporting 
events; organization of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, 
bicycle races, boat races and auto races; production of videotape film in the field of education, culture, entertainment and 
sports [not for movies or television programs and not for advertising or publicity]; providing amusement facilities; rental 
of toys; rental of amusement machines and apparatus; rental of game machines and apparatus; amusement park and 
theme park services; providing facilities for movies, shows, plays, music and educational training.
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3566229    09/08/2016
[International Registration No. : 1347146]
Positiveluxury Limited
24 Chiswell Street London EC1Y 4YX United Kingdom

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); wines; sparkling wines; AOC wines protected by the appellation of origin 
"Champagne"; ciders; digesters (liqueurs and spirits); spirits.

Cl.35;Retail services including electronic shopping retail services connected with the sale of vehicles, watches, 
jewellery, clothing, luxury shoes, luxury footwear, yachts, alcoholic beverages, foodstuffs, white goods, luggage, 
handbags, cosmetics, fragrances, healthfood, wine, furniture, household linens, works of art, crockery, silverware, 
flowers and plants, belts, handbags, headpieces, scarves, gloves, stationery and electric goods, namely personal 
computers, mobile telephones, portable digital assistants, laptops, DVD players, audio and video playback devices, 
electronic book readers, portable audio devices and tablet computers; retail services including electronic shopping retail 
services connected with the sale of vehicles, watches, jewellery, clothing, luxury shoes, luxury footwear, yachts, alcoholic 
beverages, foodstuffs, white goods, luggage, handbags, cosmetics, fragrances, healthfood, wine, furniture, household 
linens, works of art, crockery, silverware, flowers and plants, belts, handbags, headpieces, scarves, gloves, stationery, all 
being goods with an ecological and sustainability bias; business information services, all provided on-line from a 
computer database or from the internet; compilation of advertisements for use as or on web pages on the internet; 
provision of business information relating to the retailing of goods and services for others; business appraisals; 
conducting of business appraisals; evaluations related to business management in commercial enterprises; business 
appraisals and evaluations in business matters; business appraisals and evaluations in sustainability matters, namely 
economic, social and environmental sustainability; advertising, marketing and promotional consultancy, advisory and 
assistance services; distribution of advertising, marketing and promotional material; loyalty, incentive and bonus 
program services; product demonstrations and product display services; public relations services; organization of trade 
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shows and exhibitions for commercial or advertising purposes; advertising and promotion services and consultancy 
services therefore; arranging of product launches; brand creation services; brand evaluation services; brand positioning 
services; business promotion; development of marketing strategies and concepts; corporate identity services; promotion 
of business; promotion of travel; analysis of business statistics and behaviour; professional consultancy relating to data 
processing; compilation of scientific information;

Cl.42;Expert certification and product testing services; certification [quality control]; advice relating to the development 
of computer systems; consultancy in the field of computer security; computer services for designing information 
systems; consultancy relating to information technology; information technology support services; advisory services 
relating to the use of energy; advisory services relating to scientific research; advisory services relating to energy 
efficiency; consultancy in the field of energy saving; preparation of reports relating to scientific research; professional 
consultancy relating to conservation of energy; product research; research and development for others; scientific 
monitoring services; conducting clinical trials; consultancy services relating to quality control; consumer product safety 
testing and consultation; inspection of cosmetics; inspection of foodstuffs; material testing services; materials testing 
and evaluation; process monitoring for quality assurance; providing quality assurance services; product testing; 
providing quality assurance services; quality assurance consultancy; quality testing; art work design; brand design 
services; commercial and packing design; consultancy relating to the design of packaging; consumer product design; 
design consultancy; design of brand names; design of printed matter; design services for packaging; fashion design 
consulting services; planning [design] of shops; product design and development; product development consultation.
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3566260    23/06/2016
[International Registration No. : 1347198]
SMS Logistiksysteme GmbH
Obere Industriestraße 8 57250 Netphen Germany

Proposed to be Used
IR DIVISION
Cl.6;Storage racks of metal as well as racks and high racks of metal consisting of framework of metal for building, cask 
stands of metal, frames of metal for building, buildings, transportable, of metal; parts of shelves and high-level shelving 
of metal, namely storage pallets of metal.

Cl.7;Mechanised conveyors and installations composed thereof for logistical assignment of tasks in the field of 
metallurgy, rolling mill technology, heavy duty vehicle technology, commercial vehicle technology, air freight and 
aerospace technologies, namely conveyor installations for direct and indirect transport of coils of metal (full coils, split 
coils and wire coils), iron slabs, billets, sheets and plates of metal, coils, rollers, pipes, air freight, components and 
materials for production of utility vehicles, aeroplanes, space craft; mechanised conveyors and installations composed 
thereof for logistical assignment of tasks in the field of metallurgy, rolling mill technology, heavy duty vehicle technology, 
air freight technology and in the field of production of commercial vehicles, aircraft, space craft, namely discontinuous 
conveyors, including walking-beam conveyors, tilting chairs, transfer devices, storage and retrieval units, cranes; 
mechanised conveyors and installations composed thereof for logistical assignment of tasks in the field of metallurgy, 
rolling mill technology, heavy duty vehicle technology, air freight technology and in the field of production of commercial 
vehicles, aircraft, space craft, namely floor conveyor systems and continuous conveyors, including roller conveyor 
installations, floor conveyors for stacking frames, chain conveyors, including enclosed chain conveyors, pallet transport 
systems, skid conveyors; mechanised conveyors and installations composed thereof for logistical assignment of tasks in 
the field of metallurgy, rolling mill technology, heavy duty vehicle technology, air freight technology and in the field of 
production of commercial vehicles, aircraft, space craft, namely heavy duty conveyors, belt conveyors, conveyor belts, 
hollow roller units, roller conveyors, elevators, overhead conveyors, lifting tables, slide tables and rotary tables, turning 
equipment for iron slabs, billets and sheets and plates of metal; storage installations for coils of metal (full coils, split 
coils and wire coils), iron slabs, billets, sheets and plates of metal, coils, rollers, pipes, components for the manufacture 
of commercial vehicles, aircraft and space craft, namely machine operated platforms for lifting and storage purposes; 
storage systems for vertical, horizontal, suspended or stacked storage of goods being parts of related automated storage 
and retrieve machines; work platforms machines for inspection, namely inspection tables and sampling devices; 
machines for packaging and binding, namely for coils of metal, iron slabs, billets, sheets and plates of metal, coils, 
rollers, pipes, in particular circumference banding machines for large coils and split coils, longitudinal and transverse 
banding machines for cut strip bundles and blocks, eye banding machines for wire coils, large coils and split coils, 
banding tables for winding and weighing of coils of metal; weighing stations for winding and weighing of coils of metal, 
winding tables for wrapping and weighing of coils of metal, stretch-wrapping stations for wrapping and weighing of coils 
of metal, weighing stations for air freight, load carriers, transfer and stacking devices with forceps, magnets and/or 
vacuum plates for moving and storage of coils of metal; packaging stations for packaging of coils of metal, pallet 
strapping stations for securing loads of coils of metal; automatic binding band openers, including combined with disposal
devices, namely strip coilers, strip cutters and scrap conveyors; marking, inscribing and labelling installations for metal 
coils, slabs, billets, sheets and plates, spools, rollers, pipes; shears for rolling mill products, grinding machines for 
metallurgical products; elevating work platforms operated via crane installations and overhead rail systems; crane 
installations, namely suspended cranes, overhead cranes, interlocking cranes, travelling cranes, automatic cranes, 
process cranes; fixed, mobile and lifting platforms for the production and maintenance of aircraft; manipulators and 
handling devices; coating machines and coating installations composed thereof for construction of commercial vehicles 
and aircraft; machines and installations composed thereof for production of contour-etched parts for aircraft 
construction; mechanical manufacturing and assembly devices and installations composed thereof for construction of 
aircraft and commercial vehicles; multidirectional movable work platforms and work and people access platforms.

Cl.9;Weighing, measuring, controlling apparatus and instruments; automatic reading devices; regulating and control 
apparatus for automation of storage installations and storage machines, conveyors and conveying machines, inspection 
machines, packaging machines, binding belt conveyors, marking, inscribing and labelling machines, grinding machines 
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and clippers (machines), coating machines, installations for construction of aircraft and commercial vehicles; magnetic, 
cable or optical track guidance systems for driverless transport vehicles; navigation systems for driverless transport 
vehicles, control apparatus and data transfer systems for driverless transport vehicles.

Cl.12;Mechanised conveyors and installations composed thereof for logistical assignment of tasks in the field of 
metallurgy, rolling mill technology, heavy duty vehicle technology, commercial vehicle technology, air freight, air travel 
and aerospace technologies, namely transport trucks and pallet trucks, changeover trucks, driverless transport and 
installation vehicles; conveyor systems, namely transport carriages.

Cl.37;Installations, maintenance, repair, assembly and servicing of storage racks of metal, mechanical conveyors, 
storage machines, inspection machines, packaging machines, binding band openers, marking, inscribing and labelling 
machines, automatic reading machines, shears and grinding machines; installations, maintenance, repair, assembly and 
servicing of production machines, coating machines and installation consisting thereof, work and people access 
platforms and installations for construction of commercial vehicles and aircraft, assembly, maintenance and painting of 
aircraft; installations, maintenance, repair, assembly and servicing of storage racks of metal, mechanical conveyors, 
storage machines, inspection machines, packaging machines, binding band openers, marking, inscribing and labelling 
machines, automatic reading machines, shears and grinding machines; installations, maintenance, repair, assembly and 
servicing of production machines, coating machines and installations composed thereof, work and people access 
platforms and installations for construction of commercial vehicles and aircraft, assembly, maintenance and painting of 
aircraft.

Cl.42;Engineering services; technical development of storage management and material flow systems, production 
control systems, production installations for construction of commercial vehicles and aircraft, of loading and unloading 
management systems in the field of air freight, including of computer software and computer hardware; development of 
automation software.
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Priority claimed from 17/05/2016; Application No. : 302016000050539 ;Italy 

3566376    31/05/2016
[International Registration No. : 1347129]
SMALTICERAM UNICER S.P.A.
Via Della Repubblica, 10-12 I-42014 CASTELLARANO (Reggio Emilia) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; artificial resins, unprocessed; plastics as raw materials; synthetic adhesives
and resins for industrial use; detergents for industrial and manufacturing use; chemical compounds for use in 
construction; putties and fillers for use in industry; solid and liquid diluents for artificial resins; unprocessed artificial 
resins for industrial use; chemical compounds for production of artificial resins; artificial raw resins [not treated]; 
acetates; acetylene; glue for walls; water repellents [chemical]; preservatives for buildings [with the exception of paints 
and oils]; hardeners for concrete; hardeners for masonry; chemical agents for impregnating exterior surfaces of buildings 
[other than paints or oils]; moisture-repellent chemical products for masonry with the exception of paints; waterproofing 
membranes in the form of liquid chemical products for construction; chemical additives for cement; chemical products 
for aeration of concrete; water-repellent chemical products for masonry with the exception of paints; products for 
preservation of tiles with the exception of emulsion paints and oils; products for preservation of bricks and walls (except 
for paints and oils); retarders for use with plaster; protective coatings for buildings [chemical, other than paints or oils]; 
surfactants for use in coating floor surfaces; surfactants for protecting floors; compounds for repairing cracks in 
vehicles; compounds for repairing holes in vehicles; adhesive and filler based compounds for repairing seals; glaziers' 
putty; oil-based putty; polyester filler paste; pastes containing glass for industrial use; pastes containing metal-filled 
glass for industrial use; polyesters for repair of surface imperfections; putties for vehicle bodywork and repairing tyres; 
glaziers' putty; adhesives for waterproofing; adhesives for construction; adhesives for laying ceramic tiles; adhesives for 
glass; adhesive cements; industrial glues for use in coverings and sealing; binders to be mixed with mortars; rubber 
adhesives for industrial use; adhesives for wallpaper; plastic adhesives, other than for stationery or household purposes; 
polyurethane adhesive; adhesives for printing screens; adhesive substances for industry, in particular for construction 
use; oxides; ceramic powders used in manufacturing; ceramic glazings; unprocessed plastic in the form of powder; 
adhesives for industrial use in the form of scales; unprocessed plastic in the form of granules; plastics as raw materials 
in the form of granules; oils for production of printing inks; chemical products for production of inks; artificial resins for 
the printing ink industry; moulding compounds in the form of synthetic putty for use in the manufacture of printing inks in 
the printing industry.

Cl.2;Colours; paints; lacquers; dyes; mordants; siccatives [drying agents] for paints; agglutinants for colours; 
thickeners for colours; anti-corrosive coatings [paints]; colours for tattoos; binders for colours; colours for glass; colours 
for ceramics; synthetic resin colours; coating compositions in the form of paint; coating preparations having water 
repellent properties [paint]; additives for paints; coating compositions in the nature of paints or oil paints to be applied to 
concrete; coaring compositions in the nature of paints or oil paints to be applied to masonry; thinners and thickeners for 
colours; thinners and thickeners for paints; thinners and thickeners for printing inks; natural resins in the raw state; 
coatings [paints]; dyes, colorants, pigments and inks; colorants for industrial use; mordant colorants; natural colorants; 
colorants for concrete; colorants for manufacturing of paints; colorants for wood; colorants for mortars; colorants for 
plastic materials; colorants for textile materials; colorants for paints for ceramics; colorants for leathers; siccatives 
[drying agents] for pigments; fixatives for colorants; colorant materials for use in paints; colorant materials for use on 
glaze; colorant materials for use on glass articles; treated minerals to be used as additives for colorants; treated minerals 
for use as additives for paints; pastes for use in dyes; pigments; synthetic resin paints; pigments for protective 
coverings; coloured metal powders; siccatives for colours; siccatives to be used as drying agents for painting products; 
solvent dyes for wood; weather sealing stains; fungicide water-repellent paints for wood; paint additives in the nature of 
reducers; binding agents for paints; sealing primers; metal in foil and powder form for painters, decorators, printers and 
artists; gilding preparations; colour bases for paints; paints for the preservation of masonry; compounds for marking 
tracks [with the exception of glass granules]; compounds for marking roads [with the exception of glass granules]; 
compounds for roofs [paints]; preservatives for wood; preservatives for buildings [paints]; preservatives for metals 
[paints]; finishing for vehicles [paints]; clear finishes; clear coatings used as paints; enamel paints; vitreous enamel 
paints; ceramic paints; glazes [paints, lacquers]; enamels [paints]; lacquers [paints]; anti-rust compounds; protective oils 
for wood.
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Priority claimed from 11/02/2016; Application No. : 30 2016 004 089 ;Germany 

3566444    03/08/2016
[International Registration No. : 1347139]
Goldhofer AG
Donaustr. 95 87700 Memmingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine parts for land vehicles; motors, other than for land vehicles; machine couplings and 
transmission components (except for land vehicles); machine equipment for agriculture, earthworks, construction works, 
oil and gas production as well as mining; pumps, compressors and radiator fans; robots; moving and handling 
equipment; pneumatic controls for machines, motors and engines and generic machine parts; machine spare parts for 
land vehicles; machines and machine apparatus for aircraft recovery; loading ramps; control mechanisms for machines, 
engines or motors; machines for the transportation and/or the use of heavy and/or large-volume loads; machine tools; 
cranes; conveyor devices and apparatus; machine-driven handling devices and apparatus; machine-driven transport 
devices, equipment and apparatus; parts and accessories for all aforementioned goods as far as included in this class.

Cl.12;Vehicles and means of transport; apparatus for locomotion by land, air or water; land vehicles, driven and non-
driven; motors for land vehicles; couplings and transmission components for land vehicles; transport vehicles; vehicles 
and apparatus for the road transport; vehicles and apparatus for transporting for the construction industry, mining 
industry, industrial and plant construction, offshore industry, shipbuilding industry, energy industry, chemicals industry 
as well as general transport logistics; vehicles and apparatus for the transportation of heavy and/or large-volume loads, in
particular articulated lorries and semi-trailers, low-bed semi-trailers, low-bed vehicles, platform trailers, heavy-duty 
vehicles and heavy-duty transportation devices as well as tractors, in particular for the above-mentioned vehicles, and 
trailers for the above-mentioned vehicles; tractor-trailers; modular heavy-duty vehicles and heavy-duty modular trailers in 
pivot bearing design; modular heavy-duty vehicles and heavy-duty modular trailers with slewing ring; special modules 
and modular trailers with slewing ring; heavy-duty modules with hydrostatic drive; heavy-duty modules with mechanical 
steering; heavy-duty modules with electronic steering; accessories for the aforementioned goods, in particular goose 
necks, loading bridges, long-material turntables; trailers, in particular heavy-duty trailers, flatbed trailers, trailers with 
ramps; trailers, namely self-steering rear bogies; trailers for building, underground and road construction; trailers for the 
mining industry; trailers for the transport logistics; trailer couplings; vehicle bodies for trailers; vehicles and apparatus 
for aerospace, in particular aircraft tractors and transport vehicles for spacecrafts; fluidic, in particular hydraulic, 
pneumatic and electrical driving equipment for aforementioned land vehicles and aforementioned apparatus for 
transportation; parts and accessories for all aforementioned goods included in this class.
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Priority claimed from 02/05/2016; Application No. : 015396229 ;European Union 

3566507    14/10/2016
[International Registration No. : 1347710]
Gedore-Werkzeugfabrik GmbH & Co. KG
Remscheider Straße 149 42899 Remscheid Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; storage containers, tool and utility cabinets, empty tool and utility chests for hand tools of 
metal; tool boxes of metal (empty), tool handles of metal, metal clips, flanges of metal [collars], flanged pipes of metal, 
metal hoses.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors, other than for land vehicles; 
machine coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; incubators for eggs; automatic vending machines; modular tools for machines; hand-held tools, other than 
hand-operated, electric screwdrivers; screwdriver bits for electric screwdrivers; torque spanners (machines); holding 
devices for machine tools; socket spanners [machines]; pliers (machines and being parts of power tools); power-operated
ratchet wrenches; hammers (parts of machines); air ratchet wrenches; adapters for machine tools; tool bits for 
metalworking machines; grabs as parts of machines; dies for machine tools; blades for powered tools; squares as parts 
of machines; precision machine tools; bolt cutters as parts of machines; hydraulic tools; pumps [machines]; power saws; 
wire brushes (parts of machines); milling machines; brushes, electrically operated [parts of machines].

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; tool pouches for attachment to tool belts; 
hammers [hand tools], masons' hammers and sledgehammers, screwdrivers; screwdriver bits for hand operated 
screwdrivers; torque wrenches [hand-operated]; ratchets (hand-operated); tool holders; hex keys; sets of socket 
spanners; pliers; ratchets (hand-operated); ratchet handles; tommy bars; ratchet combination wrenches; squares; cutting 
tools [hand tools]; stripping knives; wire strippers; hand-operated precision tools; bolt cutters; flange spreaders [cutlery] 
for use in opening flanges; hand pumps; spatulas; crow bars; hand-operated saws; nippers; putty knives; clamps for 
carpenters or coopers; hand-operated tillers; socket spanners; tool and utility bags for hand tools (filled).
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3566960    18/05/2016
[International Registration No. : 1347954]
Julabo GmbH
Gerhard-Juchheim-Strasse 1 77960 Seelbach Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric beaters for technical schools.

Cl.9;Thermostats, in particular immersion thermostats, circulation thermostats, thermostats for immersed viscometers, 
calibration thermostats, cryostats, particularly for research and industrial laboratories as well as for quality assurance; 
electric beaters for laboratories.

Cl.11;Apparatus for heating water and foodstuffs, electric cooking utensils; highly dynamic temperature regulating 
systems, namely heating and refrigerating apparatus; heating and cooling apparatus for industrial applications, water 
baths and shaking water baths; apparatus, instruments and machines for cooking and heating, electric cookers, stoves 
and ovens; electrical water boilers, heating plates.
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Priority claimed from 24/03/2016; Application No. : 30 2016 008 817 ;Germany 

3566961    20/09/2016
[International Registration No. : 1347131]
Motan Holding GmbH
Stromeyersdorfstraße 12 78467 Konstanz Germany

Proposed to be Used
IR DIVISION
Cl.7;Mixers; conveyors; machines for crystallisation of plastics; metal separators; mixing valves [parts of machines]; 
motorised control valves for the air flow control; systems comprising mixers, conveyors, metal separators, mixing valves 
as parts of machines and motorised control valves for air flow control; accessories for all aforementioned goods included 
in this class; machines and mechanical apparatus for the generation of compressed air, vacuum and air flow.

Cl.9;Computers; interface modules for computers for industrial installations and equipment, especially for conveying of 
plastic granules and powders; software for automation and control of conveying systems and conveyors for plastics; 
controls systems for dosing/mixing units; electrical or electromechanical controls for mixer units; electrical or 
electromechanical controls for conveyors; electrical or electromechanical controls for dryers; software for utilisation 
planning, for maintenance/service planning and support, for status detection and status monitoring, for process data 
recordings, for process data pre-processing, for process data aggregation and for process data archiving and for material 
batch tracking in process plants for transport and for conditioning plastic granules, plastic powders and plastic grits; 
dosage dispensers.

Cl.11;Drying apparatus; dryers, especially hot air dryers, dry air dryers and compressed air dryers; drying systems; 
devices for heating.

Cl.37;Maintenance, repair and installation of devices and systems for conveying of plastics.

Cl.42;Maintenance, repair and installation of software for controls.
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3567049    15/07/2016
[International Registration No. : 1347955]
Milux Holding S.A.
12, Rue Guillaume Schneider L-2522 Luxembourg

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus, devices and instruments, in particular manual, electrical or a combination of manual and 
electrical apparatus, devices and instruments, in all cases including hydraulic, mechanical, and pneumatic apparatus, 
devices and instruments; wireless communication systems, apparatus, devices, and instruments and wireless energizing 
systems, apparatus, devices, and instruments for measuring, receiving, sending, checking, controlling, driving, 
transferring, transmitting, processing and/or analysing, in all the applicable aforementioned goods, of data including 
physical parameters, electricity, and/or energy; apparatus, devices and instruments for receiving, transferring, 
transmitting, conducting, switching, transforming, accumulating, regulating, checking and/or controlling, of electricity, 
energy and/or data; remote controls for wireless controlling, and/or programming wireless charger apparatus for wireless 
energizing and control stations for wireless controlling, programming and/or energizing to and from active implants; 
software, in particular for active medical implants, for measuring, receiving, sending, checking, transferring, calculating, 
processing, controlling, presenting and analysing of data, electricity and/or energy; software, in particular for measuring, 
receiving, sending, checking, transferring, calculating, processing, controlling, presenting and analysing of data, 
electricity and/or energy; data processing equipment and computers.

Cl.10;Medical and surgical apparatus, instruments and devices, including active and non-active medical implants; 
medical and surgical apparatus, instruments and devices intended for use inside the mammal or human body, in 
particular manual, electrical or a combination of manual and electrical apparatus, devices and instruments, in all goods 
including medical hydraulic, mechanical, and pneumatic apparatus, devices and instruments; medical and surgical 
apparatus, instruments and devices for replacing and/or adding one or more bodily functions and/or parts inside the 
body; medical wireless communication systems and wireless powering systems for instruments, apparatus and devices, 
in particular for active implants; medical and surgical apparatus, instruments and devices, including active implants, 
designed for wireless programming, wireless controlling, wireless communicating and/or wireless energizing; surgical 
instruments in particular to be used during operations of active or non-active medical implants; veterinary medical and 
surgical apparatus, instruments and devices according to descriptions in this paragraph; orthopedic medical and surgical 
apparatus, instruments and devices; medical implants for collecting, receiving, sending, storing, preparing, controlling, 
analyzing and processing of data and/or energy to and from said medical implants; medical and surgical apparatus, 
instruments and devices for collecting, receiving, sending, storing, preparing, controlling, analyzing and processing of 
data and/or energy to and from patients and/or to or from remote controls, wireless loading apparatus and control 
stations.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs.

Cl.44;Medical, surgical and health correlated services, including Internet based services, for collecting, sending, 
receiving, storing, preparing, controlling, presenting, programming, calculating, analyzing and processing of data to and 
from patients and/or to and from medical implants and/or to and from remote controls, wireless charger apparatus and/or 
control stations for active implants and thereto associated services; medical and surgical services for programming, 
controlling, communicating with and/or energizing of active implants; medical and surgical services, including associated 
Internet based services, in particular intended for persons having a medical related condition and/or being candidates for 
or being operated with an active or a non-active implant.
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Priority claimed from 15/12/2015; Application No. : 86850049 ;United States of America 

3567287    14/06/2016
[International Registration No. : 1348086]
Reddit, Inc.
548 Market Street, 16093 San Francisco CA 94104-5401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for mobile phones and portable devices, namely, software enabling users to view, 
submit, rate, share, bookmark, index, store, collect, and showcase content in the nature of current events, politics, news, 
gaming, comedy, relationships, technology, photos, videos, religion, science, movies, music, general interest news, and 
current events; downloadable software in the nature of a mobile application enabling users to view, submit, rate, share, 
bookmark, index, store, collect, and showcase content in the nature of current events, politics, news, gaming, comedy, 
relationships, technology, photos, videos, religion, science, movies, music, general interest news, and current events.

Cl.38;Telecommunications services, namely, electronic transmission of data, graphics, sound and video by means of 
the Internet; communication services, namely, electronic transmission of data, graphics, sound and video by means of 
the Internet; broadcasting, namely, internet, audio, and video broadcasting; providing online and telecommunication 
facilities for interaction and real-time interaction between and among users of computers, mobile and handheld 
computers, and wired and wireless communication devices concerning topics of interest relating to current events, 
politics, news, general interest, news, gaming, comedy, relationships, technology, photos, videos, religion, science, 
sports, movies, music and lifestyle enabling individuals to send and receive messages including via email, instant 
messaging, sms, texts, the internet and via internet websites, and including messages in the fields of general interest, 
news and current events; providing on-line chat rooms and electronic bulletin boards for transmission of messages 
among users, including in the field of general interest, news and current events; electronic mail services, namely, 
transmission of electronic mail, electronic messages, and private electronic messages; messaging and instant messaging 
services, web messaging services and text messaging services; webcasting services; transmission of messages, data 
and content via global computer network and other computer and communications networks; transmission of updated 
messages, comments, information, and multimedia content by electronic mail, messaging, instant messaging and text 
messaging; providing facilities for users to transmit messages, news, comments, multimedia content, videos, movies, 
films, photos, audio content, animation, pictures, images, text, information, and user-generated content via a global 
computer network and other computer and communications networks; providing online community forums for users to 
post, search, watch, share, critique, rate, and comment on messages, news, comments, multimedia content, videos, 
movies, films, photos, audio content, animation, pictures, images, text, information, and user-generated and non-user 
generated content; broadcasting services via a global computer network and other computer and communications 
networks, including uploading, downloading, posting, showing, displaying, tagging, sharing and electronically 
transmitting messages, comments, news items, multimedia content, videos, movies, films, photos, audio content, 
animation, pictures, images, text, information, and user-generated content; providing a video, photograph and comment 
sharing portal, namely, streaming of video material, audio material and audiovisual comment material on the Internet; 
providing user access to non-downloadable software in data networks; news and press agency services, namely, 
transmission of news; advice, information and assistance relating to the all the aforesaid including, but not limited to, all 
the aforesaid services provided online, and/or provided for use with and/or by way of the Internet, the world wide web 
and/or via communications, telephone, mobile telephone and/or wireless and/or wired communication networks; 
providing online forums for the transmission of messages, comments, information, and multimedia content among users 
concerning current events, politics, news, general interest news, gaming, comedy, relationships, technology, photos, 
videos, religion, science, sports, movies, music and lifestyle; providing on-line listservers for transmission of messages 
among computer users concerning current events, politics, news, general interest news, gaming, comedy, relationships, 
technology, photos, videos, religion, science, sports, movies, music and lifestyle.

Cl.42;Computer services, namely, providing customized on-line web pages and data feeds featuring user-defined 
information, which includes blog posts, new media content, other on-line content, and on-line web links to other websites, 
and providing a search engine based on natural language queries on a global computer network; design and development 
of computer hardware and software; application provider services (ASP), namely, hosting computer software applications 
for others; application service provider (ASP) featuring software for enabling users to post, search, view, watch, share, 
submit, critique, rate, bookmark, index, store, collect and comment on messages, news, comments, multimedia content, 
videos, movies, films, photos, audio content, animation, pictures, images, information, and user-generated content in the 
fields of current events, politics, news, general interest news, gaming, comedy, relationships, technology, photos, videos, 
religion, science, sports, movies, music and lifestyle; hosting of websites and of online non-downloadable software for 
uploading, downloading, editing, posting, showing, displaying, tagging, sharing and transmitting messages, news, 
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comments, text, publications, multimedia content, videos, movies, films, photos, audio content, animation, pictures, 
images, information, and user-generated content; hosting an interactive website and online non-downloadable software 
for others that enable users to post, search, watch, share, critique, rate, and comment on messages, news, comments, 
multimedia content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and user-
generated content; providing temporary use of online non-downloadable software and software development tools; 
hosting of digital content online; hosting computer software applications for others on a virtual private server; hosting 
multimedia digital content on the Internet; hosting a website for others featuring messages, news, comments, multimedia 
content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and user-generated 
and non-user generated content; providing temporary use of non-downloadable software to enable the sharing of 
multimedia content and comments among users; hosting websites for others featuring on-line journals and blogs 
featuring user-defined and non user-defined content; hosting websites for others featuring online forums, chat rooms, 
journals, blogs, and listservs, including for the transmission of messages, comments, information, and multimedia 
content among users; hosting an online website community for users to share information, films, photos, audio and video 
content including for the purposes of receiving feedback from their peers and others and including for the purpose of 
forming virtual communities, and to engage in social networking; providing information, advice and assistance about IT 
and computer technology; providing information, advice and assistance about IT and computer technology via wireless 
mobile devices, satellite, cable and global computer network; advice, information and assistance relating to all the 
aforesaid including, but not limited to, all the aforesaid services provided online, and/or provided for use with and/or by 
way of the Internet, the world wide web and/or via communications, telephone, mobile telephone and/or wireless and/or 
wired communication networks.

Cl.45;Online social networking services.
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Priority claimed from 23/02/2016; Application No. : UK00003151254 ;United Kingdom 

3567317    23/08/2016
[International Registration No. : 1347834]
FLIGHT PATH IP LIMITED
2 Lyttleton Court, Birmingham Street Halesowen, West Midlands B63 3HN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and 
teaching apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; magnetic
data carriers, recording discs; mechanisms for coin-operated apparatus; calculating machines, data processing 
equipment and computers; CDs; DVDs; downloadable MP3 recordings; compact discs; cassettes; pre-recorded and blank 
digital recording media; apparatus and instruments, all for recording, reproducing, storing and processing sound and/or 
video and/or data; pre-recorded DVDs; downloadable music and image files; downloadable ringtones for mobile phones; 
downloadable electronic publications; publications and instructional teaching materials in electronic form supplied online 
from a database or from facilities provided on the Internet or other networks (including websites); audio and video shorts 
in the nature of downloadable recordings; pre-recorded audio, video, text and graphics, all downloadable via the internet; 
downloadable screensaver software for use on personal computers; sleeves for laptops; headphones; magnetic, optical 
or electronic membership cards; eyewear and sunglasses; teaching and instructional apparatus and instruments; mobile 
telecommunication apparatus; mouse mats; magnets; batteries; mobile telephone covers, mobile telephone cases; 
magnetic cards; encoded cards; parts and fittings for all of the aforesaid goods; none of the aforesaid being related to 
computer games programs or computer games software; photographic, cinematographic, optical, weighing, measuring, 
signalling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated 
apparatus; calculating machines, data processing equipment and computers; computer software; CDs; DVDs; 
downloadable MP3 recordings; compact discs; cassettes; pre-recorded and blank digital recording media; pre-recorded 
DVDs; apparatus and instruments, all for recording, reproducing, storing and processing sound and/or video and/or data; 
mobile apps; computer games; games software; computer and video games software; mobile apps, computer games, 
games software and computer and video games software relating to darts; software for scoring; software for scoring 
darts games; downloadable music and image files; downloadable ringtones for mobile phones; downloadable electronic 
publications; electronic publications; downloadable electronic publications relating to darts; electronic publications 
relating to darts; publications and instructional teaching materials in electronic form supplied online from a database or 
from facilities provided on the Internet or other networks (including websites); audio and video shorts in the nature of 
downloadable recordings; pre-recorded audio, video, text and graphics, all downloadable via the internet; screensavers; 
sleeves for laptops; headphones; earphones; USB flash drives; magnetic, optical or electronic membership cards; 
glasses, eyewear and sunglasses; teaching and instructional apparatus and instruments; mobile telecommunication 
apparatus; mouse mats; magnets; batteries; mobile telephone, smart phone, laptop and tablet covers and cases; 
magnetic cards; encoded cards; parts, fittings and accessories for all of the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; educational and entertainment 
services in relation to sport, food and drink; arranging and conducting workshops in relation to sport, food and drink; 
organisation of sporting events; organisation of food and drink tasting events for educational or entertainment purposes; 
organisation of sporting competitions; timing and scoring of sports events; production of radio and television 
programmes; audio and video recording services in the nature of production of pre-recorded video tapes, pre-recorded 
compact disks and pre-recorded DVDs; provision and arrangement of entertainment, leisure, cultural and sporting 
activities including provision of facilities therefore; film production services; arranging, conducting and organisation of 
conferences, exhibitions, events, parties, lectures, seminars, symposia and talks; publication of printed and online 
content; interactive education and entertainment services; news reporting services; provision of musical events; 
presentation of live performances; ticket reservations services for cultural, educational, entertainment and sporting 
events; vocational guidance (educational or training advice); advice, consultancy and information services relating to all 
of the aforesaid services; none of the aforesaid being the provision of computer games online or via mobile telephone 
communication or the provision of information relating to computer games or the development of computer games.

Cl.43;Services for providing food and drink; temporary accommodation; café, restaurant and bar services; catering 
services; provision of food and drink to eat-in and takeaway; temporary room hire; advisory, consultancy and information 
services relating to all the aforesaid services.
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3567321    28/09/2016
[International Registration No. : 1348125]
Jemella Group Limited
Bridgewater Place, Water Lane Leeds LS11 5BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; conditioners; medicated shampoos and conditioners; hair care preparations; hair wash preparations; 
preparations for use in hair styling; non-medicated hair treatment preparations; medicated hair shampoos and lotions; 
preparations for the care and beauty of the hair; hair waving and hair setting preparations; hair spray; hair mousse; 
intensive conditioning treatment with the appearance of putty to be applied to the hair; hair styling and moulding product, 
having the texture of putty; hair gel; hair wax; hair balm; creams for the hair; hair care agents; hair care products; hair 
cleaning preparations; hair curling preparations; hair grooming preparations; hair moisturisers; hair oil; hair protection 
preparations; hair strengthening treatment lotions.

Cl.8;Hand-operated implements for grooming hair; hairdressing scissors; hand operated tools for hairdressing and 
cases for the same; hair clippers for personal use (electric and non-electric); non-electric hand implements for hair 
styling; non electric hair curling implements; scissors; non-electric hair styling implements; non-electric hair tongs; non-
electric hair waving apparatus; hair removing tweezers; hair removing devices; hair cutting apparatus and instruments; 
electrical hair care products (hand implements); hand tools and implements; hand tools and implements for hair; hand 
tools and implements for curling, cutting, crimping, straightening, styling, trimming or waving hair; hairdressing 
appliances included in this class, all for personal use; electric implements for hair styling; electric hair irons for curling, 
straightening, waving and styling hair; electric apparatus for hair crimping, curling, straightening, and styling; electrical 
implements for hair care; hair styling apparatus being hand-operated hair irons for styling hair; hand implements for hair 
curling; hair tongs; hair waving apparatus; electrical hair styling, hair curling, hair waving and hair straightening 
apparatus and instruments (hand implements); electrical hair tongs; electrically heated hand-operated implements for 
curling, styling, waving and straightening the hair; electric apparatus for hair crimping, cutting, and trimming; electric hair 
styling irons; electric hair straightening irons; hairdressing appliances included in this class, all for personal use; parts, 
fittings and accessories all for the aforesaid goods.

Cl.11;Apparatus for drying hair; apparatus for heating hair; electric hoods to dry hair and for hair care purposes; 
hairdryers and cases for the same; parts, fittings and accessories all for the aforesaid goods.

Cl.16;Address books; albums; almanacs; advertising materials; bags of paper; bookends; booklets; bookmarkers; 
books; brochures; calendars; cardboard; cardboard articles; cards; carrier bags; car stickers; car tax disc holders; cases 
adapted for stationery and writing implements; catalogues; charts; chequebook holders; coasters of paper; compliment 
slips; decalcomanias; diagrams; diaries; drawing instruments; drawing materials; drawing pads; drawing pens; 
envelopes; erasers; greeting cards; guides; handbooks; instructional and teaching material; invitations; invoices; labels; 
leaflets; letters; magazines; manuals; maps; mats for beer glasses; menus; newsletters; newspapers; notebooks; office 
requisites; packaging materials, bags and pouches of paper or plastic; pamphlets; paper; pencils; pencil sharpeners; 
pens; periodicals; photographs; photograph albums; plans; postcards; posters; press releases; printed matter; printed 
publications; printed publications relating to hairdressing techniques; printed timetables; printed programmes; 
prospectuses; rulers; stationery; stickers; tickets; wall charts; writing instruments; writing materials; writing pads; year 
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planners.

Cl.21;Brushes; combs; comb cases; electric combs; large-toothed combs for the hair; hairbrushes; fitted cosmetic 
bags; heated hairbrushes; parts, fittings and accessories for all the aforesaid goods.
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Priority claimed from 18/03/2016; Application No. : 30 2016 008 177 ;Germany 

3567332    25/08/2016
[International Registration No. : 1348220]
Kleine Wolke Textilgesellschalt mbH & Co. KG
Fritz-Tecklenborg-Straße 3 28759 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; bleaching preparations; cleaning preparations; polishing preparations; scouring 
preparations; abrasive preparations; soaps; perfumery; essential oils; cosmetics; hair lotions; dentifrices.

Cl.4;Industrial oils; industrial greases; lubricants; dust absorbing compositions; dust wetting compositions; dust 
binding compositions; fuels (including motor spirit); illuminants; candles and wicks for lighting.

Cl.6;Fasteners of metal; suction hooks, of metal; adhesive hooks, of metal.

Cl.11;Sanitary installations; toilet seats; inserts for bath tubs and showers of textile, plastics or rubber materials; safety 
inserts for bath tubs and showers.

Cl.20;Furniture; mirrors; picture frames; bathroom stools; unprocessed or semi-processed bone, horn, ivory 
whalebone, or mother-of-pearl; shell, meerschaum, amber; shower rods; spring rods for showers; fasteners, non-metallic; 
racks for shower curtains; suction hooks, not of metal; adhesive hooks, not of metal; make-up mirrors; storage boxes; 
rods for shower curtains; shower curtain rings; storage boxes.

Cl.21;Household or kitchen utensils and containers [not of precious metal or coated therewith]; combs; sponges; 
brushes [except paint brushes]; brush-making materials; articles for cleaning purposes; steel wool; unworked or semi-
worked glass [except glass used in building]; glassware, porcelain and earthenware not included in other classes; tooth 
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brush holders; mugs; soap racks, soap dispenser; toilet brushes; toilet brush holders; toilet roll holders; laundry baskets; 
cosmetic bins; containers for household or kitchen use; bathroom towel, tumbler, glass and cup holders.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; woven material; knitted fabric; 
blankets; ticks [mattress covers]; bed clothes and blankets; shower curtains; plastic material [substitute for fabrics] for 
shower curtains; plastic material [substitute for fabrics] for curtains; curtains; plastic material [substitute for fabrics]; 
shower curtains made of plastic film; curtains made of plastic film; towels; bath towels; wash cloths; kitchen towels; 
hygienic toilet lid covers; stool covers; roller blinds for use in showers [shower curtains of textile or plastic]; bathroom 
fittings consisting of toilet lid covers sold in sets with bathroom mats, toilet mats and bathroom carpets, toilet borders 
(carpets).

Cl.25;Clothing; footwear; headgear; swim wear; bathrobes; bathing capes.

Cl.27;Carpets; mats; matting; linoleum; materials for covering existing floors; wall hangings [non-textile]; runners; 
rugs; bed borders (carpets); bathroom fittings consisting of bathroom mats, toilet mats and bathroom carpets, toilet 
borders (carpets); textile floor coverings; carpet tiles.
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3567474    01/07/2016
[International Registration No. : 1347749]
TIRYAKILER OTO MAKINA TICARET VE SANAYI ANONIM SIRKETI
Umurbey Mahallesi, 1520 Sokak, No:34 Alsancak-IZMIR Turkey

Proposed to be Used
IR DIVISION
Cl.12;Motor land vehicles, motorcycles, mopeds; engines and motors for land vehicles; clutches for land vehicles; 
transmissions, transmission belts and transmission chains for land vehicles; gearing for land vehicles; brakes, brake 
discs and brake linings for land vehicles; vehicle chassis, automobile bonnets, vehicle suspension springs, shock 
absorbers for automobiles, gearboxes for land vehicles, steering wheels for vehicles, rims for vehicle wheels; automobile 
engines; automobile chassis; axles for land vehicles; automobile parts, namely, connecting rods for land vehicles other 
than parts of motors and engines; clutches for land vehicles; land vehicle tires; bicycles and their bodies; handlebars and 
mudguards for bicycles; vehicle bodies; tipping bodies for trucks; trailers for tractors; frigorific bodies for land vehicles; 
trailer hitches for vehicles; vehicle seats; head-rests for vehicle seats; safety seats for children, for vehicles; seat covers 
for vehicles; vehicle covers (shaped); sun-blinds adapted for vehicles; direction signals and arms for direction signals for 
vehicles; windscreen wipers and wiper arms for vehicles; inner and outer tires for vehicle wheels; tubeless tires; tire-
fixing sets comprised of tire patches and tire valves for vehicles; windows for vehicles, safety windows for vehicles, 
rearview mirrors and wing mirrors for vehicles; anti-skid chains for vehicles; luggage carriers for vehicles; bicycle and ski 
carriers for cars; saddles for bicycles or motorcycles; air pumps for vehicles, for inflating tires; anti-theft alarms for 
vehicles, horns for vehicles; safety belts for vehicle seats, air bags (safety devices for automobiles); baby carriages, 
wheelchairs, pushchairs; wheelbarrows; shopping carts; single or multi-wheeled wheelbarrows; shopping trolleys; 
grocery carts; handling carts; rail vehicles; locomotives; trains; trams; wagons; cable cars; chairlifts; vehicles for 
locomotion by water and their parts, other than their motors and engines; vehicles for locomotion by air and their parts, 
other than their motors and engines.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, motor land vehicles, motorcycles, mopeds, engines and motors for land vehicles, clutches for 
land vehicles, transmissions, transmission belts and transmission chains for land vehicles, gearing for land vehicles, 
brakes, brake discs and brake linings for land vehicles, vehicle chassis, automobile bonnets, vehicle suspension springs, 
shock absorbers for automobiles, gearboxes for land vehicles, steering wheels for vehicles, rims for vehicle wheels, 
automobile engines, automobile chassis, axles for land vehicles, automobile parts, namely, connecting rods for land 
vehicles other than parts of motors and engines, clutches for land vehicles, land vehicle tires, bicycles and their bodies, 
handlebars and mudguards for bicycles, vehicle bodies, tipping bodies for trucks, trailers for tractors, frigorific bodies for 
land vehicles, trailer hitches for vehicles, vehicle seats, head-rests for vehicle seats, safety seats for children, for 
vehicles, seat covers for vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, direction signals and arms for
direction signals for vehicles, windscreen wipers and wiper arms for vehicles, inner and outer tires for vehicle wheels, 
tubeless tires, tire-fixing sets comprised of tire patches and tire valves for vehicles, windows for vehicles, safety windows 
for vehicles, rearview mirrors and wing mirrors for vehicles, anti-skid chains for vehicles, luggage carriers for vehicles, 
bicycle and ski carriers for cars, saddles for bicycles or motorcycles, air pumps for vehicles, for inflating tires, anti-theft 
alarms for vehicles, horns for vehicles, safety belts for vehicle seats, air bags (safety devices for automobiles), baby 
carriages, wheelchairs, pushchairs, wheelbarrows, shopping carts, single or multi-wheeled wheelbarrows, shopping 
trolleys, grocery carts, handling carts, rail vehicles, locomotives, trains, trams, wagons, cable cars, chairlifts, vehicles for 
locomotion by water and their parts, other than their motors and engines, vehicles for locomotion by air and their parts, 
other than their motors and engines, enabling customers to conveniently view and purchase those goods, such services 
may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Priority claimed from 15/03/2016; Application No. : 015220511 ;European Union 

3567549    02/09/2016
[International Registration No. : 1347628]
Autumnpaper Limited
5th Floor Rear Suite, Oakfield House, 35 Perrymount Road, Haywards Heath West Sussex RH16 3BW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Lenses and spectacles; sunglasses; corrective lenses and spectacles; protective glasses and spectacles; contact 
lenses; spectacle lenses; spectacle frames; corrective frames; spectacle cases; cases for sunglasses; cords for 
spectacles; cords, ribbons, chains and devices for keeping lenses, sunglasses and spectacles in position; fixable lenses 
for sunglasses; pince-nez; pince-nez cases; eyeglass chains; eyeglass cords; eyeglass chains; eyeglass frames; 
eyeglass cords; spectacles [optics]; straps for sunglasses; frames for sunglasses; chains for sunglasses; binoculars; 
protective goggles; goggles for sports; parts and components of all the aforesaid goods; computer software applications 
(downloadable); downloadable computer software applications; downloadable software applications for mobile electronic 
devices, personal digital assistants, MP3 players, mobile telephones and portable computers; carrying cases, pouches, 
receptacles and protective covers for portable electronic devices, personal digital assistants, mobile telephones, MP3 
players, and handheld computers; collars for mobile telephones; holders for mobile telephones; telephones; mobile 
telephones; personal digital assistants; computers; MP3 players; game software; software; computer programs; 
telecommunication transmitting sets; electronic apparatus and instruments for telecommunications, all for transmitting, 
receiving, displaying, storing, downloading and recording media content and/or electronic information, including videos 
and films, television programs, computer games, ring tones, music and/or images; audiovisual and information 
technology equipment; magnets, devices for magnetizing, demagnetizers; devices, instruments and cables for electricity; 
optical correctors, improvements and devices; security, protection and signaling devices; diving equipment; navigation, 
guidance, tracking, marking and mapping devices; measuring, detection and monitoring instruments, indicators and 
controllers; laboratory and scientific research apparatus, educational simulators and apparatus; and parts and 
accessories for all the aforesaid products, included in this class.

Cl.14;Unwrought or semi-wrought precious metals; alloys of precious metal; semi-precious stones; precious stones; 
timepieces and other chronometric instruments; watches; clocks; jewelry and imitation jewelry; parts and components 
and accessories of these articles; alarm clocks; bracelets; brooches; necklaces; earrings; chains; tie clips; tie pins; 
charms; cuff links; diamonds; polished jewelry; pearls; pearl jewelry; jewelry made of precious stones; ornaments of 
precious metal; ornamental pins; jewelry boxes; watch cases; key rings; medals; watch straps; watch chains; gems, 
pearls and precious metals and imitations thereof; timepieces; other goods of precious metals and precious stones and 
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imitations thereof, namely statues and figurines made or coated with metals or semi-precious stones, or with imitations 
thereof, ornaments made or coated with metals or semi-precious stones, or with imitations thereof, coins for collection 
and copper tokens, works of art made of precious metals, key rings (trinkets or fobs); jewelry cases and watch cases; and 
parts and accessories for all the aforesaid products, included in this class.

Cl.18;Leather and imitation leather; handbags; travel cases; luggage; tote bags; backpacks; satchels; beach bags; tote 
bags; suitcases [carrying cases]; traveling trunks; haversacks; bags for campers; animal hides; animal hides; collars for 
animals; clothing for animals; cases of leather or leatherboard; attaché cases; wallets; school satchels and bags; key 
cases; briefcases; walking sticks; card holders; leather shoulder bags; parasols; purses; small bags; backpacks; 
shoulder bags; shopping bags; tote bags; traveling trunks; suitcases; vanity cases, not fitted; umbrellas; umbrella 
covers; parasols; walking sticks; walking-stick handles; walking-stick seats; whips, harness and saddlery; toiletry sets; 
backpacks; waist bags; sports bags; everyday bags; music cases; satchels; vanity cases, not fitted; transport covers for 
suits, shirts and dresses; tie cases; credit card cases; pouches, cases, vessels and non-fitted protective covers of leather 
for portable electronic devices, personal digital assistants, mobile telephones, MP3 players, and portable computers; 
leather straps for carrying mobile telephones and MP3 players around the neck; envelopes of leather; girths of leather; 
clothing for animals; leashes; leashes; furniture coverings of leather; hat boxes of leather; umbrellas and parasols; 
walking sticks; bags; animal skins and hides; saddlery, whips and horse equipment; and parts and accessories for all the 
aforesaid products, included in this class.

Cl.25;Clothing; footwear; headgear; boots; ready-made clothing; lace boots; footwear; heels; bedroom slippers; bath 
slippers; sandals; training shoes; beach footwear; sports shoes; running shoes; mountaineering boots; footwear for 
sports; socks; hosiery; tights; hats; bandanas [neckerchiefs]; bonnets; berets; scarves; gloves for clothing; mittens; belts
(clothing); shirts; tee-shirts; polo shirts; sports shirts; trousers; jeans; shorts; sports shorts; swimwear [bathing suits]; 
bathing trunks; swimwear [bathing suits]; bikinis; underwear; lingerie; bodices [lingerie]; bath robes; tracksuits; 
outerclothing; coats; jackets; parkas; ski jackets; raincoats; waterproof and weatherproof jackets and coats,; ski clothing; 
beach clothes; suits; pullovers and sweaters; knitwear [clothing]; tights; neckties; pajamas; vests; headbands [clothing]; 
cuffs [clothing]; clothing for men; clothing for women; clothing for children; underwear; clothing for men, women, 
children and babies; slacks; skirts; pelerines; sweaters; blouses; dresses; dresses; dresses; sleepwear; dressing gowns; 
sweatshirts; bibs; stockings; ear protectors; neckties; formal jackets [tuxedos]; vests; kilts; shawls; blazers; overalls; 
sleep masks; belts for storing money; aprons [clothing]; wedding dresses; wedding dresses; bridal party dresses; bridal 
party dresses; cuffs [clothing]; boas; fur stoles; winter sports equipment; clothing for running, walking, hiking, cycling 
and camping; hoods [clothing]; pockets; leather belts.
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3568150    12/06/2016
[International Registration No. : 1347402]
SHANDONG SHENGTONG OPTICAL MATERIALS TECHNOLOGY CO.,LTD
Xinxing Road North, Minfeng Road East, Kenli County, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.16;Paper tapes and cards for the recordal of computer programmes; graphic prints; posters; decalcomanias; plastic 
film for wrapping; bookbinding material; document files [stationery]; adhesive bands for stationery or household 
purposes; typewriters.

Cl.17;Rubber, raw or semi-worked; self-adhesive tapes, other than stationery and not for medical or household 
purposes; plastic film, not for wrapping; watering hose; non-conducting materials for retaining heat; dielectrics 
[insulators]; waterproof packings; pull-up strip (for cigarette cases) (terms considered too vague by the International 
Bureau - Rule 13(2)(b) of the Common Regulations).
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3568164    16/08/2016
[International Registration No. : 1347962]
Rovio Animation Ltd
Keilaranta 7 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; oral hygiene preparations; body cleaning 
and beauty care preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; electronic publications, downloadable; 
instruction manuals in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music 
[downloadable] provided from MP3 internet web sites; holographic images; digital music downloadable provided from the 
internet; weekly publications downloaded in electronic form from the internet; recorded discs bearing images; 
downloadable graphics for mobile phones; downloadable publications; downloadable musical sound recordings; 
downloadable music files; musical video recordings; talking books; records [sound recordings]; audio recordings; 
recorded discs bearing sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; 
tape recordings of music; printed publications in machine-readable form; printed publications in optically recorded form; 
printed publications in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; 
computer documentation in electronic form; electronic publications recorded on computer media; training manuals in the 
form of a computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, 
exposed; video recordings; recorded data files; games software; recorded content; multimedia content and recorded 
content; software; databases (electronic); computer games programmes downloaded via the internet [software]; 
downloadable electronic game programs; downloadable computer game programs; downloadable video game programs; 
software programs for video games; programmed video games contained on cartridges [software]; recorded computer 
game programs; computer games; video game programs; computer programmes stored in digital form; computer 
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software in the field of electronic publishing; personal computer application software for managing document control 
systems; computer software downloaded from the internet; interactive computer software; interactive multimedia 
computer programs; computer software that permits games to be played; application software; education software; 
computer software downloadable from global computer information networks; children's educational software; computer 
software concerned with children's education; data recorded electronically; audio cassettes; compact discs; DVDs; 
electronic data carriers; pre-recorded compact discs; information technology and audiovisual equipment; computer 
operating systems.

Cl.14;Jewels; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the class; tableware, 
cookware and containers; glasses, drinking vessels and barware; services [dishes]; dishes [household utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens; textiles made of flannel; textile tissues; 
household textile articles; handkerchiefs; household textiles; textiles for furnishings.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
slacks; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; leisure shoes; fancy dress costumes for children.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial Christmas trees; toys,
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; board games; kites; toy hats; toy tableware; playing 
balls; toy sporting apparatus; toy vehicles with transforming parts; toys; toys simulating objects used by adults in day to 
day activity; teddy bears; dolls; battery operated toys; toy figurines; counters for games; scale model vehicles; miniature 
car models [toys or playthings]; inflatable toys; building games; sports games; children's playthings; children's toy 
bicycles other than for transport.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; salts, seasonings, flavourings and 
condiments; pastries, cakes, tarts and biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the 
main constituent]; confectionery in frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; juices; flavoured carbonated beverages; energy 
drinks; other non-alcoholic drinks; cordials; orange squash; coconut milk [beverage], milk of almonds [beverage], peanut 
milk [non-alcoholic beverage], rice-based beverages, other than milk substitutes, soya-based beverages, other than milk 
substitutes.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and edition of books; publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; provision of on-line information relating to entertainment provided from a computer 
database or by means of the internet; entertainment services in the nature of an amusement park show; entertainment; 
provision of entertainment services through the media of video-films; provision of entertainment services through the 
media of publications; amusement centers; production of shows; entertainment, education and instruction services; 
video entertainment services; exhibition of video films; provision of recreational activities; leisure services; sporting and 
cultural activities; computer and video game amusement services; providing information on-line relating to computer 
games and computer enhancements for games; providing on-line information in the field of computer gaming 
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entertainment; television entertainment; theme park services; theatre entertainment; theatre services; theater 
productions; adventure playground services; popular entertainment services; provision of games by means of a 
computer based system; providing online computer games; game services provided by means of communication by 
computer terminals or mobile telephone; provision of on-line entertainment; provision of on-line computer games; on-line 
gaming services; providing online computer games from a computer database; musical entertainment; musical 
entertainment services; performing of music and singing; live entertainment; children's adventure playground services; 
organisation of events for cultural, entertainment and sporting purposes; organization of balls; electronic games provided 
via the internet (non-downloadable); electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of movies; rental of motion pictures; live
entertainment, live services; cinema presentations; electronic games services provided from a computer database or by 
means of the internet; electronic games services, including provision of computer games on-line or by means of a global 
computer network; entertainment services in the form of television programmes; entertainment services in the form of 
motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; entertainment in the form of recorded music (services providing -); provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; sports and fitness; audio and video production, and 
photography; training in electronics; provision of education courses relating to electronics; english language education 
services; arranging of training courses; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; 
consultancy services relating to training; provision of education courses; providing of education; education; training and 
further training consultancy; organisation of training courses; provision of training courses; development of educational 
materials; dissemination of educational material; arranging teaching programmes; provision of training facilities; 
education services relating to the development of childrens' intellectual faculties; education services relating to 
computers; education services relating to computer systems; conducting courses, seminars and workshops; educational 
services provided for children; educational services provided for teachers of children; training in the operation of 
software systems; training in the development of software systems; training in the design of software systems; training of 
teachers; teacher training services; education in the field of data processing; education in the field of computing; school 
courses relating to study assistance; training in the use of data processing programs; provision of instruction relating to 
data processing; training services relating to computer-aided design; providing computer assisted courses of instruction; 
instruction in the use of computers; instruction in the development of computers; services for the provision of training in 
the use of computers; provision of computer related training courses; provision of education courses relating to 
computers; organisation of computer related training courses; training services relating to computers; computer 
education training; training in the operation of computerised systems; training services relating to computer systems; 
computer training; computer training services; training in the development of computer programs; training in the 
operation of computer programs; training in the design of computer programs; provision of instruction relating to 
computer programming; training in computer programming; computer education training services; computerised training 
in career counselling; training relating to computer techniques; provision of courses of instruction in the management of 
information technology; training services relating to the use of information technology; educational services relating to 
information technology; sporting education services; sporting and recreational activities; sporting services; sports 
tuition, coaching and instruction; recreation and training services; services for the production of entertainment in the 
form of film; film production for entertainment purposes; production/distribution of movies; production of entertainment 
in the form of television programmes; production of entertainment in the form of sound recordings; animation production 
services; creating animated cartoons; production of animated programmes for use on television and cable; audio, film, 
video and television recording services.

Cl.43;Services for providing food and drink; services for providing food and drink; providing temporary housing 
accommodations; temporary accommodation; restaurant services; cafeterias; ice cream parlour services; hotels, hostels 
and boarding houses, holiday and tourist accommodation; nurseries, day-care and elderly care facilities; accommodation 
bureau services.
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3568187    03/05/2016
[International Registration No. : 1347392]
Shenzhen Stylepie Lifestyle Company Limited
Romm 418, Zhongkang Office Building, NO.73 Zhongkang Road, Futian District, Shenzhen City 518049 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;USB flash drives, calculators, pedometers, scales, headphones, cabinets for loudspeakers, earphone, hygrometers,
temperature indicators; chargers for electric batteries.

Cl.11;Lamps, searchlights, electric hot water bottle, air purifying apparatus and machines, electric fans for personal 
use, device for wet air (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common 
Regulations), electric hair dryer, electric heating apparatus, pocket warmers, lighters.
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Priority claimed from 08/12/2015; Application No. : 30 2015 108 809 ;Germany 

3568194    03/06/2016
[International Registration No. : 1347284]
Alfred Kärcher GmbH & Co. KG
Alfred-Kärcher-Strasse 28-40 71364 Winnenden Germany

Proposed to be Used
IR DIVISION
Cl.3;Cleaning agents; cleaning agents and care products for carpets and wall-to-wall carpets; chemical products for the 
cleaning and care of motor vehicles; blasting abrasives for mechanical surface treatment, in particular mineral blasting 
abrasives and sandblasting abrasives; polishing preparations; laundry detergents; soaps.

Cl.7;Mechanical spraying, rinsing and cleaning apparatus, and installations consisting thereof, in particular high-
pressure cleaning apparatus, steam cleaning and steam jet apparatus, particle jet apparatus, spray extraction apparatus, 
brushing machines, vacuum cleaners, floor polishing apparatus, carpet brushing vacuum cleaners, cleaning machines for 
hard surfaces, cleaning machines for hard floors, cleaning machines for textile covers, sweepers, apparatus for cleaning 
the inside of containers, cleaning machines for glass surfaces, mechanical window cleaning apparatus, mechanically 
operated apparatus for cleaning motor vehicles, cleaning machines for parts made of metal, plastic and/or glass, 
degreasing machines; electric suction apparatus for industrial purposes; vehicle washing installations; mechanical 
apparatus for removing preservatives from vehicles; washing machines; dishwashers; hydraulic controls for machines; 
mechanical apparatus for extracting gas from tanks; mechanical apparatus for producing dry-ice granulate; parts of the 
aforesaid goods, in particular brushes, hoses, hand-held spray guns, suction heads, spray nozzles, jet tubes, vacuum 
cleaner hoses, vacuum cleaner bags, vacuum cleaner filters; mechanical hose reels; motor-powered gardening 
implements; motor-powered forestry implements and machines; motor-powered agricultural implements and machines; 
motor-powered mowing implements and mowing machines; harvesting machines; power saws; chains for power saws; 
brush cutters (machines); scythes (machines); hedge trimmers (machines); lawn mowers (machines); scarifiers 
(machines); horticultural machines; machines for cleaning streets; earth moving machines; shovels for earth moving 
machines; motor-powered spreading implements and spreading machines; accessories for motor-powered spreading 
implements and spreading machines (included in this class); snow blowers; snow ploughs; snow clearing machines; 
snow plough shovels; front loaders; shovels for front loaders; clearing machines and clearing blades; motor-powered soil 
cultivation implements and soil cultivation machines; working equipment mountable on vehicles for horticulture, 
agriculture and forestry purposes; working equipment drawn by vehicles for horticulture, agriculture and forestry 
purposes; pumps (included in this class), in particular water pumps, pumps for ponds, submersible pumps, garden 
pumps, house water pumps, high-pressure pumps, metering pumps; leaf vacuums; leaf blowers; mechanical high-
pressure water jet apparatus for cleaning, removing and treating surfaces and for cutting, drilling and deburring; high-
pressure water tools, in particular high-pressure lances and high-pressure spray guns; water jet nozzles, nozzle supports 
(parts of machines); valves (parts of machines); injectors (parts of machines); filter apparatus (machines); pneumatic, 
hydraulic, electric or manually driven handling machines, positioning devices, feed mechanisms and robots for guiding 
high-pressure water tools.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling 
electricity; wireless transmitters and receivers; data storage media; mobile data communications apparatus; electric 
controls, including coin-operated; electric controllers; radio remote controls; time switches; electric connection cables; 
extension cords; batteries (electric); rechargeable electric batteries; chargers for electric batteries; electric irrigation 
control apparatus; readers for the contactless reading of markings, in particular bar code readers and RFID (Radio 
Frequency Identification) readers; measuring apparatus; dosimeters; data processing equipment and computers; 
computer software (stored); computer software (downloadable); application software; protective clothing for protection 
against fire, radioactive radiation, biological contamination and chemical contamination; protective and safety equipment; 
protective helmets; protective glasses; protective masks; protective boots; respiratory masks, other than for artificial 
respiration; filters for respiratory masks; protective work clothing.

Cl.11;Drying apparatus, in particular for motor vehicles; apparatus for cleaning the body, namely body showers; garden
showers; cooling and heating apparatus and installations; steam generating apparatus; hot air generating apparatus; 
water heaters (apparatus); irrigation sprinklers; water dispensing apparatus; dispensers for dispensing mineral waters, 
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carbonated waters, table waters, fruit beverages, fruit juices, lemonades; water distribution installations; drop nozzles for 
irrigation installations; water filters; filters for drinking water; air filters; blowers for ventilation purposes; air purifiers; air 
dryers; thermal oil heaters; electric cooking appliances and cooking installations; mobile field kitchens, namely, 
transportable electric, fuel-powered or gas-powered cooking appliances; field laundries, namely, transportable electric, 
fuel-powered or gas-powered laundry dryers; drinking water and waste water treatment apparatus and installations.

Cl.35;Wholesale and retail services, including wholesale and retail services via the Internet and mail order services, in 
the fields of cleaning agents, detergents, soaps, household goods, electric goods, electronic goods, data carriers, 
domestic technology, communications technology, cleaning technology, washing installations, material treatment and 
surface treatment technology, horticultural, agricultural and forestry apparatus, mechanical and hand-operated gardening 
implements, water treatment technology, cooling, heating and cooking technology; organizational and business 
management consultancy for companies, in particular with regard to optimizing processes; compiling data in computer 
databases; analysis and evaluation of marketing, business and commercial data; systematization of data in computer 
databases.

Cl.37;Building construction; domestic maintenance, repair and cleaning services (caretaker services); assembling of 
machine plant (installation work); maintenance, upkeep and servicing of buildings; street cleaning; car park cleaning; 
cleaning of articles made of metal, plastic and glass; interior and exterior cleaning of buildings; window cleaning; facade 
cleaning; maintenance and repair of cleaning, water treatment, cooling, heating and cooking apparatus and installations 
and of mechanical high-pressure water jet apparatus, high-pressure water tools, handling machines, positioning devices, 
feed mechanisms and robots for guiding high-pressure water tools; maintenance and repair of horticultural, agricultural 
and forestry apparatus; cleaning, servicing and maintenance of motor vehicles; provision of motor vehicle cleaning 
installations and motor vehicle servicing installations; operation of self-service vehicle washing installations.
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Priority claimed from 11/02/2016; Application No. : 30 2016 003 845 ;Germany 

3568196    10/08/2016
[International Registration No. : 1347177]
Turtle Entertainment GmbH
Siegburger Str. 189 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.38;Providing access to a global, social, online network for players of computer and video games for multi-player 
games and computer and video game tournaments and leagues; providing access to portals, chat rooms, blogs and 
forums on the internet for users of computer and video games and participants of computer and video game 
tournaments; transmission of messages, information, images and text regarding computer and video games and users 
and participants of computer and video game events, tournaments and leagues; radio and television broadcasting; rental 
of access times to databases for players of computer and video games and computer and video game enterprises.

Cl.41;Entertainment services, namely, providing online computer and video games and online non-downloadable 
computer and video games; organizing and conducting of computer and video game tournaments, competitions and 
congresses; entertainment services, namely, ongoing news program services (also via the Internet) regarding computer 
and video games, users of computer and video games, computer and video game tournaments and participants of 
computer and video game tournaments; ticket agency services in relation to tickets for video game tournaments.

Cl.42;Design and development of computer hardware and software for computer and video games, for computer and 
video game events, tournaments and leagues and for collecting and processing statistical data and information relating to 
computer and video games and computer and video game tournaments; leasing of computer programs (software); 
providing temporary use of online non-downloadable software to enable users to create and share text, documents, 
images, photos, videos, maps and roadmaps; computer services, namely computer programming for data processing and 
communications systems for creating an on-line community for registered users to participate in discussions, get 
feedback from their peers, form virtual communities, and engage in social networking.
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Priority claimed from 25/02/2016; Application No. : 015149164 ;European Union 

3568491    24/08/2016
[International Registration No. : 1348444]
Elsevier BV
Radarweg 29 NL-1043 NX Amsterdam

Proposed to be Used
IR DIVISION
Cl.42;Scientific and industrial research; computer services namely, provision of information in the scientific and 
medical, biomedical, pharmaceutical, biological and molecular biology research fields from a computer database via a 
global computer network in the form of bibliographic citations and abstracts of journal articles, reports and research 
materials; provision of information in the scientific and medical, biomedical, pharmaceutical, biological and molecular 
biology research fields; provision of information in the scientific and medical, biomedical, pharmaceutical, biological and 
molecular biology research fields via databases and websites.

Cl.44;Provision of information in the fields of medicine and health; provision of information and resources in the fields 
of medicine and health through databases and websites.
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3568492    19/09/2016
[International Registration No. : 1348445]
JIANGSU SHEMAR ELECTRIC CO., LTD
Room 1467, 3rd Building, Jiangcheng Research and Development Park, No. 1088 Jiangcheng Road, Su-tong Science and Technology 
Park, Nantong Economic and Technological 226017 Development Area, Nantong City Jiangsu China

Proposed to be Used
IR DIVISION
Cl.6;Props of metal; pipework of metal; telegraph posts of metal; electric transmission towers made of galvanized iron; 
buildings of metal; rails of metal; wire of common metal; metal collets; rings of metal; safety chains of metal; metal 
flanges; bins of metal; sealing caps of metal; signboards of metal; rods of metal for welding.

Cl.9;Weighing machines; measuring instruments, namely, rulers; signal lanterns; electric junction boxes; monitoring 
apparatus, electric; analysis apparatus and measuring instruments for use in physical and chemical test and composition 
analysis; components and special materials of scientific instruments; cables, electric; wires, electric; resistance 
materials; capacitors; electrical transformers; circuit breakers; mutual inductors; switches, electric; conductors, electric; 
light conducting filaments, namely, optical fibers; lightning arresters; automation equipment in power station; protection 
devices for personal use against accidents; alarms; batteries, electric; protective electrical gloves.

Cl.17;Gum, raw or partly processed; synthetic rubber; rubber sleeves for protecting parts of machines; washers of 
rubber or vulcanized fiber; watertight rings; joint packings; pipe gaskets; joint packing for pipes; gaskets; sealant 
compounds for joints; pipe jackets, not of metal; pipe muffs, not of metal; seals; stuffing rings; rings of rubber; acrylic 
resins, semi-finished products; artificial resins, semi-finished products; flexible tubes, not of metal; fiber glass heat 
preservation boards and pipes; insulating materials; insulators for electric mains; Insulators; dielectrics; insulators for 
cables; insulators for railway tracks; fiberglass for insulation; padding materials of rubber or plastics; stuffing of rubber 
or plastic.

Cl.19;Resin compound boards; works of stone masonry; gypsum; cement; concrete poles; non-metal wall tiles for 
building; refractory fibers; non-metal poles for electric power lines; non-metal construction materials; non-metal props; 
flashing, not of metal, for building; telegraph posts, not of metal; duckboards, not of metal; fiberglass building 
components; buildings, not of metal; safety glass; building materials, namely, coatings; binding material for road repair.

Cl.42;Technical research; technical project studies; scientific research; quality testing; quality evaluation; quality 
control; mechanical research; physics research; surveying; chemical research; material testing; industrial design; 
construction project planning; construction drafting; computer software design.
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3568494    04/08/2016
[International Registration No. : 1349035]
Bruno Rimini Ltd
309 Ballards Lane London N12 8LY United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Wrapping and packaging materials; sacks and bags of plastic films, in particular shrink films, tubular films; 
wrapping and packaging materials for industrial, agricultural, horticultural, waste management and commercial use; films 
and sheets of plastics; sacks and bags made of plastics materials; heavy duty bags; cling films made wholly or principally
of plastics materials; stretch film; plastic wrap; plastic bale wrap; silage bale stretch wrap; all the foregoing being for 
wrapping and packaging purposes; garbage bags, refuse sacks, resealable plastic bags; polythene bags; parts and 
fittings for the aforesaid goods.

Cl.17;Plastics; semi-processed plastic substances; plastic fibres; recycled plastic pellets; plastic film, not for wrapping;
flexible plastic films, other than for packaging; plastics in the form of sheets, films, foils, blocks, rods, slabs and tubes; 
semi-processed plastic films, including shrink films, film strips and tubular films; plastics materials in the form of 
mouldings and extrusions; foils, boards, poles and pipes made of plastic; tubes made of plastic; sealing, packaging and 
insulating materials; packing, padding and stuffing materials of plastics or rubber; synthetic resins; waterproofing film 
(plastic -) [other than for wrapping]; waterproofing film (plastic -) [other than for packaging]; plastic sheet for agricultural 
purposes; plastic sheeting for agricultural purposes; plastic sheeting for use in horticulture; plastic sheeting for use in 
agriculture; plastic sheeting for preventing weed growth; plastics in extruded form for use in manufacture, and for use in 
agriculture and horticulture; plastics sheeting for industrial or agricultural use; interlocking knitted polyethylene sheets 
for use in agriculture; interlocking knitted polyethylene sheeting for protecting stored agricultural feeds, namely, silage 
sheets, silage pits, silage clamps, silage bales, straw bales and stacks; plastic mulches for use in agriculture and 
horticulture; protective sheeting (non-woven) for agricultural purposes; plastic bunker covers for agricultural purposes; 
plastic film covers for agricultural purposes; plastic forage covers; plastic hay covers; plastic silage covers; silage 
sheets; oxygen barrier films for the protection of silage; oxygen barrier films for the protection of silage in bunkers, piles 
and bales; forage covers; bunker films; parts and fittings for the aforesaid goods.

Cl.19;Low tunnels [non-metallic or non-metallic frame] for the protection of plants; polytunnels made of plastics 
materials; fumigation tunnels made of plastics materials; parts and fittings for the aforesaid goods.

Cl.22;Tarpaulins; plastic sheet materials [tarpaulins]; coverings in the nature of tarpaulins; plastic sheet materials for 
use as tarpaulins; tarpaulins made from plastic films, in particular shrink films, tubular films, tarpaulins and sacks; silage 
bags; non-textile bags for the bulk storage of silage; non-textile bags for the transportation of silage in bulk; nets, round 
bale nets, raschel-knit nets of plastic; parts and fittings for the aforesaid goods.
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3568549    12/08/2016
[International Registration No. : 1349212]
Harry Potter Theatrical Productions Limited
5th Floor, 89 New Bond Street London W1S 1DA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; blank magnetic data carriers; blank 
recording discs; compact discs featuring music, blank recordable compact discs; blank recordable DVDs; mechanisms 
for coin-operated apparatus for television sets; cash registers, calculating machines, data processing equipment, in the 
nature of couplers, and computers; computer game software; motion picture films featuring comedy, drama, action, 
adventure and/or animation, and motion picture films for broadcast on television featuring comedy, drama, action, 
adventure and/or animation; audio tapes, audio-video tapes, audio video cassettes, audio video discs, and digital versatile
discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; cordless 
telephones; mobile telephones; parts and accessories for mobile telephones, in the nature of backplates, battery 
chargers, covers, charms, cases, straps; mobile telephone covers; mobile telephone cases; mobile telephone cases made 
of leather or imitation of leather specially adapted for mobile phones; mobile telephone covers made of cloth or textile 
materials specially adapted for mobile phones; telephone and/or radio pagers; hand-held calculators; audio cassette and 
CD players; multi-media software recorded on CD-ROM featuring games; video and computer game programs; video 
game discs, cartridges and cassettes; digital music (downloadable) provided from the internet; digital music 
(downloadable) provided from mp3 Internet web sites; mp3 players; hand-held karaoke players; short motion picture film 
cassettes featuring comedy, drama, action, adventure and/or animation to be used with hand-held viewers or projectors; 
video cassette recorders and players, compact disc players, digital audio tape recorders and players, electronic diaries; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; computer programs, namely, software linking digitised 
video and audio media to a global computer information network; audio tapes sold together with booklets; video and 
computer game programs; video game cartridges and cassettes; decorative magnets.
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Cl.14;Precious metals, unwrought or semi-wrought; jewellery, precious stones; horological and chronometric 
instruments; clocks; alarm clocks; desk clocks; watches; alarm watches; sporting watches; jewellery; costume jewellery; 
bracelets [jewellery]; ankle bracelets; brooches [jewellery]; chains [jewellery]; chains [watch -]; charms [jewellery]; cuff-
links; earrings [jewellery]; lapel pins; tie pins; tie clips; necklaces [jewellery]; ornamental pins; pendants [jewellery]; rings 
[jewellery]; key rings of precious metal [trinkets or fobs]; model figures (ornaments) made of precious metal; figurines of 
precious stones; figurines coated with precious metal; adhesive wall decorations of precious metal; amulets; cases for 
clocks or watches; cases of precious metal for jewels; jewelry cases and containers of precious metal; coins.

Cl.16;Printed matter; bookbinding material; photographs; stationery; adhesives for stationery or household purposes; 
artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional and teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); printers' type; printing blocks; printed 
matter and paper goods, namely, books featuring characters from animated, action, adventure, comedy and/or drama 
features, comic books, children's books, magazines featuring characters from animated, action adventure, comedy and/or 
drama features, colouring books, children's activity books; booklets; writing paper, envelopes, notebooks, diaries, note 
cards; greeting cards, trading cards; lithographs; pens, pencils, cases therefor, erasers, crayons, highlighting markers, 
coloured pencils, painting sets, chalk and chalkboards; decals, heat transfers; posters; mounted and/or unmounted 
photographs; book covers, book marks, calendars, gift wrapping paper; paper party decorations, namely, paper napkins, 
paper doilies, paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed transfers for 
embroidery or fabric appliqués; printed patterns for costumes, pyjamas, sweatshirts and T-shirts; metal money clips; all 
the aforesaid being printed matter.

Cl.18;Leather, unworked or semi-worked; imitation leather; bags; animal skins, hides; trunks and travelling bags; 
umbrellas and parasols; walking sticks; whips, harness and saddlery; athletic bags; beach bags; book bags; diaper bags; 
duffel bags; leather bags; school bags; shoe bags; shopping bags; tote bags; toiletry bags; suit carriers being travelling 
bags; waist bags; weekend bags; work bags; backpacks; knapsacks; fanny packs; waist packs; wallets; purses; chain 
mesh purses, not of precious metal; clutch purses; coin purses; cosmetic purses sold empty; evening purses; leather 
purses; purses, not of precious metal.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; steelwool; un-worked or semi-worked glass (except glass used in 
building); glassware, porcelain and earthenware not included in other classes; small domestic utensils and containers 
(not of precious metals, or coated therewith); combs and sponges; brushes (other than paint brushes); brush-making 
materials; instruments and material for cleaning purposes; steel wool; unworked or semi-worked glass (excluding glass 
used in building); glassware, ceramic, porcelain and earthenware, not included in other classes; beverage glassware; 
cutting boards; bottles, sold empty; jugs; bowls; mugs; plastic water bottles; bottle openers; lunch boxes; cookie cutters; 
pans; kettles; dishes; non-electric waffle irons; non-electric coffee pots not of precious metal; plates not of precious 
metal; buckets; plastic buckets; ice pails buckets; champagne buckets; shower caddies, not of precious metal; tea 
caddies, not of precious metal; soap boxes; vacuum bottles; hair combs; cleaning combs; powder compacts sold empty; 
non-metal decorative boxes; dusting brushes; hair brushes; brushes for clothes; bathroom pails; cake molds; plastic 
coasters; coffee cups; all-purpose portable household containers; drinking glasses; demitasse sets consisting of cups 
and saucers; plastic coasters; cocktail shakers; thermal insulated containers for food or beverages; cork screws; corn 
cob holders; decanters; drinking flasks; sugar and cream sets; infant cups; cookie jars; napkin holders; towel holders; 
toothpicks; toothpick holders; paper cups; paper plates; non-metal piggy banks; plastic cups; salt shakers; pepper pots; 
shoe horns; window dusters; toothbrushes; toothbrush cases; wash basins; waste baskets; incense pots; baby bath 
tubs; bird cages; serving trays not of precious metal; serving utensils, namely, pie servers, cake turners, spatulas, 
scrapers and cake servers; vases not of precious metal; household containers of plastic for storing feminine hygiene 
products; toilet cases; candlestick holders not of precious metal; statues and figurines made of china, ceramic, 
earthenware, glass and porcelain; chopsticks; gardening gloves; rubber household gloves; parts and accessories for all 
of the aforementioned.

Cl.24;Textiles; bed covers, table covers; travelling rugs; lap rugs; towels; bed linen, blankets, bedspreads, quilts, bed 
canopies, bed sheets, pillow cases, comforters, duvet covers, mattress covers, mosquito nets, pillow shams; sleeping 
bags (sheeting); cloth; fabric; table covers and table linen (not of paper); place mats (not of paper); napkins of textile; 
serviettes of textile and table runners; kitchen linens, namely, cloth doilies, cloth napkins, fabric table cloths, kitchen 
towels, fabric place mats, washing mitts, fabric table runners, cloth coasters; curtains; draperies; curtain holders of cloth; 
banners; handkerchiefs of textile; bath linen, except clothing; bath towels and wash cloths; household linen; coverings of 
textile and of plastic for furniture; covers for toilet lids of fabric; covers for cushions; loose covers for furniture; textile 
wall hangings; shower curtains; cotton, polyester and/or nylon fabric; fabric of imitation animal skins; upholstery fabrics; 
lingerie fabric; golf towels.

Cl.25;Clothing, footwear, headgear; clothing for men, women and children, namely, shirts, T-shirts, sweatshirts, jogging
suits, trousers, jeans, pants, shorts, tank tops, rainwear, cloth bibs, skirts, blouses; dresses, suspenders, sweaters, 
jackets, coats, raincoats, snow suits, ties, robes, hats, caps, sun visors, belts (clothing), scarves, sleepwear, pyjamas, 
lingerie, underwear, boots, shoes, sneakers, sandals, booties, slipper socks, swimwear, masquerade and Halloween 
costumes.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; toys and sporting goods, 
toys, action figures and accessories therefor; plush toys; balloons; bathtub toys; ride-on toys; playing cards; games 
equipment for playing card games; toy vehicles; dolls; flying discs; stand alone video output game machines; coin or 
counter operated arcade games; pinball game machines; electronic hand-held game units; game equipment sold as a unit 
for playing a board game, a card game, a manipulative game, a parlor game; jigsaw and manipulative puzzles; paper party 
favors; paper party hats; paper face masks; masquerade and halloween masks; skateboards; ice skates; water squirting 
toys; balls, namely, playground balls, soccer balls, baseballs, basketballs; baseball gloves; surfboards; swimming floats 
for recreational use; kickboard flotation devices for recreational use; swim boards for recreational use; swim fins; toy 
pistols; toy bakeware and toy cookware; toy banks play sets; toy snow globes; decorations and ornaments for christmas 
trees; swimming floats; kickboard flotation devices; swim boards; paper party decorations, namely, paper hats; game 
equipment sold as a unit for playing a parlor-type computer game.

Cl.35;Advertising; business management; business administration; office functions; marketing and business research; 
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promotional services; advertising and sales promotion provided on-line from a computer database or the Internet; 
provision of space on web sites for advertising goods and services; market surveys; analysis of advertising response and 
market research; retail store services, online retail store services and demonstration of goods, all in relation to apparatus 
for recording, transmission or reproduction of sound or images, blank magnetic data carriers, blank recording discs, 
compact discs featuring music, blank recordable compact discs, blank recordable DVDs; retail store services, online retail
store services and demonstration of goods, all in relation to mechanisms for coin-operated apparatus for television sets; 
retail store services, online retail store services and demonstration of goods, all in relation to cash registers, calculating 
machines, data processing equipment, in the nature of couplers, and computers, computer game software; retail store 
services, online retail store services and demonstration of goods, all in relation to motion picture films featuring comedy, 
drama, action, adventure and/or animation, and motion picture films for broadcast on television featuring comedy, drama, 
action, adventure and/or animation, audio tapes, audio-video tapes, audio video cassettes, audio video discs; retail store 
services, online retail store services and demonstration of goods, all in relation to digital versatile discs featuring music, 
comedy, drama, action, adventure, and/or animation; retail store services, online retail store services and demonstration 
of goods, all in relation to stereo headphones, batteries, cordless telephones, mobile telephones, parts and accessories 
for mobile telephones, in the nature of backplates; retail store services, online retail store services and demonstration of 
goods, all in relation to battery chargers, covers, accessories, cases, straps, mobile telephone covers, mobile telephone 
cases, mobile telephone cases made of leather or imitation of leather specially adapted for mobile phones; retail store 
services, online retail store services and demonstration of goods, all in relation to mobile telephone covers made of cloth 
or textile materials specially adapted for mobile phones, telephone and/or radio pagers, hand-held calculators, audio 
cassette and CD players, multimedia software recorded on CD-ROM featuring games; retail store services, online retail 
store services and demonstration of goods, all in relation to video and computer game programs, video game discs, 
cartridges and cassettes, digital music (downloadable) provided from the Internet, digital music (downloadable) provided 
from mp3 Internet web sites, mp3 players, hand-held karaoke players; retail store services, online retail store services and 
demonstration of goods, all in relation to short motion picture film cassettes featuring comedy, drama, action, adventure 
and/or animation to be used with handheld viewers or projectors, video cassette recorders and players, compact disc 
players, digital audio tape recorders and players, electronic diaries, radios, mouse pads, eyeglasses, sunglasses and 
cases therefor; retail store services, online retail store services and demonstration of goods, all in relation to computer 
programs, namely, software linking digitised video and audio media to a global computer information network, audio 
tapes sold together with booklets, video and computer game programs, video game cartridges and cassettes, decorative 
magnets; retail store services, online retail store services and demonstration of goods, all in relation to precious metals, 
unwrought or semi-wrought, jewellery, precious stones, horological and chronometric instruments, clocks, alarm clocks, 
desk clocks, watches, alarm watches, sporting watches; retail store services, online retail store services and 
demonstration of goods, all in relation to jewellery, costume jewellery, bracelets [jewellery], ankle bracelets, brooches 
[jewellery], chains [jewellery], chains [watch-], charms [jewellery], cufflinks, earrings [jewellery], lapel pins, tie pins, tie 
clips, necklaces [jewellery], ornamental pins, pendants [jewellery], rings [jewellery], key rings of precious metal [trinkets 
or fobs]; retail store services, online retail store services and demonstration of goods, all in relation to model figures 
(ornaments) made of precious metal, figurines of precious stones, figurines coated with precious metal, adhesive wall 
decorations of precious metal, amulets, cases for clocks or watches, cases of precious metal for jewels, jewellery cases 
and containers of precious metal, coins; retail store services, online retail store services and demonstration of goods, all 
in relation to printed matter, bookbinding material, photographs, stationery, adhesives for stationery or household 
purposes; retail store services, online retail store services and demonstration of goods, all in relation to artists' materials, 
paint brushes, typewriters and office requisites (except furniture), instructional and teaching material (except apparatus), 
plastic materials for packaging (not included in other classes); retail store services, online retail store services and 
demonstration of goods, all in relation to printers' type, printing blocks, printed matter and paper goods, namely, books 
featuring characters from animated, action, adventure, comedy and/or drama features, comic books, children's books, 
magazines featuring characters from animated, action adventure, comedy and/or drama features; retail store services, 
online retail store services and demonstration of goods, all in relation to colouring books, children's activity books, 
booklets, writing paper, envelopes, notebooks, diaries, note cards, greeting cards, trading cards, lithographs, pens, 
pencils, cases therefor; retail store services, online retail store services and demonstration of goods, all in relation to 
erasers, crayons, highlighting markers, coloured pencils, painting sets, chalk and chalkboards, decals, heat transfers, 
posters, mounted and/or unmounted photographs; retail store services, online retail store services and demonstration of 
goods, all in relation to book covers, book marks, calendars, gift wrapping paper, paper party decorations, namely, paper 
napkins, paper doilies, paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; retail store 
services, online retail store services and demonstration of goods, all in relation to printed transfers for embroidery or 
fabric appliqués, printed patterns for costumes, pyjamas, sweatshirts and T-shirts, paper photo frames, metal money 
clips, all the aforesaid being printed matter; retail store services, online retail store services and demonstration of goods, 
all in relation to leather, unworked or semi-worked, imitation leather, bags, animal skins, hides, trunks and travelling bags, 
umbrellas and parasols, walking sticks, whips, harness and saddlery; retail store services, online retail store services and 
demonstration of goods, all in relation to athletic bags, beach bags, book bags, diaper bags, duffel bags, leather bags, 
school bags, shoe bags, shopping bags, tote bags, toiletry bags, suit carriers being travelling bags, waist bags, weekend 
bags, work bags, backpacks, knapsacks; retail store services, online retail store services and demonstration of goods, all 
in relation to fanny packs, waist packs, wallets, purses, chain mesh purses, not of precious metal, clutch purses, coin 
purses, cosmetic purses sold empty, evening purses, leather purses, purses, not of precious metal; retail store services, 
online retail store services and demonstration of goods, all in relation to textiles, bed covers, table covers, travelling rugs, 
lap rugs, towels, bed linen, blankets, bedspreads, quilts, bed canopies, bed sheets, pillow cases, comforters, duvet 
covers, mattress covers, mosquito nets, pillow shams; retail store services, online retail store services and demonstration
of goods, all in relation to sleeping bags (sheeting), cloth, fabric, table covers and table linen (not of paper), place mats 
(not of paper), napkins of textile, serviettes of textile and table runners; retail store services, online retail store services 
and demonstration of goods, all in relation to kitchen linens, namely, cloth doilies, cloth napkins, fabric table cloths, 
kitchen towels, fabric place mats, washing mitts, fabric table runners, cloth coasters, curtains, draperies, curtain holders 
of cloth, banners, handkerchiefs of textile, bath linen, except clothing, bath towels and wash cloths; retail store services, 
online retail store services and demonstration of goods, all in relation to household linen, coverings of textile and of 
plastic for furniture, covers for toilet lids of fabric, covers for cushions, loose covers for furniture, textile wall hangings, 
shower curtains, cotton, polyester and/or nylon fabric, fabric of imitation animal skins, upholstery fabrics, lingerie fabric, 
golf towels; retail store services, online retail store services and demonstration of goods, all in relation to apparatus for 
clothing, footwear, headgear; retail store services, online retail store services and demonstration of goods, all in relation 
to clothing for men, women and children, namely, shirts, T-shirts, sweatshirts, jogging suits, trousers, jeans, pants, 
shorts, tank tops, rainwear, cloth bibs, skirts; retail store services, online retail store services and demonstration of 
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goods, all in relation to clothing for men, women and children, namely, blouses, dresses, suspenders, sweaters, jackets, 
coats, raincoats, snow suits, ties, robes, hats, caps, sun visors, belts (clothing), scarves, sleepwear, pyjamas, lingerie, 
underwear, boots, shoes, sneakers, sandals, booties, slipper socks, swimwear, masquerade and Halloween costumes; 
retail store services, online retail store services and demonstration of goods, all in relation to games and playthings, 
gymnastic and sporting articles not included in other classes; retail store services, online retail store services and 
demonstration of goods, all in relation to apparatus for toys and sporting goods, toys, action figures and accessories 
therefor, plush toys, balloons, bathtub toys, ride-on toys, playing cards, games equipment for playing card games, toy 
vehicles, dolls, flying discs, stand-alone video output game machines, coin or counter operated arcade games, pinball 
game machines, electronic hand-held game units; retail store services, online retail store services and demonstration of 
goods, all in relation to game equipment sold as a unit for playing a board game, a card game, a manipulative game, a 
parlor game, jigsaw and manipulative puzzles, paper party favors, paper party hats, paper face masks, masquerade and 
Halloween masks, skateboards, ice skates, water squirting toys; retail store services, online retail store services and 
demonstration of goods, all in relation to clothing for men, women and children, namely, balls, namely, playground balls, 
soccer balls, baseballs, basketballs, baseball gloves, surfboards, swimming floats for recreational use, kickboard flotation
devices for recreational use, swim boards for recreational use, swim fins; retail store services, online retail store services 
and demonstration of goods, all in relation to toy pistols, toy bakeware and toy cookware, toy banks, toy snow globes, 
decorations and ornaments for Christmas trees, swimming floats, kickboard flotation devices, swim boards, paper party 
decorations, namely, paper hats, game equipment sold as a unit for playing a parlor-type computer game.

Cl.41;Educational research; providing of training; entertainment services in the nature of live-action, comedy, drama 
and/or animated television programmes; production of live-action comedy, drama and/or animated television 
programmes; entertainment services in the nature of live-action comedy, drama and/or animated motion picture theatrical 
films; production of live-action, comedy, drama and/or animated motion picture theatrical films; theatrical performances 
both animated and live action; video and audio recording production and presentation; information relating to education 
and entertainment provided on-line from a computer database or the Internet; electronic games services provided via a 
global computer network; providing on-line publications (non-downloadable); on-line publication of electronic books and 
journals (non-downloadable); publication of printed media and recordings; publication of sheet music; organising of 
entertainment and social events; entertainment services relating to booking of acts, events and venues; entertainer 
services; club entertainment services; provision of dancing facilities; music hall, concert, dance hall, ballroom, cabaret 
services; circuses; provision of live entertainment; production of live entertainment; arranging of visual and musical 
entertainment; audio-visual display presentation services for entertainment purposes; organising of events, exhibitions 
and shows for entertainment purposes; production of audio entertainment; production of entertainment shows featuring 
dancers and singers; music competition services; organisation of balls; organisation of shows; providing karaoke 
services; organisation of entertainment services; training and management of performance artists; provision of 
entertainment services on cruise ships; video arcade services; providing amusement arcade services; amusement arcade 
machine rental services; theme park services; amusement park services with a theme of films; amusement park services 
with a theme of radio productions; amusement park services with a theme of television productions; education and 
training services relating to the establishment, operation, administration, management and conduct of amusement and 
theme parks; movie studios; recording studio services; television entertainment; cinema services; providing cinema and 
theatre facilities; booking agency services for cinema tickets; rental and leasing of movie projectors and accessories; 
rental of cinematographic and motion picture films; distribution of cinematographic and motion picture films; editing of 
cinematographic and motion picture films; showing of cinematographic and motion picture films; providing cinema and 
theatre facilities; education and training services relating to the establishment, operation, administration, management 
and conduct of cinemas and theatres; training services for cinema technicians; providing of sports facilities; providing of 
recreation facilities, services and amenities; leisure centre and boating lake services; provision of swimming facilities, 
services and amenities; tenpin bowling alley and bowling green services; providing of golf facilities; providing of tennis 
court facilities; health and fitness club services; booking of seats for shows; organisation of quizzes, games and 
competitions; organisation of beauty competitions; organisation of sporting competitions; rental of diving equipment; 
rental of sports equipment; arranging, planning and conducting of conferences, seminars, exhibitions and banquets; 
information, advice and consultancy relating to all the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; computer hardware and software consulting 
services; computer programming; support and consultation services for managing computer systems, databases and 
applications; graphic design for the compilation of web pages on the internet; information relating to computer hardware 
or software provided on-line from a global computer network or the internet; creating and maintaining web-sites; hosting 
the web-sites of others; computer software design for others and computer consultancy services; architectural services 
for the design of cinemas and theatres; information, advice and consultancy relating to all the aforesaid services.

6442



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 02/05/2016; Application No. : 015396261 ;European Union 

3568862    14/10/2016
[International Registration No. : 1348353]
Gedore-Werkzeugfabrik GmbH & Co. KG
Remscheider Straße 149 42899 Remscheid Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; storage containers, tool and utility cabinets, empty tool and utility chests for hand tools of 
metal; tool boxes of metal (empty), tool handles of metal, metal clips, flanges of metal [collars], flanged pipes of metal, 
metal hoses.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors, other than for land vehicles; 
machine coupling and transmission components (except for land vehicles); agricultural implements other than hand-
operated; incubators for eggs; automatic vending machines; modular tools for machines; hand-held tools, other than 
hand-operated, electric screwdrivers; screwdriver bits for electric screwdrivers; torque spanners (machines); holding 
devices for machine tools; socket spanners [machines]; pliers (machines and being parts of power tools); power-operated
ratchet wrenches; hammers (parts of machines); air ratchet wrenches; adapters for machine tools; tool bits for 
metalworking machines; grabs as parts of machines; dies for machine tools; blades for powered tools; squares as parts 
of machines; precision machine tools; bolt cutters as parts of machines; hydraulic tools; pumps [machines]; power saws; 
wire brushes (parts of machines); milling machines; brushes, electrically operated [parts of machines].

Cl.8;Hand tools and implements (hand-operated); cutlery; side arms; razors; tool pouches for attachment to tool belts; 
hammers [hand tools], masons hammers and sledgehammers, screwdriver; screwdriver bits for hand operated 
screwdrivers; torque wrenches [hand-operated]; ratchets (hand-operated); tool holders; hex keys; sets of socket 
spanners; pliers; ratchets (hand-operated); ratchet handles; tommy bars; ratchet combination wrenches; squares; cutting 
tools [hand tools]; stripping knives; wire strippers; hand-operated precision tools; bolt cutters; flange spreaders [cutlery] 
for use in opening flanges; hand pumps; spatulas; crow bars; hand-operated saws; nippers; putty knives; clamps for 
carpenters or coopers; hand-operated tillers; socket spanners; tool and utility bags for hand tools (filled).
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[International Registration No. : 1348355]
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Proposed to be Used
IR DIVISION
Cl.9;Computer hardware namely a detection device for the purpose of monitoring data transmission over electronic 
communication; computer hardware for the purpose of monitoring, detecting and managing access to computer networks 
and data transmission over electronic communication; computer software for monitoring, detecting, and managing 
access to computer networks and data transmission over electronic communication; internet security software; 
enterprise security software; intrusion detection software; computer software for connecting and managing remote 
computers, for synchronisation of files through e-mail, for providing security to remote computer users, for implementing 
computer, software and network security measures for remote computer users; computer hardware appliances that 
provide firewall, content filtering, intrusion alert, virus protection, virtual private networking and other security functions.

Cl.16;Printed matter relating to examinations, test and educational assessments; books relating to computers; 
materials bearing information in printed form for use with computers; printed matter for security purposes; booklets for 
use in conducting training workshops; instruction manuals relating to training seminars; training booklets; training 
guides in the form of printed matter; training manuals in the form of printed matter; training materials (other than 
apparatus); printed sheets; work sheets (printed matter); printed computer codes; printed publications relating to 
computers; printed matter for security purposes.

Cl.41;Arranging and conducting of workshops [training]; practical training services relating to security and law 
enforcement; arranging and conducting of conferences and seminars; provision of courses of instruction and training for 
security personnel; provision of training facilities or security training programmes; conducting training seminars; 
employment training; organisation of training courses; provision of training courses; staff training services; training; 
computer based training; computer training; academy education services; conducting of educational courses; education 
information; education services; information services relating to education; provision of education courses; provision of 
facilities for education; technological education services; examination services; educational examination; provision of 
educational examinations; drafting, preparation, provision and administration of examinations and educational tests; 
provision of information, advisory and consultancy services for the aforesaid services.

Cl.42;Computer software design and development; technical consultancy in the field of computer hardware; security 
consultancy in the field of global computer network security; computer systems integration services; computer network 
services; advisory and consultancy services relating to the security of computer network, monitoring of computer abuse 
and on-line protection of the computer network; advisory, consultancy, development, installation (software only) and 
technical support services relating to security infrastructures on a global communication network; computer services for 
the purpose of providing information back up, recovery of computer data, data security services [firewalls]; providing 
information on design and development of computer software online from a computer database or from the global 
communication network; provision of computer service, namely, providing information in the field of network, internet 
security and electronic data storage; providing information in the fields of global computer network and local area 
network security, computer software and hardware applications in security; consultancy, development, installation, 
maintenance, updating computer software relating to the security of computer networks; provision of information and 
research services relating to security on the global communication network, systems and technologies; application 
service provider services, namely, providing online, non-downloadable software for computer security testing in the fields 
of computer and Internet security; computer related services, namely, managed computer network and Internet security 
services, namely, public key infrastructure ("PKI") verification, authentication, distribution and management, digital 
certificate issuance, verification and management, and enterprise software integration; computer consultation regarding 
computer networks and internal computer networks, security services for computer networks and internal computer 
networks, namely, installation, design and customization of Internet and network firewall software for others; computer 
consulting services in the field of security integration, network security, network architecture, encryption technology, and 
computer security; computer services namely, professional consultancy relating to computer security namely, analysing 
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global computer information network and internal computer network vulnerability; software installations and maintenance 
services; computer services, namely providing search engines for the internet; Data encryption services; data mining and 
data storage (other than physical storage); hosting of databases; hosting computer sites (web sites); hosting of software 
as a service (SaaS); server hosting; computer security engineering; computer security services (design and development 
of secure computer hardware, software and systems); computer security services (programming and software 
installation, repair and maintenance services); computer security services (testing and risk assessment of computer 
networks); information technology (IT) governance and compliance solutions being information technology consultancy; 
certification services (quality control); analytical services relating to computers; scientific and technical analysis; 
computer programming; computer system design; computer systems analysis; computer software design; installation 
and maintenance of computer software; data security services [firewalls]; computer virus protection services; 
computerised communication network security; professional consultancy relating to computer security; installation and 
maintenance of computer software in relation to security systems; development of computerised security equipment; 
computerised analysis of data; provision of backup computer disaster recovery services; computerised data storage 
services; computerised business information storage; provision of information, advisory and consultancy services for all 
the aforesaid services.

6445



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

 

Priority claimed from 11/07/2016; Application No. : UK00003174031 ;United Kingdom 

3569344    12/07/2016
[International Registration No. : 1347394]
HM Publishers Holdings Limited
The Campus, 4 Crinan Street London N1 9XW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, DVDs and other digital recording media, data processing equipment, computers; computer 
software; audiovisual teaching apparatus; bags adapted for laptops; CDs; CD-ROMs; compact disc players; computer 
game software; software for playing games on mobile phones, tablets or portable computers; computer software, 
recorded; computer programs, recorded; computer programs [downloadable software]; software for mobile phones, 
tablets and portable computers; downloadable software for mobile devices; computer keyboards; computer peripheral 
devices; computer memory devices; computers; data processing apparatus; disk drives for computers; disks, magnetic; 
downloadable music files; downloadable image files; downloadable text files; downloadable video files; downloadable 
exam papers; downloadable quizzes; downloadable assessment criteria; downloadable educational materials; 
downloadable periodical publications; downloadable journals; downloadable academic and scientific journals; 
downloadable dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational 
worksheets; downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; DVDs; 
electronic publications, downloadable; electronic pocket translators; floppy disks; interfaces for computers; laptop 
computers; magnetic data media; magnetic tapes; magnetic disks; monitors [computer hardware]; mouse pads; notebook 
computers; tablet computers; portable computers; optical discs; optical data media; pocket calculators; portable 
telephones; mobile telephones; smartphones; handheld electronic devices for teaching and learning; portable electronic 
devices for teaching and learning; handheld electronic devices for examination and assessment; portable electronic 
devices for examination and assessment; handheld electronic devices for entertainment and reading; portable electronic 
devices for entertainment and reading; portable media players; printers for use with computers; central processing units; 
projection screens; projection apparatus; sleeves for laptops; sleeves for tablet computers; sleeves for portable 
computers; cases for mobile phones, tablets or portable computers; sound transmitting apparatus; sound recording 
apparatus; sound reproduction apparatus; teaching apparatus; testing apparatus not for medical purposes; USB flash 
drives; video cassettes; videotapes; non-printed (electronic) publications; printed publications in electronically readable 
form; printed publications in optically recorded form; databases; podcasts; talking books; training manuals in the form of 
a computer program; educational software; application software; computer programmes for interactive games or quizzes; 
computer software for communicating with users of hand-held computers; computer software in the field of electronic 
publishing; electronic whiteboards; satellite telephones; solar powered telephones; video communications apparatus; 
wireless telephony apparatus; digital tablets; computer apparatus; graphics tablets; handheld computers; mobile 
computers; on-board computers; pocket computers for note-taking; stands for computer equipment; wearable 
computers; computer software for the provision of training, education, examination and assessment; computer software 
for the provision of training, education, examination and assessment for operation over computer networks; computer 
software for the provision of training, education, examination and assessment for operation by remote computer access; 
magnetic, optical and other disks, magnetic tape and other media for electronically recording data or software carrying 
computer data or computer software for the provision of training, education, examination and assessment; downloadable 
publications; downloadable educational materials including exam papers, course materials and lecture notes; 
downloadable computer software; reading glasses; parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; adhesive tape dispensers [office requisites]; adhesive tapes for stationery or household purposes; 
adhesives [glues] for stationery or household purposes; albums/scrapbooks; almanacs; announcement cards 
[stationery]; arithmetical tables; atlases; binding strips [bookbinding]; biological samples for use in microscopy [teaching 
materials]; blackboards; blotters; bookbindings; bookends; booklets; bookmarkers; books; calendars; cards; charts; 
catalogues; charcoal pencils; clipboards; clips for offices; staples for offices; bookbinding cloth; comic books; 
compasses for drawing; composing frames [printing]; copying paper [stationery]; cords for bookbinding; correcting fluids
[office requisites]; correcting tapes [office requisites]; diagrams; document laminators for office use; document files 
[stationery]; document holders [stationery]; drawing materials; drawing pads; drawing pens; drawing sets; drawing pins; 
elastic bands for offices; envelopes [stationery]; files [office requisites]; flyers; folders for papers; folders [stationery]; 
printed forms; fountain pens; geographical maps; handwriting specimens for copying; histological sections for teaching 
purposes; index cards [stationery]; indexes; ledgers [books]; magazines [periodicals]; manuals; handbooks; marking 
pens; newsletters; newspapers; note books; numbers [type]; pads [stationery]; pamphlets; paper; paper sheets 
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[stationery]; paper-clips; paperweights; pencil leads; pencil sharpeners, electric or non-electric; pencils; pens [office 
requisites]; periodicals; pictures; postcards; posters; printed publications; printing type; prospectuses; rubber erasers; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; writing 
instruments; writing pads; writing cases [sets]; writing materials; writing cases [stationery]; writing or drawing books; 
writing paper; exercise books; Bibles; printed awards; printed certificates; reference books; dictionaries; directories; 
reports; magazines; journals; academic and scientific journals; periodicals; exam papers; lecture notes; worksheets; 
quizzes; printed puzzles; flashcards; vocabulary lists; paper, books, booklets, documents, forms, brochures, cards, 
instructional and teaching materials in this class all relating to the training, testing, examination and assessment of 
candidates for educational achievement, and to the provision of training, testing, examination and assessment services, 
including computer assisted, computer mediated services and on-line services and to the provision of distance learning 
programmes.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; online electronic publishing of 
books and periodicals; computer based educational services; academies [education]; arranging and conducting of 
colloquiums; arranging and conducting of workshops [training]; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of seminars; arranging and conducting of symposiums; boarding 
schools; educational services provided by schools; club services [entertainment or education]; coaching [training]; 
correspondence courses; distance learning courses; education information; educational examination; electronic desktop 
publishing; game services provided on-line from a computer network; holiday camp services [entertainment]; holiday 
camp services [education]; publishing consultancy services; advisory services relating to publishing; publishing 
services; electronic publishing services; providing electronic publications; publication of printed matter and printed 
publications; language interpreter services; lending libraries; mobile library services; providing museum facilities; 
nursery schools; organisation of competitions [education or entertainment]; organisation of exhibitions for cultural or 
educational purposes; physical education; practical training; production of radio and television programmes; providing 
online electronic publications, not downloadable; publication of texts, other than publicity texts; publication of books; 
publication of reference books; publication of directories; publication of manuals; publication of reports; publication of 
magazines; publication of journals; publication of academic and scientific journals, publication of periodicals; publication 
of dictionaries; publication of exam papers; publication of lecture notes; publication of worksheets; publication of 
quizzes; publication of puzzles; publication of examination marking criteria; publication of pamphlets; publication of 
booklets; publication of flashcards; publication of vocabulary lists; publication of educational material; publication of 
electronic books online; publication of electronic journals online; publication of electronic reference books online; 
publication of directories online; publication of manuals online; publication of reports online; publication of magazines 
online; publication of periodicals online; publication of dictionaries online; publication of exam papers online; publication 
of lecture notes online; publication of educational worksheets online; publication of quizzes online; publication of puzzles 
online; publication of examination marking criteria online; publication of pamphlets online; publication of booklets online; 
publication of flashcards online; publication of vocabulary lists online; publication of educational material online; 
publishing; school services (education); sport camp services; teaching services; educational services; instruction 
services; tuition; translation; vocational guidance [education or training advice]; vocational retraining; writing of texts, 
other than publicity texts; academic examination services; adult education services; analysing educational test scores 
and data for others; arrangement of training courses; arranging of festivals for educational purposes; educational 
services, namely, provision of bibliographic information; business educational services; business training; computer 
assisted education services; computer assisted examination services; design of educational courses, examinations and 
qualifications; development of educational material; educational assessment services; educational examination services; 
educational research; provision of educational examination facilities; setting of educational standards; university 
education services; university services; provision of training, teaching, examination and assessment services including 
such services being provided via computer assisted and computer mediated means and via on-line means; provision of 
distance learning programmes; educational research services in the nature of monitoring online content and references 
relating to educational and academic articles and publications; educational services in the nature of presenting and 
analysing educational data; monitoring the online attention paid to scholarly articles for educational research purposes; 
information, advisory and consultancy services relating to the aforesaid services.

6447



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

Priority claimed from 22/03/2016; Application No. : 302016000029973 ;Italy 

3569360    16/09/2016
[International Registration No. : 1348877]
VICKER HOLDING SRL
Viale Stefano d'Arrigo, 79 I-00131 ROME Italy

Proposed to be Used
IR DIVISION
Cl.35;Human resources management.

Cl.42;Design, updating and rental of computer software; creation, maintenance and updating of computer software; 
creation, design, development and maintenance of web sites; computer technology consultancy.

Cl.45;Mediation.
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3569583    20/05/2016
[International Registration No. : 1348337]
SilkFred Ltd
Unit A406, 10 Southgate Road London N1 3LY United Kingdom

Proposed to be Used
IR DIVISION
Cl.14;Jewellery.

Cl.18;Bags.

Cl.35;Advertising, marketing and promotion services in connection with the sale of clothing, footwear, headwear, belts, 
bags and jewellery; advertising in the form of online retail display of clothing, footwear, headwear, belts, bags and 
jewellery; agency services for arranging business introductions in relation to clothing, footwear, headwear, belts, bags 
and jewellery.

Cl.39;Distribution services; delivery and storage of goods; warehousing of goods; packaging services.

Cl.41;Workshops in relation to fashion; photography services.

Cl.42;Software development, programming and implementation; software as a service; hosting services; rental of 
software; developing websites for others; updating websites for others; design services.
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Priority claimed from 21/07/2016; Application No. : 2016-78434 ;Japan 

3569612    28/07/2016
[International Registration No. : 1348854]
Dai Nippon Insatsu Kabushiki Kaisha (also trading as Dai Nippon Printing Co., Ltd.)
1-1 Ichigaya Kagacho 1-chome, Shinjuku-ku Tokyo 162-8001 Japan

Proposed to be Used
IR DIVISION
Cl.9;Cameras [photography]; camera lenses; camera flashes; reflectors for photography; photographic equipment; 
digital cameras; digital photo frames; mobile phone cases, covers, holders and straps; telecommunication apparatus; 
computer application software for mobile phones and personal digital assistants [PDAs]; computer software, recorded; 
computer software applications, downloadable; sublimation digital photo printers; digital photo printers for printing photo 
in the form of photo book or photo album; digital photo printers; card printers for use with computers; printers for use 
with computers; computers; computer peripheral devices; electronic imaging devices; downloadable sound, music and 
image data files; photo print making machines; photo book making machines; charging type photo print making 
machines with automatic photographing function; charging type photo print making machines with automatic 
photographing function and the capability of providing downloadable photo image; charging type photo print making 
machines with automatic photographing function and the capability of enabling one to apply for the issuance of 
identification cards pasting the photographed image; charging type photo print making machines with automatic 
photographing function and the capability of storing photographed image on network servers for preparing employee 
identity cards and identification cards; photo booths with automatic photographing function; photo booths with automatic
photographing function and the capability of providing downloadable photo image; photo booths with automatic 
photographing function and the capability of enabling one to apply for the issuance of identification card pasting the 
photographed image; photo booths with automatic photographing function and the capability of storing photographed 
image on network servers for preparing employee identity cards and identification cards; automatic digital photographing 
machines; electronic publications, downloadable.

Cl.16;Ink ribbons and ink ribbon cassettes for digital photo printers; ink ribbons and ink ribbon cassettes for card 
printers for use with computers; ink ribbons and ink ribbon cassettes for sublimation printers; ink ribbons and ink ribbon 
cassettes; dye-sublimation print papers; papers for printing photographs; printing papers; papers; albums; seals 
[stationery]; stationery; photographs [printed]; photograph stands; printed matter; prints in the nature of photographs.

Cl.20;Photograph frames; picture frames.

Cl.35;Advertising and publicity services; provision of advertising space; application for the issuance of identification 
cards [for others] using communication terminals built in photo booths capable of connecting with public institutions, 
non-public enterprises and cloud server data centers; filing documents or magnetic-tapes [office functions]; image and 
sound data file management; rental of advertising material; advisory services for business management in relation to 
photograph; compilation of information into computer databases; computerized file management utilizing computer 
databases; retail or wholesale services for cameras [photography], camera lenses, camera flashes, reflectors for 
photography and photographic equipment; retail or wholesale services for digital cameras, digital photo frames, mobile 
phone cases, mobile phone covers, mobile phone holders, mobile phone straps and telecommunication apparatus; retail 
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or wholesale services for computer application software for mobile phones and personal digital assistants [PDAs], 
recorded computer software and downloadable computer software applications; retail or wholesale services for 
sublimation digital photo printers and digital photo printers for printing photo in the form of photo book or photo album; 
retail or wholesale services for charging type photo print making machines with automatic photographing function; retail 
or wholesale services for photo booth with automatic photographing function; retail or wholesale services for digital 
photo printers, card printers for use with computers, computers, computer peripheral devices and electronic imaging 
devices; retail or wholesale services for electrical machinery and apparatus; retail or wholesale services for downloadable 
sound, music, image and moving image files; retail or wholesale services for ink ribbons and ink ribbon cassettes for 
digital photo printers and card printers for use with computers; retail or wholesale services for ink ribbons and ink ribbon 
cassettes; retail or wholesale services for papers, dye-sublimation print papers, papers for printing photographs and 
printing papers; retail or wholesale services for albums and stationery; retail or wholesale services for photographs 
[printed] and photograph stands; retail or wholesale services for photograph frames and picture frames; retail or 
wholesale services for photo books and printed matter; retail or wholesale services for downloadable electronic 
publications; arranging of contract, for others, for duplication of photographic image data on recording media.

Cl.40;Transfer printing of photograph or picture image to cloth, clothes or fur; transfer printing of photograph or picture
image to the products made of porcelain, glass, concrete, metal, ceramic, plastic, stone or plaster, photographic 
preservation and conservation; photographic restoration; correction and composition of digital photo image; printing of 
digitally stored pictures and photographs; self-service printing of digitally stored pictures and photographs; photographic 
printing; printing of photo books; printing of images on objects; printing; bookbinding; paper treating; duplication of 
photographic image data on recording media; rental of charging type photo print making machines with automatic 
photographing function and photo booth with automatic photographing function; rental of photo print making machines 
and photo book making machines; rental of digital photo printers for printing photo in the form of photo book or photo 
album; rental of digital photo printers for use with computers and smartphones.

Cl.41;Providing online non-downloadable images, moving images, images with sound, moving images with sound and 
videos; arranging and conducting seminars in the field of photographs and photography; arranging and conducting 
seminars; providing non-downloadable images and moving images from the Internet; providing electronic publications, 
not downloadable; reference libraries of literature and documentary records; organization of photograph exhibitions for 
cultural or educational purposes; providing museum facilities [presentation, exhibitions]; publication of photo books, for 
others, and information services thereof; publication of books and photo albums, for others, and advisory services 
thereof; photography using charging type photographing machines; photography; video photography; photo studio 
services; working, modifying and editing of electronic image and moving image; rental of automatic digital photographing 
machines.

Cl.42;Conversion of images from physical to electronic media; providing online non-downloadable computer software 
with the function of data file distribution management; providing online non-downloadable computer software for digital 
image processing; providing online non-downloadable computer software; software as a service [SaaS]; computer 
software design, computer programming or maintenance of computer software; rental of Internet web servers; Internet 
server hosting for the storage of digital photo images; hosting of computer databases, including charged databases 
accessible by others, in the field of information on photograph; design services; digitization of analog photographic 
image.
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Priority claimed from 02/06/2016; Application No. : 87058293 ;United States of America 

3570463    05/10/2016
[International Registration No. : 1348863]
Luma Pictures, Inc.
1424 Second Street, 3rd Floor Santa Monica CA 90401 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business services, namely, providing business development advice relating to incubation of individual and early-
stage companies in the field of producing visual effects for live action and animated motion pictures, music 
entertainment, and computer software and computer hardware for use in producing visual effects, live action and 
animated motion pictures; business incubation services, namely, providing business development advice relating to 
individuals and start-up companies; business incubation services, namely, providing work space containing business 
equipment, computer software and computer hardware to individuals and start-up companies.

Cl.36;Business services, namely, providing financing advice relating to incubation of individual and early-stage 
companies in the field of producing visual effects for live action and animated motion pictures, music entertainment, and 
computer software and computer hardware for use in producing visual effects, live action and animated motion pictures; 
financing of individual and early-stage companies in the field of producing visual effects for live action and animated 
motion pictures, music entertainment, and computer software and computer hardware for use in producing visual effects, 
live action and animated motion pictures; business incubation services, namely, providing rental of business equipment, 
computer software and computer hardware to individuals and start-up companies; business incubation services, namely, 
providing financing advice relating to individuals and start-up companies; financial services, namely, financing of 
individuals and early-stage companies.

Cl.42;Business incubation services, namely, providing rental of computer software and computer hardware to 
individuals and start-up companies; business incubation services, namely, providing computer software and computer 
hardware to individuals and start-up companies.

6452



Trade Marks Journal No: 1805 ,   10/07/2017           Class 99 
 

 

3571130    16/08/2016
[International Registration No. : 1347845]
CVUED LIMITED
Unit F Whiteacres, Cambridge Road Whetstone Leicestershire LE8 6ZG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software; application software; downloadable software; software to enable searching of data and content in the 
field of business, employment and professional networking; software to enable business, employment and professional 
networking; data, information and other media electronically recorded or downloadable from the internet; electronic 
databases; electronic publications.

Cl.35;Business, employment and professional networking services; advertising, marketing and promotion services for 
business, employment and professional purposes; compilation of information in online and computer databases; 
recruitment and placement services; providing a searchable database featuring employment and career opportunities and 
business, employment and professional queries and answers; business management, administration and office functions 
and information services relating thereto; research and studies in relation to business, careers and employment; 
providing information in the fields of business, employment and job resources; charitable services, namely promoting 
public awareness about charitable, philanthropic, community and volunteer activities; arranging of networking events 
(terms considered too vague by the International Bureau – rule 13.2.b) of the Common Regulations); commercial 
information services provided by access to a computer database; updating and maintenance of data in computer 
databases; data management (terms considered too vague by the International Bureau – rule 13.2.b) of the Common 
Regulations); data analysis services; data processing services; database management; data compilation for others; 
advisory and consultancy services relating to all the aforesaid services.

Cl.42;Hosting platforms on the internet in the fields of business, employment and professional networking and 
charitable, philanthropic, community and volunteer activities; hosting of digital content, data, files, applications, 
information, databases and websites in the fields of business, employment and professional networking and charitable, 
philanthropic, community and volunteer activities; hosting an online community facilitating communications between 
community members interested in business, employment and professional networking, and/or charitable, philanthropic, 
community and volunteer activities; online services in the field of business, employment and professional networking 
(terms considered too vague by the International Bureau – rule 13.2.b) of the Common Regulations); hosting of digital 
content on the internet; hosting of online facilities for conducting interactive discussions; database development 
services; database design; database maintenance services; electronic data storage; research services (terms considered 
too vague by the International Bureau – rule 13.2.b) of the Common Regulations); design, development, updating and 
maintenance of software; software as a service; advisory and consultancy services relating to all the aforesaid services.
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Priority claimed from 24/03/2016; Application No. : 86951363 ;United States of America 

3572896    23/09/2016
[International Registration No. : 1347837]
Iconex LLC
3097 Satellite Blvd., Bldg 700 Duluth GA 30096 United States of America

Proposed to be Used
IR DIVISION
Cl.2;Printing toners and inks; toner cartridges, filled, for printers; ink cartridges, filled, for printers.

Cl.3;Cleaning products, namely, cleaning cards, wipes, pens for cleaning card readers, currency counters, check 
scanners, document scanners, thermal printers, bill acceptors, and equipment screens (term considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations).

Cl.16;Paper receipt products, namely, receipt paper, thermal printer paper, printed and non-printed thermal paper rolls, 
two-sided thermal paper rolls; paper label products, namely, pressure-sensitive labels, laser and direct thermal labels, 
thermal transfer ribbons; receipt and label combinations; form and label combinations; printed and non-printed paper 
rolls; point-of-sale and point-of-transaction paper; printed forms and documents, namely, business forms, securely 
printed documents, custom and personalized documents; dual-pocket paper security bags; inking ribbons; bond paper; 
carbonless paper.

Cl.21;Cleaning products, namely, swabs for cleaning card readers, currency counters, check scanners, document 
scanners, thermal printers, bill acceptors, and equipment screens.

Cl.35;Advertising, business management, business administration, and business consulting services in the field of 
custom paper products, namely, paper receipt products, paper label products, receipt and label combinations, form and 
label combinations, printed paper rolls, printed forms and documents.

Cl.39;Distribution services in the field of custom paper products, namely, paper receipt products, paper label products, 
receipt and label combinations, form and label combinations, printed paper rolls, printed forms and documents.

Cl.40;Manufacturing services for others in the field of custom paper products, namely, paper receipt products, paper 
label products, receipt and label combinations, form and label combinations, printed paper rolls, printed forms and 
documents; printing services; printing.

Cl.42;Design and development services for others in the field of custom paper products, namely, paper receipt 
products, paper label products, receipt and label combinations, form and label combinations, printed paper rolls, printed 
forms and documents.
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Priority claimed from 23/11/2015; Application No. : UK00003137394 ;United Kingdom 

3574962    20/05/2016
[International Registration No. : 1347167]
Urban Airship, Inc.
1417 NW Everett Street, Suite 300 Portland OR 97209 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; interactive computer software; software for e-commerce; computer software platforms; 
computer software for creating, tracking, and managing creative advertising and marketing strategies; application 
software for mobile phones and other electronic devices; software applications for use with mobile phones and other 
electronic devices; software for push notifications; computer software applications, downloadable; communication 
software; computer application software for optimizing, analysing, segmenting, hosting, and transmitting electronic data; 
software for mobile customer engagement and marketing; business analysis software; statistical and audience 
measurement computer programs; computer programs facilitating the display of content on electronic communication 
networks; target location apparatus [electronic]; apparatus for transmission of communication; mobile data 
communications apparatus.

Cl.35;Advertising; advertising and promotion (for others); business management; business administration; business 
consultancy; business strategy services; promotional services; preparing promotional materials for others for the sale of 
goods and services; data management services; computerised data management; business data analytics services; 
statistical analysis and compilation of data; compilation, provision, storage and retrieval of business and commercial 
information; compilation and transcription of data; electronic database management services; interactive database 
information services; advertising services by way of push notification; analysis and consultancy relating to the impact of 
advertising on electronic communication networks; targeted marketing and publicity; electronic commerce services, 
namely, providing information about products via electronic devices for advertising, content and sales purposes; 
information, consultancy and assistance relating to the aforesaid services; consumer and business research services.

Cl.42;Scientific and technological services and research and design relating thereto; developing computer software; 
computer software design; design and development of software for push communications; installation and customisation 
of computer applications software; platform as a service [PaaS]; software as a service [SaaS]; backend as a services 
[Baas]; information technology management as a service [ITMaaS]; maintenance of computer software; application 
service provider featuring software for use in delivering electronic messages and content from a third party software 
application provider to users of mobile communication and other electronic devices; advisory services relating to 
computer based information systems; advisory services relating to computer hardware or software; provision of software 
updates electronically; constructing an internet platform for electronic commerce; programming of software for e-
commerce platforms; encryption, decryption and authentication of information, messages and data; application program 
interfaces [API], including tools for building software applications; development of systems for the transmission of data.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

643419 643419 - (1384-0) 
1521038 1521038 - (1424-0) GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 25:- 

CLOTHING, FOOTWEAR, HEADGEAR 
1586552 1586552 - (1433-0) GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 16:- 

PAPER, CARDBOARD AND GOODS MADE FROM THESE MATERIALS, NOT INCLUDED 
IN OTHER CLASSES; PRINTED MATTER; BROCHURES; MAGAZINES; BOOKBINDING 
MATERIAL; PHOTOGRAPHS; STATIONERY; ADHESIVES FOR STATIONERY OR 
HOUSEHOLD PURPOSES; ARTISTS MATERIALS; PAINT BRUSHES; TYPEWRITERS 
AND OFFICE REQUISITES (EXCEPT FURNITURE); INSTRUCTIONAL AND TEACHING 
MATERIAL (EXCEPT APPARATUS); PLASTIC MATERIALS FOR PACKAGING (NOT 
INCLUDED ON OTHER CLASSES); PLAYING CARDS; PRINTERS TYPE; PRINTING 
BLOCKS, ADDRESS BOOKS; ALMANACS; APPLIQUES IN THE FORM OF DECALS; 
APPOINTMENT BOOKS; ART PRINTS; ARTS AND CRAFT PAINT KITS; AUTOGRAPH 
BOOKS; BABY BOOKS; BALL POINT PENS; BASEBALL CARDS; BINDERS; 
BOOKENDS; BOOKMARKS; BOOKS; BUMPER STICKERS; CALENDARS; CARTOON 
STRIPS; CHRISTMAS CARDS; CHALK; CHALK BOARDS; CHILDRENS ACTIVITY 
BOOKS; COASTERS MADE OF PAPER; COIN ALBUMS; COLORING BOOKS; COLOR 
PENCILS; COMIC BOOKS; COMIC STRIPS; COUPON BOOKS; DECALS; DECORATIVE 
PAPER CENTERPIECES; DIARIES; DISPOSABLE DIAPERS FOR BABIES; DRAWING 
RULERS; ENVELOPES; ERASERS; FELT PENS; FLASH CARDS; GIFT CARDS; GIFT 
WRAPPING PAPER; GLOBES; GREETING CARDS; GUEST BOOKS; MAGAZINES; 
MAPS; MEMO PADS; MODELING CLAY; NEWSLETTERS; NEWSPAPERS; NOTE 
PAPER; NOTEBOOKS; NOTEBOOK PAPER; PAINTINGS; PAPER FLAGS; PAPER 
PARTY FAVORS; PAPER PARTY HATS; PAPER CAKE DECORATIONS; PAPER PARTY 
DECORATIONS; PAPER NAPKINS; PAPER PARTY BAGS; PAPERWEIGHTS; PAPER 
GIFT WRAP BOWS; PAPER PENNANTS; PAPER PLACE MATS; PAPER TABLE 
CLOTHS; PEN OR PENCIL HOLDERS; PENCILS; PENCIL SHARPENERS; PEN AND 
PENCIL CASES AND BOXES; PENS; PERIODICALS; PHOTOGRAPH ALBUMS; 
PHOTOGRAPHS; PICTORIAL PRINTS; PICTURE BOOKS; PLASTIC MATERIALS FOR 
PACKAGING (NOT INCLUDED IN OTHER CLASSES); PORTRAITS; POSTCARDS; 
POSTERS; PRINTED AWARDS; PRINTED CERTIFICATES; PRINTED INVITATIONS; 
PRINTED MENUS; RECIPE BOOKS; RUBBER STAMPS; SANDWICH BAGS; SCORE 
CARDS; STAMP ALBUMS; STATIONERY ; STAPLERS; STICKERS; TRADING CARDS; 
UNGRADUATED RULERS; WRITING PAPER, WRITING IMPLEMENTS.  
GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 28:- GAMES AND 
PLAYTHINGS; GYMNASTIC AND SPORTING ARTICLES NOT INCLUDED IN OTHER 
CLASSES; DECORATIONS FOR CHRISTMAS TREES, ACTION SKILL GAMES; ACTION 
FIGURES AND ACCESSORIES THEREFORE; BOARD GAMES; CARD GAMES; 
CHILDRENS MULTIPLE ACTIVITY TOYS; BADMINTON SETS; BALLOONS; BASEBALL 
BATS; BASKETBALLS; BATH TOYS; BASEBALLS; BEACH BALLS; BEAN BAGS; 
BEAN BAG DOLLS; BUILDING BLOCKS; BOWLING BALLS; BUBBLE MAKING WANDS 
AND SOLUTION SETS; CATCHER"S MITTS; CHESS SETS; CHILDRENS PLAY 
COSMETICS; CHRISTMAS STOCKINGS; CHRISTMAS TREE DECORATIONS; 
COLLECTABLE TOY FIGURES; CRIB MOBILES; CRIB TOYS; DISC TOSS TOYS DOLLS; 
DOLL CLOTHING; DOLL ACCESSORIES; DOLL PLAYSETS; ELECTRIC ACTION TOYS; 
EQUIPMENT SOLD AS A UNIT FOR PLAYING CARD GAMES; FISHING TACKLE; GOLF 
BALLS; GOLF GLOVES; GOLF BALL MARKERS; HAND HELD UNIT FOR PLAYING 
ELECTRONIC GAMES; HOCKEY PUCKS; INFLATABLE TOYS; JIGSAW PUZZLES; 
JUMP ROPES; KITES; MAGIC TRICKS; MARBLES; MANIPULATIVE GAMES; 
MECHANICAL TOYS, MUSIC BOX TOYS; MUSICAL TOYS; PARLOR GAMES; PARTY 
FAVORS IN THE NATURE OF SMALL TOYS; PARTY GAMES; PLAYING CARDS; PLUSH 
TOYS; PUNCHING BALLS; PUPPETS; ROLLER SKATES RUBBER BALLS; 
SKATEBOARDS; SNOW GLOBES; SOCCER BALLS; SPINNING TOPS; SQUEEZE TOYS; 
STUFFED TOYS; TABLE TENNIS TABLES; TARGET GAMES; TEDDY BEARS; TENNIS 
BALLS; TOY ACTION FIGURES; TOY BUCKET AND SHOVEL SETS; TOY MOBILES; 
TOY VEHICLES; TOY SCOOTERS; TOY CARS; TOY MODEL HOBBYCRAFT KITS; TOY 
FIGURES; TOY BANKS; TOY_ TRUCKS; TOY WATCHES; WATER SQUIRTING TOYS; 
WIND-UP TOYS YO-YOS. 

1593506 1593506 - (1432-0) GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 16:- 
Paper, Cardboard, articles of paper or of cardboard (not included in other classes), 
printed matter, newspapers and periodicals, books, brochures, phamlets, catalogues, 
letter heads, magazines, subscriptions; printed reports; photographs, stationery, 
adhesive materials, (stationery), artists material, pencil and pencil boxes; water 
colours; stationery for childrens educational and entertainment activities; office 
requisites (other than furniture, instructional and teaching-materials (other than 
apparatus), printed media of publicity; promotional materials; plastic materials for 
packaging (not included in other classes), playing cards, printers cards, printers types, 
printing blocks. 
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SERVICES HAVE BEEN CORRECTED TO READ AS IN CLASS 41:- Entertainment 
services in the nature of a group of television and channel shows, production, 
presentation, and rental of motion picture films; sound and video recordings; 
entertainment information; production of entertainment shows and interactive 
programs for distribution via television, cable, satellite, audio and video media, 
cartridges, laser discs, computer discs and electronic means; production and 
provision of entertainment, news, and information via communication and computer 
networks; on-line entertainment services including the provision of information, 
games, contests, activities and premiums; amusement park and theme park services; 
educational and entertainment services rendered in or relating to theme parks; 
amusement arcade services; adventure training, educational services relating to the 
development of childrens intellectual faculties; development of childrens mental 
faculties; competition, organizing shows, events and exhibitions for children live stage 
shows; presentation of live performances; theater productions; entertainer services; 
pleasure-ground services, holiday and sport camp services; library services; book club 
services; bookmobile services; competitions and competition shows and programs; 
discotheque services; provision of entertainment, cultural and educational exhibitions; 
provision of cinema services and facilities; organization of musical and theatrical 
events, functions and appearances and all kinds of educational and entertainment 
services. 

1739873 1739873 - (1440-0) GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 21:- 
MUGS, DISHES, BOWLS, CONTAINERS FOR DRINKING WATER, BEVERAGE WARE 
AND BOWLS, GLASSWARE, PORCELAIN AND EARTHENWARE NOT INCLUDED IN 
OTHER CLASSES, DINNERWARE, HOUSEHOLD AND KITCHEN UTENSILS AND 
CONTAINERS NOT OF PRECIOUS METAL, FOR HOUSEHOLD OR KITCHEN USE, 
DECANTERS AND CARAFES, COCKTAIL SHAKERS, OIL AND VINEGAR SETS, SALT 
AND PEPPER SHAKERS, COASTERS, CARVING BOARDS, WINE RACKS, ICE 
BUCKETS, BOTTLE OPENERS, SERVING TRAYS, CANDLESTICKS, CANDLE 
HOLDERS, VASES, WATERING CANS, DOG BOWLS, COMBS AND SPONGES FOR 
PERSONAL USE; BRUSHES (EXCEPT PAINT BRUSHES); SOAP HOLDERS, SHOE 
BRUSHES AND SHOE HORNS; NAPKIN RINGS, SERVING TRAYS. 

1748354 1748354 - (1701-0) LEGAL STATUS HAS BEEN CORRECTED AS:- A COMPANY 
ORGANIZED UNDER THE LAWS OF FRANCE  
Trade Description has been corrected as:- SERVICE PROVIDERS  
SERVICES HAVE BEEN CORRECTED TO READ AS IN CLASS 41:- PROMOTION OF 
OPERATIONS AND EVENTS WITH A HUMANITARIAN OR CHARITABLE GOAL, 
ARRANGING AND CONDUCTING OF COLLOQUIUMS, CONFERENCES, CONGRESSES, 
ORGANIZATION OF EXHIBITIONS FOR CULTURAL OR EDUCATIONAL PURPOSES, 
SERVICES OF INFORMATION AND SPREADING AWARENESS WITH A HUMANITARIAN 
OR CHARITABLE GOAL, ARRANGING AND CONDUCTING OF TRAINING WORKSHOPS. 

1798097 1798097 - (1442-0) - TYPOGRAPHICAL ERROR IN THE NAME OF THE PROPRIETOR IS 
CORRECTED TO READ AS "HORPHAG RESEARCH MANAGEMENT SA". 

1830668 1830668 - (1462-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "BJT Business Japanese Proficiency Test" INSTEAD OF "BJT BUSINESS 
JAPANESE PROFICIENCY TEST". 

1851890 1851890 - (1446-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "KapiMax" INSTEAD OF "KAPIMAX". 

1851891 1851891 - (1446-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "SGMax" INSTEAD OF "SGMAX". 

1851896 1851896 - (1446-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "VrikshaMax" INSTEAD OF "VRIKSHAMAX". 

1860797 1860797 - (1450-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "MeshaMax" INSTEAD OF "MESHAMAX". 

1865395 1865395 - (1446-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "Ms Vivel" INSTEAD OF "MS VIVEL" 

1866568 1866568 - (1447-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "AshganMax" INSTEAD OF "ASHGANMAX". 

1867871 1867871 - (1447-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "AdusaMax" INSTEAD OF "ADUSAMAX". 

1870536 1870536 - (1555-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "CT motion" INSTEAD OF "CT MOTION". 

1874479 1874479 - (1450-0) GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 9:- 
SCIENTIFIC, NAUTICAL, SURVEYING, PHOTOGRAPHIC, CINEMATOGRAPHIC. 
OPTICAL, WEIGHING, MEASURING, SIGNALLING, CHECKING (SUPERVISION), LIFE-
SAVING AND TEACHING APPARATUS AND INSTRUMENTS; APPARATUS AND 
INSTRUMENTS FOR CONDUCTING. SWITCHING, TRANSFORMING, ACCUMULATING, 
REGULATING OR CONTROLLING ELECTRICITY: APPARATUS FOR RECORDING, 
TRANSMISSION OR REPRODUCTION OF SOUND OR IMAGES: MAGNETIC DATA 
CARRIERS, RECORDING DISCS; AUTOMATIC VENDING MACHINES AND 
MECHANISMS FOR COIN-OPERATED APPARATUS; CASH REGISTERS, CALCULATING 
MACHINES, DATA PROCESSING EQUIPMENT AND COMPUTERS; FIRE-
EXTINGUISHING APPARATUS. 
GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 30:- COFFEE, TEA, COCOA, 
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SUGAR, RICE, TAPIOCA, SAGO, ARTIFICIAL COFFEE; FLOUR AND PREPARATIONS 
MADE FROM CEREALS, BREAD, PASTRY AND CONFECTIONERY, ICES: HONEY 
TREACLE; YEAST, BAKING-POWDER; SALT, MUSTARD; VINEGAR, SAUCES 
(CONDIMENTS): SPICES; ICE. 
GOODS HAVE BEEN CORRECTED TO READ AS IN CLASS 32:- BEERS; MINERAL AND 
AERATED WATERS AND OTHER NON-ALCOHOLIC DRINKS; FRUIT DRINKS AND 
FRUIT JUICES; SYRUPS AND OTHER PREPARATIONS FOR MAKING BEVERAGES. 

1880271 1880271 - (1451-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "SagulMax" INSTEAD OF "SAGULMAX". 

1931680 1931680 - (1511-0) Proprietor Address has been corrected as:- 200 CLARENDON 
STREET, 56 TH FLOOR, JOHN HANCOCK TOWER, BOSTON, MA 02116, UNITED 
STATES OF AMERICA 
LEGAL STATUS HAS BEEN CORRECTED AS:- A DELAWARE LTD. PARTNERSHIP, 
COMPOSED OF TA ASSOCIATES, INC. AS GENERAL PARTNER 

1955338 1955338 - (1462-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "HiOra Shine" INSTEAD OF "HIORA SHINE". 

1955340 1955340 - (1462-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "HiOra K" INSTEAD OF "HIORA K". 

1962532 1962532 - (1463-0) - TYPOGRAPHICAL ERROR IN THE TRADE MARK IS CORRECTED 
TO READ AS "Armaprene" INSTEAD OF "ARMAPRENE" AND CONVENTION PRIORITY 
COUNTRY NAME IS CORRECTED TO READ AS "GERMANY" INSTEAD OF "INDIA". 

2044826 2044826 - (1796-0) GOODS DESCRIPTION IN CL.9 TO READ AS - COMPUTERISED 
DARTS GAME BOARDS; SCORING APPARATUS VISUAL DISPLAY UNITS, DISPLAY 
UNITS, DISPLAY APPARATUS, ALL FOR USE WITH COMPUTERIZED DARTS GAME 
BOARDS; PARTS AND FITTINGS FOR ALL THE AFORESAID GOODS. 

2089064 2089064 - (1795-0) PROPRIETOR LEGAL STATUS TO READ AS - A COMPANY 
INCORPORATED UNDER THE LAWS OF SWITZERLAND AND GOODS DESCRIPTION 
TO READ AS - INSTRUMENTS FOR MEASURING TORQUE IN PARTICULAR FOR 
BOTTLE CLOSURES; MEASURING AND TESTING DEVICES FOR PHARMACEUTICAL 
INDUSTRY IN PARTICULAR FOR SOLID, LIQUID AND PASTY DOSAGE FORMS, 
PHARMACEUTICALS, AS WELL AS FOR PACKAGING MATERIALS AND PACKAGING; 
MEASURING DEVICES FOR THE MEASUREMENT&nbsp;OF THE COMPRESSION 
DENSITY OF POWDERS, GRANULATES OR SIMILAR PRODUCTS; TABLET 
MEASURING DEVICES, TEST AND WEIGHING DEVICES IN PARTICULAR TABLET 
HARDNESS TESTING DEVICES AND MEASURING DEVICES FOR THICKNESS AND 
DIAMETERS OF TABLETS, TABLET DECAY TIME TEST DEVICES, TABLET ABRASION 
TEST DEVICES. 

2220511 2220511 - (1712-0) - TYPOGRAPHICAL ERROR IN THE NAME OF THE APPLICANT IS 
CORRECTED TO READ AS "THE BOSTON CONSULTING GROUP, INC." 

2592612 2592612 - (1667-0) - TYPOGRAPHICAL ERROR IN THE NAME OF THE PROPRIETOR IS 
CORRECTED TO READ AS "TEGA INDUSTRIES LIMITED". 

2686399 2686399 - (1788-0) GOODS DESCRIPTION IN CL.1 TO READ AS - CHEMICALS FOR USE 
IN THE PETROLEUM AND PLASTIC INDUSTRY, SCIENCE AND PHOTOGRAPHY IN 
CONNECTION WITH ALUMINUM ACETATE, AMMONIA, CHLORATES, CHLORIDES AND 
CHLORINE, AS WELL AS IN AGRICULTURE, HORTICULTURE AND FORESTRY IN THE 
FORM OF CULTIVATION, PLANT GROWTH REGULATING PREPARATION, ANTI-
SPROUTING PREPARATIONS FOR VEGETABLES, VINE DISEASE PREVENTING 
CHEMICALS, SOIL CONDITIONING CHEMICALS; UNPROCESSED ARTIFICIAL RESINS, 
UNPROCESSED PLASTICS; MANURES; FIRE EXTINGUISHING COMPOSITIONS; 
TEMPERING AND SOLDERING PREPARATIONS; CHEMICAL SUBSTANCES FOR 
PRESERVING FOODSTUFFS; TANNING SUBSTANCES; ADHESIVES USED IN 
INDUSTRY. 
AND GOODS DESCRIPTION IN CL.4 TO READ AS - INDUSTRIAL OILS, NAMELY OILS 
FOR PAINTS, OILS FOR RELEASING FORM WORK(BUILDING), RAPE OIL FOR 
INDUSTRIAL PURPOSES, SUNFLOWER OILS FOR INDUSTRIAL PURPOSES, 
BENZENE, COMBUSTIBLE OIL, XYLOL, XYLENE, OLEINE, KEROSENE, PETROLEUM 
OIL FOR USE IN THE PAINT INDUSTRY, OIL FOR MAINTAINING MACHINES: 
LUBRICATING GREASES; LUBRICATING OIL, LUBRICATING GRAPHITE, INDUSTRIAL 
LUBRICANTS, LUBRICANTS FOR MACHINERY; LUBRICANTS (NOT BEING 
CHEMICALS); DUST ABSORBING, WETTING AND BINDING COMPOSITIONS; FUELS 
(INCLUDING MOTOR SPIRIT) AND ILLUMINANTS IN PARTICULAR ILLUMINATING 
GREASE AND ILLUMINATING WAX; CANDLES AND WICKS FOR LIGHTING. 

2712382 2712382 - (1790-0) PARTNERS TO READ AS - SARASWATHI GOPALEN, PRITHA 
GOPALAN, PRIYA GOPALAN, RM CHIDAMBARAM, RM RAMASWAMY, RM 
VALLIAMMAI, S.V.GOPALEN 
AND TRADE DESCRIPTION TO READ AS - MANUFACTURERS AND MERCHANTS 

2714768 2714768 - (1790-0) APPLICANT LEGAL STATUS TO READ AS - A CANADIAN NATIONAL 
2714769 2714769 - (1790-0) LEGAL STATUS OF THE APPLICANT TO READ AS A CANADIAN 

NATIONAL 
2714770 2714770 - (1790-0) LEGAL STATUS F THE APPLICANT TO READ AS A CANADIAN 

NATIONAL AND GOODS DESCRIPTION TO READ AS - TELECOMMUNICATION 
SERVICES INCLUDING COMMUNICATION BY MOBILE AND OTHER ELECTRONIC 
MEDIUM, SENDING RECEIVING SMS ALERTS AND EMAIL NOTIFICATION, SOCIAL 
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NETWORKING SERVICES 
2714773 2714773 - (1790-0) LEGAL STATUS OF THE APPLICANT TO READ AS A CANADIAN 

NATIONAL 
2714774 2714774 - (1790-0) LEGAL STATUS OF THE APPLICANT TO READ AS - A CANADIAN 

NATIONAL 
2716946 2716946 - (1790-0) partners name to read as - T. SRINIVAS, T.S.ASHOK, T.S.HARSHA 
2722238 2722238 - (1790-0) LEGAL STATUS TO READ AS - A GERMAN CORPORATION, TRADE 

DESCRIPTION TO READ AS - MANUFACTURERS, MERCHANTS AND SERVICE 
PROVIDERS  
AND PROPRIETOR ADDRESS TO READ AS - WETTELBRUNNER STRASSE 7 79282 
BALLRECHTEN-DOTTINGEN GERMANY 
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

2724644 2724644 - (1790-0) LEGAL STATUS OF THE APPLICANT TO READ AS - AN INDIAN 
COMPANY 

2724645 2724645 - (1790-0) PROPRIETOR ADDRESS TO READ AS - OFFICE NO. 3, 2ND FLOOR, 
NATHANS ARCADE BLOCK A, DOOR NO. 21(12) LATTICE BRIDGE ROAD, 
THIRUVANMIYUR, CHENNAI 600041 

2724646 2724646 - (1790-0) PROPRIETOR ADDRESS TO READ AS - OFFICE NO. 3, 2ND FLOOR, 
NATHANS ARCADE BLOCK A, DOOR NO. 21(12) LATTICE BRIDGE ROAD, 
THIRUVANMIYUR, CHENNAI 600041 

2724652 2724652 - (1790-0) GOODS DESCRIPTION TO READ AS - PAPER, CARDBOARD AND 
GOODS MADE FROM THESE MATERIALS, NOT INCLUDED IN OTHER CLASSES; 
PRINTED MATTER; PRINTED NEWSLETTERS AND PERIODICALS, BOOKS, BOOK 
BINDING MATERIALS, PHOTOGRAPHS, STATIONERY, ADHESIVE MATERIALS, 
INSTRUCTIONAL AND TEACHING MATERIALS, OTHER THAN APPARATUS, 
CALENDARS, LETTERHEADS AND LETTER PADS, BUSINESS CARD, 
ADVERTISEMENT BOARD, HOARDINGS, FLYERS, POSTERS, PRINTED PAMPHLETS, 
PLASTIC MATERIALS FOR PACKAGING (NOT INCLUDED IN OTHER CLASSES); GIFT 
CARDS; GIFT BAGS; PAPER TAGS; PAPER BAGS FOR PACKAGING; PLASTIC BAGS 
FOR PACKING; BROCHURES; CATALOGUES; INCLUDED IN CLASS 16. 

2724654 2724654 - (1790-0) TRADE DESCRIPTION TO READ AS SERVICE PROVIDERS 
2759207 2759207 - (1793-0) PROPRIETOR NAME, TRADING AS AND ADDRESS TO READ AS - 

KAISERDOM-PRIVATBRAUEREI BAMBERG WÖRNER GMBH & CO.KG    
BREITÄCKERSTRASSE 9 96049 BAMBERG GERMANY 

2774163 2774163 - (1794-0) LEGAL STATUS OF THE APPLICANT TO READ AS - AN INDIAN 
CITIZEN AND GOODS DESCRIPTION TO READ AS - WHOLESALE AND RETAIL STORE 
SERVICES: RETAIL CLOTHING BOUTIQUES; BRINGING TOGETHER FOR THE 
BENEFIT OF OTHERS OF CLOTHING, HEADWEAR AND FOOTWEAR, COSMETICS, 
PERFUMES, TOILET PREPARATIONS, BAGS AND PURSES. JEWELLERY, WATCHES, 
GOODS MADE FROM LEATHER AND IMITATIONS OF LEATHER, ENABLING 
CUSTOMERS TO CONVENIENTLY VIEW AND PURCHASE THOSE GOODS IN A RETAIL 
OUTLET; ONLINE RETAIL STORE SERVICES RELATING TO CLOTHING, FOOTWEAR, 
COSMETIC AND BEAUTY PRODUCTS AND ACCESSORIES; BUSINESS 
ADMINISTRATION AND MANAGEMENT; ADVERTISING; ADMINISTRATION OF 
BUSINESS AFFAIRS OF FRANCHISES 

2783221 2783221 - (1795-0) partners name to read as - T. SRINIVAS, T.A.VIJAYA, 
T.V.JAISHANKAR, T.V.SATHYANARAYANA, T.V.VASUDEVA 

2783805 2783805 - (1795-0) PROPRIETOR ADDRESS TO READ AS - 22B/5/96/1, EEDARAVARI 
STREET, R.R.PETA, ELURU-534 004, WEST GODAVARI DIST. (A.P). 

2798286 2798286 - (1796-0) partners name to read as - T. SRINIVAS, T.A.VIJAYA, 
T.V.JAISHANKAR, T.V.SATHYANARAYANA, T.V.VASUDEVA 
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Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE
694 9 08/06/2016
4270 9 27/08/2016
9176 30 07/12/2016
81393 29 08/06/2017
81663 30 15/06/2017
81664 30 15/06/2017
81666 30 15/06/2017
81667 30 15/06/2017
81672 31 15/06/2017
81674 30 15/06/2017
81675 30 15/06/2017
81678 30 15/06/2017
81680 30 15/06/2017
81806 1 18/06/2017
81808 9 18/06/2017
81809 10 18/06/2017
81810 11 18/06/2017
82992 34 16/07/2017
82993 34 16/07/2017
82994 34 16/07/2017
85070 11 24/08/2017
89598 1 25/11/2017
144760 34 10/08/2017
185710 5 01/07/2017
185822 2 08/07/2017
186034 9 22/07/2017
186809 1 10/09/2017
186810 1 10/09/2017
187022 33 27/09/2017
229594 7 18/06/2017
229931 5 07/07/2017
229932 5 07/07/2017
230870 5 18/08/2017
230967 6 25/08/2017
230968 16 25/08/2017
231222 5 08/09/2017
231483 12 25/09/2017
232667 
251996 

1 
24 

10/12/2017
03/10/2013 

279440 34 10/04/2017
279579 33 17/04/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
279580 33 17/04/2017
279581 33 17/04/2017
279583 33 17/04/2017
279584 33 17/04/2017
279585 33 17/04/2017
279586 33 17/04/2017
279588 33 17/04/2017
280806 5 12/06/2017
280908 9 16/06/2017
281193 32 30/06/2017
281194 33 30/06/2017
281195 32 30/06/2017
281197 33 30/06/2017
281199 33 30/06/2017
281200 33 30/06/2017
281201 33 30/06/2017
281203 33 30/06/2017
281204 33 30/06/2017
281207 33 30/06/2017
281210 33 30/06/2017
281211 33 30/06/2017
281212 33 30/06/2017
281213 33 30/06/2017
281214 33 30/06/2017
281828 25 01/08/2017
281856 5 02/08/2017
282875 7 15/09/2007
282940 5 19/09/2017
283117 29 26/09/2017
286956 16 28/03/2018
299436 30 20/09/2009
299437 3 20/09/2009
337778 25 23/06/2016
338722 13 20/07/2016
338818 9 24/07/2016
343317 20 02/12/2016
343735 3 14/12/2017
346279 7 22/02/2017
348916 10 04/05/2017
 
 

 

6462



Trade Marks Journal No: 1805 ,   10/07/2017  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
350073 5 06/06/2017
350213 5 11/06/2017
350484 21 18/06/2017
350509 7 18/06/2017
350563 5 20/06/2017
351270 11 12/07/2017
351442 1 16/07/2017
351873 34 28/07/2017
352633 34 21/08/2017
352634 34 21/08/2017
352811 3 27/08/2017
352951 7 29/08/2017
353072 30 03/09/2017
353329 2 10/09/2017
354039 1 03/10/2017
355172 7 09/11/2017
355701 3 24/11/2017
439834 33 05/07/2006
439835 33 05/07/2006
448680 12 24/01/2017
448681 12 24/01/2017
448682 12 24/01/2017
448683 12 24/01/2017
452236 5 08/04/2017
452239 5 08/04/2017
452242 5 08/04/2017
452760 17 17/04/2017
453386 30 02/05/2017
455297 7 10/06/2017
455348 7 11/06/2017
455500 9 13/06/2017
455571 24 17/06/2017
455599 29 17/06/2017
455600 30 17/06/2017
455601 31 17/06/2017
455602 32 17/06/2017
455644 5 18/06/2017
455842 21 23/06/2017
455843 21 23/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
456080 16 27/06/2017
456081 16 27/06/2017
456498 7 08/07/2017
456499 9 08/07/2017
456566 5 09/07/2017
456568 5 09/07/2017
456600 9 09/07/2017
456601 9 09/07/2017
456738 12 11/07/2017
456848 34 14/07/2017
457238 25 22/07/2017
457252 11 22/07/2017
457513 5 25/07/2017
457660 24 29/07/2017
457662 24 29/07/2017
457711 3 29/07/2017
458212 5 07/08/2017
458238 14 08/08/2017
458465 14 12/08/2017
458707 2 18/08/2017
458708 2 18/08/2017
458804 9 20/08/2017
458805 9 20/08/2017
459094 33 25/08/2017
459253 5 28/08/2017
459889 30 08/09/2017
459890 30 08/09/2017
460982 25 30/09/2017
461114 33 03/10/2017
461931 1 20/10/2017
462160 5 23/10/2017
462277 12 27/10/2017
462505 7 31/10/2017
463167 29 17/11/2017
463445 32 21/11/2017
463446 32 21/11/2017
463502 19 24/11/2017
463756 29 27/11/2017
463761 30 27/11/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
463766 99 27/11/2017
464162 1 05/12/2017
464163 5 05/12/2017
464164 9 05/12/2017
464165 10 05/12/2017
464166 11 05/12/2017
464167 16 05/12/2017
464168 17 05/12/2017
464169 18 05/12/2017
464170 22 05/12/2017
464171 23 05/12/2017
464172 24 05/12/2017
464173 28 05/12/2017
464174 25 05/12/2017
464622 5 15/12/2017
464687 4 16/12/2017
465130 30 26/12/2017
471597 5 30/04/2018
477339 32 24/08/2017
499521 30 17/10/2009
531857 25 21/06/2017
542535 5 27/12/2014
544743 5 05/02/2015
546730 5 07/03/2015
560750 7 22/10/2015
570367 11 30/03/2016
570367 11 30/03/2016
592205 6 08/03/2017
592205 6 08/03/2017
592816 5 17/03/2017
596040 1 03/05/2017
596048 3 03/05/2017
597338 31 14/05/2017
597339 30 14/05/2017
597341 21 12/05/2017
597465 7 18/05/2017
597466 7 18/05/2017
599365 19 16/06/2017
599838 5 18/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
599839 5 18/06/2017
599880 29 21/06/2017
600228 30 25/06/2017
600362 9 28/06/2017
600535 5 30/06/2017
600678 31 02/07/2017
601594 21 13/07/2017
602486 9 23/07/2017
602737 30 28/07/2017
602773 9 28/07/2017
602945 17 30/07/2017
603230 12 03/08/2017
604101 30 13/08/2017
604581 5 20/08/2017
605115 7 25/08/2017
605116 7 25/08/2017
605198 11 26/08/2017
605894 14 03/09/2017
606211 5 08/09/2017
606944 25 16/09/2017
607488 16 21/09/2017
607972 12 28/09/2017
608189 5 30/09/2017
609082 9 11/10/2017
609110 30 11/10/2017
609388 5 13/10/2017
609482 7 14/10/2017
609835 16 18/10/2017
609992 12 20/10/2017
611005 3 03/11/2017
612641 19 26/11/2017
613376 30 06/12/2017
613379 30 06/12/2017
613382 30 06/12/2017
613387 5 06/12/2017
614942 30 28/12/2017
614945 30 28/12/2017
614946 30 28/12/2017
617317 11 21/01/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE
624819 25 11/04/2008
648374 
648374 

29 
29 

09/12/2004
09/12/2014 

657401 25 02/03/2015
681900 5 28/09/2005
720963 5 02/09/2016
720963 5 02/09/2016
721644 10 17/09/2016
721644 10 17/09/2016
721653 12 17/09/2016
721653 12 17/09/2016
732275 15 31/01/2017
732347 30 03/02/2017
735876 5 28/02/2017
735876 5 28/02/2017
735878 5 28/02/2017
735878 5 28/02/2017
735885 5 28/02/2017
735885 5 28/02/2017
735886 5 28/02/2017
735886 5 28/02/2017
735887 5 28/02/2017
735887 5 28/02/2017
735888 5 28/02/2017
735888 5 28/02/2017
735889 5 28/02/2017
735889 5 28/02/2017
735893 5 28/02/2007
735894 5 28/02/2017
735894 5 28/02/2017
738210 16 28/02/2017
740762 16 15/05/2017
741040 34 21/05/2017
744409 24 16/06/2017
744411 24 16/06/2017
744413 24 16/06/2017
744415 24 16/06/2017
744419 24 16/06/2017
744422 24 16/06/2017
744424 24 16/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
744425 25 16/06/2017
746745 9 24/06/2017
747371 5 04/07/2017
747772 7 09/07/2017
747788 2 10/07/2017
747789 3 10/07/2017
747791 6 10/07/2017
747794 9 10/07/2017
747798 13 10/07/2017
747800 15 10/07/2017
747802 17 10/07/2017
747803 18 10/07/2017
747804 19 10/07/2017
747806 21 10/07/2017
747882 5 10/07/2017
747889 29 10/07/2017
747891 29 10/07/2017
747893 29 10/07/2017
747894 29 10/07/2017
747895 29 10/07/2017
747896 29 10/07/2017
747897 29 10/07/2017
747899 29 10/07/2017
747900 29 10/07/2017
748587 24 23/07/2017
749235 25 18/03/2017
751126 22 18/06/2017
751127 9 18/06/2017
751815 7 22/07/2017
755859 18 13/06/2017
755862 28 13/06/2017
755863 3 13/06/2017
755864 9 13/06/2017
755867 3 13/06/2017
755868 9 13/06/2017
755870 18 13/06/2017
755871 25 13/06/2017
755888 9 16/06/2017
755896 11 16/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
755898 21 16/06/2017
755902 16 16/06/2017
755903 29 16/06/2017
755905 29 16/06/2017
755907 29 16/06/2017
755908 16 16/06/2017
755909 29 16/06/2017
755910 16 16/06/2017
755911 29 16/06/2017
755912 30 16/06/2017
756034 29 19/06/2017
756036 29 18/06/2017
756039 5 18/06/2017
756040 5 18/06/2017
756042 31 19/06/2017
756043 31 19/06/2017
756045 31 18/06/2017
756046 30 18/06/2017
756047 30 18/06/2017
756049 30 18/06/2017
756050 30 19/06/2017
756575 16 26/05/2017
756592 6 07/07/2017
756999 1 04/08/2017
757297 11 21/07/2017
757298 11 21/07/2017
757299 11 21/07/2017
757321 6 06/08/2017
757429 33 24/07/2017
757467 20 28/07/2017
757468 20 28/07/2017
757650 5 24/07/2017
758218 16 26/06/2017
758219 7 26/06/2017
758311 25 30/06/2017
758312 26 30/06/2017
759955 32 10/07/2017
762003 14 04/09/2017
762270 31 15/07/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
762938 17 16/06/2017
762991 12 28/07/2017
763065 30 16/06/2017
763066 30 16/06/2017
763067 30 16/06/2017
763077 30 18/06/2017
763143 18 19/06/2017
763318 25 23/06/2017
763449 9 24/06/2017
763450 9 24/06/2017
763519 12 27/06/2017
763607 5 15/09/2017
763661 24 26/06/2017
763662 25 26/06/2017
763687 28 01/07/2007
763862 30 18/06/2017
764145 9 03/07/2017
764148 7 03/07/2017
764398 25 09/07/2017
764647 5 22/07/2017
764682 1 22/07/2017
764684 20 22/07/2017
764691 20 22/07/2017
764982 12 05/08/2017
765094 8 30/07/2017
765370 5 22/09/2017
765371 5 22/09/2017
765373 5 22/09/2017
765384 5 22/09/2017
765386 5 22/09/2017
765507 9 31/07/2017
766243 7 07/08/2017
766331 2 21/07/2017
766332 1 21/07/2017
766334 30 21/07/2017
766335 5 21/07/2017
766336 29 21/07/2017
766337 32 21/07/2017
766493 9 13/08/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
766495 25 13/08/2017
766497 18 13/08/2017
766649 31 20/08/2017
766970 5 22/08/2017
767018 25 26/08/2017
767090 17 19/08/2017
767094 17 19/08/2017
767197 9 29/08/2017
767206 5 26/09/2017
767212 5 26/09/2017
767253 9 20/08/2017
767437 20 27/08/2017
768668 29 02/09/2017 14:30:00
768919 5 10/09/2017
769582 7 19/09/2017
769583 11 19/09/2017
769690 17 24/09/2017
769792 7 03/11/2017
770088 34 22/09/2017
770375 30 29/09/2017
770407 11 29/09/2017
771077 9 20/10/2017
772504 3 09/09/2017
772525 24 12/09/2017
772526 24 12/09/2017
772528 24 12/09/2017
772529 24 12/09/2017
772530 24 12/09/2017
772531 24 12/09/2017
772532 24 12/09/2017
772533 24 12/09/2017
772857 20 22/10/2017
772893 5 14/10/2017
774301 9 10/09/2017
774359 17 05/09/2017
774508 12 16/09/2017
774727 33 15/09/2017
774825 7 19/09/2017
774880 33 08/09/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
774881 33 08/09/2017
774882 33 08/09/2017
775197 11 27/10/2017
778840 16 19/11/2017
779568 11 25/11/2017
780139 21 28/11/2017
780140 21 28/11/2017
780189 29 28/11/2017
780228 5 28/11/2017
780236 5 20/11/2017
780706 30 03/12/2017
780915 1 04/12/2017
781039 7 05/12/2017
781127 25 05/12/2017
781129 12 05/12/2017
787307 3 12/01/2008
788966 14 27/01/2018
789571 7 29/01/2018
791844 1 18/02/2018
794788 22 11/03/2018
795445 21 18/03/2018
797656 10 06/04/2018
815236 25 19/08/2008
872296 25 20/08/2009
885834 5 08/11/2009
900076 5 27/01/2010 16:22:33
933394 3 21/06/2017
943355 5 28/07/2017
944267 2 01/08/2017
990866 7 16/02/2011
1003392 9 16/04/2011
1003394 17 16/04/2011
1011263 5 22/05/2011
1011264 5 22/05/2011
1033755 6 02/08/2011
1058823 16 12/11/2011
1149239 3 08/11/2012
1183130 9 13/03/2013
1219533 16 01/08/2013
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Following Trade Marks Registration Renewed for a Period Of Ten Years  

APPL NO CLASS  RENEWAL DATE
1260284 35 09/01/2014
1281550 
1323481 

5 
3 

29/04/2014 15:48:00
09/12/2014 

1340468 30 23/02/2015
1345492 5 18/03/2015
1361671 5 06/06/2015
1364718 30 17/06/2015
1369685 16 07/07/2015
1382489 99 01/09/2015
1392055 42 18/10/2015
1406483 9 15/12/2015 15:07:00
1411778 30 06/01/2016
1414134 7 17/01/2016
1414135 11 17/01/2016
1441845 14 31/03/2016 14:54:00
1445733 99 12/04/2016
1455118 30 12/05/2016
1463885 37 22/06/2016
1465220 9 27/06/2016 11:29:00
1466414 16 29/06/2016 12:15:00
1467368 42 05/07/2016
1481058 9 23/08/2016
1481541 3 24/08/2016 15:50:00
1481542 14 24/08/2016
1483317 42 31/08/2016
1484763 3 06/09/2016
1487275 3 14/09/2016 15:21:00
1487276 14 14/09/2016
1489771 5 21/09/2016
1489775 5 21/09/2016
1489829 5 21/09/2016
1498494 5 25/10/2016
1500474 36 01/11/2016
1500475 37 01/11/2016
1500481 29 01/11/2016
1502888 3 10/11/2016
1503806 10 13/11/2016
1509118 5 30/11/2016 14:42:00
1512142 35 12/12/2016
1512143 28 12/12/2016
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1512145 16 12/12/2016
1512146 9 12/12/2016
1512147 38 12/12/2016
1514486 99 18/12/2016
1516453 17 21/12/2016
1517476 10 26/12/2016
1517478 42 26/12/2016
1517502 5 26/12/2016
1517504 5 26/12/2016
1517505 5 26/12/2016
1517583 5 28/12/2016 12:46:00
1517585 5 28/12/2016 12:46:00
1517586 5 28/12/2016
1517587 5 28/12/2016 12:46:00
1517593 5 28/12/2016
1517597 5 28/12/2016 12:46:00
1517600 5 28/12/2016 12:46:00
1517898 9 29/12/2016 16:54:00
1520215 35 12/01/2017
1522294 11 05/01/2017
1523774 35 23/01/2017
1526667 7 29/01/2017
1528107 35 05/02/2017
1530185 41 12/02/2017
1531721 41 16/02/2017
1532020 5 19/02/2017
1532026 5 19/02/2017
1532028 5 19/02/2017
1536961 38 05/03/2017
1536962 41 05/03/2017
1536963 42 05/03/2017
1536972 41 05/03/2017
1536973 42 05/03/2017
1541341 37 20/03/2017
1542971 20 23/03/2017
1544480 99 28/03/2017
1545942 7 02/04/2017
1547219 25 09/04/2017
1547430 30 09/04/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1548650 24 11/04/2017
1548780 16 11/04/2017
1548781 16 11/04/2017
1550688 5 17/04/2017
1550689 5 17/04/2017
1550690 5 17/04/2017
1552130 34 23/04/2017
1553203 5 26/04/2017
1553229 42 24/04/2017
1553689 42 26/04/2017
1555112 5 03/05/2017
1555113 5 03/05/2017
1556374 11 08/05/2017
1556758 25 09/05/2017
1557932 25 14/05/2017 14:04:00
1559123 24 16/05/2017
1559131 25 16/05/2017
1559132 35 16/05/2017
1559585 31 18/05/2017
1561258 5 23/05/2017
1561259 5 23/05/2017
1561260 5 23/05/2017
1561261 5 23/05/2017
1561263 5 23/05/2017
1562406 29 28/05/2017 12:21:00
1563567 31 30/05/2017
1563568 31 30/05/2017
1565328 7 05/06/2017
1565335 99 05/06/2017
1565522 42 05/06/2017 16:30:00
1566597 17 08/06/2017
1566598 17 08/06/2017
1566975 21 11/06/2017
1567012 21 11/06/2017
1567013 21 11/06/2017
1567014 21 11/06/2017
1567108 35 11/06/2017
1567132 12 11/06/2017
1567142 99 11/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1567146 1 11/06/2017
1567147 1 11/06/2017
1567148 1 11/06/2017
1567149 1 11/06/2017
1567150 99 11/06/2017
1567152 2 11/06/2017
1567155 1 11/06/2017
1567156 1 11/06/2017
1567157 1 11/06/2017
1567161 1 11/06/2017
1567163 1 11/06/2017
1567164 2 11/06/2017
1567165 1 11/06/2017
1567166 1 11/06/2017
1567167 99 11/06/2017
1567170 1 11/06/2017
1567230 7 11/06/2017
1567231 11 11/06/2017
1567232 21 11/06/2017
1567327 5 12/06/2017
1567346 5 12/06/2017
1567348 5 12/06/2017
1567349 5 12/06/2017
1567354 5 12/06/2017
1567364 5 12/06/2017
1567378 5 12/06/2017
1567413 1 12/06/2017
1567414 5 12/06/2017
1567415 5 12/06/2017
1567416 5 12/06/2017
1567417 5 12/06/2017
1567418 5 12/06/2017
1567419 5 12/06/2017
1567420 5 12/06/2017
1567421 5 12/06/2017
1567422 5 12/06/2017
1567457 42 12/06/2017
1567458 16 12/06/2017
1567471 5 12/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1567473 5 12/06/2017
1567474 5 12/06/2017
1567507 32 12/06/2017
1567530 42 12/06/2017
1567681 39 12/06/2017
1567853 7 12/06/2017
1567854 9 12/06/2017
1567855 37 12/06/2017
1567856 42 12/06/2017
1567897 41 12/06/2017
1567898 41 12/06/2017
1567965 99 13/06/2017
1567967 99 13/06/2017
1568003 35 13/06/2017
1568081 99 13/06/2017
1568086 9 13/06/2017
1568110 5 13/06/2017
1568112 5 13/06/2017
1568180 5 13/06/2017
1568182 5 13/06/2017
1568201 14 13/06/2017
1568239 9 13/06/2017
1568240 16 13/06/2017
1568241 36 13/06/2017
1568242 41 13/06/2017
1568243 42 13/06/2017
1568244 9 13/06/2017
1568246 36 13/06/2017
1568247 41 13/06/2017
1568248 42 13/06/2017
1568249 9 13/06/2017
1568250 16 13/06/2017
1568251 36 13/06/2017
1568252 41 13/06/2017
1568253 42 13/06/2017
1568442 42 14/06/2017
1568485 37 14/06/2017
1568505 41 14/06/2017
1568531 41 12/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1568547 29 14/06/2017
1568588 11 14/06/2017
1568589 99 14/06/2017
1568602 99 12/06/2017
1568629 5 14/06/2017
1568635 3 14/06/2017
1568642 99 12/06/2017
1568643 99 12/06/2017
1568644 99 12/06/2017
1568647 99 12/06/2017
1568649 99 12/06/2017
1568650 99 12/06/2017
1568652 99 12/06/2017
1568653 99 12/06/2017
1568658 1 12/06/2017
1568661 1 12/06/2017
1568663 1 12/06/2017
1568664 1 12/06/2017
1568665 1 12/06/2017
1568666 1 12/06/2017
1568667 1 12/06/2017
1568668 1 12/06/2017
1568669 1 12/06/2017
1568672 1 12/06/2017
1568673 1 12/06/2017
1568674 1 12/06/2017
1568675 1 12/06/2017
1568676 1 12/06/2017
1568685 35 14/06/2017
1568702 5 14/06/2017
1568718 25 14/06/2017
1568719 25 14/06/2017
1568720 25 14/06/2017
1568777 16 15/06/2017
1568919 2 15/06/2017
1568946 42 15/06/2017
1568969 32 15/06/2017
1569033 7 15/06/2017
1569040 10 15/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1569092 99 15/06/2017
1569112 36 15/06/2017
1569141 5 15/06/2017
1569142 5 15/06/2017
1569143 5 15/06/2017
1569144 5 15/06/2017
1569145 5 15/06/2017
1569155 9 15/06/2017
1569173 35 15/06/2017
1569182 16 18/06/2017
1569227 25 18/06/2017
1569235 25 18/06/2017
1569254 29 18/06/2017
1569386 1 18/06/2017
1569429 42 18/06/2017
1569435 42 18/06/2017
1569533 7 18/06/2017
1569548 11 18/06/2017
1569577 1 15/06/2017
1569713 99 18/06/2017
1569717 9 19/06/2017
1569719 9 19/06/2017
1569721 3 19/06/2017
1569759 35 19/06/2017
1569766 35 19/06/2017
1569768 28 19/06/2017
1569773 25 19/06/2017
1569774 42 19/06/2017
1569803 19 19/06/2017
1569864 37 19/06/2017
1569881 35 19/06/2017
1569887 29 19/06/2017
1569890 25 18/06/2017 14:40:00
1569892 3 18/06/2017
1569893 3 18/06/2017
1569895 25 18/06/2017
1570000 20 19/06/2017
1570048 9 19/06/2017
1570073 7 19/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1570075 12 19/06/2017
1570077 9 19/06/2017
1570078 11 19/06/2017
1570104 25 18/06/2017
1570163 9 18/06/2017 11:23:00
1570279 34 20/06/2017
1570332 1 20/06/2017
1570462 99 20/06/2017
1570530 99 20/06/2017
1570569 31 19/06/2017
1570573 10 21/06/2017
1570574 35 21/06/2017
1570575 35 21/06/2017
1570576 10 21/06/2017
1570597 42 21/06/2017
1570627 30 19/06/2017
1570795 3 21/06/2017
1570796 14 21/06/2017
1570800 18 21/06/2017
1570802 20 21/06/2017
1570803 20 21/06/2017
1570804 24 21/06/2017
1570805 24 21/06/2017
1570822 5 21/06/2017
1570829 30 19/06/2017
1570903 29 19/06/2017 15:06:00
1570904 29 19/06/2017
1570964 99 21/06/2017
1570969 42 19/06/2017 15:33:00
1570997 8 19/06/2017
1570998 11 19/06/2017
1570999 7 19/06/2017
1571001 43 19/06/2017
1571044 11 20/06/2017
1571068 30 20/06/2017
1571069 41 20/06/2017
1571088 16 22/06/2017
1571089 37 22/06/2017
1571090 16 22/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1571092 37 22/06/2017
1571156 9 22/06/2017
1571205 5 22/06/2017
1571206 10 22/06/2017
1571276 31 22/06/2017
1571291 39 20/06/2017 14:00:00
1571529 99 22/06/2017
1571539 99 22/06/2017
1571735 5 21/06/2017
1571760 16 25/06/2017
1571848 11 21/06/2017
1571849 7 21/06/2017
1572081 30 25/06/2017
1572128 42 25/06/2017
1572240 25 25/06/2017 12:37:00
1572291 37 25/06/2017
1572292 42 25/06/2017
1572294 37 25/06/2017
1572295 42 25/06/2017
1572301 3 25/06/2017
1572302 5 25/06/2017
1572303 30 25/06/2017
1572354 35 26/06/2017
1572401 9 26/06/2017
1572402 16 26/06/2017
1572403 19 26/06/2017
1572404 38 26/06/2017
1572405 41 26/06/2017
1572406 42 26/06/2017
1572429 25 26/06/2017
1572430 25 26/06/2017
1572467 11 25/06/2017 15:12:00
1572560 25 26/06/2017
1572683 5 26/06/2017
1572688 5 26/06/2017
1572690 21 26/06/2017
1572793 5 26/06/2017
1572858 42 27/06/2017
1572908 2 27/06/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1573017 30 27/06/2017
1573020 7 27/06/2017
1573056 99 27/06/2017
1573072 41 27/06/2017 14:44:00
1573104 42 27/06/2017 15:08:00
1573122 17 27/06/2017 15:15:00
1573129 43 27/06/2017 15:16:00
1573137 99 27/06/2017
1573141 9 27/06/2017 15:21:00
1573176 32 27/06/2017 15:36:00
1573257 35 27/06/2017
1573289 19 27/06/2017 10:50:00
1573315 5 27/06/2017 11:25:00
1573316 5 27/06/2017
1573317 5 27/06/2017
1573319 5 27/06/2017
1573355 40 28/06/2017
1573357 25 28/06/2017
1573415 42 28/06/2017
1573428 5 27/06/2017
1573429 5 27/06/2017 12:52:00
1573473 36 28/06/2017
1573490 5 28/06/2017
1573500 35 28/06/2017 14:34:00
1573503 35 28/06/2017 14:34:00
1573543 10 28/06/2017
1573599 5 28/06/2017
1573600 5 28/06/2017
1573622 1 28/06/2017
1573758 37 28/06/2017
1573983 42 29/06/2017
1574132 7 29/06/2017 14:46:00
1574188 24 29/06/2017
1574191 22 29/06/2017
1574271 34 29/06/2017
1574346 30 29/06/2017 16:44:00
1574427 99 29/06/2017
1574436 9 02/07/2017
1574437 11 02/07/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1574446 9 29/06/2017
1574447 42 29/06/2017
1574448 9 29/06/2017
1574449 42 29/06/2017
1574451 33 29/06/2017
1574464 35 29/06/2017 12:15:00
1574470 35 29/06/2017 12:15:00
1574488 5 29/06/2017 12:45:00
1574489 5 29/06/2017 12:45:00
1574494 20 02/07/2017
1574509 16 02/07/2017
1574511 16 02/07/2017
1574522 5 02/07/2017
1574612 24 02/07/2017
1574626 3 02/07/2017
1574665 1 02/07/2017
1574666 1 02/07/2017
1574667 1 02/07/2017
1574681 5 02/07/2017
1574698 9 02/07/2017
1574701 16 02/07/2017
1574704 35 02/07/2017
1574707 41 02/07/2017
1574710 25 02/07/2017
1574713 38 02/07/2017
1574716 42 02/07/2017
1574747 5 02/07/2017
1574890 7 03/07/2017
1575008 19 03/07/2017
1575086 3 03/07/2017
1575093 99 03/07/2017
1575094 99 03/07/2017
1575107 99 03/07/2017
1575108 99 03/07/2017
1575109 99 03/07/2017
1575110 99 03/07/2017
1575111 5 03/07/2017
1575154 30 03/07/2017
1575156 30 03/07/2017 15:20:00
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1575159 30 03/07/2017 15:20:00
1575299 19 04/07/2017
1575540 99 04/07/2017
1575610 42 04/07/2017
1575677 35 04/07/2017
1575678 35 04/07/2017
1575679 35 04/07/2017
1575682 35 04/07/2017
1575937 5 05/07/2017
1576111 99 05/07/2017
1576112 99 05/07/2017
1576113 99 05/07/2017
1576270 25 05/07/2017
1576329 35 06/07/2017
1576330 41 06/07/2017
1576331 42 06/07/2017
1576589 12 06/07/2017 15:14:00
1576602 41 06/07/2017
1576674 3 06/07/2017
1576815 25 06/07/2017 12:23:00
1576881 99 06/07/2017
1576976 3 09/07/2017
1577011 13 09/07/2017
1577012 13 09/07/2017
1577013 13 09/07/2017
1577123 9 09/07/2017 10:34:00
1577124 9 09/07/2017
1577180 99 10/07/2017
1577182 16 10/07/2017
1577183 36 10/07/2017
1577184 36 10/07/2017
1577196 30 10/07/2017
1577197 30 10/07/2017
1577222 41 10/07/2017 12:39:00
1577223 41 10/07/2017 12:39:00
1577277 6 10/07/2017
1577303 42 10/07/2017 14:12:00
1577321 19 10/07/2017 14:19:00
1577493 12 10/07/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1577528 1 10/07/2017
1577529 1 10/07/2017
1577530 1 10/07/2017
1577532 1 10/07/2017
1577533 1 10/07/2017
1577701 39 10/07/2017
1577928 7 11/07/2017
1578107 28 11/07/2017
1578442 99 11/07/2017
1578443 33 11/07/2017
1578444 33 11/07/2017
1578446 9 12/07/2017
1578451 99 12/07/2017
1578460 99 12/06/2017
1578755 18 13/07/2017
1578767 3 13/07/2017
1578946 5 16/07/2017
1579318 3 16/07/2017
1579321 30 16/07/2017
1579322 99 16/07/2017
1579647 39 17/07/2017
1579653 42 17/07/2017
1579704 28 12/07/2017
1579792 16 17/07/2017
1579906 37 18/07/2017
1579907 37 18/07/2017
1579945 39 13/07/2017
1579953 5 13/07/2017 12:47:00
1580034 7 18/07/2017
1580195 42 18/07/2017
1580232 5 18/07/2017
1580233 5 18/07/2017
1580235 20 18/07/2017
1580297 29 16/07/2017 11:15:00
1580494 33 16/07/2017
1580557 2 19/07/2017
1580693 5 19/07/2017
1580748 3 17/07/2017 16:06:00
1580781 42 17/07/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1580968 5 20/07/2017
1581011 29 18/07/2017 14:25:00
1581141 99 18/07/2017
1581157 9 18/07/2017 15:27:00
1581321 42 19/07/2017
1581322 41 19/07/2017
1581323 40 19/07/2017
1581324 39 19/07/2017
1581325 38 19/07/2017
1581326 37 19/07/2017
1581327 36 19/07/2017
1581328 14 19/07/2017
1581329 35 19/07/2017
1582569 29 23/07/2017
1582570 31 23/07/2017
1582571 35 23/07/2017
1582600 30 23/07/2017
1582601 29 23/07/2017
1582894 99 23/07/2017
1583286 5 23/07/2017
1583287 5 23/07/2017
1583313 9 23/07/2017
1583314 41 23/07/2017
1583505 39 23/07/2017 16:47:00
1583554 11 25/07/2017 12:04:00
1583555 29 25/07/2017
1583556 30 25/07/2017
1583659 29 23/07/2017
1583674 3 23/07/2017
1583684 25 23/07/2017 13:57:00
1583736 31 25/07/2017
1583977 9 25/07/2017
1583998 11 25/07/2017 11:01:00
1584034 34 25/07/2017
1584173 11 25/07/2017 11:53:00
1584190 19 25/07/2017 11:53:00
1584192 19 26/07/2017
1584201 25 25/07/2017
1584203 99 25/07/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1584204 99 25/07/2017
1584836 18 27/07/2017
1584838 25 27/07/2017
1584839 35 27/07/2017
1584840 35 27/07/2017
1584914 6 27/07/2017
1584915 2 27/07/2017 15:11:00
1584916 6 27/07/2017
1584917 7 27/07/2017
1584918 9 27/07/2017
1584919 10 27/07/2017
1584920 12 27/07/2017
1584921 14 27/07/2017
1584922 15 27/07/2017
1584923 23 27/07/2017
1584944 31 27/07/2017 15:21:00
1584945 30 27/07/2017 15:21:00
1584946 21 27/07/2017 15:21:00
1584947 3 27/07/2017 15:21:00
1585152 35 27/07/2017
1585218 30 30/07/2017
1585411 5 30/07/2017
1585412 5 30/07/2017
1585413 5 30/07/2017
1585414 5 30/07/2017
1585415 5 30/07/2017
1585416 5 30/07/2017
1585417 5 30/07/2017
1585418 5 30/07/2017
1585419 5 30/07/2017
1585420 5 30/07/2017
1585421 5 30/07/2017
1585422 5 30/07/2017
1585423 5 30/07/2017
1585424 5 30/07/2017
1585427 1 30/07/2017
1585468 29 30/07/2017
1585484 99 30/07/2017
1585817 20 31/07/2017
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1585827 20 31/07/2017
1585906 5 30/07/2017
1586421 35 01/08/2017
1586585 29 01/08/2017
1586598 10 02/08/2017
1586599 28 02/08/2017
1586607 99 02/08/2017
1586661 19 02/08/2017
1586662 19 02/08/2017 12:41:00
1586876 99 02/08/2017
1586956 16 02/08/2017
1587120 12 03/08/2017
1587130 5 03/08/2017
1587131 5 03/08/2017
1587280 5 03/08/2017
1587282 5 03/08/2017
1587516 7 06/08/2017
1587972 3 07/08/2017
1587974 39 07/08/2017
1588030 5 07/08/2017
1588033 5 07/08/2017
1588054 5 07/08/2017
1588108 5 08/08/2017
1588109 5 08/08/2017
1588280 7 08/08/2017
1588281 7 08/08/2017
1588291 6 08/08/2017
1588363 37 08/08/2017
1588364 37 08/08/2017
1588438 1 08/08/2017
1588494 1 08/08/2017
1588580 16 09/08/2017
1588581 16 09/08/2017
1588957 12 09/08/2017
1589009 42 10/08/2017 12:12:46
1589547 30 13/08/2017 11:43:33
1589548 5 13/08/2017 11:43:33
1589662 99 13/08/2017 12:38:37
1589849 7 13/08/2017
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1589978 5 13/08/2017
1590019 7 13/08/2017 16:52:35
1590214 16 14/08/2017 12:27:50
1590284 5 14/08/2017 14:15:54
1590654 99 14/08/2017
1590655 99 14/08/2017
1590988 36 16/08/2017
1590989 36 16/08/2017
1590991 37 16/08/2017
1591393 3 17/08/2017 14:01:02
1591467 17 17/08/2017
1591561 9 17/08/2017
1591562 6 17/08/2017
1591563 9 17/08/2017
1591564 40 17/08/2017
1591565 9 17/08/2017
1591566 37 17/08/2017
1591589 1 17/08/2017
1591590 1 17/08/2017
1591840 17 17/08/2017 16:53:29
1591846 42 17/08/2017
1591945 35 17/08/2017
1591949 99 17/08/2017
1592275 1 20/08/2017
1592288 5 20/08/2017
1592302 30 20/08/2017
1592429 9 20/08/2017
1592545 7 21/08/2017
1592639 1 21/08/2017 14:06:50
1592640 5 21/08/2017 14:06:50
1592641 30 21/08/2017 14:06:50
1592642 31 21/08/2017 14:06:50
1592793 34 21/08/2017 15:13:44
1592798 11 21/08/2017 15:13:44
1592811 19 21/08/2017
1592821 6 21/08/2017
1592848 42 21/08/2017
1593074 21 21/08/2017
1593425 39 22/08/2017 15:03:51
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1593872 3 23/08/2017
1594301 9 23/08/2017
1594518 8 24/08/2017
1594564 1 24/08/2017 13:50:21
1594565 3 24/08/2017 13:50:21
1594567 10 24/08/2017 13:50:21
1594568 30 24/08/2017 13:50:21
1594569 42 24/08/2017 13:50:21
1594848 42 27/08/2017 11:32:32
1594913 31 27/08/2017
1594914 31 27/08/2017
1594916 31 27/08/2017
1595306 8 27/08/2017 16:34:57
1595425 99 27/08/2017
1595536 21 28/08/2017 15:13:01
1595537 30 28/08/2017 15:13:01
1595538 5 28/08/2017 15:13:01
1595539 29 28/08/2017 15:13:01
1595540 3 28/08/2017 15:13:01
1595541 42 28/08/2017 15:13:01
1595542 32 28/08/2017 15:13:01
1595543 34 28/08/2017 15:13:01
1595544 31 28/08/2017 15:13:01
1595545 27 28/08/2017 15:13:01
1595690 42 29/08/2017
1595744 14 29/08/2017
1595956 21 29/08/2017
1596165 30 29/08/2017
1596175 9 30/08/2017
1596205 9 30/08/2017
1596279 25 30/08/2017
1596322 30 30/08/2017 14:54:39
1596441 16 30/08/2017 16:12:08
1596721 6 31/08/2017
1596722 6 31/08/2017
1596733 34 31/08/2017
1596894 9 31/08/2017 16:04:12
1596895 9 31/08/2017 16:04:12
1596995 7 31/08/2017
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1596996 7 31/08/2017
1597378 28 05/09/2017
1597379 10 05/09/2017
1597543 5 05/09/2017
1597544 5 05/09/2017
1597545 5 05/09/2017
1597546 1 05/09/2017
1597700 3 05/09/2017
1597783 5 06/09/2017
1597811 24 03/09/2017
1598041 30 06/09/2017
1598042 30 06/09/2017
1598106 14 06/09/2017
1598107 35 06/09/2017
1598131 2 03/09/2017
1598542 2 06/09/2017
1598728 42 07/09/2017
1599342 10 07/09/2017
1599940 3 11/09/2017
1599957 25 11/09/2017
1600001 5 11/09/2017
1600460 9 11/09/2017
1600692 5 11/09/2017
1600693 5 11/09/2017
1601349 5 13/09/2017
1601531 5 13/09/2017
1601636 5 13/09/2017
1601978 21 14/09/2017 14:22:11
1601979 21 14/09/2017 14:22:11
1601980 8 14/09/2017 14:22:11
1601981 8 14/09/2017 14:22:11
1602062 35 14/09/2017 15:10:47
1602063 16 14/09/2017 15:10:47
1602064 35 14/09/2017 15:10:47
1602065 16 14/09/2017 15:10:47
1602112 1 14/09/2017
1602118 99 14/09/2017
1602119 99 14/09/2017
1602268 99 03/09/2017
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1602269 99 03/09/2017
1602270 99 03/09/2017
1602619 1 17/09/2017
1603125 30 18/09/2017
1603126 30 18/09/2017
1603128 30 18/09/2017
1603129 30 18/09/2017
1603130 29 18/09/2017
1603131 29 18/09/2017
1603132 29 18/09/2017
1603133 29 18/09/2017
1603134 29 18/09/2017
1603135 5 18/09/2017
1603136 5 18/09/2017
1603137 5 18/09/2017
1603139 5 18/09/2017
1603213 2 18/09/2017
1603456 11 19/09/2017 15:07:28
1603677 31 19/09/2017
1603678 31 19/09/2017
1603694 39 20/09/2017 09:28:11
1603841 5 20/09/2017
1603886 5 20/09/2017
1604177 7 21/09/2017 11:54:15
1604178 12 21/09/2017 11:54:15
1604179 7 21/09/2017 11:54:15
1604180 12 21/09/2017 11:54:15
1604181 12 21/09/2017 11:54:15
1604182 7 21/09/2017 11:54:15
1604183 17 21/09/2017 11:54:15
1604184 11 21/09/2017 11:54:15
1604185 17 21/09/2017 11:54:15
1604186 11 21/09/2017 11:54:15
1604187 17 21/09/2017 11:54:15
1604188 11 21/09/2017 11:54:15
1604260 16 21/09/2017 13:41:26
1604261 29 21/09/2017 13:41:26
1604262 30 21/09/2017 13:41:26
1604263 30 21/09/2017 13:41:26
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1604264 32 21/09/2017 13:41:26
1604265 32 21/09/2017 13:41:26
1604266 35 21/09/2017 13:41:26
1604270 39 21/09/2017 13:41:26
1604272 41 21/09/2017 13:41:26
1604273 42 21/09/2017 13:41:26
1604348 30 21/09/2017 15:12:50
1604465 5 21/09/2017
1604600 2 21/09/2017
1604642 16 21/09/2017
1604643 35 21/09/2017
1604644 36 21/09/2017
1604645 39 21/09/2017
1604646 42 21/09/2017
1604652 16 21/09/2017
1604654 36 21/09/2017
1604655 39 21/09/2017
1604656 42 21/09/2017
1604657 16 21/09/2017
1604658 35 21/09/2017
1604659 36 21/09/2017
1604660 39 21/09/2017
1604661 42 21/09/2017
1604662 16 21/09/2017
1604663 35 21/09/2017
1604664 36 21/09/2017
1604665 39 21/09/2017
1604753 19 21/09/2017
1604796 34 24/09/2017 10:21:10
1604797 19 24/09/2017 10:21:10
1604798 29 24/09/2017 10:21:10
1604810 32 24/09/2017
1604849 25 24/09/2017
1604910 5 24/09/2017
1605061 7 24/09/2017
1605149 9 24/09/2017
1605150 14 24/09/2017
1605151 18 24/09/2017
1605152 24 24/09/2017
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1605153 25 24/09/2017
1605154 9 24/09/2017
1605155 14 24/09/2017
1605156 18 24/09/2017
1605157 24 24/09/2017
1605158 25 24/09/2017
1605159 9 24/09/2017
1605160 14 24/09/2017
1605161 18 24/09/2017
1605162 24 24/09/2017
1605163 25 24/09/2017
1605164 9 24/09/2017
1605165 14 24/09/2017
1605166 18 24/09/2017
1605167 24 24/09/2017
1605168 25 24/09/2017
1605202 30 24/09/2017
1605293 6 25/09/2017
1605301 3 25/09/2017
1605422 99 25/09/2017
1605492 5 25/09/2017
1605645 26 26/09/2017
1605674 35 26/09/2017 13:56:31
1605675 35 26/09/2017 13:56:31
1605692 36 26/09/2017
1605833 31 26/09/2017 15:31:47
1606165 20 27/09/2017
1606208 30 27/09/2017
1606284 18 27/09/2017
1606588 30 28/09/2017
1606589 29 28/09/2017
1606780 25 28/09/2017 16:03:26
1606791 14 28/09/2017 16:15:51
1607038 9 01/10/2017
1607086 17 01/10/2017
1607087 19 01/10/2017
1607094 5 01/10/2017
1607718 14 03/10/2017
1607812 3 03/10/2017
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1607834 5 03/10/2017 17:09:59
1608834 35 08/10/2017 11:44:47
1608835 42 08/10/2017 11:44:47
1608836 16 08/10/2017 11:44:47
1608868 3 08/10/2017
1608873 8 08/10/2017
1608889 24 08/10/2017
1608890 25 08/10/2017
1608891 26 08/10/2017
1608892 27 08/10/2017
1608893 28 08/10/2017
1608898 33 08/10/2017
1608899 34 08/10/2017
1608900 35 08/10/2017 12:16:57
1608901 36 08/10/2017 12:16:57
1608902 37 08/10/2017 12:16:57
1608903 38 08/10/2017 12:16:57
1608904 39 08/10/2017 12:16:57
1608905 40 08/10/2017 12:16:57
1608907 42 08/10/2017 12:16:57
1608908 3 08/10/2017 12:16:57
1608909 5 08/10/2017 12:16:57
1608910 14 08/10/2017 12:16:57
1608911 18 08/10/2017 12:16:57
1608912 20 08/10/2017 12:16:57
1608913 24 08/10/2017 12:16:57
1608914 25 08/10/2017 12:16:57
1608915 27 08/10/2017 12:16:57
1608916 29 08/10/2017 12:16:57
1609558 6 09/10/2017
1609737 29 09/10/2017 16:46:49
1609889 14 10/10/2017
1609891 14 10/10/2017
1609892 14 10/10/2017
1609893 14 10/10/2017
1610441 5 11/10/2017
1610738 29 12/10/2017 11:10:24
1611040 9 12/10/2017
1611041 16 12/10/2017
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1611042 35 12/10/2017
1611043 36 12/10/2017
1611044 39 12/10/2017
1611045 40 12/10/2017
1611046 42 12/10/2017
1611366 36 15/10/2017
1611367 38 15/10/2017
1611368 36 15/10/2017
1611369 38 15/10/2017
1611460 31 15/10/2017
1611685 14 15/10/2017
1611845 4 16/10/2017
1612029 99 16/10/2017
1612069 42 16/10/2017
1612070 37 16/10/2017
1612071 36 16/10/2017
1612072 29 16/10/2017
1612073 30 16/10/2017
1612074 31 16/10/2017
1612075 32 16/10/2017
1612234 24 17/10/2017 14:23:01
1612802 35 18/10/2017
1612808 31 18/10/2017
1613236 99 19/10/2017
1613303 5 19/10/2017
1613304 5 19/10/2017
1613517 6 22/10/2017 14:18:10
1613518 7 22/10/2017 14:18:10
1613519 8 22/10/2017 14:18:10
1613520 6 22/10/2017 14:18:10
1613521 7 22/10/2017 14:18:10
1613522 8 22/10/2017 14:18:10
1613523 6 22/10/2017 14:18:10
1613524 20 22/10/2017 14:18:10
1613656 23 22/10/2017 15:49:26
1614097 31 23/10/2017 14:28:57
1614552 2 24/10/2017
1614562 2 24/10/2017
1614866 25 25/10/2017 12:36:15
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1614867 25 25/10/2017 12:36:15
1615066 3 25/10/2017
1615068 29 25/10/2017
1615070 31 25/10/2017
1615071 32 25/10/2017
1615072 3 25/10/2017
1615073 5 25/10/2017
1615074 29 25/10/2017
1615075 30 25/10/2017
1615076 31 25/10/2017
1615077 32 25/10/2017
1615228 30 25/10/2017
1615395 35 26/10/2017
1615397 37 26/10/2017
1615398 38 26/10/2017
1615399 39 26/10/2017
1615400 40 26/10/2017
1615401 41 26/10/2017
1615402 42 26/10/2017
1615574 2 26/10/2017
1615650 5 26/10/2017
1615651 5 26/10/2017
1615652 5 26/10/2017
1615653 5 26/10/2017
1615673 99 26/10/2017 16:02:48
1616379 39 30/10/2017 16:32:12
1616401 99 30/10/2017
1616495 33 31/10/2017
1616502 33 31/10/2017
1616817 6 31/10/2017
1616934 14 01/11/2017
1617135 16 01/11/2017 15:49:31
1618022 7 02/11/2017 18:19:47
1620261 21 13/11/2017 10:52:55
1620378 99 13/11/2017 14:18:59
1620604 3 14/11/2017
1621049 99 15/11/2017
1621241 16 16/11/2017 12:23:10
1621295 5 16/11/2017 13:50:19
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1621364 3 16/11/2017 14:35:23
1621365 32 16/11/2017 14:35:23
1621366 34 16/11/2017 14:35:23
1621367 35 16/11/2017 14:35:23
1621368 42 16/11/2017 14:35:23
1621369 31 16/11/2017 14:35:23
1621370 30 16/11/2017 14:35:23
1621371 29 16/11/2017 14:35:23
1621372 21 16/11/2017 14:35:23
1621373 3 16/11/2017 14:35:23
1621374 29 16/11/2017 14:35:23
1621569 3 16/11/2017
1621675 30 19/11/2017
1622152 30 19/11/2017 17:01:31
1622183 35 19/11/2017
1622184 25 19/11/2017
1622606 41 20/11/2017 14:02:37
1622844 16 20/11/2017
1622974 12 20/11/2017
1623460 6 21/11/2017
1623462 11 21/11/2017
1623523 41 22/11/2017 11:28:54
1624277 99 23/11/2017 16:15:06
1624278 99 23/11/2017 16:15:06
1624293 7 23/11/2017
1624294 35 23/11/2017
1624554 9 26/11/2017
1624617 29 26/11/2017 15:47:32
1624831 3 27/11/2017
1624832 3 27/11/2017
1625195 29 27/11/2017
1625317 5 28/11/2017
1625320 5 28/11/2017
1625461 18 28/11/2017 14:22:51
1625661 6 29/11/2017 10:42:25
1625727 5 29/11/2017
1625728 5 29/11/2017
1625979 11 29/11/2017
1625985 19 29/11/2017
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1625986 1 29/11/2017
1625987 2 29/11/2017
1625988 19 29/11/2017
1625989 2 29/11/2017
1625990 1 29/11/2017
1626268 3 30/11/2017
1626269 3 30/11/2017
1627135 5 04/12/2017 11:43:59
1627136 5 04/12/2017 11:43:59
1627374 24 04/12/2017 14:56:09
1627675 36 05/12/2017
1627730 5 05/12/2017
1628294 30 06/12/2017 14:29:57
1628295 30 06/12/2017 14:29:57
1628296 30 06/12/2017 14:29:57
1628297 30 06/12/2017 14:29:57
1628298 30 06/12/2017 14:29:57
1628328 42 06/12/2017
1628454 19 06/12/2017
1628455 6 06/12/2017
1628456 20 06/12/2017
1628457 11 06/12/2017
1628875 99 07/12/2017
1629176 29 10/12/2017 12:52:27
1629177 30 10/12/2017 12:52:27
1629665 99 11/12/2017 11:23:38
1629669 99 11/12/2017 11:23:38
1629670 99 11/12/2017 11:23:38
1629672 99 11/12/2017 11:23:38
1629673 99 11/12/2017 11:23:38
1629792 12 11/12/2017 12:21:11
1630374 9 12/12/2017
1630743 30 13/12/2017 15:16:32
1630748 25 13/12/2017
1631080 30 14/12/2017
1631096 36 14/12/2017
1631234 9 14/12/2017
1632469 6 18/12/2017
1632710 7 19/12/2017 14:51:39
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1632713 99 19/12/2017 14:51:39
1633306 9 20/12/2017
1634217 37 26/12/2017
1634224 30 26/12/2017
1636132 7 31/12/2017
1638816 7 07/01/2018
1639008 16 08/01/2018
1642437 25 17/01/2018
1646848 10 29/01/2018
1646901 29 29/01/2018
1646902 29 29/01/2018
1648329 5 31/01/2018
1648660 9 31/01/2018
1651479 42 08/02/2018
1652753 30 12/02/2018
1655430 25 19/02/2018
1656840 9 22/02/2018
1659694 7 28/02/2018
1661980 5 07/03/2018
1661981 5 07/03/2018
1662030 5 07/03/2018
1662959 41 10/03/2018
1662960 41 10/03/2018
1663936 6 12/03/2018
1664650 32 13/03/2018
1666211 17 18/03/2018
1666212 19 18/03/2018
1666213 17 18/03/2018
1666214 19 18/03/2018
1666979 30 19/03/2018
1666980 30 19/03/2018
1668029 30 24/03/2018
1668434 25 25/03/2018
1669858 25 28/03/2018
1673434 99 08/04/2018
1676578 4 16/04/2018
1679701 24 24/04/2018
1680803 27 25/04/2018
1684431 19 06/05/2018
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1684741 1 07/05/2018
1687981 11 15/05/2018
1692038 9 28/05/2018
1696510 5 09/06/2018
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NOTIFICATION 
SNo. NOTIFICATION 
1 1515518 - (1389-0) APPLICANT NAME HAS BEEN CHNAGED AS FRAMECAD 

SOLUTIONS LIMITED AS PER ROC INCORPORATION CERTIFICATE, NEW 
ZEZLAND. 

2 1276803 in class 42 - The registration is removed from the register as per Honble 
IPAB order dated 13.11.2013. 

3 2807499 - (1796-0) - BY VIRTUE OF TM-M DATED 16/06/2017 AND AS PER POWER 
OF ATTORNEY DATED 16/10/2015, THE ADDRESS FOR SERVICE IS AMENDED TO 
READ AS "S.S. RANA & CO., 317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, 
NEW DELHI - 110 003". 
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  
402525 - 16, 402524 - 14, 402529 - 28, 731524 - 14, 402523 - 9, 549924 - 9, 424701 - 3, 368583 - 16, 
403214 - 28, 293651 - 23, 1259761 - 18, 983912 - 14, 368579 - 3, 935149 - 14, 551273 - 9, 368582 - 14, 
293640 - 12, 402132 - 16, 801881 - 14, 368586 - 34, 551274 - 14, 402136 - 34, 402138 - 18, 293650 - 
33, 253394 - 3, 970403 - 14, 1306886 - 14, 293654 - 26, 551276 - 18, 402133 - 21, 551271 - 34, 293637 
- 8, 1112894 - 14, 402527 - 21, 549925 - 16, 970404 - 14, 853722 - 14, 928830 - 14, 1248639 - 18, 
986971 - 14, 289890 - 16, 289891 - 18, 289892 - 25, 297743 - 34, 371936 - 9, 371935 - 3, 403053 - 28, 
435001 - 6, 435002 - 20, 336084 - 18, 791811 - 14, 1262735 - 3, 368584 - 18, 735766 - 14, 970407 - 14, 
970406 - 14, 551275 - 16, 983913 - 14, 928831 - 14, 402134 - 28, 402526 - 18, 368581 - 9, 293634 - 5, 
293645 - 22, 1313507 - 14, 402131 - 8, 743350 - 18, 551272 - 3, 293641 - 13, 293652 - 24, 253395 - 14, 
253396 - 34, 770118 - 3, 1304159 - 14, 336085 - 25, 402528 - 25, 970405 - 14, 293632 - 3, 293653 - 25, 
1282178 - 16, 771696 - 18, 402137 - 9, 402135 - 33, 402531 - 34, 424702 - 14, 640509 - 34, 293650 - 
33, 336083 - 14, 402522 - 8, 368585 - 25, 1176363 - 14: Proprietor Altered to CARTIER 
INTERNATIONAL N.V. , Scharlooweg 33, Curacao, the Netherlands Antilles 
CARTIER., CARTIER INTERNATIONAL B.V., CARTIER INTERNATIONAL B.V., CARTIER 
INTERNATIONAL B. V.,, CARTIER INTERNATIONAL B. V.,, CARTIER INTERNATIONAL B. V., 
CARTIER INTERNATIONAL B. V., CARTIER INTERNATIONAL B.V.,, CARTIER INTERNATIONAL B. 
V., CARTIER INTERNATIONAL B. V., CARTIER INTERNATIONAL AG,, CARTIER INTERNATIONAL 
B.V., CARTIER INTERNATIONAL N.V., CARTIER INTERNATIONAL B. V.,, CARTIER 
INTERNATIONAL B . V., CARTIER INTERNAIONAL B.V., A JOINT STOCK COMPANY OTGANISED 
UNDER THE LAWS OF THE NETHERLANDS., CATIER INTERNATIONAL, CARTIER 
INTERNATIONAL B.V., CARTIER INTERNATIONAL B. V., CARTIER INTERNATIONAL B.V., 
CARTIER INTERNATIONAL B.V., CARTIER INTERNATIONAL B.V., CARTIER INTERNATIONAL 
B.V., CARTIER INTERNATIONSL B.V.

272378 - 7, 272379 - 9, 303571 - 11, 350437 - 9, 303572 - 11, 167484 - 11: Proprietor Altered to QRG 
ENTERPRISES LIMITED , 1/7 RAM KISHORE ROAD, CIVIL LINES, DELHI-110054 
QRG ENTERPRISES LTD., QRG ENTERPRISES LTD., QRG ENTERPRISES LTD., HAVELL'S 
INDUSTRIES

890549 - 9: Proprietor Altered to TYCO ELECTRONICS PTY LTD. , 111 VANESSA STREET, 
KINGSGROVE, NEW SOUTH WALES 2208, AUSTRALIA. 
UTILUX PTY. LIMITED.

2619772 - 41: Proprietor Altered to PAYAL SAMIN SHAH , B 52, Aryaman Bunglows, Near Shilaj 
Railway Crossing, Thaltej Shilaj Road, Ahmedabad 380059, Gujarat, India 
WALLAROOS

1464663 - 3: Proprietor Altered to SHRI SUNIL SITALDAS DHIRANI,SMT.KAMLA SUNIL DHIRANI 
trading as SITAL INDUSTRIES , VILLAGE-CHHERIKHEDI,P.O.MANDIR HASOUD,DIST:RAIPUR-492 
101 (M.P.) 
S.D. SOAPS & COSMETICS

1218859 - 5: Proprietor Altered to RAJENDRA SALECHA (HUF),DHAWAL KUMAR 
SALECHA,YOGESH SALECHA,SAURABH SALECHA trading as NEELKANTH MINECHEM , E- 63, 
RIICO INDUSTRIAL AREA, 
BORANADA, JODHPUR, ( RAJ.) 
NEELKANTH MINECHEM

1724793 - 24: Proprietor Altered to RATANLAL S/O. DEVARAM , INDUSTRIAL AREA, NAKODA 
ROAD JASOL (RAJ.) 
VIMAL EXPORTS INTERNATIONAL

367062 - 9, 1499274 - 99, 1838594 - 99, 1250801 - 99, 1499279 - 99, 764683 - 9, 1250803 - 99, 
1499278 - 99, 1250802 - 99, 1250800 - 99: Proprietor Altered to TYCO FIRE & SECURITY GMBH , 
Victor von Bruns-Strasse 21, 8212 Neuhausen am Rheinfall, Switzerland. 
ADT SERVICES GMBH, ADT SERVICES GMBH, ADT SERVICES GMBH, ADT SERVICES GMBH, 
ADT SERVICES GMBH, ADT SERVICES GMBH, ADT SERVICES GMBH, ADT SERVICES GMBH, 
ADT SERVICES GMBH., ADT SERVICES GMBH

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  
1300669 - 19, 1410190 - 19, 1511477 - 19, 1526505 - 19, 1707390 - 19, 1757454 - 19, 1526506 - 20: 
Proprietor Name Altered to SIGNATURE LAMINATES PRIVATE LIMITED 
HORIZONS LAMKRAFT PVT. LTD.

1813425 - 99: Proprietor Name Altered to PULMATRIX OPERATING COMPANY, INC. 
PULMATRIX INC

1478009 - 36: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
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EMAAR MGF LAND PRIVATE LIMITED

1478006 - 16: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
EMAAR MGF LAND PRIVATE LIMITED

1519803 - 41, 1519802 - 37, 1519804 - 42: Proprietor Name Altered to IQ CITY FOUNDATION 
SPS SYNERGY FOUNDATION

1478013 - 37: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
EMAAR MGF LAND PRIVATE LIMITED

1983192 - 43: Proprietor Name Altered to STARWOOD HOTELS & RESORTS WORLDWIDE LLC 
STARWOOD HOTELS & RESORTS WORLDWIDE, INC

1478010 - 36: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
EMAAR MGF LAND PRIVATE LIMITED

1811734 - 99: Proprietor Name Altered to EPAY LIMITED 
E-PAY LTD.

1478005 - 16: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
EMAAR MGF LAND PRIVATE LIMITED

1992513 - 5: Proprietor Name Altered to ALLERGIKA PHARMA GMBH 
ALLERGIKA GMBH

1825671 - 43: Proprietor Name Altered to STARWOOD HOTELS & RESORTS WORLDWIDE LLC 
STARWOOD HOTELS &RESORTS WORLDWIDE INC.

1832022 - 99: Proprietor Name Altered to STARWOOD HOTELS & RESORTS WORLDWIDE LLC 
STARWOOD HOTELS &RESORTS WORLDWIDE INC.

1348307 - 14, 1348306 - 14: Proprietor Name Altered to M/S. ORRA FINE JEWELLERY PVT. LTD. 
INTERGOLD GEMS PVT. LTD.

1478011 - 37: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
EMAAR MGF LAND PRIVATE LIMITED

1478012 - 37: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
EMAAR MGF LAND PRIVATE LIMITED

890549 - 9: Proprietor Name Altered to GPC ELECTRONICS (HOLDINGS) PTY LIMITED 
BARYON PTY LIMITED

1815348 - 42: Proprietor Name Altered to STARWOOD HOTELS & RESORTS WORLDWIDE LLC 
STARWOOD HOTELS & RESORTS WORLDWIDE, INC

2212449 - 43: Proprietor Name Altered to STARWOOD HOTELS & RESORTS WORLDWIDE LLC 
STARWOOD HOTELS & RESORTS WORLDWIDE, INC.

156576 - 7: Proprietor Name Altered to NOV PROCESS & FLOW TECHNOLOGIES UK LIMITED 
MONO PUMPS LIMITED.

890549 - 9: Proprietor Name Altered to BARYON PTY LIMITED 
UTILUX PTY. LIMITED.

2189751 - 99: Proprietor Name Altered to LARTE S.R.L. 
MAGIA TAVOLA ITALIANA S.R.L.

1478007 - 16: Proprietor Name Altered to EMAAR MGF LAND LIMITED 
EMAAR MGF LAND PRIVATE LIMITED

2203034 - 9, 2203035 - 9, 2203037 - 9, 2203038 - 9, 2203039 - 9: Proprietor Name Altered to EIZO 
CORPORATION 
EIZO NANAO CORPORATION

1838173 - 99, 2376353 - 3, 2376354 - 99: Proprietor Name Altered to TERRAVIA HOLDINGS, INC. 
SOLAZYME, INC.

940067 - 9, 955087 - 9: Proprietor Name Altered to LENDLEASE CORPORATION LIMITED 
LEND LEASE CORPORATION LIMITED

1816794 - 36, 1816795 - 36: Proprietor Name Altered to SIGULER GUFF & COMPANY LP 
SIGULER GUFF & COMPANY LLC
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167484 - 11: Proprietor Address Altered to 1, RAJ NARAIN MARG, CIVIL LINES, DELHI-110054 
QRG ENTERPRISES LIMITED

1815348 - 42: Proprietor Address Altered to 10400 Fernwood Road, Dept. 955.23, Bethesda, 
Maryland 20817, USA 
STARWOOD HOTELS & RESORTS WORLDWIDE LLC

1533343 - 41, 1533344 - 35, 1533345 - 16: Proprietor Address Altered to BUILDING NO. AP 1/366, 
TECHNOCITY, PALLIPURAM, TRIVANDRUM — 695 316, KERALA, INDIA 
ASIAN SCHOOL OF BUSINESS

1851531 - 11: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1851533 - 11: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1832022 - 99: Proprietor Address Altered to 10400 Fernwood Road, Dept. 955.23, Bethesda, 
Maryland 20817, USA 
STARWOOD HOTELS & RESORTS WORLDWIDE LLC

1478392 - 30: Proprietor Address Altered to 1132 W. Blackhawk Street, Chicago, Illinois 60642 
WM. WRIGLEY JR. COMPANY

580417 - 10: Proprietor Address Altered to CARL-BRAUN-STRASSE 1, 34212 MELSUNGEN, 
GERMANY 
B. BRAUN MELSUNGEN AKTIENGESELLSCHAFT.

2212449 - 43: Proprietor Address Altered to One StarPoint, Stamford, Connecticut 06902, United 
States of America 
STARWOOD HOTELS & RESORTS WORLDWIDE, INC.

1478120 - 9: Proprietor Address Altered to 6/F, BUILDING 1, COOLPAD CYBER HARBOR, HI-
TECH INDUSTRIAL PARK (NORTH),NANSHAN DISTRICT, SHENZHEN, P.R. CHINA 
YULONG COMPUTER TELECOMMUNICATION SCIENTIFIC (SHENZHEN) CO. LTD

1832286 - 3: Proprietor Address Altered to 1234 Aino, Fukuroi-shi, Shizuoka-ken, JAPAN 
POLA CHEMICAL INDUSTRIES INC.

2009932 - 21: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1983192 - 43: Proprietor Address Altered to 10400 Fernwood Road, Dept. 955.23, Bethesda, 
Maryland 20817, USA 
STARWOOD HOTELS & RESORTS WORLDWIDE LLC

1832022 - 99: Proprietor Address Altered to One StarPoint, Stamford, Connecticut 06902, United 
States of America 
STARWOOD HOTELS &RESORTS WORLDWIDE INC.

1845666 - 9: Proprietor Address Altered to East 3rd floor 16Bld fuyuan industry area C No.111 
zhoushi Rd, xixiang, baoan, Shenzhen, Guangdong Province, China 
SHENZHEN HONGJIAYUAN COMMUNICATION TECHNOLOGY CO., LTD.

1845666 - 9: Proprietor Address Altered to Room 2406, Block A of Electronic Science and 
Technology Building, No. 2070, Shennan Zhong Road, Futian District, Shenzhen City, Guangdong 
Province, P.R. China 
SHENZHEN HONGJIAYUAN COMMUNICATION TECHNOLOGY CO., LTD.

1983192 - 43: Proprietor Address Altered to One StarPoint, Stamford, Connecticut 06902, United 
States of America 
STARWOOD HOTELS & RESORTS WORLDWIDE, INC

1992513 - 5: Proprietor Address Altered to Hans-Urmiller-Ring 58, 82515 Wolfratshausen, 
Germany 
ALLERGIKA PHARMA GMBH

1845666 - 9: Proprietor Address Altered to Floor 5th and east 6th and east, Building No. 12, 
YuShen Industrial Park, 467 XiXiang Street (At the GuShu roadside), BaoAn district, ShenZhen, 
GuangDong province, 518000,China 
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SHENZHEN HONGJIAYUAN COMMUNICATION TECHNOLOGY CO., LTD.

1831095 - 41: Proprietor Address Altered to 100 5th Avenue, New York, New York, 10011 USA. 
KNEWTON, INC

2053626 - 11: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1845666 - 9: Proprietor Address Altered to Room 1810, Excellence Mansion, Intersection of 
Shennan Road and Xinzhou Road Southeast, Futian District, Shenzhen City, Guangdong 
Province, China 
SHENZHEN HONGJIAYUAN COMMUNICATION TECHNOLOGY CO., LTD.

2189751 - 99: Proprietor Address Altered to Via Alessandro Manzoni 5, 20121 Milan, Italy 
LARTE S.R.L.

1851530 - 11: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1825671 - 43: Proprietor Address Altered to One StarPoint, Stamford, Connecticut 06902, United 
States of America 
STARWOOD HOTELS &RESORTS WORLDWIDE INC.

1851532 - 11: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

2053624 - 11: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1519802 - 37, 1519803 - 41, 1519804 - 42: Proprietor Address Altered to MANI SQUARE, 164 /1, 
MANIKTOLA MAIN ROAD, 9TH FLOOR, KOLKATA-700 054, WEST BENGAL. 
IQ CITY FOUNDATION

1836102 - 99: Proprietor Address Altered to Level 2,61-71 Dunning Avenue, Roseberry NSW 2018, 
Australia 
THE FRED HOLLOWS FOUNDATION

1815348 - 42: Proprietor Address Altered to One StarPoint, Stamford, Connecticut 06902, United 
States of America 
STARWOOD HOTELS & RESORTS WORLDWIDE, INC.

813039 - 5: Proprietor Address Altered to 112, LAXMI PLAZA, LAXMI INDUSTRIAL ESTATE, OFF 
NEW LINK ROAD, ANDHERI (WEST), MUMBAI-400053 
AYURVEDAA

2009933 - 21: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1811734 - 99: Proprietor Address Altered to KINGFISHER HOUSE, 2 WOODBROOK 
CRESCENT,BILLERICAY, ESSEX CM12 OEQUNITED KINGDOM 
EPAY LIMITED

882536 - 29: Proprietor Address Altered to 17 Boulevard Haussmann, 75009 Paris, France 
COMPAGNIE GERVAIS DANONE
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167484 - 11: Proprietor Address Altered to 904, 9TH FLOOR, SURYA KIRAN BUILDING, K G 
MARG, CONNAUGHT PLACE, NEW DELHI-110001 
QRG ENTERPRISES LIMITED

1825671 - 43: Proprietor Address Altered to 10400 Fernwood Road, Dept. 955.23, Bethesda, 
Maryland 20817, USA 
STARWOOD HOTELS & RESORTS WORLDWIDE LLC

2053625 - 11: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

813039 - 5: Proprietor Address Altered to 62, WEST WIND, 3 RD CROSS LANE, LOKHANDWALA 
COMPLEX, ANDHERI (WEST), MUMBAI- 400 063 
AYURVEDAA

1478120 - 9: Proprietor Address Altered to 2/F, BUILDING 2, COOLPAD CYBER HARBOR, HIGH-
TECH INDUSTRIAL PARK (NORTH),NANSHAN DISTRICT, SHENZHEN, P.R. CHINA 
YULONG COMPUTER TELECOMMUNICATION SCIENTIFIC (SHENZHEN) CO. LTD

1787919 - 41: Proprietor Address Altered to Unit No. 1007, KLJ North Tower, 10th Floor, Netaji 
Subhash Place, Pitampura, Delhi -110034 
MANAV RACHNA VIDYA NTARIKSHA PRIVATE LIMITED.

2009934 - 21: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1822583 - 9: Proprietor Address Altered to 1-1, MARUNOUCHI, 1-CHOME, CHIYODA-KU, TOKYO 
100-8253, JAPAN 
MITSUBISHI RAYON CO., LTD.

1478387 - 30: Proprietor Address Altered to 1132 W. Blackhawk Street, Chicago, Illinois 60642 
WM. WRIGLEY JR. COMPANY

2212449 - 43: Proprietor Address Altered to 10400 Fernwood Road, Dept. 955.23, Bethesda, 
Maryland 20817, USA 
STARWOOD HOTELS & RESORTS WORLDWIDE LLC

1822089 - 9, 1822093 - 17: Proprietor Address Altered to E-23, F-Floor, Plaza Product, N. S. Marg, 
Darya Ganj, New Delhi-110002. 
PLAZA ELECTRICAL PRODUCT PVT.LTD.

1986517 - 12, 1986518 - 7: Proprietor Address Altered to 83, SECTOR-6, IMT MANESAR, 
GURGAON-122050, HARYANA 
INDICATORS MANUFACTURING COMPANY

1796798 - 35, 1796799 - 35, 1796800 - 35, 1796801 - 35: Proprietor Address Altered to 800-1045 
Howe Street, Vancouver, BC, V6Z 2A9, Canada 
CANADIAN TOURISM COMMISSION

1802178 - 11, 1901881 - 9, 1933681 - 1, 1841071 - 1, 1569981 - 99, 732269 - 16, 732270 - 2, 2691310 - 
9: Proprietor Address Altered to 1-6, Shinjuku 4-chome, Shinjuku-ku, Tokyo,Japan 
SEIKO EPSON KABUSHIKI KAISHA (ALSO TRADING AS SEIKO EPSON CORPORATION);

1809656 - 39, 2040891 - 39: Proprietor Address Altered to B-13-15, Level 13, Menara Prima Tower 
B, Jalan PJU 1/39, Dataran Prima, 47301 Petaling Jaya, Selangor Darul Ehsan, Malaysia 
AIR ASIA BERHAD

1348307 - 14, 1348306 - 14: Proprietor Address Altered to 1ST & 2ND FLOOR, A-WING, PLOT NO. 
11, GATE NO.4, ASHOK CHAKRAVARTI ROAD, KANDIVALI (EAST), MUMBAI-400101 
M/S. ORRA FINE JEWELLERY PVT. LTD.

1837843 - 5, 1812081 - 5, 1788354 - 5: Proprietor Address Altered to 1041, STREET NO.-6, OPP. 
GOVT. PRIMARY SCHOOL, CHANDER NAGAR, CIVIL LINES,LUDHIANA, PUNJAB 
RAMAN KUMAR

1994362 - 9: Proprietor Address Altered to K-258,GROUND FLOOR,MAIN PUSTA 
ROAD,INDUSTRIAL AREA,KARAWAL NAGAR,DELHI-110094 
SHARMA ELECTRONICS

2194620 - 99, 2416244 - 99: Proprietor Address Altered to SWAN BUILDING, 3RD FLOOR, 26 
VICTORIA STREET, HAMILTON, HM12, BERMUDA 
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THE CONCENTRATE MANUFACTURING COMPANY OF IRELAND

1308571 - 34, 1330892 - 34, 1330894 - 31, 1369746 - 34, 1308570 - 34, 1308572 - 31, 2209565 - 31, 
2209569 - 31, 2215988 - 34, 2215987 - 31, 2220631 - 34, 2220630 - 31, 2244067 - 34, 1005445 - 29, 
1193059 - 31, 1193058 - 34, 1084421 - 34, 1084420 - 31, 994647 - 31, 994646 - 34: Address for 
Service is altered to B-41, NIZAMUDDIN EAST, NEW DELHI - 110013.

1815348 - 42: Address for Service is altered to G-13, LOWER GROUND FLOOR, NIZAMUDDIN 
WEST, NEW DELHI-110013

580417 - 10: Address for Service is altered to C/O LEX ORBIS INTELLECTUAL PROPERTY 
PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 110001

2212449 - 43: Address for Service is altered to G-13, LOWER GROUND FLOOR, NIZAMUDDIN 
WEST, NEW DELHI-110013

580417 - 10: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

156576 - 7: Address for Service is altered to AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL 
ESTATE-PHASE III, NEW DELHI 110020

1463137 - 7: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1825671 - 43: Address for Service is altered to G-13, LOWER GROUND FLOOR, NIZAMUDDIN 
WEST, NEW DELHI-110013

1428395 - 12, 1428396 - 12, 1428386 - 12, 1428390 - 12, 1428391 - 12, 1428384 - 12, 1428392 - 12, 
1428400 - 12, 1428401 - 12, 1428388 - 12, 1428389 - 12, 1428393 - 12, 1428398 - 12, 1428381 - 12, 
1428399 - 12, 1428403 - 12, 1991155 - 12: Address for Service is altered to ROYAL INSURANCE 
BUILDING,5 NETAJI SUBHAS ROAD,KOLKATA 700 001,WEST BENGAL,INDIA.

1832022 - 99: Address for Service is altered to G-13, LOWER GROUND FLOOR, NIZAMUDDIN 
WEST, NEW DELHI-110013

1787919 - 41: Address for Service is altered to A-4/61, SECTOR-17, ROHINI, NEW DELHI-110089

1983192 - 43: Address for Service is altered to G-13, LOWER GROUND FLOOR, NIZAMUDDIN 
WEST, NEW DELHI-110013

1464663 - 3: Address for Service is altered to D-7, SHEEL APTS., 16TH ROAD, BANDRA -W, 
MUMBAI-400050

1478597 - 7: Address for Service is altered to # 651, TOP FLOOR, SECTOR ¿ 8-B, CHANDIGARH.

1981675 - 9: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India
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1736740 - 99: Address for Service is altered to N-220 Greater Kailash-1, New Delhi 110048 India

1724793 - 24: Address for Service is altered to 112, UNIVERSITY PLAZA, NEAR VIJAY CROSS 
ROADS, NAVRANGPURA, AHMEDABAD-380009

1218859 - 5: Address for Service is altered to LL-47, AMBER TOWER, 1ST FLOOR, SANSAR 
CHAND ROAD, JAIPUR (RAJ).

1478120 - 9, 1478117 - 9: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR 
N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

940067 - 9, 955087 - 9: Address for Service is altered to PLOT NO. A-8 SECTOR-4 NOIDA 201301

1736746 - 17, 1791950 - 17, 1736747 - 17, 1736748 - 17: Address for Service is altered to C-8/8777, 
Vasant Kunj, New Delhi - 110070

1483235 - 5, 1483238 - 5, 1483243 - 5: Address for Service is altered to 213, 3RD FLOOR 
PARMANAND COLONY, DR. MUKHERJEE NAGAR DELHI-9

1193059 - 31, 1084421 - 34, 994646 - 34, 1193058 - 34, 1084420 - 31, 994647 - 31: Address for 
Service is altered to B-41, NIZAMUDDIN EAST, NEW DELHI - 110013.

813039 - 5: Address for Service is altered to 112,LAXMI PLAZA,LAXMI INDUSTRIAL ESTATE,OFF 
NEW LINK ROAD,ANDHERI(W),MUMBAI-400 053

1802178 - 11, 1901881 - 9, 1933681 - 1, 1841071 - 1, 1569981 - 9, 732269 - 16, 732270 - 2: Address 
for Service is altered to AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, 
NEW DELHI 110020

1796798 - 35, 1796799 - 35, 1796800 - 35, 1796801 - 35: Address for Service is altered to 
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

1286909 - 9, 1286916 - 9, 1286918 - 9, 1286919 - 9, 1286914 - 9, 1286911 - 9, 1286910 - 9, 1286913 - 
9, 1331032 - 9, 1401017 - 9, 1538190 - 9, 1916870 - 9: Address for Service is altered to F-46, 
Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

2203034 - 9, 2203035 - 9, 2203037 - 9, 2203038 - 9, 2203039 - 9: Address for Service is altered to 5, 
HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

1851533 - 11, 2009934 - 21, 1851531 - 11, 2053624 - 11, 1851530 - 11, 2009932 - 21, 2053626 - 11, 
1851532 - 11, 2009933 - 21, 2053625 - 11, 1822583 - 9: Address for Service is altered to B-
41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1472058 - 41: Address for Service is altered to GYAN BHAVAN, GROUND FLOOR, 8, KUMTHA 
STREET, BALLARD ESTATE, MUMBAI-400 001.

720695 - 5: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

1463139 - 7: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1463138 - 7: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.

1662245 - 99: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1348306 - 14: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
(EAST), MUMBAI - 400 099.

1463136 - 7: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA BHAVAN, 
INDORE (M.P.) PIN-452 001.
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1028493 14 05/07/2017 12:30:28
1028495 7 05/07/2017 12:31:19
1028496 25 05/07/2017 12:31:49
1028497 9 05/07/2017 12:32:19
1028498 16 05/07/2017 12:32:59
1028499 16 05/07/2017 12:33:31
1028681 16 05/07/2017 12:34:02
1028683 16 05/07/2017 12:52:43
1028684 16 05/07/2017 12:54:55
1028685 16 05/07/2017 12:56:38
1028694 21 05/07/2017 14:25:45
1028694 21 05/07/2017 14:25:45
1028750 16 05/07/2017 14:27:09
1028756 1 05/07/2017 14:28:18
1028783 16 05/07/2017 14:30:02
1028787 31 05/07/2017 14:30:35
1028788 31 05/07/2017 14:31:02
1028789 31 05/07/2017 14:31:58
1028790 31 05/07/2017 14:32:36
1028791 31 05/07/2017 14:33:26
1028793 31 05/07/2017 14:34:09
1028794 31 05/07/2017 14:34:35
1028795 31 05/07/2017 14:35:05
1028796 31 05/07/2017 14:35:51
1028797 31 05/07/2017 14:36:27
1028798 31 05/07/2017 14:36:58
1028799 31 05/07/2017 14:37:23
1028800 31 05/07/2017 14:38:50
1028819 5 05/07/2017 14:39:55
1028824 5 05/07/2017 14:40:36
1028859 16 05/07/2017 14:41:48
1028860 5 05/07/2017 14:42:23
1028862 5 05/07/2017 15:06:13
1028863 5 05/07/2017 15:10:10
1028887 5 05/07/2017 15:18:15
1028908 1 05/07/2017 15:19:20
1028909 1 05/07/2017 15:20:01
1028920 1 05/07/2017 15:20:30
1028921 1 05/07/2017 15:21:02
1028925 1 05/07/2017 15:21:34
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 
APPL NO CLASS REMOVAL DATE
1028928 1 05/07/2017 15:23:31
1028938 30 05/07/2017 15:24:29
1028939 29 05/07/2017 15:29:22
1028962 34 05/07/2017 15:30:07
1028993 16 06/07/2017 15:01:06
1028994 16 06/07/2017 15:02:01
1029017 5 06/07/2017 15:02:41
1029119 2 06/07/2017 15:03:20
1029121 2 06/07/2017 15:04:56
1029134 25 06/07/2017 15:05:21
1029137 31 06/07/2017 15:06:05
1029140 34 06/07/2017 15:06:36
1029141 31 06/07/2017 15:07:09
1029143 31 06/07/2017 15:07:39
1029144 34 06/07/2017 15:09:34
1029145 34 06/07/2017 15:10:15
1029146 31 06/07/2017 15:10:53
1029147 31 06/07/2017 15:11:24
1029148 34 06/07/2017 15:18:46
1029152 10 06/07/2017 15:19:40
1029154 10 06/07/2017 15:20:13
1029155 10 06/07/2017 15:20:43
1029159 10 06/07/2017 15:21:15
1029163 10 06/07/2017 15:21:46
1029164 10 06/07/2017 15:22:17
1029169 10 06/07/2017 15:22:43
1029172 10 06/07/2017 15:23:07
1029174 10 06/07/2017 15:24:39
1029181 17 06/07/2017 15:25:57
1029210 5 06/07/2017 15:26:31
1029211 10 06/07/2017 15:27:34
1029219 29 06/07/2017 15:29:01
1029220 29 06/07/2017 15:30:02
1029236 3 06/07/2017 15:32:01
1029237 5 06/07/2017 16:05:41
1029240 5 06/07/2017 16:06:34
1029241 9 06/07/2017 16:07:01
1029243 34 06/07/2017 16:07:31
1029246 9 06/07/2017 16:09:33
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APPL NO CLASS REMOVAL DATE
1029247 9 06/07/2017 16:13:09
1029326 30 07/07/2017 12:42:00
1029328 5 07/07/2017 12:42:47
1029343 6 07/07/2017 12:43:44
1029344 6 07/07/2017 12:44:20
1029354 3 07/07/2017 12:44:51
1029378 5 07/07/2017 12:46:26
1029395 16 07/07/2017 12:47:17
1029396 28 07/07/2017 12:47:53
1029398 16 07/07/2017 12:49:23
1029399 16 07/07/2017 14:18:47
1029400 16 07/07/2017 14:20:32
1029401 16 07/07/2017 14:21:30
1029402 16 07/07/2017 14:22:25
1029406 2 07/07/2017 14:23:08
1029484 15 07/07/2017 14:24:17
1029485 11 07/07/2017 14:24:48
1029497 30 07/07/2017 14:25:24
1029498 19 07/07/2017 14:26:14
1029499 19 07/07/2017 14:27:00
1029500 19 07/07/2017 14:27:48
1029501 19 07/07/2017 14:28:38
1029557 16 07/07/2017 14:30:03
1029566 3 07/07/2017 14:31:00
1029611 16 07/07/2017 14:32:00
1029617 1 07/07/2017 14:34:58
1029618 1 07/07/2017 14:35:30
1029619 1 07/07/2017 14:36:25
1029621 1 07/07/2017 14:37:12
1029623 1 07/07/2017 14:39:38
1029624 1 07/07/2017 14:40:19
1029625 1 07/07/2017 14:41:28
1029626 1 07/07/2017 14:43:04
1029636 1 07/07/2017 14:45:06
1029637 1 07/07/2017 14:45:40
1029645 16 07/07/2017 14:47:01
1029650 30 07/07/2017 14:48:01
1029654 25 07/07/2017 14:48:35
1029655 9 07/07/2017 14:49:08
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1029661 3 07/07/2017 14:49:48
1029662 3 07/07/2017 14:50:37
1029666 24 07/07/2017 14:52:28
1029672 34 07/07/2017 14:53:59
1029673 30 07/07/2017 14:54:54
1029674 9 07/07/2017 14:55:30
1029801 25 07/07/2017 14:56:04
1029804 6 07/07/2017 14:56:49
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715515 717989 719257 725252 746264
786069 802461 825501 868387 891267
914049 915306 926605 930575 930578
930579 930580 941432 967541 970667
976999 978225 980320 989309 989617
998592 1000262 1009035 1009138 1016983
1017823 1035698 1038030 1038929 1045843
1053743 1059334 1062640 1073997 1081347
1082029 1082565 1082570 1114129 1115633
1115822 1117743 1117746 1142383 1148496
1165457 1171027 1180864 1237885 1238005
1243200 1244503 1246079 1248557 1248843
1249126 1251643 1265147 1265492 1266886
1273136 1273853 1273865 1275973 1278481
1286558 1286696 1287619 1293347 1294174
1298376 1301235 1302430 1307735 1308366
1308597 1312405 1315573 1318178 1320189
1325102 1326839 1333720 1359170 1462557
1488196 1530941 1530954 1579816 1583100
1583109 1584501 1585079 1658987 1666705
1668439 1670750 1671304 1674407 1710757
1722648 1726437 1728890 1733499 1742404
1753941 1782246 1789670 1793227 1796666
1806107 1807673 1807747 1812903 1841759
1847699 1866289 1869773 1875749 1884900
1900011 1908169 1932400 1948037 1949999
1958118 1958121 1958608 1959096 1959720
1960339 1960905 1961215 1961216 1962060
1962695 1962696 1962864 1962872 1963943
1965845 1971067 1979379 1982209 1982344
1983047 1984130 1985380 1989186 1990127
1991868 1992225 1995094 1995299 1995306
1995308 1995509 1995560 1996665 1996836
1997019 1997020 1997174 1997226 1997464
1997507 1997855 1997870 1997879 1998061
1998713 1999177 1999178 1999717 2000217
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2001820 2002137 2002331 2002342 2002344
2002902 2002932 2003069 2004974 2004976
2005035 2005337 2005339 2005404 2005700
2006217 2006327 2006868 2007124 2008035
2008482 2009469 2009944 2010618 2010809
2019661 2034155 2040547 2041009 2041463
2042495 2042532 2047996 2047997 2053020
2055580 2058962 2059976 2061241 2061258
2068076 2069680 2071097 2071475 2071514
2071515 2071939 2078364 2082944 2088413
2091740 2092209 2092210 2098529 2103377
2107463 2107465 2107466 2107467 2107488
2107505 2107509 2107521 2107522 2113602
2114533 2115257 2115793 2121490 2123344
2123393 2123980 2125597 2126067 2127246
2127621 2127811 2127812 2128267 2128795
2130705 2132073 2132198 2132239 2132878
2133192 2134028 2134776 2135532 2135900
2137205 2139095 2139662 2139663 2139665
2139794 2142354 2144515 2145343 2145883
2146606 2147653 2148354 2151302 2152367
2154385 2154688 2154901 2156612 2157237
2157459 2157512 2161340 2161784 2162017
2163181 2163224 2164895 2164907 2165056
2165354 2165624 2166506 2166740 2167977
2168019 2171211 2172237 2173263 2174541
2175120 2175267 2175421 2175445 2175775
2175778 2176169 2177401 2177915 2178399
2178919 2179007 2179035 2179037 2179134
2179982 2180024 2180025 2180100 2180801
2181011 2181582 2181715 2182228 2182848
2183223 2183238 2183443 2183456 2183482
2183689 2184626 2185052 2185446 2186611
2186646 2186689 2187004 2187237 2188293
2188840 2189226 2189736 2189884 2190081
2190134 2190708 2191623 2191630 2191748
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2192331 2192373 2193777 2193798 2193819
2194092 2194381 2194415 2194950 2195401
2195638 2195822 2195916 2196195 2196562
2196564 2197201 2198522 2198528 2198534
2198743 2198810 2199414 2199629 2199645
2199933 2200029 2200463 2200725 2201497
2201564 2201795 2201859 2201927 2202286
2202632 2203087 2203088 2203245 2203246
2203490 2203607 2203697 2203724 2204645
2204680 2204683 2204684 2204686 2205126
2205665 2206589 2206602 2206849 2207330
2207331 2207552 2207577 2207744 2207776
2207928 2208150 2208624 2209278 2209289
2209291 2209293 2209302 2209303 2209315
2209498 2209623 2212751 2213162 2214258
2214896 2214898 2214901 2216155 2216379
2222396 2222412 2223564 2223999 2224146
2224259 2225012 2225521 2225785 2226145
2226761 2227217 2227265 2227809 2228370
2228373 2228480 2228558 2228801 2228802
2229202 2229274 2229282 2229425 2229616
2229983 2230014 2230882 2230884 2230895
2230923 2231294 2231803 2231956 2232763
2232822 2232825 2232857 2232935 2233232
2233235 2233256 2233566 2233780 2233798
2233938 2234002 2234369 2234491 2234493
2234494 2234495 2234538 2234548 2234598
2234987 2235055 2235264 2235481 2235651
2235718 2235844 2235875 2236150 2236179
2236241 2236322 2236566 2236594 2236658
2236835 2236837 2236967 2237007 2237055
2237091 2237103 2237237 2237280 2237295
2238070 2238077 2240256 2241374 2241375
2242584 2243331 2243453 2243505 2243807
2244807 2244808 2244809 2244810 2244812
2244813 2244814 2244815 2244818 2245046
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2247136 2247659 2248418 2248733 2250482
2250486 2250487 2252693 2253005 2253006
2256543 2257521 2260433 2261073 2261088
2262355 2262926 2268121 2271468 2271470
2271488 2271525 2274370 2276741 2277404
2278188 2281299 2284018 2284024 2286551
2286569 2286570 2288382 2288383 2288483
2290191 2292089 2292100 2292941 2292949
2293885 2294413 2296811 2298695 2299068
2299787 2300974 2302160 2304211 2304474
2306405 2306796 2306874 2306876 2309038
2309253 2312180 2312661 2321090 2321469
2322816 2323324 2323325 2323744 2326427
2329083 2329625 2330521 2331620 2332874
2332875 2332877 2332905 2333736 2334976
2335757 2341473 2344791 2349403 2354002
2356156 2356237 2358074 2358593 2358693
2359309 2359342 2359553 2359560 2362291
2366544 2366555 2369732 2374135 2374407
2376749 2376895 2380626 2380708 2385502
2387553 2389445 2389995 2389996 2392753
2394954 2396534 2396541 2401418 2407095
2415288 2421558 2423474 2428551 2430031
2431478 2433262 2433976 2435802 2436991
2440186 2440187 2444687 2447584 2448339
2449958 2452390 2453788 2454332 2456838
2458693 2458801 2461474 2473939 2475631
2477555 2477564 2477570 2477572 2477573
2479310 2479707 2480492 2485081 2489754
2490302 2499834 2516265 2517160 2523353
2524068 2525628 2531772 2534243 2535515
2536354 2537398 2538054 2538958 2539347
2543183 2546058 2547128 2547661 2547833
2548453 2549596 2549798 2550372 2550795
2551434 2554397 2554400 2554421 2555587
2557266 2557475 2557809 2558031 2558652
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2561332 2562460 2562497 2563952 2564278
2564282 2564863 2565976 2567072 2567080
2567666 2569233 2569274 2569287 2569298
2570828 2571055 2571797 2572346 2572415
2572772 2572909 2572934 2573068 2573635
2573861 2574018 2574333 2575146 2575175
2575726 2575727 2575744 2576048 2577449
2577585 2577599 2577608 2577609 2577750
2577828 2578046 2578229 2578353 2578443
2578459 2578463 2578555 2578559 2578562
2578617 2578929 2578979 2579040 2579111
2579135 2579364 2579367 2579374 2579397
2579428 2579450 2579457 2579471 2579538
2579551 2579556 2579834 2579861 2579983
2579984 2580042 2580057 2580254 2580259
2580437 2580475 2580567 2580818 2580883
2580956 2580988 2581278 2581402 2581499
2581676 2581677 2581700 2581711 2581798
2581867 2581917 2581920 2581922 2581923
2581924 2581926 2581930 2581931 2581932
2581934 2581988 2582082 2582134 2582135
2582172 2582186 2582320 2582334 2582556
2582557 2582624 2582930 2583055 2583180
2583369 2583372 2583435 2583618 2583625
2583722 2583930 2584019 2584023 2584189
2584342 2584378 2584474 2584480 2584487
2584614 2584618 2584632 2584635 2584660
2584792 2584799 2584810 2584822 2584825
2584860 2584880 2584914 2584915 2584916
2584919 2585007 2585009 2585013 2585019
2585057 2585059 2585124 2585266 2585286
2585333 2585405 2585476 2585675 2585862
2585959 2586028 2586030 2586032 2586069
2586311 2586325 2586503 2586537 2586544
2586634 2586747 2586836 2586865 2586866
2586868 2586869 2586870 2586976 2587050
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2587051 2587072 2587073 2587075 2587276
2587316 2587378 2587495 2587616 2587629
2587747 2587774 2587785 2587819 2587835
2587837 2587849 2587850 2587888 2587960
2587963 2588003 2588004 2588106 2588107
2588139 2588176 2588202 2588227 2588230
2588235 2588379 2588405 2588456 2588496
2588505 2588570 2588873 2588875 2589028
2589029 2589030 2589086 2589197 2589199
2589237 2589239 2589277 2589322 2589323
2589366 2589393 2589436 2589476 2589613
2589662 2589714 2589809 2589822 2589827
2589834 2589849 2589870 2589871 2589988
2589994 2590037 2590131 2590140 2590378
2590725 2590726 2590779 2590815 2590911
2591009 2591016 2591140 2591181 2591239
2591318 2591323 2591362 2591409 2591410
2591501 2591547 2591863 2591926 2591970
2591973 2591992 2592039 2592055 2592176
2592188 2592296 2592377 2592425 2592559
2592643 2592777 2592779 2592883 2592884
2592913 2592920 2593039 2593040 2593041
2593069 2593085 2593112 2593118 2593119
2593122 2593196 2593226 2593227 2593228
2593231 2593370 2593378 2593438 2593439
2593504 2593552 2593584 2593761 2593778
2593811 2593850 2593895 2593904 2593905
2593906 2593907 2593992 2594021 2594042
2594043 2594044 2594154 2594156 2594219
2594252 2594284 2594346 2594354 2594355
2594366 2594370 2594403 2594410 2594419
2594421 2594453 2594457 2594504 2594543
2594544 2594551 2594644 2594648 2594650
2594652 2594687 2594688 2594708 2594709
2594710 2594711 2594712 2594713 2594774
2594824 2594835 2594851 2594917 2594918
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2594993 2595014 2595044 2595083 2595102
2595114 2595197 2595213 2595214 2595219
2595229 2595230 2595232 2595233 2595236
2595238 2595306 2595331 2595339 2595340
2595341 2595343 2595366 2595379 2595382
2595383 2595385 2595387 2595388 2595393
2595412 2595469 2595565 2595631 2595720
2595743 2595753 2595754 2595757 2595838
2595839 2595841 2595843 2595845 2595847
2595886 2595887 2595899 2595907 2595909
2595912 2595920 2595921 2595922 2595923
2595924 2595926 2595927 2595928 2595930
2595931 2595956 2595968 2596004 2596005
2596007 2596008 2596020 2596030 2596037
2596039 2596084 2596123 2596154 2596156
2596178 2596240 2596250 2596265 2596268
2596269 2596272 2596273 2596274 2596281
2596301 2596347 2596413 2596469 2596515
2596519 2596522 2596567 2596595 2596605
2596606 2596660 2596663 2596695 2596696
2596699 2596757 2596760 2596761 2596762
2596767 2596880 2596909 2596979 2596982
2596983 2597003 2597018 2597028 2597129
2597317 2597386 2597399 2597406 2597434
2597470 2597475 2597483 2597484 2597530
2597533 2597601 2597623 2597651 2597652
2597723 2597779 2597835 2597855 2597898
2597902 2597903 2597904 2597905 2598005
2598015 2598018 2598037 2598077 2598078
2598163 2598228 2598267 2598320 2598327
2598346 2598355 2598357 2598358 2598361
2598363 2598370 2598371 2598372 2598376
2598516 2598552 2598553 2598605 2598663
2598738 2598740 2598786 2598788 2598789
2598790 2598793 2598794 2598795 2598817
2598919 2599146 2599154 2599268 2599505
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2599506 2599509 2599510 2599511 2599545
2599556 2599620 2599643 2599646 2599694
2599730 2599753 2599775 2599776 2599788
2599803 2599829 2599856 2599931 2599932
2599936 2599937 2599939 2599940 2599941
2599943 2599948 2600028 2600051 2600089
2600140 2600160 2600161 2600375 2600395
2600401 2600416 2600417 2600418 2600435
2600438 2600439 2600484 2600586 2600589
2600613 2600615 2600633 2600637 2600639
2600642 2600673 2600674 2600685 2600697
2600743 2600783 2600786 2600787 2600788
2600791 2600792 2600794 2600830 2600855
2600975 2601010 2601012 2601023 2601068
2601071 2601106 2601139 2601160 2601167
2601217 2601239 2601242 2601280 2601289
2601395 2601444 2601618 2601701 2601763
2601764 2601765 2601782 2601783 2601785
2601788 2601789 2601791 2601821 2601823
2601911 2601915 2601938 2602128 2602236
2602269 2602292 2602294 2602306 2602356
2602381 2602382 2602383 2602471 2602472
2602481 2602495 2602519 2602591 2602594
2602599 2602600 2602602 2602603 2602623
2602647 2602653 2602657 2602658 2602659
2602660 2602680 2602691 2602694 2602695
2602700 2602705 2602716 2602770 2602797
2602799 2602804 2602805 2602806 2602809
2602837 2602876 2602889 2602913 2602991
2603064 2603091 2603134 2603137 2603147
2603150 2603151 2603164 2603218 2603249
2603315 2603324 2603325 2603330 2603331
2603332 2603335 2603336 2603337 2603338
2603340 2603341 2603342 2603344 2603345
2603346 2603347 2603348 2603349 2603356
2603358 2603362 2603363 2603364 2603365
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2603366 2603367 2603370 2603371 2603372
2603373 2603374 2603430 2603442 2603444
2603466 2603544 2603601 2603660 2603671
2603672 2603673 2603674 2603916 2604077
2604208 2604233 2604239 2604252 2604253
2604254 2604268 2604424 2604427 2604434
2604458 2604459 2604471 2604472 2604598
2604858 2604897 2604935 2604951 2605024
2605175 2605179 2605268 2605270 2605271
2605272 2605274 2605282 2605283 2605387
2605388 2605389 2605394 2605399 2605404
2605408 2605495 2605537 2605578 2605603
2605702 2605716 2605718 2605850 2605882
2605931 2605945 2605946 2605997 2606186
2606195 2606238 2606260 2606281 2606283
2606348 2606363 2606440 2606441 2606446
2606448 2606501 2606503 2606509 2606534
2606535 2606538 2606539 2606541 2606917
2606927 2606985 2607148 2607221 2607334
2607602 2607685 2607688 2609498 2611073
2611075 2616120 2616631 2616634 2620937
2622667 2623201 2626282 2628853 2628855
2629294 2629295 2629296 2629298 2632485
2640072 2640973 2646597 2648750 2649684
2655064 2655065 2655141 2656325 2658288
2658865 2662872 2662875 2663968 2669363
2673500 2674746 2674949 2676967 2678193
2682455 2688421 2689182 2689185 2689190
2689195 2689201 2689205 2689206 2689212
2689216 2689223 2689234 2690771 2690951
2692310 2695228 2696493 2698407 2698715
2698716 2698717 2699152 2699541 2699542
2699544 2704227 2704330 2705348 2707400
2714982 2715721 2715881 2715923 2719137
2719140 2719443 2720471 2721126 2724286
2728406 2735800 2738529 2739808 2742643
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2745798 2747333 2748352 2751561 2752852
2753264 2753265 2754804 2757170 2766820
2766821 2766822 2766823 2770047 2778037
2778083 2778255 2779858 2783391 2785573
2787429 2787467 2787858 2788158 2788165
2788493 2790885 2792950 2794141 2794190
2794771 2795977 2796106 2797700 2798784
2798786 2798787 2798788 2799466 2804139
2806612 2807306 2807307 2807313 2807318
2807319 2807388 2808555 2809184 2809186
2809263 2810228 2813841 2814485 2817195
2817322 2817695 2823560 2824791 2826532
2828431 2828432 2828666 2828671 2828674
2828675 2828676 2828693 2828694 2828701
2828706 2828710 2828713 2828714 2828720
2828725 2831120 2832291 2834412 2835059
2835561 2838875 2838892 2841559 2842353
2843217 2843886 2843926 2843978 2843997
2844334 2844655 2850372 2850373 2851758
2854052 2854698 2855145 2856038 2856086
2856534 2857414 2857422 2859253 2859678
2861148 2861524 2861618 2861631 2866654
2867325 2868247 2868263 2868264 2868268
2871620 2871848 2878773 2879948 2880701
2881795 2882109 2882111 2882133 2882262
2882263 2882867 2882885 2884461 2884465
2884467 2885132 2885516 2886071 2886355
2888126 2888842 2889953 2890535 2891431
2891449 2891456 2891505 2891569 2891780
2892052 2892556 2892631 2892846 2894157
2895107 2895400 2897898 2899870 2902859
2903754 2903756 2903766 2905360 2907787
2907815 2907958 2907965 2907968 2907970
2910850 2912208 2912377 2914181 2914695
2914742 2914744 2916069 2916249 2916378
2916748 2916973 2917925 2917945 2917954
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2917958 2918780 2918957 2918979 2918987
2918988 2918991 2919181 2919751 2920877
2921386 2921392 2921395 2924585 2926016
2926093 2926114 2926478 2927090 2927091
2927093 2928611 2928612 2928957 2929731
2933865 2933866 2933876 2933895 2933920
2935962 2936193 2936999 2937122 2937877
2937895 2939078 2939462 2939611 2942403
2943838 2944614 2946096 2947036 2947084
2947355 2951217 2951754 2951959 2952311
2952362 2954641 2955452 2955453 2955472
2955845 2955850 2955861 2955871 2955876
2955878 2955879 2955885 2956227 2956584
2956588 2957312 2957331 2957337 2957338
2957341 2957659 2957662 2957670 2957995
2957996 2957997 2957998 2958001 2958071
2958239 2958768 2960263 2961921 2962112
2967967 2969947 2971892 2973268 2974540
2974805 2975176 2975177 2975178 2975195
2975207 2975226 2977575 2977577 2979043
2979062 2979063 2979071 2979145 2980330
2981396 2981459 2982306 2983630 2983696
2984325 2984538 2985646 2986504 2992489
2993091 2993988 2994828 2994848 2996967
2996971 2996979 2998257 2998440 2998881
3000939 3003010 3003780 3004128 3004130
3004132 3004497 3005940 3007009 3008061
3009750 3009978 3011337 3013323 3013833
3014132 3015008 3015490 3016882 3017695
3018144 3018281 3018530 3018548 3018711
3019026 3019027 3019028 3021118 3021119
3021814 3021819 3021828 3024015 3025144
3026823 3026874 3027068 3027485 3027491
3027499 3027500 3027502 3029576 3031111
3031334 3031380 3031602 3033741 3034784
3036192 3036193 3036353 3036957 3038228
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3038243 3038252 3038258 3039550 3042867
3047540 3047542 3049781 3050920 3051935
3051936 3053991 3057740 3060992 3061215
3063261 3066384 3069799 3069997 3070947
3070980 3070986 3073227 3073229 3074705
3074865 3076011 3076329 3076478 3078003
3078446 3079005 3079953 3080688 3082280
3083244 3083750 3084316 3085212 3089715
3093170 3093907 3094287 3095165 3095891
3096180 3098451 3100426 3100429 3101195
3102544 3103043 3105831 3106877 3109183
3109228 3112181 3112978 3115210 3116920
3116927 3116933 3117211 3119888 3120458
3121154 3123456 3123585 3124759 3124767
3125372 3131130 3132913 3135654 3135931
3137426 3138441 3139167 3139241 3139909
3140924 3141729 3141746 3142258 3142618
3142920 3143767 3145165 3149613 3151567
3153241 3154539 3155089 3155090 3155554
3157218 3158733 3161517 3162446 3162458
3162944 3166150 3167721 3170615 3174981
3175050 3175411 3177260 3179202 3179221
3179770 3181420 3182612 3189152 3189740
3190839 3191117 3191191 3191897 3191928
3192423 3193384 3198510 3199725 3200772
3200773 3202822 3203271 3203804 3204799
3206553 3207365 3210413 3210720 3210725
3210920 3211078 3211777 3213256 3213258
3214250 3214346 3214380 3214382 3214389
3214462 3215865 3216312 3216385 3216849
3216874 3217088 3218169 3218306 3220396
3220430 3220593 3220597 3220606 3227245
3227556 3227826 3227827 3228705 3228708
3228760 3228979 3229733 3229744 3230279
3231054 3233018 3233286 3234064 3234522
3234523 3235134 3236124 3236125 3236977
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3237441 3237442 3237618 3239421 3239539
3239729 3239757 3240387 3240709 3240796
3241147 3241150 3241442 3241897 3242128
3243367 3243368 3243592 3243595 3243938
3244278 3244748 3244888 3244889 3245013
3245109 3245303 3245615 3245616 3245631
3245901 3245907 3246040 3246143 3246146
3246277 3246280 3246283 3246284 3246869
3246878 3246965 3247559 3247904 3248336
3248665 3248667 3248670 3249092 3249510
3249585 3250047 3250049 3250050 3250510
3251898 3252834 3253433 3253630 3254188
3254190 3254401 3254402 3254416 3254421
3254422 3254558 3254590 3255546 3256879
3257229 3258704 3258982 3259027 3259339
3260155 3260645 3261463 3262379 3263935
3264077 3265611 3265918 3267836 3268180
3268485 3268635 3269230 3271614 3273493
3275838 3278120 3280612 3281385 3281726
3281728 3283598 3284557 3285896 3288165
3288173 3288907 3288988 3289073 3289293
3289738 3293201 3297569 3298774 3298778
3302968 3303022 3303518 3303682 3304106
3304181 3304182 3304186 3304190 3305571
3306387 3306388 3306674 3307240 3307244
3309729 3310660 3311039 3313021 3313383
3314258 3314467 3316446 3319625 3322945
3322977 3324697 3324725 3324993 3327931
3329271 3330478 3330510 3330513 3330514
3331228 3333403 3334689 3335508 3336357
3337461 3338071 3341499 3342043 3342102
3342947 3343998 3345351 3347536 3348353
3349163 3352684 3353415 3354026 3354092
3354238 3354495 3354912 3355155 3356676
3359371 3359554 3360345 3362815 3362817
3363632 3363692 3363694 3364128 3364399
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3365065 3367193 3367295 3367502 3367675
3368298 3368982 3369075 3369414 3369728
3369814 3369851 3369853 3369855 3370352
3370500 3370849 3371275 3371410 3371411
3371594 3371631 3371786 3371806 3371813
3371943 3371945 3371946 3372032 3372156
3372157 3372313 3372446 3372450 3372511
3372811 3372969 3373253 3373342 3373344
3373345 3373659 3374761 3375296 3375438
3375784 3375899 3375977 3376475 3377010
3377562 3377830 3378003 3378424 3379092
3380088 3381609 3381642 3381762 3381932
3382024 3382050 3382066 3382090 3382411
3382779 3382831 3382846 3383493 3383494
3384930 3385048 3385102 3385137 3385507
3385782 3385995 3386554 3386579 3386666
3386912 3387157 3387678 3388919 3388920
3389158 3389159 3389165 3389528 3389618
3390103 3390145 3390147 3390159 3390387
3390725 3390767 3390897 3390976 3391313
3391316 3391321 3391368 3391369 3391622
3391816 3392247 3392600 3392856 3393086
3393088 3393091 3393243 3393895 3394144
3394337 3394504 3394617 3395447 3396119
3396352 3396363 3396655 3396824 3397637
3397663 3397974 3398235 3398418 3398419
3398420 3398421 3398422 3398424 3398425
3398431 3398435 3398613 3398936 3399017
3399456 3399494 3399656 3400399 3400412
3400423 3400438 3400471 3400498 3400501
3400621 3401324 3401849 3401852 3401921
3402040 3402051 3402054 3402188 3402349
3402440 3402442 3402453 3402512 3402731
3402750 3402799 3403705 3404100 3404269
3404478 3405065 3405071 3405131 3405270
3405272 3405337 3405808 3405834 3405930
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3405932 3406025 3406124 3406130 3406195
3406249 3406252 3406508 3406553 3406611
3406616 3406727 3406772 3406834 3406843
3406962 3406972 3407000 3407080 3407081
3407082 3407088 3407119 3407212 3407271
3407300 3407307 3407336 3407338 3407349
3407356 3407357 3407457 3407458 3407536
3407626 3407690 3407996 3408008 3408022
3408088 3408094 3408234 3408300 3408383
3408384 3408385 3408386 3408423 3408582
3408583 3408584 3408710 3408908 3408943
3408977 3409015 3409034 3409068 3409151
3409156 3409158 3409195 3409252 3409253
3409282 3409377 3409495 3409496 3409497
3409499 3409500 3409503 3409619 3409780
3409801 3409802 3409935 3409970 3410028
3410069 3410277 3410304 3410308 3410311
3410312 3410313 3410315 3410432 3410487
3410488 3410497 3410533 3410769 3410773
3410776 3410833 3410894 3410971 3411278
3411302 3411419 3411561 3411562 3411678
3411686 3411699 3411703 3411726 3411744
3411897 3411898 3411902 3411933 3412077
3412082 3412088 3412089 3412090 3412094
3412105 3412106 3412107 3412110 3412111
3412331 3412357 3412536 3412564 3412579
3412684 3412777 3412779 3412841 3412843
3412895 3412904 3412905 3412906 3412907
3412909 3412910 3412911 3412912 3412991
3412995 3413003 3413004 3413027 3413060
3413068 3413072 3413197 3413244 3413368
3413370 3413375 3413376 3413377 3413379
3413380 3413382 3413385 3413388 3413400
3413402 3413403 3413406 3413408 3413464
3413549 3413550 3413551 3413553 3413554
3413555 3413556 3413557 3413568 3413570
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3413571 3413572 3413573 3413575 3413576
3413579 3413593 3413597 3413631 3413732
3413823 3413835 3413836 3413899 3413907
3413954 3413963 3413986 3414016 3414017
3414088 3414103 3414104 3414142 3414251
3414272 3414275 3414387 3414400 3414401
3414488 3414489 3414490 3414494 3414590
3414650 3414746 3414750 3414769 3414770
3414772 3414775 3414776 3414827 3414946
3414965 3414970 3414994 3415116 3415117
3415122 3415133 3415134 3415137 3415138
3415160 3415223 3415408 3415409 3415421
3415422 3415561 3415574 3415590 3415606
3415643 3415647 3415657 3415659 3415688
3415689 3415701 3415702 3415703 3415705
3415706 3415707 3415710 3415712 3415715
3415716 3415719 3415720 3415787 3415791
3415798 3415812 3415828 3415848 3415849
3415855 3415856 3415943 3415944 3415963
3416028 3416086 3416089 3416169 3416172
3416224 3416254 3416335 3416452 3416496
3416569 3416609 3416644 3416645 3416647
3416674 3416679 3416681 3416682 3416684
3416693 3416742 3416761 3416764 3416765
3416766 3416770 3416777 3416780 3416782
3416785 3416789 3416792 3416794 3416802
3416806 3416808 3416853 3416872 3416887
3416976 3416977 3416992 3416993 3417020
3417022 3417027 3417126 3417254 3417255
3417286 3417325 3417360 3417404 3417486
3417500 3417506 3417517 3417518 3417575
3417601 3417612 3417619 3417621 3417659
3417674 3417686 3417702 3417717 3417719
3417731 3417891 3417893 3417964 3418025
3418028 3418033 3418053 3418074 3418084
3418123 3418184 3418186 3418267 3418273
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3418275 3418285 3418312 3418369 3418420
3418422 3418467 3418468 3418469 3418470
3418472 3418483 3418495 3418498 3418501
3418526 3418531 3418532 3418594 3418618
3418620 3418623 3418625 3418651 3418652
3418663 3418666 3418668 3418677 3418684
3418685 3418708 3418788 3418797 3418821
3418875 3418885 3418886 3418980 3419004
3419016 3419022 3419025 3419030 3419068
3419077 3419086 3419087 3419119 3419136
3419148 3419197 3419207 3419208 3419214
3419215 3419216 3419269 3419271 3419278
3419281 3419359 3419419 3419420 3419464
3419470 3419492 3419498 3419550 3419556
3419588 3419603 3419623 3419661 3419693
3419750 3419759 3419769 3419866 3419879
3419880 3419886 3419887 3419892 3419937
3419968 3419976 3420044 3420177 3420281
3420283 3420296 3420323 3420342 3420419
3420467 3420476 3420477 3420478 3420504
3420505 3420507 3420508 3420509 3420513
3420539 3420540 3420542 3420544 3420548
3420549 3420550 3420555 3420556 3420578
3420580 3420592 3420595 3420631 3420668
3420688 3420689 3420734 3420763 3420791
3420799 3420804 3420876 3420880 3420881
3420882 3420966 3420968 3420977 3421008
3421079 3421111 3421115 3421123 3421125
3421127 3421128 3421129 3421130 3421161
3421205 3421224 3421233 3421245 3421254
3421280 3421318 3421320 3421322 3421343
3421369 3421375 3421475 3421495 3421504
3421515 3421525 3421554 3421565 3421583
3421649 3421668 3421673 3421675 3421682
3421685 3421688 3421696 3421728 3421739
3421745 3421749 3421754 3421763 3421795
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3421817 3421825 3421833 3421860 3421867
3421901 3421909 3421912 3421931 3421956
3421966 3422069 3422071 3422190 3422241
3422336 3422337 3422357 3422359 3422379
3422384 3422397 3422427 3422433 3422446
3422457 3422472 3422522 3422523 3422583
3422588 3422590 3422619 3422627 3422652
3422686 3422690 3422717 3422735 3422768
3422785 3422909 3422926 3422948 3422985
3422986 3423117 3423235 3423280 3423357
3423360 3423361 3423401 3423457 3423458
3423510 3423546 3423565 3423573 3423706
3423712 3423760 3423774 3423799 3423827
3423916 3423924 3424006 3424100 3424124
3424201 3424222 3424233 3424253 3424313
3424315 3424338 3424340 3424477 3424541
3424547 3424568 3424595 3424619 3424620
3424622 3424658 3424676 3424704 3424705
3424734 3424767 3424769 3424773 3424775
3424777 3424784 3424786 3424806 3424809
3424905 3425050 3425062 3425066 3425067
3425143 3425145 3425146 3425172 3425196
3425271 3425296 3425342 3425437 3425443
3425446 3425525 3425563 3425572 3425580
3425622 3425674 3425712 3425719 3425726
3425758 3425784 3425849 3425860 3425891
3425896 3425899 3425901 3425904 3425906
3425909 3425910 3425935 3425971 3425972
3426030 3426091 3426151 3426176 3426186
3426255 3426375 3426380 3426381 3426384
3426448 3426449 3426486 3426498 3426540
3426585 3426616 3426641 3426652 3426671
3426678 3426759 3426788 3426790 3426791
3426814 3426880 3426912 3427001 3427081
3427088 3427094 3427103 3427171 3427177
3427178 3427182 3427195 3427199 3427201
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3427205 3427254 3427259 3427310 3427348
3427366 3427370 3427371 3427415 3427419
3427421 3427422 3427426 3427445 3427446
3427465 3427494 3427503 3427517 3427518
3427526 3427529 3427532 3427534 3427559
3427566 3427568 3427635 3427683 3427714
3427740 3427774 3427776 3427796 3427816
3427822 3427918 3427936 3427953 3427988
3427995 3428016 3428024 3428058 3428069
3428075 3428077 3428079 3428084 3428088
3428103 3428113 3428115 3428191 3428244
3428245 3428262 3428279 3428280 3428282
3428304 3428495 3428542 3428543 3428572
3428632 3428661 3428663 3428853 3428867
3428869 3428879 3428939 3428946 3428973
3428976 3428999 3429045 3429046 3429073
3429075 3429084 3429102 3429139 3429152
3429153 3429181 3429185 3429187 3429195
3429200 3429209 3429215 3429216 3429217
3429219 3429220 3429239 3429244 3429300
3429317 3429408 3429422 3429453 3429462
3429464 3429466 3429479 3429529 3429622
3429627 3429664 3429692 3429695 3429714
3429716 3429720 3429723 3429728 3429738
3429742 3429751 3429754 3429773 3429774
3429775 3429785 3429798 3429812 3429841
3429850 3429855 3429857 3429860 3429862
3429900 3429901 3429904 3429905 3429907
3429908 3429909 3429910 3429911 3429918
3429936 3429981 3430067 3430145 3430155
3430174 3430176 3430178 3430181 3430188
3430214 3430270 3430321 3430326 3430333
3430334 3430361 3430407 3430414 3430447
3430453 3430455 3430515 3430527 3430550
3430555 3430586 3430623 3430629 3430632
3430659 3430666 3430700 3430762 3430767
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3430789 3430796 3430817 3430829 3430896
3430897 3430905 3430912 3430916 3430933
3430942 3430960 3430961 3430966 3430971
3430993 3431024 3431039 3431044 3431084
3431091 3431127 3431131 3431134 3431372
3431503 3431525 3431537 3431562 3431595
3431626 3431644 3431655 3431729 3431733
3431742 3431765 3431767 3431769 3431773
3431775 3431805 3431844 3431861 3431878
3431896 3431962 3432121 3432163 3432172
3432207 3432242 3432292 3432294 3432314
3432315 3432330 3432342 3432382 3432384
3432386 3432387 3432403 3432442 3432443
3432452 3432455 3432456 3432457 3432459
3432471 3432472 3432473 3432493 3432499
3432614 3432643 3432647 3432648 3432651
3432656 3432667 3432683 3432694 3432698
3432741 3432758 3432778 3432779 3432819
3432833 3432887 3432934 3432939 3432940
3432945 3432950 3433059 3433061 3433076
3433116 3433117 3433129 3433145 3433150
3433179 3433197 3433200 3433223 3433231
3433232 3433333 3433404 3433445 3433449
3433455 3433471 3433474 3433517 3433535
3433542 3433552 3433556 3433557 3433561
3433587 3433603 3433611 3433612 3433672
3433674 3433677 3433680 3433725 3433728
3433749 3433756 3433768 3433792 3433803
3433815 3433848 3433852 3433858 3433916
3433925 3433934 3433966 3433969 3433971
3434036 3434088 3434108 3434132 3434168
3434187 3434215 3434227 3434232 3434274
3434283 3434445 3434470 3434579 3434622
3434631 3434644 3434663 3434665 3434687
3434700 3434713 3434754 3434756 3434805
3434868 3434870 3434908 3434919 3434926
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3434961 3435003 3435014 3435023 3435024
3435025 3435026 3435028 3435029 3435030
3435032 3435033 3435034 3435035 3435038
3435039 3435041 3435045 3435057 3435109
3435110 3435111 3435122 3435135 3435144
3435151 3435202 3435324 3435341 3435355
3435427 3435434 3435436 3435442 3435446
3435465 3435470 3435471 3435476 3435481
3435482 3435484 3435497 3435498 3435603
3435613 3435681 3435760 3435883 3435902
3435937 3435945 3435951 3435952 3435962
3435984 3436101 3436104 3436133 3436134
3436160 3436163 3436164 3436166 3436172
3436191 3436198 3436199 3436237 3436238
3436246 3436262 3436287 3436324 3436348
3436374 3436377 3436379 3436401 3436402
3436403 3436436 3436465 3436468 3436469
3436470 3436482 3436488 3436539 3436565
3436568 3436569 3436580 3436613 3436620
3436697 3436704 3436743 3436744 3436767
3436790 3436791 3436842 3436882 3436899
3436903 3436913 3436917 3436978 3436989
3437008 3437014 3437042 3437145 3437160
3437175 3437176 3437196 3437197 3437227
3437228 3437239 3437291 3437307 3437312
3437321 3437341 3437346 3437351 3437352
3437362 3437369 3437385 3437393 3437458
3437469 3437470 3437479 3437483 3437530
3437533 3437569 3437587 3437589 3437638
3437641 3437646 3437654 3437659 3437706
3437708 3437709 3437718 3437735 3437777
3437802 3437834 3437841 3437943 3437957
3437994 3437995 3438039 3438054 3438056
3438058 3438059 3438081 3438115 3438118
3438122 3438134 3438135 3438194 3438206
3438239 3438266 3438279 3438281 3438318
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3438334 3438341 3438398 3438404 3438420
3438447 3438479 3438510 3438556 3438588
3438592 3438634 3438644 3438652 3438654
3438675 3438688 3438692 3438693 3438705
3438769 3438788 3438843 3438857 3438882
3438943 3438957 3438958 3438959 3438983
3439010 3439024 3439025 3439035 3439039
3439043 3439045 3439061 3439114 3439149
3439197 3439212 3439213 3439244 3439321
3439325 3439349 3439366 3439384 3439385
3439394 3439397 3439411 3439440 3439441
3439452 3439465 3439483 3439509 3439526
3439546 3439575 3439601 3439607 3439633
3439634 3439635 3439636 3439638 3439640
3439642 3439643 3439646 3439678 3439692
3439710 3439736 3439742 3439748 3439791
3439804 3439805 3439829 3439889 3439891
3439892 3439897 3439935 3439937 3439948
3439951 3439955 3439971 3439984 3439985
3439991 3439994 3439996 3439998 3439999
3440051 3440055 3440100 3440118 3440186
3440192 3440194 3440227 3440231 3440252
3440288 3440290 3440375 3440376 3440378
3440384 3440391 3440402 3440428 3440431
3440443 3440461 3440462 3440513 3440520
3440524 3440526 3440542 3440548 3440555
3440561 3440565 3440600 3440604 3440646
3440651 3440673 3440734 3440736 3440749
3440751 3440789 3440818 3440823 3440833
3440838 3440976 3440980 3440981 3440982
3441004 3441011 3441012 3441013 3441030
3441049 3441053 3441067 3441130 3441138
3441192 3441195 3441234 3441244 3441300
3441308 3441320 3441356 3441358 3441379
3441384 3441409 3441414 3441426 3441437
3441469 3441482 3441486 3441500 3441530
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3441574 3441576 3441577 3441594 3441603
3441604 3441607 3441618 3441621 3441630
3441633 3441648 3441662 3441665 3441674
3441695 3441699 3441719 3441734 3441736
3441743 3441754 3441756 3441758 3441763
3441823 3441836 3441864 3441865 3441893
3441917 3441923 3441932 3441943 3441953
3441958 3441959 3441987 3441998 3442001
3442029 3442030 3442033 3442039 3442095
3442096 3442101 3442126 3442131 3442135
3442151 3442160 3442198 3442203 3442206
3442208 3442224 3442238 3442247 3442271
3442293 3442307 3442334 3442335 3442366
3442369 3442371 3442375 3442411 3442418
3442425 3442460 3442467 3442468 3442493
3442494 3442512 3442513 3442515 3442519
3442532 3442536 3442592 3442593 3442619
3442622 3442625 3442649 3442650 3442684
3442690 3442706 3442710 3442739 3442767
3442770 3442772 3442808 3442809 3442815
3442872 3442882 3442887 3442888 3442889
3442890 3442893 3442894 3442897 3442898
3442899 3442901 3442905 3442929 3442930
3442958 3442988 3442989 3443037 3443042
3443056 3443058 3443086 3443087 3443088
3443095 3443132 3443135 3443139 3443162
3443184 3443188 3443235 3443247 3443248
3443249 3443250 3443267 3443322 3443327
3443328 3443329 3443333 3443334 3443338
3443339 3443361 3443369 3443421 3443429
3443437 3443442 3443461 3443473 3443512
3443513 3443516 3443517 3443553 3443555
3443556 3443563 3443566 3443569 3443584
3443585 3443596 3443601 3443615 3443618
3443620 3443624 3443628 3443629 3443633
3443654 3443694 3443697 3443705 3443720
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3443745 3443752 3443753 3443757 3443781
3443807 3443809 3443845 3443897 3443898
3443933 3443943 3443971 3443974 3443979
3444000 3444010 3444013 3444084 3444096
3444098 3444101 3444163 3444240 3444245
3444322 3444332 3444390 3444401 3444407
3444416 3444426 3444441 3444462 3444475
3444491 3444501 3444507 3444535 3444548
3444580 3444597 3444640 3444705 3444708
3444709 3444711 3444712 3444714 3444756
3444764 3444774 3444777 3444778 3444784
3444787 3444795 3444797 3444811 3444824
3444827 3444836 3444850 3444859 3444891
3444911 3444912 3444913 3444937 3444958
3444964 3444994 3445002 3445014 3445030
3445054 3445064 3445086 3445151 3445157
3445167 3445172 3445175 3445178 3445182
3445185 3445191 3445195 3445198 3445219
3445298 3445352 3445395 3445396 3445397
3445401 3445403 3445404 3445405 3445421
3445450 3445459 3445466 3445478 3445479
3445488 3445489 3445493 3445494 3445519
3445533 3445567 3445568 3445569 3445600
3445603 3445606 3445618 3445633 3445634
3445638 3445660 3445662 3445663 3445665
3445667 3445668 3445671 3445672 3445692
3445743 3445771 3445775 3445778 3445783
3445785 3445786 3445805 3445813 3445830
3445864 3445876 3445887 3445921 3445922
3445928 3445938 3445939 3445954 3445959
3445965 3445998 3446056 3446087 3446091
3446096 3446097 3446100 3446114 3446116
3446132 3446143 3446149 3446164 3446167
3446171 3446194 3446198 3446202 3446223
3446224 3446226 3446229 3446230 3446239
3446244 3446248 3446256 3446258 3446259
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3446260 3446287 3446314 3446334 3446335
3446336 3446339 3446340 3446353 3446361
3446376 3446378 3446384 3446403 3446405
3446423 3446424 3446425 3446426 3446433
3446435 3446476 3446479 3446490 3446495
3446502 3446505 3446514 3446528 3446538
3446559 3446560 3446608 3446614 3446627
3446639 3446662 3446671 3446674 3446677
3446721 3446739 3446740 3446749 3446803
3446843 3446849 3446856 3446871 3446872
3446878 3446884 3446892 3446894 3446895
3446919 3446920 3446929 3446954 3446959
3446974 3447026 3447070 3447121 3447125
3447139 3447146 3447159 3447160 3447171
3447173 3447212 3447255 3447315 3447344
3447347 3447348 3447364 3447365 3447367
3447370 3447374 3447393 3447412 3447419
3447425 3447435 3447442 3447462 3447484
3447494 3447500 3447501 3447508 3447516
3447519 3447530 3447533 3447535 3447559
3447571 3447572 3447575 3447579 3447580
3447581 3447582 3447593 3447594 3447600
3447601 3447619 3447624 3447625 3447629
3447631 3447632 3447635 3447638 3447650
3447657 3447672 3447673 3447675 3447676
3447684 3447707 3447723 3447735 3447737
3447739 3447753 3447783 3447789 3447823
3447824 3447848 3447856 3447857 3447858
3447860 3447893 3447896 3447944 3447945
3447985 3448013 3448030 3448044 3448086
3448087 3448107 3448121 3448130 3448140
3448146 3448152 3448160 3448183 3448200
3448271 3448272 3448295 3448305 3448307
3448308 3448309 3448317 3448321 3448435
3448464 3448465 3448478 3448510 3448515
3448524 3448526 3448549 3448576 3448605
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3448607 3448619 3448623 3448637 3448686
3448687 3448689 3448693 3448705 3448722
3448733 3448815 3448819 3448835 3448837
3448839 3448856 3448883 3448916 3448948
3449019 3449030 3449039 3449073 3449088
3449089 3449232 3449269 3449301 3449334
3449338 3449348 3449393 3449402 3449426
3449429 3449442 3449443 3449453 3449456
3449457 3449462 3449463 3449470 3449500
3449501 3449524 3449525 3449527 3449530
3449545 3449551 3449567 3449589 3449600
3449608 3449627 3449639 3449677 3449682
3449702 3449703 3449709 3449719 3449747
3449767 3449815 3449818 3449824 3449825
3449826 3449841 3449862 3449971 3449981
3449990 3449994 3449996 3449998 3450017
3450019 3450039 3450047 3450050 3450062
3450083 3450088 3450118 3450123 3450124
3450161 3450162 3450164 3450165 3450166
3450167 3450168 3450170 3450173 3450174
3450175 3450176 3450190 3450195 3450211
3450222 3450334 3450364 3450376 3450379
3450380 3450382 3450390 3450401 3450402
3450404 3450439 3450501 3450505 3450520
3450521 3450529 3450537 3450543 3450565
3450586 3450594 3450610 3450622 3450628
3450629 3450630 3450661 3450680 3450681
3450733 3450740 3450741 3450743 3450751
3450769 3450775 3450777 3450778 3450805
3450821 3450839 3450864 3450885 3450917
3450919 3450930 3451012 3451015 3451115
3451116 3451118 3451147 3451174 3451262
3451283 3451285 3451286 3451287 3451316
3451317 3451347 3451349 3451350 3451351
3451353 3451383 3451386 3451388 3451391
3451394 3451395 3451417 3451455 3451460
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3451466 3451475 3451478 3451482 3451486
3451487 3451488 3451489 3451491 3451502
3451505 3451522 3451528 3451529 3451530
3451531 3451549 3451557 3451561 3451562
3451563 3451564 3451566 3451567 3451568
3451591 3451672 3451675 3451706 3451713
3451759 3451762 3451764 3451766 3451788
3451799 3451815 3451829 3451862 3451876
3451891 3451901 3451977 3451978 3451999
3452017 3452019 3452021 3452022 3452025
3452026 3452027 3452043 3452058 3452098
3452100 3452124 3452130 3452137 3452138
3452185 3452204 3452205 3452206 3452208
3452210 3452238 3452254 3452257 3452287
3452306 3452310 3452369 3452418 3452419
3452453 3452479 3452495 3452531 3452614
3452681 3452686 3452703 3452709 3452743
3452799 3452810 3452817 3453017 3453041
3453112 3453113 3453134 3453135 3453137
3453161 3453182 3453302 3453365 3453571
3453591 3453610 3453612 3453634 3453806
3453837 3453875 3453951 3453990 3453993
3454012 3454024 3454127 3454219 3454295
3454338 3454361 3454507 3454516 3454517
3454588 3454659 3454660 3454663 3454664
3454673 3454703 3454773 3454780 3454795
3454796 3454819 3454820 3454822 3454825
3454829 3454853 3455052 3455053 3455054
3455068 3456337
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat
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